
B. C. No. 4<3

ESTIMATES COMMITTEE 
(1965-66)

HUNDRED AND SECOND REPORT 
(THIRD LOK SABHA)

MINISTRY OF EDUCATION
UNIVERSITY GRANTS COMMISSION

L O K  S A B H A  S E C R E T A R I A T  
N E W  D E L H I

Affril, i966lChaitra. 1888 (Saka)
Price :Rs. 3 25



L I S T  O F AU TH O R ISED  A G E N T S  FOR T H E  S A L E  OF LO K  SABHA  
SE C R E T A R IA T  PU B LICA TIO N S

SI- No. Name of Agent icy SI. No. Name of Agent

• AN D H R A PRAD ESH

1. Andhra University Genoral 
Cooperative Stores Ltd., 
Waltair (Visakhapatnam).

2. G.R. Lakshmipathy Chetty and 
Sons,
General Merchants and 
News Agent^NewPet, 

Chandragir:,Chitioor District.

A SS A M

3 Western Book Depot,
Pan Bazar, Gauhati.

BIH AR

4 Amar Ri:ab Ghar, Post Box 78, 
Diagonal Road, Jamshedpur.

9. The International Book Horse 22
(Private) Limited, 

g 9> Ash Lane,
Mahatma Gandhi Road,
Bombay-1.

gs 10. The International Book Service 26
Deccan Gymkhana, Poona-4.

II. Charles Lambert & Company, 30
lo i, Mahatma Gandhi Road, 
Opposite Clock Tower,
Fort, Bombay.

-  12. The Current Book House, 60
'  Maruti Lane,

Raghunath Dadaji Street,
Bombay-i.

13. Deccan Book Stall,
37 Ferguson College Road,

Poon-4.

65

G U JA R A T R A JA ST H A N

5. Viiay Stores,
Stauon Road, Anand.

6. The New Order Book Company 
Eilis Bridge,
Ahmedabad-6.

M AD H YA PRADESH

7. Modem Book House,
Shiv Vilas Palace,
Indore City.

M A H A R A SH TR A

i. M/s Sunderdas Gianchand,
601, Gir^um  Road,
Near Princess Str-et,
Bombay— 2.

35 14. Informa’ion Centre, 38
Government of Rajasthan,
Tripolia, Jaipur City.

63
U T T A R  PRA D ESH

15. Swastik Industrial Works, 
59, Holi Street,
Meerut City.

13
4816. Law Book Company, 

Sardar Paiel Marg, 
Allahabad-i.

W E S T  B E N G A L

17. Granthaloka,
S/I, Ambica Mookher}ee Road, 10 
Belgharia, 24Patagnas.



C 0 R "R I G 3 N D A TO
Hundred, and Second Report (Third Lok Sabha) 
of Estimates Comnittee on the Ministry of 
Educatijon - University Grants Commission.
Page *26, line 24,- iyisert *of* between ’interest' 

and-’standards'
Page 27, last -line, insert̂  'in* between 'admission' an^ 'universities'.
Page 'Sej -line 25,. add 'nay be examined' 

after 'Importance'.
Page 40, linos 2-3 fron bottoQ, for

‘Institution* read ‘Institutions'*Page 41, line 13, for 'I'ar' read 'for'
Page 45,-line 9, for 'as' read 'is'
Page 52, line 30, for 'a' read 'as*Page 53, line 2, £oj:-'tho* read 'the*
Page 60, line 9, insert '(' between 

'education' and 'i*e,''
Page 61, Table, Total column, for '46,3*

... rj&a '46.31'Page 65, line 11, '5,106,56'
read '5106*56'*

Page 65, line 20, for 'is' read 'are*
Page 71, line 19, for 'send' read 'spend'
Page 72, line 1, for 'Centre' read 'Centres'
Page'83,-line 33, for 'They' read

• 'The Committee',
Page 84, line 7 from bottom, insert 'that' 

between 'stated* and 'the*(P.T.G.)



Page 87,

Page 89,
Page 95,
Page 108
Page 114
Page 120
Page 146

Page 169
Page 169

Page 177
Page 177
Page 180

Talkie, Last colunn, insert 
•60,482' between ’1,02,393' 
and ’2,00,348'.,
line 25, ’2j88' read *2,88*.
line 31, fpx ’5,62' read *6«62' 
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INTRODUCTION

1. the Chairman, Estimates Committee, having been authorised by 
the Committee to submit the Report on their behalf, present this 
Hundred and Second Report on the Ministry of Education— Ûni
versity Grants Commission.

2. The Committee took evidence of the representatives of the 
Ministry of Education and University Grants Commission on the 
22nd, 23rd, 26th, 27th and 28th July 1965. The Committee wish to 
express their thanks to the Additionsd Secretary, Ministry of Educa
tion, Secretary, University Grants Cormnission and other officers of 
the Ministry of Education and University Grants Commission for 
placing before them the material and information they wanted in 
connection with the examination of the estimates.

3. They also wish to express their thanks to Dr. A. L. Mudalitr, 
Vice-Chancellor, Madras University, Dr. G. S. Mahajani, Vice-Chan- 
cellor, University of Udaipur and Shri Prasanta Kumar Bose, Prin
cipal, Bangabasi College, Calcutta for giving evidence and making 
valuable suggestions to the Committee,

4. The Report was considered and adopted by the Committee on 
the 6th, 7th and 11th April 1966.

5. A statement showing the analysis of recommendations con
tained in the Report is also appended to the Report (Appendix 
X X IV ).

N e w  D e lh i;  ARUN CHANDRA GUHA,
Apnl 15, 1966. Chairman,
Chaitra 25, 1888 (Saka). Estimates Committee.

(yii)



INTRODUCTORY

A. IntroduetioB

Constitutional Provisions
A  university in India to be properly so called has to be establish* 

ed by an Act either of the Central Government or one of the State 
Governments. Under the Constitution, education including univer
sity education, subject to certain restrictions, is the responsibility 
of the States. While deciding to include education in the State List, 
the Founding Fathers were anxious to safeguard the interests o f  
higher education including research and scientific and technical 
education. Accordingly, the following Entries relating to education 
are included in the Seventh Schedule of the Constitution: —

L i s t  I — U n i o n  L i s t

tlie  institutions known at the commencement of this Con
stitution as the Banaras Hindu University, the AQgarh 
Muslim University and the Delhi University, and any 
other institution declared by Parliament by law to be an 
institution of national importance.

64. Institutions for scientific or technical education financed' 
by the Government of India wholly or in part and de
clared by Parliament by law to be instituti<ms of national 
importance.

66. Union agencies and institutions for—

(a) professional, vocational or technical training, includimg 
the training of police officers; or

(b) the promotion of special studies or research; or
(c) scientific or technical assistance in the investigation or 

detection of crime.

i 8. Co-ordination and determination of standards in institu
tions for higher education or research and scientific and 
technical Institutions.

L i s t  II—S t a t e  L i s t

11. Education including Unilrersities, subject to the proviBionft: 
of Entries 43,64, 65 {tod 66 of List I and Entry 25 of liial ITI.

CHAPtoft I



la S T  III—CONCURHENT L iS T

25. Vocational and technical training of labour.

The responsibility for the co-ordination and determination of 
standards in institutions for higher education or research, scientific 
and technical institutions, has therefore been enjoined upon the 
Central Government by the Constitution. The responsibility as far 
as it relates to non-professional higher education is largely dis
charged by the University Grants Commission. The allocation and 
disburseriient of the grants to universities at the Central level re
garding this is done by the University Grants Commission.

B. Historical Background

Origin of University Grants Commission

2. Its beginning was made with the establishment of the Uni
versity Grants Committee in 1945 in pursuance of the recommenda
tions of the Central Advisory Board of Education on Post War Edu
cational Development in India (Sargent’s Report). It was formed 
with the limited purpose of dealing solely with three universities, 
Aligarh, Banaras and Delhi with a membership of only 4 persons. 
In 1946 and again in 1947, its membership was increased and it was 
empowered to deal with all universities. It had no funds placed at 
its disposal by the Government. It only made recommendations to 
the Education Ministry which in turn transmitted the case to the 
Finance Ministry, which judged for itself each recommendation for 
a grant recommended by the Committee. The University Education 
Commission 1948-49 under the Chairmanship of Dr. Radhakrishnan 
recommended that the Committee should be re-organised and should 
have power to allocate grants within total limits set by the Govern
ment instead of recommending their allocation to the Finance 
Ministry.

The legislative proposal for setting up a University Grants Com
mission on the lines of the recommendations of the University Edu
cation Commission was placed before the Parliament in 1954. Pend
ing the finalisation of the bill, the Government of India in 1952 had 
set up an interim University Grants Commission which started func
tioning on the 28th December, 1953. It was established by a resolu
tion of the Ministry of Education for the purpose of allocation and 
disbursement of grants to universities as well as for the purpose of 
co-ordination and maintenance of standards b f university education 
in India. The constituent colleges of the University of Delhi were

2



brought within’ the purview of the Commission in 1955. Early in 
1956, the University Grants Commission Act, 1956 (No. 3 of 1956) 
was passed by the Parliament in order to reconstitute the Commis
sion as a statutory body. The Act was brought into operation with 
effect from 5th November, 1956.

C. University Grants Committee of United Kingdom

3. In United Kingdom a technique of Treasury aid to Universities 
has been evolved to meet the rival claims of academic autonomy and 
of the need for Central Planning through University Grants Com
mittee. The University Grants Committee of Great Britain w as 
appointed for the first time in July, 1919. Appointments to the 
Committee are made by the Chancellor of the Exchequer after con
sultation with the Ministry of Education and the Secretary of State 
for Scotland. The members are selected for their personal qucilifica- 
tions and serve in a personal capacity, and not as representatives. 
There are no vice-chancellors of Universities or other ex-offixHo 
members on the British University Grants Committee. The Com
mittee is now composed of sixteen members. The chairmanship of 
the Committee is a full-time salaried job; but neither vice-chairman
ship nor membership is a full-time or salaried job.

The terms of reference of the Committee are: —

“To enquire into the financial needs of University education 
In Great Britain; to advise the Government as to the 
application of any grants made by Parliament towards 
meeting them; to collect, examine and make available in
formation on matters relating to University education at 
home and abroad; and to assist in consultation with the 
Universities and other bodies concerned, the preparation 
and execution of such plans for the development of tke 
Universities as may from time to time be required in order 
to ensure that they are fully adequate to national needs.”

Till early 1964, the University Grants Committee in the United 
Kingdom was attached to the Treasury but now it is attached to 
the Ministry of Education and Science (Secretary of State for Edu
cation and Science). The University Grants Committee exercise 
control over the Universities in three main ways—through supervi
sion of quinquennial requirements, through the receipt of annual 
returns of staff, students and expenditure and through continuous 
personal contact with the Universities.



D. Compositian and fanctiOBS of the CoarausiiMii

Composition
4. According to the University Grants Commission Act, the Com- 

Boission is a body corporate having perpetual succession and a cora- 
■aon seal. It consists of nin® members to be appointed by the Cen
tral Government. It further provides that the Members will be 
ehosen as follows:—

(a) Not more than three members from among the Vice- 
Chancellors of Universities;

(b) Two members from among the officers of the Central 
Government to represent that Government; and

i(c) The remaining number from among persons who ?re 
educationists of repute or who have attained high aca
demic distinctions.

Provided that not less than one half of the total number so 
chosen shall be from among persons who are not officers of the Cen
tral Government or of any State Government.

The appointing authority is the Central Government and mem
bers hold office for a period of six years but one third retire on the 
expiration of the third year in accordance with the procedure pres
cribed and their vacancies are filled up by first appointment. A 
statement showing the present composition of the University Grants 
Commission and also showing the details of qualifications, age etc. of 
the members of the University Grants Commission is enclosed as 
Appendix I.

The Committee note that the Committee of Members of Parlia- 
tnent on Higher Education (Sapru Committee) has suggested that—

“ the University Grants Commission should have 15 members, 
of whom at least five should be full time members. It goes 
without saying that they should be men of the highest 
standing in the educational world and we, therefore, re
commend that they should be persons of the status of 
Vice-Chancellors. We have also been forced to come to 
the conclusion that it is undesirable that a person who is 
for the time being holding full time appointment as a Vice- 
Chancellor should be appointed member of the Commis
sion. We, therefore, recommend that serving Vice-Chan- 
cellorg should not be appointed as members of the Com
mission. Our reason for making this suggestion is that it

4



is undesirable to place a person in a positirai where ke 
may have divided loyalties. The prestige of the Uniwiv 
sity Grants Commission depends upon its being an inde
pendent and impartial body, l^ie composition of the Com? 
mission should be such as to give no impression to the 
public that it is not completely independent.”

The Committee are informed that the suggestions made by th« 
Sapru Committee in regard to the composition of .the University 
Grants Commission are being taken into account in formulating the 
proposals for the amendment of the University Grants Commissic* 
Act, 1956.

While agreeing with the recommendation of the Sapru Committee 
for excluding 'serving Vice-Chancellors’ from the membership of 
the Commission, the Committee are of the view that at least half 
of the members of the University Grants Commission should be non
officials with high academic distinction and sound judgment, wh* 
have an intimate knowledge of the universities. They should be 
appointed as individuals and not as representatives of particular 
institutions. The composition of the Commission should be such as 
not to give an impression on the public mind that it is not com
pletely independent. The Committee also agree that besides the 
Chairman there should be some wholetime members or at least some 
members who may be av«il»ble for specified periods. The Com
mission may divide itself into panels with such members as Con
veners to look after the work allotted to the panels.
Age limit for members of U.G.C.

5. The Committee also gather from the statement showing the 
composition of the University Grants Commission that except 
the Chairman and two members from among the officers of the 
Central Government, all other members belong to the age group 
65—80 years.

As pointed out by the Sapru Committee, “ the work demimded by 
the existence of 55* universities and enormous number of a(6Iiate4
colleges is Car too heavy.................... ” . The Committee feel that
in view of the strenuous nature of the duties and responsibilities 
involved there should be some age limit prescribed for the appoint
ment of members of the University Grants Commission.
Appointment for a second term of members of UGC.

6. The Committee srre informed that three members of the Uni
versity Grants Commission were renominated. According to Sectinn

•A» Pfetem there «re 64 Univ*iuties.



$(1) of tbe University Grants Commission Act, a member holds 
office for a period of six years.

The Committee consider the period of six years as quite sufficient 
for a person to remain a member of the University Grants Commis- 
sion and recommcnd that a member of the Commission should not 
be eligible for reappmntment.
Functions

7. The Preamble of the University Grants Commission Act 1956 
lays down that it is intended to make provision for the co-ordination 
and determination of standards in universities. Section 12 of the 
Act empowers the Commission to take all necessary steps for the 
promotion and co-ordination of university education and for the 
determination and maintenance of standards of teaching, examina
tion and research in universities. It inter alia authorises the Com
mission—

(a) to enquire into the financial needs of universities;
(b) to allocate and disburse, out of the Fund of the Com

mission, grants to universities established or incorporated 
by or under a Central Act for the maintenance and deve
lopment of such universities or for any other general or 
specified purpose;

(c) to allocate and disburse out of the Fund of the Commis
sion such grants to other universities as it may deem 
necessary for the development of such universities or for 
any general or specified purpose, subject, however, to the 
condition that the Commission shall give consideration, to 
the development of the university concerned, its financial 
needs, the standard attained by it and the national pur
poses which it may serve.

It will be seen from clauses (b) and (c) of the Act that it is the 
responsibility of University Grants Commission to allocate and dis
burse out of the Fund of the Commission to Universities—Central 8i 
State. But while the Commission can grant funds for the mainten
ance and development of Central Universities it can allocate and 
disburse fimds to other Universities only for the purpose of develop
ment.
Maintenance and Development Grants

8. Asked for an interpretation of clauses (b) and (c) of Section 
12 of the Act, the representative of the Ministry of Law infomned 
the Committee that under clause (b) of Section 12, the Commission 
can allocate and disburse grants to universities established or in
corporated by a Central Act for their maintenance and development 
OT for any other general or special purpose. In clause (c) which



applies to other universities, that is the universities established by 
a Provincial or a State Act or what are called ‘deemed universities' 
under Section 3 of the University Grants Commission Act, grants 
are to be given only for the development of these universities or for 
any other general or specified purpose. He added that the Attorney 
General’s view is that since the word ‘maintenance’ has been omit
ted from clause (c), it is presumed that this was done by Parliament 
deliberately and not inadvertently. Therefore ‘maintenance grant' 
whatever that may mean cannot be given to those imiversities which 
eome under clause (c) of Section 12. He, fiuther, stated that the 
use of words ‘any other general or specified purpose’ does not oblite
rate the difference between the language used in clause (b) or (c) 
because if it is held that maintenance grants are included in these 
words ‘for any other general or specified purpose’ occuring in clause
(c), then the difference between the language of the two clauses 
loses all significance. A copy of the opinion of the Attorney Gene
ral on the subject is enclosed as Appendix' II.

The representative of the Ministry of Education has stated that 
for raising the pay scale of university teachers, the University 
Grants Commission has been giving grants to State universities for 
5 years. When it was put to him that such a grant should be more 
'n the nature of maintenance rather than develooment. he explained 
that the basis on which the University Grants Commission and Min
istry in certain cases, had categorized this as a development grant 
was as follows:—

“It is for developing a certain activity that pests are created; 
for example, the one instance that was given by my 
colleague in the Ministry of Law. A new activity is star
ted. It requires equipment; it requires staff in order to 
bring it up. Once that has established—and generally the 
period laid down for that purpose is 5 years—then it 
becomes a maintenance of a certain activity. But until 
it has been developed, it would be quite proper to cate
gorise it as a development expenditure. It is on that basis 
that the grants given for recurring expenditure also have 
been included in the plan expenditure and, therefore, 
regarded as developmental expenditure. Even the Five 
Year Plans are formulated on that basis. The basis given 
by the Planning Commission is that for maintenance of 
the existing activity whatever is required is regular 
maintenance expenditure, but for developing certain 
things, further recurring expenditure is to be incurred on 
ntaff, that is a developmental expenditure.



The stair that is appointed for the purpose of developmental 
activities in educational institutions is naturally going to 
stabilise at a certain level and will continue for ever. But 
it has been assumed that a period of 5 years is about the 
time that it takes to develop an activity and stabilise it. 
It stabilises at a certain level. Then it becomes mainte
nance expenditure.”

It has been admitted by the representative of the Ministry of Law 
4wrfng evidence that the dividiBg line between ‘maintenance’ and 
^deveUiunent’ expenditure is very thin. The Committee feel th^t 
there may be objections that some of the grants which have so long 
heen given by the University Grants Conunissiofi to State univer
sities or ‘institutions deemed to be universities’ should be considered

be maintemince grants and not development grants. They are 
cU d to know that the Ministry of Education propose to amend the 
University Grants Commiteion Act to avoid the legal difficulty i^ 
University Grants Commission giving such grants to State universi
ties and ‘institutions deemed to be univershies’. The Committee hope 
tlMlt tlie proposed amendment will briitf out the intention of Gov
ernment in a clear and precise language.

Collaboration 'between Ministry of Education and U.G.C.

S. Another function of the University Grants Commiaeion as pro
vided in Section 12(g) of the University Grants Commission Act is 
to advise the Central Government or any State Govt, or Univer
sity on any question which may be referred to the Commission by 
the Central Govt, or the State Govt, or the University, as the case 
may be. In this connection the Committee have been informed that 
so far as the Central Government is cmcemed. it has been stated 
that the University Grants Commission and the Ministry of Educa
tion function in close collaboration with each other and all matters 
o f arademic interest and relating to the Universities in general and 
Central Universities, ‘deemed imiversities’ and the Delhi Colleges in 
particular are referred for advice to the Univerrtty Grants Commis- 
inon whenever considered necessary. The advice of the Commission 
in all such matters is invariably accepted by the Government.

Power of inspections

10. Secti<m 13 of the University Grants Commission Act provides 
that for the purpose of ascertaining the financial needs of a university 
or its standards of teadiing. examination and research, the Commis
sion may. afln* consultaiiQii with the Univertity, oause an inspection 
o f  any departmM»t t>x department* thereof to be made in such manner



as may be prescribed and by such person or persons as it may direct 
The Commission shall, however, communicate to the university the 
date on which such inspection is to be made and the university shall 
be entitled to be associated with the inspection in such a manner as 
may be prescribed. R is also provided that the Commission shall 
communicate to the imiversity its views in regard to the results of 
any such inspection and may after ascertaining the opinion of the 
university recommend to the university the action to be taken as 
a result of such inspection.
Powers of inspection and withholding of grants not utilised

11. Section 14 of the Act authorises the Commission to withhold 
gi*ants if any university fails within a reasonable time to comply 
with any recommendation made by the Commission.

The Committee of Members of Parliament (Sapru Committee) 
has stated that;

“ there is no doubt that the financial powers as also those of 
inspection which the Commission possesses, vest it with 
great authority over the universities of this country. They 
can, if wisely utilised, help to ensure co-ordination and 
determination of standards such as no legislative enact
ment administered by a Ministerial Wing of the Govern
ment can do.”

Powers of inspection and withholding of grants not utilised
12. The representative of the University Grants Commission stated 

'luring evidence that:

“ Inspection is resorted to only when there is something serious
ly wrong with the university. We do not want to upset the
whole academic atmosphere of the university.................so
many social and other factors have to b« taken into 
account when an inspection is resorted to. It is the last 
resort.”

•  •  •  •  •

“We consider that it (e.xercise of powers conferred under Sec
tion 14 i.e., withholding of grants) is an extreme step and 
it will cause quite a lot of flutter and heart burning among 
the students and teachers.”

“ In only one case so far the Commission told the University 
that if their university's certificates on the progress report 
was not forthcoming regularly, it would be difficult for 
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us to give the further instalments of grants. They wer* 
willing to send whatever material they had and so no 
further action was taken."

The Committee, however, regret to note that the University 
Grants Commission has neither so far carried out any inspection of 
any department or departments of any university imder Section 13(1) 
of the U.G.C. Act, 1956, nor has the power conferred on the University 
Grants Commission for withholding of grants under Section 14 been 
exercised so far. The Committee are surprised to note the lenient 
attitude of the University Grants Commission in this matter. They 
feel certain that if the aforesaid sections had come into play, deve
lopment schemes in some of the universities would not have been 
delayed so much as has been pointed out by the Committee in 
Chapter III. It is of the utmost importance that the Commission 
should exercise its legitimate powers effectively if standards are to 
be maintained and improved.

Rules and Regulations

13. Sections 25 and 26 of the University Grants Commission Act 
provide for making of rules and regulations to carry out the purposes 
of that Act and are as under:

‘25. (1) The Central Government may, by notification in the 
official Gazette, make rules to carry out the purposes oi 
this Act.

(2) In particular, and without prejudice to the generality of 
the foregoing power, such rules may provide for all or any 
of the following matters, namely; —

(a) the procedure for the retirement of members under Sec
tion 6;

(b) the disqualification for continuing as a member of the 
Commission;

(c) the terms and conditions of service of members of the 
Conmiission;

(d) the terms and conditions of service of t-mployees 
appointed by the Commission;

(e) the additional functions which may be performed by the 
Commission under clause (j) of Section 12;

(f) the returns and information which are to be furnished by 
universities in respect of their financial position or
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standards at teaching and examination maintained 
therein;

(g) the inspection of universities;

(h) the form and manner in which the budget and reports 
are to be prepared by the Commission;

(i) the manner in which the accounts of the Commission 
are to be maintained;

(j) the form and manner in which returns or other informa
tion are to be furnished by the Commission to the Cen
tral Government;

(k) any other matter whidh has to be or may be prescribed.

(3) All rules made under this section shall, as soon as possible 
after they are made, be laid before both Houses of Par
liament.

26. ( 1 ) The Commission may make regulations consistent with 
this Act and the rules made thereunder; —

(a) regulating the meeting of the Commission and the pro
cedure for conducting business thereat;

(b) regulating the manner in which and the purposes for 
which persons may be associated with the Commission 
under Section 9;

(c) specifying the terms and conditions of service of the 
employees appointed by the Commission;

(d) specifying the institutions or class of institutions which 
may be recognised by the Commission under clause (f) 
of Section 2;

(e) defining the qualifications that should ordinarily be re
quired of any person to be appointed to the teaching 
staff of the tmiversity, having regard to the branch of 
education in which he is expected to give instruction;

(f) defining the minimum standards of instruction for the 
grant of any degree by any university;

(g) regulating the maintenance of standards and the co
ordination of work or facilities in universities.

(2) No regulation shall be made under clause (a) or clause (b) 
or clause (c) or clause (d) of sub-Section (1) except with 
the previous approval of the Central Government.”

11



The Committee are informed that rules and regulations have so 
far been made on the following sub-section of Sections 25 and 26:

Section 25(2) (a) (b) (c) (d) (g) (h) (i) & (j).
Section 26(1) (a) and (d).

The Committee note that Rules and Regulations for other sub
sections of Sections 25 and 26 have not been framed even though 
these sub-Sections relate to some important matters such as the 
returns and information which are to be furnished by universities in 
respect of their financial position or standards of teaching and exami
nation maintained therein, defining the minimum standards of 
instruction for the grant of any degree by any university, regulating 
<]ie mafntenanoe of standards and the co-ordination of work or 
facilities in universities. The Committee consider that rules and 
regulations on these important sub-4Sections are essential for fulfil
ling the main purpose of setting up the University Grants Commis
sion, i. co-ordination and determination of standards in Universities. 
The Committee need hardly stress the urgency of making rules and 
regulations on these important sub-Sections and suggest that the 
Ministry of Education should ensure that such rules and regulations 
are framed early.

E. Method of working

Visiting and Expert Committees:

14. The Committee are given to understand that the principal 
objective of the Commission to co-ordinate and determine standards 
has been discharged mainly through Visiting''Committees going to 
the universities and examining their present status, their needs etc. 
and reporting back to the Commission. The Commission on the 
basis ef such reports makes allocations of grants in order that the 
universities might be developed and they should be enabled through 
this means to maintain the desirable standards. Visiting Committees 
are usually appointed at the be,thinning of the Five Year Plan or 
whenever a big developmental programme of a university has to 
be examined.

In addition to that, certain problem? are taken up by the Com
mission and expert committees are appointed by the Commission 
to look into these problems and advise the Commission so that it 
might take action that mif’ht relate to several universities at the same 
time for bringing about the improvement of standards and also for 
developing certain specialised subjects in the universities which are 
capable of undertaking such tasks.
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The Committee are further, given to understand that various 
committees, visiting committees, expert committees and any ad hoc 
committee or even offJ(cers who visit, report to the Commission 

'from time to time and on the basis of such reports the full body of 
the Commission takes the decision. While considering the reports 
of such committees, the Commission also discusses the question of 
co-ordination and determination of standards in universities. So far 
as co-ordination, determination of standards and promotion of other 
academic standards are concerned, it is certainly a matter for the 
whole Commission to. consider and take a decision.

The Commission has no direct say in the administration of State 
universities and has to respect the law under which these universi
ties have been established. However, the Commission provides 
assistance to the universities for setting up a unit to supply informa
tion to the University Grants Commission asked for from the uni
versities from time to time. BJor this purpose the Commission is 
providing grant not exceeding Rs. 6000 per annum or the actual 
expenditure incurred by the university on the appointment of addi
tional staff for the Third Plan period. With regard to educational 
standards and duration of courses, the Commission advises the State 
tmiversities by drawing their attention to the reports of Expert 
Committees and through other communications on various academic 
issues referred to the University Grants Commission. It has been 
stated that the assistance provided to the imiversities for develop
mental programmes take care of a number of requirements involving 
maintenance and development of educational standards in the tmi
versities. The duration of the courses is the academic responsibility 
of the universities and the Commission gives advice to universities 
whenever it is asked for.

The Conunittee are of the view that the agencies and methods 
through which the University Grants Commission has been trying to 
effect co-ordination and determination of standards in the universL* 
ties require improvement. They feel that regular inspections of 
universities under Section 13 should help both the process of co
ordination and maintenance of standards.

F. Organisation of Universities

15. The Committee are informed that the administrative set up of 
all the imiversities in In^ia is generally of the same pattern. The 
pattern was set forth by the Universities of Calcutta, Bombay and 
SCadras, hundred years ago. Certain variations developed historically



with the estabUshment for residential, unitary and federal universities 
with affiliating universities having a different pattern.

Report oj the Committee on Model Act jor universities'.

16. It is stated that the Ministry of Education appointed in Decem
ber, 1961 a committee under the chsiirmanship of Dr. D. S. Kothari, 
Chairman, University Grants Commission to consider broadly the 
organisational structure of the universities in India and to prepare 
the outUne of a Model Act suited to their role and functions in the 
present context of our fast developing society. Report of this Com
mittee was submitted to Government in January, 1966. This Com
mittee indicated new pattern for the administrative set up for differ
ent universities.

It is stated that copies of the Report of the Conmiittee on Model 
Act for universities were sent in Apujil, 1965 to the State Governmenti 
and the universities for suitable action and for comments, if any 
It î  also contended that as Education is a State subject it is for th* 
State Governments to consider the recommendations made in th.« 
report and implement them. So far as the Central Government i> 
concerned, the recommendations of the Committee are stated to havt 
been and will be taken into consideration while amending the Act» 
of the Central Universities and University Grants Commission.

The Committee suggest that the Central Govenunent should giv« 
a lead by implementing the recommendations of the Model Act Com
mittee in the Central Universities. They hope that in the case 
of the Banaras Hindu University and Aligarh Muslim University 
whose Acts are under discussion for amendmept, the Model Act will 
be taken into consideration while finalising the amendments.

The Committee feel that the Central Government should without 
any further delay, take some effective steps to elicit the reactions of 
the universities and of the State Govenunetfts to the Model Act 
and then try to persuade them to give effect to the provisions of the 
Act whh necessary local variations.

Appointment of Vice-Chancellors:

17. One of the most important reconmiendations made in the 
Report of the Committee on Model Act for Universities is with regard 
to the appointment of Vice-Chancellors. This is what the Committee 
has ^aid:—

“Wherever may be the mode of appointmient of a Vice-Chw- 
ceUor> the main object should be to choose the best person
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available. Ordinarily a Vice-Chancellor should be a dis
tinguished educationist or eminent scholar in any of the 
academic disciplines or professions and have a high stand
ing in his field and adequate administrative experience.”

The Committee note that the Committee on Standards of Univer
sity Education appointed by the University Grants Commission in 
August, 1961 (the report submitted to Government in 1.965) has also 
discussed this aspect of university education. That committee has 
observed:—

“It is not a secret that in several States the Vice-Chancellorship 
of a university has become a matter of patronage or reward 
for services rendered or anticipated. We do not want to 
suggest any particular method of appointing the Vice- 
Chancellor as the right one, but the position has to be 
accepted that the first condition of ensuring the proper 
administration of a university is by appointing an able and 
academically minded Vice-Chancellor, preferably from the 
Universities, as the head of the university and then to see 
that he is given full support, authority and scope to do 
his work. Even when the first condition is satisfied, the 
second condition is not always fulfilled, as situations are 
created where the Vice-Chancellor is powerless to act ac
cording to his judgment, and is reduced to an ineffective 
and even pitiable figure head.”

A list of Vice-Chancellors of various universities as in November, 
1965 is given in Appendix III.

The Vice-Chancellor is the most important functionary in a uni
versity, not only on the administrative side, but also for securing 
the right academic atmosphere for the teachers and the students to 
do their work efficiently and in the right spirit He is the chief 
academic and executive t^cer of the university. The Committee 
feel concerned over the present tendency of appointing more and 
more non-educationists as Vice-Chancellors of universities, both 
Central and State. They also note with regret that Government 
from time to time appoint Vice-Chancellors in o t h e r hoc Com
missions, Committees and other assignments outside the university 
wjhich take away their valuable time and create diversion for tiiem. 
.The Conunlttee are strongly of the view that a Vice-Chancellor should
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be a diatteguished educationist or scholar with administrative exper
ience or a person with distinguished public life and an education- 
oriented outlook. Iliis key office should not be a matter of patronage.

G. State University Grants Committee/Commission etc. 

Ssoiating State University Grants CommitteefCommission:

18. Tile Committee are informed that there is a State University 
Grants Committee in Uttar Pradesh and a State University Com
mission in Bihar. The representative of the Ministry of Education 
stated that the Central Government was not consulted before set
ting up the State University Grants Committee in Uttar Pradesh. In 
respect of State University Commission in Bihar, there was a refer
ence, because in their constitution, they had suggested that a nomi
nee of the University Grants Commission should also be there.

The representative of the University Grants Commission has in
formed the Committee that the nominee of the University Grants 
Commission nominated on the Bihar University Commission in the 
beginning had resigned due to some difficulties. Since then, the 
the University Grants Commission has communicated to the Govern
ment that it may not be necessary for the University Grants Com
mission to appoint another person at any rate for the present.

Tlie Conmiittee are informed that these State bodies are admini
strative devices of the State Government. Their functions are di
fferent from those of the University Grants Commission at the 
Centre. The representative of the University Grants Commission 
stated during evidence—

“ to the extent the University education'is a State subject, the 
State may think of various administrative devices for the 
purpose of carrying out its obligations.”

He added ^ a t—

*'the University Grants Commission have not found any parti
cular use for those institutions . . . We (University Grants 
Commission) are certainly entitled to give grants to the 
colleges and universities.”

University Service Commission in Bihar:

19. The Committee are also informed that Bihar State has set up 
a University Service Commission as well with effect from 1st Mardi, 
1962. The functions of the University Service Commission are to
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make recommendations for appointments, dismissals, removals, termi
nation of services or reduction in the rank of teachers of affiliated 
colleges other than Government colleges. All the appointments, 
dismissals, removals etc. are to be made by the governing body of 
college on the recommendation of the .University Service Commission 
with the approval of the University excepting that for short period 
appointments of less than six months, consultation with the Com
mission is not necessary. In the matter of dismissals, removals, 
termination of services or reduction in rank, the recommendation 
of the Commission is binding on the governing body.

The University Grants Commission is stated to be not in favour 
of establishment of such centralised bodies for this purpose in the 
interest of academic freedom. It is also stated that this is a matter 
which lies within the exclusive jurisdiction of the University and 
the University Grants Commission does not interfere in such matters, 
except to bring to the notice of the imiversities that highest academic 
standard must be maintained while making recruitment to the teach
ing post.

In this respect, the Committee on ‘Model Act for Universities’ 
appointed by the Ministry of Education in 1964 has recommended as 
xinder:

“ In some States, University Grants CommissionjCommittee 
have been established. If these are to make a useful and 
effective contribution to higher education the entire ques
tion would need careful consideration by the competent 
authorities, perhaps in consultation with the University 
Grants Commission.”

Hie Cmnmittee are in full agreement with the above recommen^ 
dation and suggest that the University Grants Cmunission should 
pursue the matter with the State Governments. The Committee 
further suggest that the organisation of the existing University 
Grants Committees in the States may be reviewed by the University 
Grants Conunissimi so that necessary remedial steps may be taken.

H. Inter-University Board 

Establishment of Inter-University Board:

20. The first conference of the Vice-Chancellors of Indian Uni
versities was held in Simla in May, 1924. As a resvilt of the recom
mendations of this Conference the Inter-University Board of India 
was set ‘up by Resolution No. XI. At the time of its inception, India,
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Ceylon and Burma were the members. Ceylon is still continuing 
and at the last meeting of the Board the name was changed to Inter- 
University Board of India and Ceylon.

The Committee are informed that 47 Indian Universities, 2 Uni
versities in Ceylon and 5 Indian Institutes of Technology are mem
bers of the Board. Besides, 3* institutions which are “deemed to be 
universities” are Associate members of the Board. Its present Presi
dent is Dr. C. P. Ramaswamy Iyer. There is a Standing Committee 
of 10 members elected by the Board. The Committee note that some 
of the universities are not meinbers of the Board. In the opinion of 
the Committee, it will be desirable if all the* universities join the 
Inter-University Board which provides a useful forum for exchange 
of notes among Vice-Chancellors and discussion of common problems.

Function*:

21. The functions assisgned to the Board by Resolution No. XI 
adopted by the Conference of Indian Universities held in May, 1924 
are given below:—

(a) to act as an Inter-University organisation and Bureau of 
information;

(b) to facilitate exchsmge of professors among the Universi
ties;

(c) to serve as an authorised channel of commmiication and 
facilitate co-ordination of university work;

(d) to appoint or recommend, where necessary, a common 
representative of India at an Inter-national Conference on 
Higher Education;

(e) to assist Indian Universities in obtaining recognition for 
their degrees diplomeis and examinations in other univer
sities;

(f) to act as an Appointments Bureau for Indian universities; 
and

(g) to fulfil such other duties as may be assigned to it from
time to time by the Indian universities.

(

*0) ladiu Agricultural Research Institute;
(ii) Inmak ̂ Kool of Interaatioi^l Studies;
(iii) Bids Instinite of Technology and Science, Pikni.
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The Board gets an Annual Maintenance Grant of Rs. S2,0QA from 
Govt. Admission and Membership fee are also charged by the Board 
from the Universities.

Some of the important decisions taken at the recent meetings of 
the Board are—introduction of compulsory National Cadet Corps 
training of University students in India, acceleration of engineering 
and medical courses to meet the increased demand for engineers and 
doctors owing to national emergency, publication of the journal 
‘University News’ as a monthly w.e.f. January, 1966 etc.

Universities not admitted to the Board:

22. The Committee are informed that the following three Univer
sities have not been admitted to the Board on the basis of the reports 
of the Visiting Committees appointed to visit the universities;

( 1 ) Ranchi University.
(2) Bhagalpur University, and
(3) Magadh University.

The resolution adopted by the Board on the question and arrived 
at on the btisis of the Reports of the Visiting Committee, is repro
duced below:—

Resolution No. 1 of the 38th. annual meeting.

“Resolved that in view of certain features in the statute gov
erning universities in Bihar which did not appear to be 
conducive to the efficient development of proper academic 
atmosphere, the Board would like to watch the working 
of Ranchi, Bhagalpur and Magadh universities for some 
more years before admitting them to the membership of 
the Board.”

Resolution No. 2 (6) of the 40th annual meeting.

“Resolved that in view of certain features in the statutes 
governing universities in Bihar which restrict the freedom 
of the universities in academic and administrative matters 
as well as in several other aspects as indicated in the 
Report of the Visiting Committee of the Board, which do 
not appear to be conducive to the development of proper 
academic atmosphere and standards, the Board would 
to watch the working of Bhagalpur and Magadh imiver- 
sities for scftne more years before admitting them to the 
membership of the Board.'*



Co-ordination between UGC and Inter University Board.

23. As regards the co-ordination between the University Grants 
Commission and Inter-University Board, the representative of the 
University Grants Commission stated as under: —

“Whenever considered necessary information is exchanged bet
ween the University Grants Commission and the Inter 
University Board on such matters as are of mutual interest. 
Besides at informal talks and also at the annual confer
ence representatives of the University Grants Commission 
at the senior Officer level are invited to participate in the 
discussions when questions relating to University Grants 
Commission or matters concerning University Grants 
Commission are raised in the conference.”

The Committee feel that though more or less an informal asso
ciation, the Inter-University Board has been discharging important 
functions not only as a common forum for all the Universities, but 
also an agency to enforce some standard and code , among the Uni
versities. The Committee hope that close co-ordination between the 
University Grants Commission and Inter-University Board will con
tinue to be maintained and full use will be made by the University 
Grants Commission of the forum provided by the Inter-University 
Board for exchange of notes amongst the Vice-Chancellors and for 
improving the standard, discipline and administration of the Uni
versities. The Committee suggest that the feasibility ol giving the 
Inter-Univeisity Board a formal status may be examined.

I. Conferences of Vice-Chancellors and Principals of Colleges

Conferences of Vice-Chancellors

24. The Committee are informed that the conferences of Vice- 
Chancellors are convened as and when found necessary. Such a 
conference was held in October, 1962. There was a combined confer
ence of State Education Ministers* and Vice-Chancellors of Univer
sities in November, 1963. No conference of Vice-Chancellors was 
held in 1964. Such conferences are mostly convened by the Ministry 
of Education. In 1962, the Chairman of the University Grants Com
mission aod the Ministry jointly sponsored and convened a confer
ence- There is no set pattern. It depends upon the subjects to be 
discu&sed. The representative of the Ministry of Education has 
informed the Committee that there is no regular body of Vice- 
Chancellors which can evolve some prescribed procedure for thii 
purpose unlike the Inter-University Board.
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Asked to state the necessity of convening conferences of Vice- 
Chancellors when Inter-University Board is there, the representative 
of the Ministry has stated that the Inter-University Board does not 
have all the Vice-Chancellors in it as members. So, some Vice- 
Chancellors will be precluded from participating in the discussion 
which will not be the case if it is a conference of Vice-Chancellors. 
He has added that whenever there are important problems which 
ought to be discussed with all the Vice-Chancellors, a conference is 
convened. Other matters are dealt with by the Inter-University 
Board, like the matters of mutual interest between the Universities,

Conferences of Principals of Colleges

25. The Committee are also informed that one conference of 
Principals of colleges was also convened by the University Grants 
Commission in May 1964 to discuss problems relating to collegiate 
education. In regard to the selection of principals, the University 
Grants Commission requested the Universities to nominate princi
pals in relation to the number of affiliated colleges of the University. 
No University was to nominate more than three principals. 63 
principals representing various universities attended this conference. 
Members of the University Grants Commission committee on 
colleges, some members of the Commission, representatives of the 
Planning Commission and the Ministry of Education also joined the 
deliberations. The representative of the University Grants Commis
sion stated during evidence that there were mainly three problems 
that were placed before the conference of the principals. One was 
improvement of collegiate education which naturally involved the 
question of standards; the second was the welfare programmes of 
students and teachers and the third was in regard to the most agitat
ing problem namely the condition of affiliation and grant-in-aid 
ruels for colleges-

Asked to state the necessity of holding such conferences of Vice- 
Chancellors and principals the representative of the Ministry stated 
that:

“We have been lately thinking that these conferences play a 
useful purpose and we might have them annually or «very 
second year to get an exchange of views.”

The Committĉ e consider that the Conference of Vice-Chancellors 
has a useful role to play. They suggest that it should be convened 
periodically for discussing important academic problems. Besides 
meeting at conferences, the Vice-Chancellors may also discuss com
mon problems through correspondence.
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Th« Committee also consider that the Conference of Principals 
on regional or university or State basis may be of great use in the 
discussion of common problems including standard of teaching, dis
cipline, students amenities, finance, etc. They suggest that the Con
ference of Principals on an all-India basis should be convened once 
in two years and the conferences on regional or State or university 
basis should be convened more frequently.



DEVELOPMENT OF HIGHER EDUCATION
A. Enrolment of Students

Rapid growth of University enrolment
26. After independence there has been a remarkable increase in 

higher education in the country. The number of scholars in our 
institutions of higher education (universities and colleges) is given 
oelow: —

CHAPTER II

Year Total
enrol-

Increase
over

Percentage
increase

ment* preced
ing year

*953-54 5,80,218

*954-55 • 6,51,479 71,261 12*3

1955-56 7,12,697 61,218 9-4

1956-57 7,69,468 56,771 8-0

1957-58 8,27,341 57.873 7*5

1958-59 9,28,622 1 ,01,281 12-2

1959-60 9.97.137 68,515 7-4
1960-61 • 10,34.934 37.797 3-8

1961-62 • 1 1 ,55.380 1 ,20^46 11-6

1962-63 12 ,72,666 1 ,17,286 10 2

1963-64 . 13 ,84,697 1 ,12,031 8-8

1964-65 . 15,28,227 1 ,43.530 iO"4

'Inclusive of the enrolment in institutions under Boards of Intermediate Education.

The Committee note that the total enrolment of students in the 
universities and colleges including students of Intermediate Boards 
has increased from 6,5fl,479 in 1954-55 to 15.28,227 in 1964-65. The 
total enrolment has more than doubled over a period of 10 years.
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Faetilty-wis« distriibution of students
27. The faculty-wise distribution of students enrolled in various 

universities during each of the last three years is as under;—

Facility 1962-63 Per
cen
tage

1963-64 Per
cen
tage

1964-65 Per
cen
tage

Arts 5.35.291 4 2 1 5,79,049 41-8 6,41,186 42’0

Science . 3.90,174 30-7 4,35,925 31-5 4,78,702 31-3
Commerce 1 ,21,971 9-6 1 ,30,578 9-4 1 ,47,789 9.7

Education . . 25,638 2-0 ■ 26,727 1*9 29,528 1 9

Engineering & 
Technology 68,589 5-4 73.015 5-3 78,114 5 1

Medicine 49,546 3.9 54.708 4-0 61,742 4-0

Agriculture 38,837 3-0 41,116 3-0 44,228 2*9
Vet Science . 5,524 0-4 5,624 0-4 5.711 0-4
Law 28,944 2*3 29,571 2-1 32,000 2*1

Other 8,152 0-6 8,384 0-6 9.227 0-6

Total 12,72,666 100-o 13 ,84,697 lOO-O 15,28,227 lOO-O

Nora : The figures are inclusive of enrolment in Board of Intermediate Education 
in (Jtur Pradesh.

It is revealed from the above table that though there has bean 
increase in the number of students enrolled in various faculties, 
including science and technology, the percentage enrolment in varioiu 
faculties has almost remained the same. In this connection, the 
representative of the Ministry of Education stated during evidence—

“So far as technology is concerned, we are relating them 
(students to be enrolled in the Fourth Plan) to the actual 

personnel requirements in the Fifth Plan. We have not 
worked out what percentage it will be of the total. So 
far as Science is concerned, the overall policy is to increase 
the present percentage, which is about 35, to anywhere 
between 40 and 45, the target being 45, but the ahieve- 
ment will depend upon what resources are made available 
to us for the Fourth Plan, because science requires much 
more money.”



In this context, the Committee would like to quote the views of 
Prof. D. S. Kothari, Chairman, University Grants Commission expres
sed by him at the convocation address of Jadavpur University on the 
4th January, 1965: —

“In our pattern of education though there has been consider
able expansion in engineering and technology, yet they 
still have not attained, either in number and more so in 
quality, the level that they should reach if we are to meet 
properly the national needs. If we take a group of 10 
students selected at random, six out of them would be in 
arts and commerce, three in science and only one would 
account for engineering, medicine and agriculture as against 
in the U.K. out of 10 students, four would be in arts and 
commerce and two each in science, technology and medi
cine. Inspite of the fact that our demands for develop
ment in agriculture are extremely pressing, the proportion 
of students doing agriculture in India is not more than 
what it is so in the U.K.”

The Committee feel that there is an urgent need to increase the 
percentage enrolment in the Faculties of science, technology, medi
cine and agriculture in the universities and other institutions of 
hi,"her learning, keeping in view the scientific manpower assessment 
for the 4th, 5th and Gth Plans. They hope that earnest measures will 
be taken to increase teaching facilities in these subjects in the uni
versities, colleges and other research institutions so that trained 
manpower is available to meet the needs of the planned economic 
development of the country. Experience shows that only 5 or 6 
years after the creatior of necessary facilities, trained personnel 
become available.
Rate of Increase oj University students

28. The Committee are given to understand that the number of 
students in various universities has been increasing at the rate of 
just over 10 per cent every year. The increase in the enrolment has 
not however been accompanied by commensurate enhancement of 
physical and other facilities in the urm^ersities. It is doubtful 
whether this position could be improved appreciably in the near 
future. The problem of increasing number has been engaging the 
serious attention of the University Grants Commission as such 
increase has a bearing on the standards of education. It is stated 
that the increase in the population of the country will of course be 
reflected to some extent*in the number of students seeking admission 
to universities and colleges, but the rate of increase of university 
students is about five times that of the increase in population.

140 (aii) LS—3
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Measure to he taken to meet the rush of students

29. It is stated that only about half of the students who appear 
at the matriculation or equivalent examination qualify and about 50 
per cent of them seek the benefits of higher education. As regards 
the measures to be taken to meet the rush of students in the univer
sities, the University Grants Commission have made the following 
suggestion in their Annual Report 1962-63:

“It would be desirable if a reasonable proportion of these stu
dents seek other avenues of vocational education. Some 
of them who are keen to continue their education may be 
encouraged to do so at leisure through correspondence 
courses or in evening classes. One solution for increasing 
numbers appears to be diverting students to certificate and 
diploma courses of a variety of types in relation to the 
needs of trained manpower for our economy. Proper 
selection of students for university education and proper 
guidance to them in the selection of courses would also 
be desirable.”

The Committee leam that the University Grants Commission 
Committee on standards of university education in India has in its 
Report dealt with the policy of admissnon of students in universities 
In detail and made a number of recommendations which are sum
marised below:—

“ (a) In the interest standards, it is of the utmost importance 
to adopt a bold and imaginative policy in respect of ad
mission of students to university courses. Current prac
tices lead to a great many students, who are neither emo
tionally nor intellectually prepared for higher education, 
entering the universities.

(b) There are several ways in which a more careful selection 
of students could be made such as approving only such 
students as have secured a fairly high percentage of marks 
at the school examinations or special weightage being 
given to marks in imxx>rtant subjects like languages and 
mathematics. A  consideration of their cumulative record at 
school or a viva voce or written test is also desirable. 
Each university will have to identify by investigation over 
a number of years the p>articular method or combination 
of methods which is likely to yield the best results,
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(c) We should provide for alternative training programmes 
for those who are not admitted to the universities but 
possess the necessary aptitude for vocational training. 
Existing facilities in this regard need further expansion 
and improvement.

(d) The school system should contain a number of terminal 
points from which students could be diverted to technical 
and vocational courses and removed from the passage to 
the university.

(e) Another solution consists in a large scale expansion of 
facilities for correspondence courses, part-time courses 
etc. It will also be desirable to institute two streams of 
undergraduate education—a pass as well as an honours. 
Admission to the honours course will have to be limited to 
the intellecutally abler students, with provision for shift
ing students from the pass to the honours courses and vice 
versa according to their aptitude and ability.

(f) Some have commended the setting up of central institu
tions of higher education in different parts of the country, 
where admissions could be strictly controlled and based 
exclusively on merit.

(g) Universities should agree on the minimum age for entrance 
to the degree course. It would be desirable to have 17 
plus as the minimum age but as a first step, a minimum 
of 16 plus may be prescribed.

(h) Universities should also agree on the core subjects requir
ed for admission to degree courses. All students who as
pire to enter the university should have an adequate 
grounding in Science, Mathematics, History and Geo
graphy, apart from languages. Universities should further 
demand a fairly high standard of English for entrants.”

The Committee hope that in the light of observations of the Uni
versity Grants Commission and recommendations made by the 
Standiu-ds Committee mentioned above, a sound admission policy 
will be worked out and pursued.

The Committee suggest that effective steps should be taken 
towards diversification of courses at the secondary stage so that at 
least 40 per cent to 50 p^r cent of students could go for some voca
tional or technical training or on some apprenticeship schemes, there
by relieving pressure of admission universities and colleĵ es.
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B. New Universities

Increase 'in number o/ universities during recent years

30. The Committee are informed that alongwith the rapid growth 
of university enrolment in recent years the number of universities 
has also increased considerably. The number of universities which 
were functioning during the last iour years is as under:—

No. of Universities

1961-62 46
1962-63 54
1963-64 55
1964-65 62

The State-wise distribution of these Universities is given below;—

2d

State No. of Universities

Andhra 4
Assam 1
Bihar 6
Gujarat 3
Jammu and Kashmir 1
Kerala 1
Madhya Pradesh 8
Madras 2
Maharashtra 6
Mysore 4
Orissa 2
Punjab 4
Rajasthan 3
Uttar Pradesh 9
West Bengal 7
Delhi 1

Total 62

The Committee understand that the question of establishing new 
universities in the country has been engaging attention of the Uni- 
veraty Grants Commission for quite some* time. The Commission 
has expressed the view that before a new mrfversity is established, 
it would be advisable tor the 'State Government to prepare a per-



spective Plan of 5-10 years in consultation with the University 
Grants Commission indicating the requirements of the area for 
higher education and the facilities already in existence.

It is stated that the Committee set up by the University Grants 
Commission for the establishment of new universities during the 
Third Plan in its report has pointed out that the establishment of a 
new university with faculties of Arts, Science and Social Sciences 
is likely to require a capital investment of at least Rs. 2 crores spread 
over a period of 3 to 5 years. This does not, however, include the 
cost of land, which should be about 200 to 400 acres in area. The 
maintenance expenditure for a university with a student population 
of the order of 10,000 is estimated at about Rs. 50 lakhs per year. 
Additional recurring and non-recurring expenditure would be re
quired in the case of Engineering, Medical and other professional 
faculties. That Committee had also pointed out that genera!lly, it 
would cost less to expand the existing facilities in a university than 
to establish a new university.

New Universities suggested by Committee on establishment of new 
Universities

31. The Committee on establishment of the new universities dur
ing the Third Plan set up by the University Grants Commission in 
1961 in its interim report had recommended that the following six 
universities only might be set up during the Third Plan period:

1 . Indore University in Madhya Pradesh.
2. Jodhpur University in Rajasthan.
3. Kolhapur University in Maharashtra.
4. Bangalore University in Mysore.
5. New University in Andhra Pradesh; and
6. Federal University in Madras or Mad\irai in Madras State.

New Universities set up during the Third Plan

32. The Committee are informed that the recommendations of the 
Committee were accepted by the University Grants Commission and 
communicated to the Government of India which in turn forwarded 
the report of the Committee to the State Governments. Actually, 
however, as many as 18 new universities have been set up during the 
Third Plan period as inflicated below;—

(1 ) K.S.* Darbhanga Sanskrit Vishwavidyalaya,
Darbhanga. 1961
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(2) Punjab Agricultural University. Ludhiana. 1962
(3) Punjabi University, Patiala. 1962
(4) Orissa University of Agriculture and Technology,

Bhubaneshwar. 1962
(5) North Bengal University, Silliguri. 1962
(6) Rabindra Bharati, Calcutta. 1962
(7) Magadh University, Gaya. 1962
(8) Jodhpur University, Jodhpur. 1962
(9) Udaipur University. 1962

(10) Shivaji University, Kolhapur. 1962
(11) Indore University, Indore. 1964
(12) Jiwaji University, Gwalior. 1964
(13) Ravi Shankar University, Raipur. 1964
(14) University of Agricultural Sciences, Hebbal,

Bangalore. 1964
(15) Andhra Pradesh Agricultural University,

Hyderabad. 1964
(16) Jawahar La] Nehru Krishi Vishwavidyalaya,

Jabalpur. 1964
(17) Bangalore University. 1964
(18) Dibrugarh University, Dibrugarh. 1965

The representative of the University Grants Commission has in
formed the Committee that the function of the Commission in regard 
to setting up of new universities in the States has been defined by 
Section 12 (f) of the University Grants Commission Act which is only 
to advise any authority if such advice is asked for on the establish
ment of a new university or any proposal connected with the expan
sion of activities of any university. The Commission gives advice to 
the States only when it is asked for.

Universities established without consulting UGC

33. He added that since the passing of the University Grants Com
mission Act in November, 1956, the following imiversities were* es
tablished by the State Governments without consulting the Univer
sity Grants Commission.

( 1 ) Varanaseya Sanskrit Vishvavidyalaya.
(2) Marathwada University.
(3) K. S. Darbhanga Sanskrit Vishvavidyalaya.
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(4) U.P. Agricultural University.
(5) Udaipur University (as Agricultural University).
(6) Andhra Pradesh Agricultural University,

The Committee learn that in the following cases, the State Gov
ernments consulted the University Grants Commission but the Com
mission either did not agree to the establishment of the university 
or the matter was under consideration of the Commission and the 
State Government went ahead with the establishment of the Univer
sity:

(1 ) Bhagalpur University.
(2) Punjab Agricultural University, Ludhiana.

(3) Rabindra Bharati, Calcutta.

(4) Orissa University of Agriculture and Technology, Bhu
baneswar.

(5) University of Agricultural Sciences, Hebbal. Bsmgalore.

(6) Jawahar Lai Nehru Krishi Vishvavidyalaya, Jabalpur.

Asked to state the attitude of the University Grants Commission 
in regard to those universities which have been established without 
the consultation of the University Grants Commission, the represen
tative of the Commission stated that:

“They find it difficult to convince us; but then if they are estab
lishing universities under the Act, they can ask for grants 
from the University Grants Commission because they are 
established by the State Legislature. To that extent we 
have to give grant, because, we have to think of students. 
They should not be at a disadvantage compared with stu
dents of other universities, so we have to think of the 
teachers, and salaries and standards.

31

We however tell the State Governments that since this was 
not included in the plan period, it will be difficult for the 
University Grants Commission to give any grant during 
the current plan period. When in the next plan the provi
sion is made, then the grants will be given by the Univ»^ 
sity Grants Commission.



Enrolment of students in universities

34. The Committee note from the following table that the enrol
ment of students in some of the new universities is quite meagre;

University Enrolment: 1964-65

SI.
No,

University Total
Enrolment

Enrolment Enrolment 
U.T.D.* Affl. Coll.

I 2 3 4 5

I. Agra . 62,512 410 62.102
2 . Aligarh • 5,298 5,298
3 . Allahabad • 9.988 6,970 3,018
4. Andhra . 33.757 2,918 30,839
5 . Andhra Pradesh Agri. Univer

sity ..................................... 1.945 1.945
6. Annamalai • 3,928 3,928
7 . Banarat' • . 8,967 8,049 918
8. Bangalore • 1 18,084 1.050 17.034
9. Baroda ^ . 11,961 11,961

10. Bhagalpur . 22,451 5.100 17 .3 5 1
I I .  Bihar . • 31.775 7.308 24.467
12 . Bombay • 58,606 2 .13 3 56,473
13 . Burdwan • 26,903 832 26,071
14 . Calcutta • 1,36 ,243 9.403 1 ,26,840
15 . Delhi . • 30 ,4 3 1 6,249 24,182
16. Gauhati . 48.197 2,091 46,106
17 . Gorakhpur . 17,206 3,620 13.586
18. Gujarat . 63,835 840 62,995
19. Indira Kala Sangit Vishvavidya- 

l ^ a ............................................ 96 96 . .

20. lndor« • 11,438 11,438
2 1 . Jabalpur . 12,434 233 12,181
22. Jadavpur 4,221 1 4.165 56
23. Jammu & Kashmir . 13.023 572 12,451
24. Jawaharlal Nehru Krishi Vis- 

vnadyalajra 2.342 2,342 • •
35. Jiwaji . 12,858 12,858
36. Jodhpw • • 6,962. 6,773 199
27. Kalyani • 856 856

*U.T.O.—Univertity Teaching DepaitmenU/Univeriity CoUeges.



I 2 3 4 5

28. K. S. Darbhanga Sanskrit Visva-
vidyalaya No information.

29. Kamatak 34.755 2,941 21,814
30. Kerala 83,452 470 82,982
3 1 . Kurukshetra i>56i 1,561
32. Lucknow 16,326 9,514 6,812
33. Madras . . . . 84,350 1,102 83.248
34. Magadh 24.791 6,270 18,521
35. Marathwada 11,990 672 11,318
36. Mysore . . . . 28,837 2,826 26,011
37. Nagpur 40,481 1.515 38,966
38. North Bengal 10,175 294 9.881
39. Orissa University of Agri

culture & T echnology 1,229 1,229
40. Osmania 30,122 12,482 17.640
41. Punjab . . . . 71.746 5.231 66,515
42. Patna . . . . 11,674 11,674
43. Poona . . . . 30,638 747 »29,89I
44. Panjab Agricultural 1.757 1,757
45. Panjabi 4.766 225 4>54i
46. Rabindra Bharati 200 200
47. Rajasthan 29,504 6,266 23.238
48. Ranchi 23,212 5,981 17.231
49. Ravishankar 11,9 11 11,9 11
50. Roorkee 2,168 2,168
51. S.V. Vidyapeeth . 7.991 665 7,326
52. Saugar . . . . 19,663 2,729 16,934
53. S.N.D.T. Women’s 4,640 2,553 2,087
54. Shivaji 19.979 63 19,916
55. Sri Venketeswara 12,867 1.154 n .713
56. Udaipur 4.125 2,985 1.140
57. U tk a l..................................... 25.973 3,995 21,978
58. U.P. Agricultural University 1,030 1,030
59. Varanaseya Sanskrit Vishwa- 

vidyalaya 627 627 . .

60. Vikram 18,522 3.563 14.959
6l. Visva-Bharati . . . 848 848

T otal 13 ,18,227 1,90,489 1 1 ,27.738
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Views of Sapru Committee
35. In this connection, the Committee of Members of Parliament 

on Higher Education (Sapru Committee) has seated as under:

“We have been disturbed by the fact that there have been 
occasions when a State Government has not consulted the 
Commission before setting up a University. We, there
fore, recommend that the University Grants Commission 
Act should be so amended as to make it obligatory on the 
part of a State Government to consult the Commission 
before setting up a new University. We may point out 
that this change cannot be eilected if education is not made 
a concurrent subject. Indeed, this is one of our main rea
sons for recommending that education should be brought 
on the Concurrent List. We feel that University Grants 
Commission Act should have specific provision which 
would enable the Commission to consistently refuse to give 
any iinancial aid to universities established without its 
prior consultation.”

The Committee feel deeply concerned at the unplanned growth of 
new universities—some of them with a small number of students and 
still smaller financial resources. The Committee regret to note that 
there is an unseemly competition to have new universities in every 
region of the States.
I.*

The Committee consider that prior approval of the University 
Grants Commission for the establishment of a university in a State, 
though at present not legally necessary, is very desirable. They sug* 
gest that the Universi'ty Grants Commission should be rather strict 
in giving financial grant to such Universities as have been started 
without the consent of, or consultation with, the Commission. The 
Committee would also like to stress that the cause of higher educa
tion would be better served by starting well equipped and well 
conducted colleges and post-graduate classes than by starting ill- 
equipped universities.

University Centres I
36. The University Grants Commission is said to be ol the view 

tha. before a new University is established, it may be advisable 
to set up in the first instance a Centre of Postgraduate Education 
in a couple of colleges located around it. The intention is that a 
university centre should provide facilities for postgraduate educa
tion in various subjects and the centre should be located at a place 
where it can serve the needs of a number of colleges located around 
it for postgraduate education. In fact, the establishment of a centre



ds
is a preparatory step leading to the establishment of university in 
due course. As indicated already, the establishment of a new uni
versity involves heavy non-recurring expenditure and other admini
strative paraphernalia which a centre does not need. The colleges 
located around the centre could be affiliated to the university of 
which the centre is also a part and the postgraduate worl: could be 
organised in co-operation with the complex of colleges located 
around the centi'e.

While formulating the development plan for the Fourth Pian 
period, the University Grants Commission has suggested the sett
ing up of such university centres in place of new universities. How
ever, it is stated to be difficult to say, how many such centres would 
be opened in the Fourth Plan as that would depend upon the allo
cation made for higher education for the Fourth Plan period and 
the priorities to be assigned to different programmes. Moreover, 
the establishment of such centres would be the responsibility of the 
Universities I State Governments. It is also pointed out that the 
establishment of the centres would to a considerable extent reduce 
the pressure on the existing post-graduate departments of the uni
versities.

The Committee are of the view that it will greatly help the 
development of higher education if a perspective plan for the next 
5 to 10 years as suggested by the University Grants Conunission is 
prepared by every State Government, taking into account the 
available resources (including personnel) and facilities and the needs 
for further development and expansion of higher education They 
suggest that the University Grants Conunission should pursue the 
matter with the State Governments and help them in preparing 
such perspective plans. They feel that ordinarily all new univer
sities should he made to pass through a period of gestation as uni
versity centres which may be established for providing post
graduate education in various subjects.

The Conunittee would also suggest that it may be examined 
whether big universities e.g. the Universities of Calcutta, Bombay, 
etc. having a post-graduate teaching department should establish 
regional post-graduate sections with a view to relieve congestion and 
to improve the standard of teaching.

One Central University in each State

37. The Committee^ note that the Education Ministers’ Confer
ence held in October, 1962, recommended that in the interest of 
emotional integration of the country as well as for setting academic 
standards, the Central Government should establish more Central



Universities with the objective of ultimately having one Central 
University in each State. Asked to state the action taken on this 
recommendation, the representative of the Ministry stated during 
evidence:

“It has not been possible to implement this recommendation 
because of the resources required to implement it in full. 
There has been some talk of having Central Universities 
in other regions of the country, but the latest position is 
that we are awaiting the report of the Education Com
mission on this question before taking any action on it.”

The Committee of Members of Parliament on Higher Education 
under the chairmanship of Shri P. N. Sapru has also recommended 
that one way in which the Centre can play a greater part in pro
moting higher education is to establish at least one Central insti
tution of the highest standard in each State to serve as an example 
to other educational institutions in the State.

The Committee feel that it will ĵ reatly improve the academic 
standards in the country if one Central University is set up in each 
State or one of the existing universities is converted as a Central 
University, though it will cost substantial amount to the Central 
Exchequer. They, therefore, hope that the Education Commission 
will consider this matter in all its aspects and arrive at a decision. 
Meanwhile they suggest that the feasibility of declaring the three 
Presidency Universities viz., Calcutta, Bombay and Madras (or at 
least the city portion of these Universities), which arc considered 
to be highly developed, as Institutes of National Importance. 
These  ̂Universities will thus be brought under the purview of Cen
tral Government and further developed through liberal resources 
and broad based policies relating to recruitment and admission on 
an all-India basis.

C. Institutions of National Importance

Existing Inttitutions

38. The Committee are informed that the following institutions 
of national importance which do not come within the purview of 
University Grants Commission have been empowered to award 
degrees:

( 1 ) All India Institute of Medical Sciences, New Delhi.
(2) Indian Institute of Technology, Kombay.
(3) Indian Institute of Technology, Kharagpur.
(4) Indian Institute of Technology, Kanpur.
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(5) Indian Institute of Technology, Madras.
(6) Indian Institute of Technology, Delhi.
(7) Indian Statistical Institute, Calcutta.
(8) Hindi Sahitya Samelan, Allahabad.
(9) The Dakshina Bharat Hindi Prachar Sabha, Madras.

Coordination between Institutions of National Importance and Uni
versities.

39. In a written note furnished by the Ministry of Education it 
is stated that “ the information in respect of the extent of co-ordi- 
nation maintained between the institutions of national importance 
and the universities is not readily available. The degrees confer
red by the Indian Institutes of Technology are recognized by the 
universities. However information in reapect of the recognition 
of degrees awarded by the Hindi Sahitya Samelan and the Dakshina 
Bharat Hindi Prachar Sabha is not available. The Ministry has 
accorded recognition to some of the degreesldiplomas of these bodies 
as equivalent to Matric, F.A.. B.A. etc., standards in Hindi of other 
universities in the country for the purpose of employment under 
the government.”

The representative of the Ministry of Education stated during 
evidence that 'University Grants Commission was not consulted 
before conferring the authority of giving degrees upon these insti
tutions of national importance. He added that according to the 
legal requirements it is not necessary to consult the Commission.

The Committee are informed that the matter regarding institu
tions empowered to award degrees was considered in the meeting 
of the University Grants Commission held on the 2nd September, 
1964 and the following extracts from the Minutes of that meeting 
are reproduced;

“In connection with the Hindi Sahitya Samelan, Allahabad 
and Dakshina Bharat Hindi Prachar Sabha, Madras, the 
Commiission regretted to note that though these insti
tutions have been empowered to grant diplomas and 
degrees in proficiency in Hindi, the University Grants 
Commission had not been consulted by the Central Gov
ernment in this regard and desired that this may be 
brought to the notice of the Central Government. It 
was further desired that the Central Government be re> 
quested to consult the University Grants Commission in 
all areas of higher education in such matters.”
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The Committee do not feel happy that the Ministry of Education 
has created (certain educational institutions analogous to Universities 
but outside the scope of the University Grants Commission thereby 
adversely affecting the authority of the Commission in taking steps 
for the promotion and co-ordination of University education and for 
the determination and maintenance of standards of teaching, exami
nation and research in Universities.

The Committee feel that this practice is likely to create disparity 
in the quality and value of degrees conferred by different institu
tions and should have been avoided. The Committee suggest that 
the University Grants Commission should be consulted before any 
institution is empowered to confer degrees equivalent to those 
awarded by the universities. The Committee also suggest that 
proper co-ordination should be maintained between the institutions 
of national importance and the University Grants Commission.

D. Institutions deemed to be Universities

Existing institutions:

40. Section 3 of the University Grants Commission Act provides 
that “ the Central Grovernment may on the advice of the University 
Grants Commission declare by notification in the official gazette 
that any institution for higher education other than a university 
shall be deemed to be a university for the purpose of this Act” .

The Committee are informed that the following institutions 
have been deemed as universities under Section 3 of the University 
Grants Commission Act:

( 1 ) Indian Institute of Science, Bangalore.
(2) Indian Agricultural Research Institute, New Delhi.
(3) Indian School of International Studies, New Delhi.

(4) Kashi Vidya Pith, Varanasi.

(5) Jamia Mlllia Islamia, New Delhi.

(6) Gurukul Kangri Viswavidyalaya.
(7) Gujarat Vidya Pith.

(8) Tata Institute of Social Sciences, Bombay.

(9) Birla Institute of Technology and Science, Pilani.

The Committee are given to understand that some of these 
jnstitutioos have been granted recognition by the University Grants
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Commission for specific courses as indicated below:—

(1) Kashi Vidya Pith . . . Post Graduate Course in Applied
Sociology (Social work), Under- 
Graduate Courses in Allied subjects.

(2) Jamia Millia Islamia Courses corresponding to B.A. B.Ed.
and B.Sc. and M.A, in History.

(3) Gurukul Kangri Viswavidyalaya Courses corresponding to B.A.,B.Sc.
and M.A.

(4) Gujarat Vidyapith Bachelor Degree Courses provided
by the Vidyapith in Social Sciences, 
Tribal Welfare and Teacher Train
ing.

The courses of study in other institutions are given below:—

(1) I.A.R.I., New Delhi M.Sc., and Ph.D. in Agriculture.

(2) Birla Institute of Technology and B. Engg., M. Engg., B. Sc., Ph. D.,
Science, Pilani. B.Com., M.Com., B.Phann.

B.A.,M.A.

(3) Indian School of International Ph.D.
Studies, New Delhi.

(4) Indian Institute of Science, M.Sc., Ph.D., B.Engg., M. Engg.
Bangalore.

(5) Tata Institute of Social Sciences, Post-graduate course in Social Work.
Bombay.

Maintenance and development grants to deemed universities:

41. It is stated that grants through the University Grants Com
mission are paid to six of these nine institutions both for main
tenance and development. Of the remaining three “deemed uni
versities, the Jamia Millia receives maintenance grants from the 
Ministry of Education on a cover—the deficit basis and develop
ment grants from the University Grants Commission. The other 
two, viz. the Indian Agricultural Research Institute. New Delhi and 
the Tata Institute of Social Sciences, Bombay are at present receiv
ing grants from the concerned Ministries.

It is further stated that except for Indian School of International 
Studies and the Indian Institute of Science, Bangalore, the develop
ment grants are paid t6 other institutions as for State universities 
for similar projects. The question as to the source from which 
matching grants, if any, be provided is under considerati<m>
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The Committee have dealt witii the question of maintenance 
grants being given to ‘institutions deemed to be universities’ in 
paras 7 and 8 of Chapter I of this R^»ort. They note that according 
to the opinion given by the Attorney General, the University Grants 
Commission is not empowered under its Act to give maintenance 
Rrrants to State universities and ‘institutions deemed to be univer
sities’. It is stated that the entire question as to which agency, 
whether the University Grants Commission or the Central Govern
ment, should pay maintenance grants to ‘institutions deemed to be 
univenuties’ is under consideration.

The Committee hope that a decision in the matter will be reach- 
ed at an early date. They further hope that a decision on the 
question as to the source from which matching grants should be 
provided for deiv l̂opment schemes of ‘institutions deemed to be 
universities’ will also be arrived at an early date.
Proper Utilisation of grants:

42. Asked to state the checks exercised to ensure that grants given 
to institutions deemed to be universities are properly spent, the re
presentative of the Ministry of Education stated;

“The expenditure is reviewed in the following years. The 
audit conditions etc. are there. Then, the Finance Com
mittee, where the governmental representatives are there 
reviews the expenditure statements and see that the D̂ur- 
pose for which the grant was given is the purpose on which 
it has been spent.”

The Study Group of the Estimates Committee which visited the 
Indian School of International Studies were informed that the audit
ing of the annual accounts of the School is being carried out by a 
firm of Chartered Accountants. It was also revealed during the visit 
of Study Group of Estimates Committee to Jamia Millia Islamia 
that no internal auditor had so far been appointed in that Institute-

The Committee feel that the audit of the institutions deemed to 
be universities which are given maintenance grants by the Uni
versity Grants Commission/Central Government should be done by 
the Comptroller' and Auditor General. It should also be ensured 
that proper internal auditing system is introduced in all these 
iBstitntions.

4 3. The Committee propose to examine the working of the ‘Insti
tution deemed to be Universities’ in greater detail and submit a 
separate repOTt thereon later.
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CHAPTER m
FUNDS OF THE COMMISSION 

A. Introductory
Statutory Provisions:

44. The Central Government is required by the University Grants 
Commission Act to pay to the Commission such sums as may be 
considered necessary for the purpose of its functions. Sec. 16 of the 
Univprsity Grants Commission Act says that the Commission shall 
have .ts own Fund to which will be carried all sums paid to it by 
Central Government or State Government or any other authority or 
person. Under Sec. 12 of the University Grants Commission Act the 
Commission has been authorised to allocate and disburse grants tc 
Central and State Universities for development or far any other 
general or specified purpose in pursuance of its statutory responsi
bility for the promotion and coordination of university research and 
for the determination and maintenance of standards of teaching, exa
minations and research in Universities.
Paucity of Funds:

45. The Committee are informed that the real difficulty in raising 
standards and implementing the approved schemes effectively is the 
paucity of funds. The Commission feels that there is an urgent need 
for more and better teachers in our universities so that the teacher- 
pupil ratio, may be improved from 1 : 17-9 to at least 1 ; 10. There 
is also a pressing need for massive assistance for the improvement 
of library and laboratory facilities and for the residential accommo
dation for students and teachers. For t'n;" attairmient of inter
national standards, it is nccessary to provide adequate facilities in 
terms of personnel, equipment and other anwnities wh': ' may be 
comparable with the conditions prevailing in some of t advanced 
countries. It is stated that in view of the magnitudf’ and importance 
of these problems, considerably larger funds than those made avail
able to the University Grants Commission so far will have to be 
found.

B. Grants provided to the University Grants Commisiiion 
Second Plan

46. The Committee are informed that the amount placed at the 
disposal of University Grants Commission for the period of the

140 (all) LS-4
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Second Five Year Plan was originally Rs. 27 crores. This was later 
reduced to Rs. 19 crores. With the transfer of responsibility to the 
Commission for the payment of grants to the Indian Institute of 
Science, Bangalore, with effect from 1959-60, the allocation for the 
Second Five Year Plan was raised to Rs. 19'27 crores. The actual 
expenditure incurred by the Commission for the period covered by 
Second Five Year Plan i.e. from 1956-57 to 1960-61 has been as 
mnder: —
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1956-57
1957-58
1958-59
1959-60
1960-61

(Rs. in crores)
2-143
1-794
4-396
5 -4 4 0
5-506

19-279

The above figures do not include the expenditure incurred by the 
University Grants Commission on account of the Central Govern
ment’s share of grants paid to the universities for the three-year 
degree course which amounted to Rs. 118'55 lakhs or the loans sanc
tioned and paid by the Ministry of Education to universit'i s on Com
mission’s recommendation.

Third Plan:

47. The Committee are informed that an amount of R^. 37 crores 
was allocated to the University Grants Commission for the Third 
Plan period for plan projects other than engineering and technology. 
For the plan projects relating to engineering and technology, the 
allocation made to the Commission for the Third Plan period is 
Rs. B-.50 crores—Rs. 6 crcres for universities and univnrsity colleges 
and Rs. 50 lakhs for Indian Institute of Science, Bangalore. Aga’nst 
these allocations, the amount released to the University Grants Com
mission during the first four years of the Third Plan and the budget 
provision agreed to by the Government of India for 1965-66 ore given 
below:

1961-62
1962-63
1963-64
1964-65
1965-66

(Budget provisional)

Rs.
8,40,68,000
7>9 I .33.620
7.80.00.000
9.76.00.000

11,05,00,000

44>93>oi>620



The year-wise amount indicated above includes the grants releas- 
■«d for both General and Engineering and Technological projects.

A statement indicating the distribution of the allocations of Rs. 37 
crores for Plan projects other than engineering and technology for 
tlie various development programmes approved by the Commission 
IS enclosed as Appendix IV. The statement also indicates the actual 
expenditure incurred on these development projects during the first 
four years of the Plan and the amount allocated to the various pro
grammes against the budget provision agreed to by the Government 
of India for 1965-66.

The reviews of the development programmes of the Commission 
lor the Third Plan period undertiaken as well as the actual progress 
of expenditure indicated in the statement above and the require
ments for th? cur;'tr>t financial year show that the allocation made 
to the University Grants Commission is not enough to meet the de
mands of the universities and colleges for implementation of the pro
grammes of the Commission. Against the allocation of Rs. 43 5 
cr9res (Rs. 37 crores for general education and Rs. 6‘5 crores for 
engineering and technology), the expenditure in the first four years 
of the Plan amounts to Rs. 33'79 crores both for general education 
and engineering and technology. The requirements of the Com
mission for the current year amount to Rs. 13’05 crores (against tJie 
budget provision of Rs. l]-05 crores agreed to by the Government 
of India). Against these requirements the total funds placed at 
the disposal of the University Grants Commission during the Third 
Plan amounted to Rs. 46 43 crores including funds for engineermg 
and technology. In this connection it has been stated that while 
working out the requirements for the financial year ending on the 
31st March, 1966, the demand has been reduced to the minimum 
keeping in view the progress achieved in the implementation of the 
projects already taken in hand and the need for their completion 
at a very early date so that the tempo of the progress attained in 
the Third Plan period may not be retarded.

Fourth Plan: .

48. The allocation to the University Grants Commission for plan 
projects for the Fourth Plan period is stated to have not yet been 
communicated to the Commission. The Committee are, howevex, 
given to understand that the Planning Commission has tentatively 
allocated an amount of Rs. 58 25 crores for Plan projects other than 
engineering and technology for the Fourth Plan period out of the 
total ceiling of Rs. 1,260 •crores for ‘Education’. Tlie tentative alloca
tion for Plan projects relating to engineering and technology for the- 
Fourih Plan period is not yet known.
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It is stated that in case the allocation of Rs. 58*25 crores for Plan 
projects other than engineering and technology for the Fourth Plan 
period is finally decided, this will be very much short of the require
ments of the Commission for the development of higher education. 
According to the estimates worked out by the University Grants 
Commission, a minimum outlay of Rs. 225 crores for higher educa
tion other than engineering and technology (Rs. 150 crores fcr Uni
versity Grants Commission and Rs. 75 crores for the States) would 
"be the minimum requirement for the development of this sector in 
the Fourth Plan period.

Views of the Sapru Committee and Ministry of Education.

49. The Committee of Members of Parliament have dis .ussed the 
position of h’gher education in India in their Report and have 

:said:—

“We have endeavoured to survey the existing situation in 
higher education in our States. The total expenditure on 
higher education in India during the pre^ous years is 
given below:—

Year Rs.

1957-58
1958-59
1959-60
1960-61
1961-62

36.32>33>9454I,82,5c,<̂ (8
47,70,c6,2;0
54,46,93,590

*61,22,43.246

These figures, however, represent the expenditure on higher 
education met from all sources, viz. public grants, fees, endow
ments and other sources. In 1963-64, the Central Government spent 
0.50 per cent of its budget on universities and arts colleges. During 
the same year, this percentage for the Central and State Govern
ments taken together was 0.84.

The number of scholars in our institutions of higher education 
including the universities within the last five years is given below:

Year No. of scholars

1957-58 • g;62,075
1958-59 • 9>57.65I
1959-60 . 10,44,918
1960-61 • • 10,94,991
1961-62 •11,77,245

*Figurc U provitioniL



It will be apparent that the number of scholars totalled 10,94,991 
in a population of 430 million in 1961 or 2499 students per million of 
the population. It cannot, therefore, be said that the output of 
qualified persons is adequate for this vast Sub-Continent. Obviously, 
higher education is not only necessary for enabling us to hold ovir 
own place among the advanced nations of the world, but it is also the 
most important requisition for the formation, growth and sustenance 
of developnig socialistic democracy like ours. A more strenuous 
effort that has been forthcoming so far as needed for increasing 
both our educational output and its efficiency.

A comparison of the figures of the receipts of higher education in 
our country to those in certain other parts of the world may be help
ful to us to estimate the importance that is placed upon higher edu
cation in more advanced countries like the U.S.A. the U.K., the 
U.S.S.R., France, Canada and Japan.

Enrolment per thousand of popvXation
(Higher Education Stage—1958)
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Total Enrolment 
enrolment per

Name of the country (coo’s) thousand
of popu
lation

TO? 2
2,179 10

U.S. A...................................................................... 3 ,25i6 19
U.K. .
U.S.S.R.
France . . . . . . . .  22 -̂ <i

.....................................................  93 5
.........................................................  6^6 7
.......................................................  83.̂  2

Canada
Japan
India

Our position in higher education, is as the tables given above will 
show, much less favourable than that of the more advanced countries 
of the world. We may also mention that our output in research is 
comparatively poor............ It is obviously imperative for us to at
tach importance to the development of research and research facili
ties in our country'. Our total expenditure on higher education and 
research was Rs. 54,46,93,590 in 1960-61. Compared to the corres
ponding expenditure of £219-6 millions in the U.K. and S5,.'i29 
millions in the U.S.A.. it is low.”

Views of Sapru Committee and Ministry of EdiLcation:

50. The Committee of Members of Parliament (Sapru Committee) 
-has, therefore, recommended that:

“We have emphasised the imortance of university education 
and research. They are vital for our national development.



No country can afford to neglect them. Our considered 
opinion is that the grant for allotment for university edu
cation and research placed at the disposal of the Univei;- 
sity Grants Commission is very meagre, as was emphasis
ed by Dr. Kothari, Chairman of the University Grants 
Commission in his statement before us. Without commit
ting ourselves to any figure we are strongly of the 
opinion that in the Fourth Five Year Plan, a very much 
larger amount should be placed at the disposal of the 
Commission.”

The representative of the Ministry of Education stated as under 
in this respect:

“We consider that the amounts made available for various 
educational activities are really not adequate not only for 
the universities but at all levels. But within the resour
ces available with the Government which ha\’e got to be 
recognised—one has to recognise that there is a limiiation 
on the resources,—the amount allotted to the university 
sector in our view was a proper one. Otherwise, T agree 
with the Commission that the amount is not adequate.”

Financial outlay on Education:

51. The total financial outlay on education (excluding e”.gineer- 
ing and technology) is stated to be Rs. 133 crores in the First Plan 
and Rs. 208 crores in the Second Plan. The total for the Third 
Plan is Rs. 418 crores. The relative allocations for the different 
stages of education are given in the following table:

Distribution of Outlay

C 1 1 I** /■*
Amoun* fin crorcs of Rs.) Pcrccntapc

DUP-nCdlC;
I'irst
Plan

Sccond
Plan

Third
Plan

First
Plan

Second
Plsn

Th'rd
Plan

I 2 3 4 5 6 n

Elem'^ntary Educa
tion 85 87 209 63 9 41-9 50-0

Secondary Educa
tion 20 48 85 15 I 231 21 I

University Education 14 45 82 10-5 21 -6 19-6
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I 2 3 4 5 6 7

Other Programmes 
•

Social Education 4 6 1-9 1-4
Physical Education 

and Youth Educa
tion 14 10 12 10-5 4 8 2-9

Others . 10 II 4-8 2'6

Totai, 133 204 408 lOO-O 98 I 97-6

Cultural Programmes* 4 TO 1 9 2-4

Grand Total . 133 2c8 418 1000 ICO 0 .1000

The following table gives the National Income per capita of total 
population and the percen'age of national income spent for public 
education in some of the advanced countries of the world.

["National Prosperity and Educational Expenditure (1962)]

National Income Per Capita of Total Population and the Percentage 
of National Income spent for Public Education

National Income P<̂ r Capita

Percentage 
of National
Incomc spent 900 Dollars 500— 899 200— 499 100— 199
for Public and over Dollars Dollars Dollars
Education

Less than 
100 Dollar*

5 % and 
over

4—5%

U.K.
Norway

U.S.A.
Canada

U.S.S.R.
Finland
Belgium
Netherlands

German
Federal
Republic
Venezuela

Japan

Ceylon
Korea

•The outlay on cultural programmes in the First Plan was include d 
under ‘other programmes’.



National Income Per Capita

Percentage 
of National 
Income spent 
for Public 
Education

900 Dollars 
and over

500—899 
Dollars

200—499
Dollars

100—199 Less than 
Dollars loo Dollars

3—4% New
Zealand
Sweden.
France

Austria
Italy
Israel

Philippines Burma

2 -3 % Yugoslavia
Chile
Turkey
Portugal

Peru
Thailand

Less than
2%

Spain
Mexico

Ghana India
Pakistan
Indonesia

S o u r c e —Japan’s G r owth and Education, Ministry of Education, japan, 1963.

The Committee iicte that the expenditure on education as a 
whole in India is very low as compared to other advanced and 
developing countries. They no doubt agree thal other subjects such 
as defence, food etc., also claim the attention of Government and 
have to be taken care of. Nevertheless they^ would emphasise that 
Ihere is a direct link between education and national development and 
prosperity. The Committee, therefore, suggest that the feasibility 
of levying an education cess to finance educational nro«^rammes at 
all levels may be considered. The Committee are glad to note that 
the Gujarat Government has already made a beginning in this res
pect and increased the education cess on lands and buildings in urban 
areas. While appreciating the views of the Ministry of Education 
that the grants to be made for university education have to be ad- 
jui>ted within the resources available for ^ucation, the Committee 
cannot help feeling that such low investment in education is likely 
to create a generation of young men lacking in a sense of good citi
zenship or even lacking in basic human virtues. The Committee 
apprehend that that may make all our developmental expenditure 
hifructuous. They strongly recommend that for the Fourth Plan 
sulBrient funds should be placed at the disposal of the Commission 
if it is to discharge its functions effectively.



C. Procedure for Allotment of Grants

Planned Projects:

52. The Committee are informed that the needs of the universities 
are assessed by a Visiting Committee set up by the Commission for 
each university and the grants are sanctioned on the recommenda
tions of the Visiting Committee in suitable instalments on an approv
ed pattern ensuring through their progress reports that money in 
excess is not released in any case. On receipt of progress reports, 
further instalments of grants are released. Final instalment is re
leased on the receipt of completion certificate in the prescribed form 
duly signed by the Registrar of the University. On the receipt of 
Audited Accounts, Utilisation Certificates are issued and, if neces
sary, suitable adjustments are made.

Utilisation Certificates issued hy the Commission:

53. The following table gives year-wise details of the grants dis
bursed by the Commission and the amounts for which utilisation 
certificates have not been issued by the Commission (up to 27th 
January, 1965):—

Year
Grants paid

No. of 
cases

Amount 
(in lakhs 

of Rupees)

Utilisation Certifi- Percent-
cates not issued

No. of
cases;

.\mount 
(in lakhs 
of Rupees)

age of the 
grants for 
which the 
utilisation 
certifica
tes are yet 
to be is
sued

1955-56
1956-57
1957-58
1958-59
1959-60
1960-61
1961-62 
1962^3

341 265-75 191 141-16 C3 O/0
405 334-00 200 127-39 28°,0
390 346-58 220 138-56 40%
807 592-02 516 308-82 52%

1580 798-24 1016 466*25 . 58%
2365 808 - 96 1481 483-50 6o"„
2981 1054-50 1991 830-19 79" 0

3539 1056-33 298*7 931-98 88%

T otal 12408 5256 38 8605 3427-85 65%



The Committee note that utilisation certificates have not so far 
(upto 27th January, 1965) been issued for 605 cases which amount 
to 65 per cent of the total cases. They are surprised to learn that 
utilisation certificates have not been issued in respect of 53 per cent 
of cases relating to as far back as 1955-56. The representative of 
the University Grants Commission stated during the evidence as 
under:

“I will explain regarding the utilisation certifiicates. It is 
certainly one of the steps we have to take. The Univer
sity has to submit the last certificate. But it has diffi
culties because the local audit must certify that. It takes
a lot of time. Now we have to satisfy ourselves that the 
money which was given for a particular purpose has been 
utilised for that purpose. There are other method,-j of 
satisfying ourselves. Submission of utilisation certifi
cates is only a technical point.”

The representative of the University Grants Commission also 
stated that:

“Utilisation certificate is a formal business... .  if wo are 
satisfied that the amount has been utilised on the basis 
of the certificate of the Executive Engineer of PWD. a 
responsible officer, we certainly give further instalments, 
because otherwise the whole academic work will suffer.”

Tlie representative of the Ministry of Finance, however, .stated;

“We do not think that it (utilisation certificate) is a forma
lity. It is a necessity. We do insist on it.”

The representative of the Ministry of Education in this respect 
stated as under:

“So far as the utilisation certificates are concerned, that is 
also an important matter that has come before the 
Ministry in the form of Audit Reports and so on and 
action is now being taken to streamline the procedure and 
to see that the Commission is given the necessary Sec
retariat assistance on the financial side so that this does 
not occur.”

The Committee are inclined to take a serious view of the casual 
treatment given by University Grants Commission to the issuance 
of utilisation certificates. They also regfet that the Ministry 
of Education which are empowered to issue directions to
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the (University Grants Commission under Section 20 of tlie U.G.C. 
Act, have not issued any direotion even though large amounts have 
been given by the Commission for which utilisation cerHficates. 
have not been issued. They suggest that the whole matter should 
be considered at a high level and suitable measures taken so that 
such financial irregularities do not occur in future.

Non-Plan Projects
54. The grants under non-Plan projects by the U.G.C. cover the 

following items:—

(i) Block Grants to Central Universities;

(ii) Block Grants to institutions deemed to be universities;

(iii) Maintenance Grants to constituent/affiliated Collef'es of 
Delhi University;

(iv) Grants to Central Universities for schemes not covered 
under the Block Grants.

For determining Block Grants to Central Universities their 
budgets and audited accounts are examined and the grants to them 
on these bases are paid. In respect of maintenance grants to Cons- 
liluent Colleges of Delhi University, the grant'is tlcterm'ned on the 
basis of an anproved expenditure after deducting) the approved in
come. The grants are paid on 90 per cent of the approved deficit 
in the case of day classes and 100 per cent in the case of evening 
classes.

The amount made available to the University Grants Commis
sion for non-Plan projects during the Third Five Year Plan period 
is indicated below year-wise:

Rs.

1961-6 2 ...................................2,85,00,000
1962-6 3 .................................. 2,88,20,000
1963-6 4 ................................. 3.97.88>374
1964-6 5 ...................................4,30,00,000
1965-6 6 ...................................4,58,36,000

D. Allocations to the Universities

Allocations made and Grants Released to Universities

55. The statement af Appendix V shows the allocation made to 
various universities and institutions deemed to be universities dur
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ing the Third Plan period on the basis^of the recommendations made 
•by the Visiting Committees for projects relating to Science subjects, 
humanities and those of general nature like hostels, staff quarters, 
giiest houses, non-resident students’ centres, hobby workshops, 
health centres and printing presses. The statement also indicates 
the grants released to the univerBities/institutions against these 
allocations upto 31st July, 1965. It is stated to be difficult to indicate 
the expenditure actually incurred by the universities out of those 
grants because the grants have been released for a number of pro
jects at different stages. However, since the Commission releases 
grants to universities in instalments after receiving a report on the 
progress of expenditure incurred and keeping in view the require
ments of the universities for the next few months, it is stated that 
the grants released to the universities may be considered to have 
been utilised.

Slow Progress in Utilisation of Grants Released to Universities

56. The Committee note that against the allocation of Rs. 29.82 
crores to universities and institutions deemed to be universities for 
the Third Plan period on the recommendations of the Visiting Com
mittee, the grants released upto 31st July, 1965 amount to Rs. 14.43 
crores, i.e. about 50 per cent of the allocation. A number of factors 
are stated to have contributed to the slow progress of the utilisation 
of grants allocated to the universities for the Third Plan period. 
The non-availability of building material, matching .share, qualified 
staff and the limited funds placed at the dispo.sal of the UnivoLsiiy 
Grants Commission are some of the important factors contr.buiing 
to the slow progress in this behalf.

It is also stated that the universities are b 'in;; requested to ex
pedite the completion of the projects before the close of the Thi'-d 
Plan so that there is a littl" of spill over to the Fourth Plan as 
possible. But because of the difficulty with regard to the availability 
of building material, it is felt that some spill over would be there 
ouring the Fourth Plan. Another reason for the likely spill ow r 
during the Fourth Plan is stated to be the late initiation of certain 
projects during the Third Plan.

57. The Committee are informed that the Commission had sug
gested lo the universities in 1932-63 that 70 per cent of the alloca
tions made to them during the Third Plan period would for the 
time being be available to them. After reviewing the pace of deve
lopment in the various universities and the expenditure incurred 
by tliem upto 1962-63 the Commission decided to permit the uni
versities to incur ejq)enditure beyond the 70 per cent limit, as and
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when necessary, but within the approved allocations. The repre
sentatives of tho University Grants Commission explained during 
evidence that:

“The demands of the universities were 100 per cent and the 
amoimt was available only for 70 per cent; so we told 
all the universities in the first two years that we could 
not really accept all the demands of the universities 
which were even recommended by the Visiting Commit
tees. We said that the financial allocation was very 
small. Then, in the third year, about the Mid-Plan Ap
praisal, when we found that certain programmes in some 
uniiversitie.5 /Were gO'ng slow, particularly building 
programmes, we told them that now it w?s possible to 
adjust those amounts within the ceiling pro' ided by the 

• Planning Commission and the Govemmen; of India 
through the budgetary process. Therefore, we thought 
that those universities which were progressing ahead 
must be helped because their performance was greater. 
Wherever the achievements and performance of a uni
versity was satisfactory, it was no use putting the limit 
because what was saved on other accounts could be 
transferred to the progress of that particular university. 
So, every university was told that now they could go 
ahead with their programmes. The idea was that the 
total spill over for the Fourth Plan would be very much
less. That is our actual experience. But in this process
agam we found during the current year that we had not 
only spent all the Rs. 37 crores but we wanted to have 
Rs. 4 crores more which tho Government has kindly pro
vided. The programmes are going ahead. This we 
thought was a very reasonable programme to encourage 
the development in different universities.”

53. The Committee note from the statement e iclosed as Ap
pendix V that only four universities have in actual practice been
able to utilise 70 per cent of the allocations made to them. They 
are also informed that there was heavy spill over to ‘he extent of 
Rs. 9.94 crores from the Second Plan to the Third Plan. As regards 
spill over from the Third Plan to the Fourth Plan, the representa
tive of the University Grants Commission explained:

“I will explain the Planning Comm'ssion’s language about 
spill-over and. the general idea of spill-over which is 
often assumed- by certain educational bodies. Spill-over 
is related to that incomplete construction which could
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not be finished. For example, if there are nine arches of 
a bridge and you complete only seven of them, the two 
are spill-over for the next Plan. If it is related to capi
tal project of this kind, the spill-over amount is very much 
less. But, suppose a university wanted to appoint five 
professoi's and have appointed only two professors, the 
balance of three chairs which ^hey wanted to appoint 
cannot in these terms be considered as spill-over. It has 
to be absorbed in the next total development programme. 
If we work that way, the spill-over amounts are less. We 
are applying this test in the Fourth Plan.”

The Committee are not happy over the very slow progress 
4ichieved by various universities in utilising the grants allocated by 
^he University Grants Commission on the basis of the recommen
dations made by the Visiting Committees for projects relating to 
science subjects, humanities and those of general nature like liostels, 
staff quarters, guest houses, non-resident students' centres, bobby 
workshops, health centres and printing presses. They in particular 
regret that some of the universities such as Bombay, Bha.fralpnr, 
Magadh, Nagpur, Ranchi, etc. have not utilised even 20 per cent of 
such allocations. The Committee feel that the University Grants 
Commission should not only allocate more funds to those universi
ties which show progress but they should also analyse the causes of 
slow progress in other universities so as to devise remedial measures 
for smooth funrJoning of development schemes sponsored by them. 
They are also of the view that the expenditure on plan projects 
should be so \t'orked out that there is an even distribuiion of surh 
expenditure in various years of the Plan to avoid has.y and unscru
tinised disbursal of amounts in the last year of the Plan period.

Matching Contrihnt'.on

59. The Committee are informed that the grants of the U!)iver- 
sity Grants Commission are paid to the Universities on the following 
basis;

(i) For the development of facilities in an established depart
ment engaged in post-graduate teachin-! and research 
only, recurring and non-recurring grants may be pix)vid- 
ed on cm t per cent basis.

(ii) For a department largely doing post-graduate worli 
though also engaged in imdergraduate teaching, the
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Commission may share the recurring and non-recurring 
expenditure to the extent of 50 per cent and 66 2/3 per 
cent of the approved cost respectively.

(iii) In the case of a department largely engaged in under
graduate instruction though doing some postgraduate 
work also, the Commission may share the recurrinjr and 
non-recurring expenditure on development up lo 50 per 
cent of the cost.

(iv) For the establishment of a new department either entire
ly for postgraduate or for postgraduate and undergradu
ate work each case is considered on merits.

(v) In the case of new universities with postgraduate depart
ments only or with postgraduate and undergraduate de
partments, the Commission may share the developmental 
expenditure (recurring and non-recurring) to pn extent 
not exceeding 50 per cent.

(vi) The Commi.ssion shares 2 3 of the approved expenditure 
on librar>' buildinga The entire approved expenditure 
on the purchase of books and journals may be provided 
by the Commission.

(vii) Norms and standards have been suggested for the con
struction of libraries, hostels, staff quarters, non-resident 
students’ centres, etc.

It i.̂  also stated that for the development of ensp.necrin^’''tech
nological institutions or departments mainta ned by the universit
ies. recurring and non-rccurring grants are provided upto 100 per 
cent of tho .'jpproved expenditure for postgraduate courses and :>0 
per cent ■ iiricler|:rad'.iate studies. Specific matching contribu
tions for various other development programmes of the University 
Grant.s Commiss have also been laid dowTi.

60. The Committee note that the system of matching grants was 
considered by the State Education Ministers’ Conference held at 
New Delhi on the 25th and 26th April. 1964 and the Conference 
jirrived at the following conclusion:

“The present system of matching grants has not worked \'ery 
well. It is therefore suggested that the expenditure on 
higher education should be divided into two categories— 
Central and State. With regard to items included in the 
the Central categorv, the entire expenditure would be 
given as a grant-in-aid by the Uniwrsity Grants Com-
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mission, and with regard to items included in the State 
sector, all expenditure would be borne by the State
Governments. Probably such a system may work more
smoothly.”

^ e  University Grants Commission considered this recommen
dation of State Education Ministers at their meeting held on the
2nd September, 1964 and felt that “ the present procedure of match
ing grants was not satisfactory in some ways and it needed exami
nation and modification to make it more effective in operation.”

The Committee are also informed that the Commission’s 
schemes of assistance to the universities involving matching contri
bution by the State Governments have at times got into difficulties 
on accovmt of the non-availability of matching assistance from the 
State Governments. One of the reasons for delay in the implemen
tation of the programmes in State universities and the universities 
not being able to utilise even 70 per cent of the allocation made to 
them for the Third Plan period is that in many cases the State’s 
share was either not available or made available to the universities 
after considerable delay. A statement indicating some of the 
instances where on accovmt of the non-availability of matching 
assistance, the projects could not be completed or had to be post
poned is enclosed as Appendix VI.

61. Asked to narrate the steps taken by the University Grants 
Ctmunission when any university fails to provide a matching grant 
the representative of the University Grants Commission stated 
during evidence that:

“We often have three-party discussions to which normally 
senior officers of the University Grants Commission and, 
if necessary, the Chairman himself, are invited. We have 
had such discussions, for example, in Madras, West 
Bengal, Gujarat and Maharashtra. Sometimes the dis
cussions are taken up to the level of the Minister of 
Education, the Secretary, Education, and the Vice- 
Chancellor of the University conceraed. In Gujarat, for 
example, all the three Vice-Chancellors, the Minister of 
Education and Secretary—and I had myself gone there— 
were present when we discussed about the necessity for 
maloiig a provision. They had their financial problems. 
But A ey  said that it was possible and they would con
sider all this. So, first this reasonable and moral pressure 
is pla<red on the State Governments as well as on the 
univecvitfes. We have succeeded very often, but in certain
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States in regard to certain programmes there are difficul* 
ties. For example, in Calcutta there have been difficulties 
because the programmes were very heavy— t̂he whole 
programme of breaking up the big colleges of Calcutta 
and providing necessary funds for that purpose. Tha 
commitment for the State Government was heavier than 
perhaps was estimated in the beginning; so, there have 
been certain difficulties. But we eire sure that the State 
Govemrtients are quite sympathetic on the whole. When 
we go in this way, we have found that the State Govern
ments respond. They find that there are savings in some 
other sectors which can be transferred to university edu
cation and we have succeeded. Di some cases there are 
difficulties which, we hope to overcome by discussion in 
the first place and impressing upon them the importance 
of this programme.”

The Committee find that the Committee of Members of Parlia
ment on Higher Ekiucation (Sapru Committee) has stated as under 
in this matter:

“Our enquiry has disclosed that the system of matching grants 
has not worked satisfactorily. Both State Governments, 
and universities find it difficult to provide matching funds. 
We, therefore, do not favour tiie system of matching 
grants and feel that depending on the merits of the case, 
the conditions of grant should be liberalized.”

As cfMicluded by the Education Ministers* Conference and admit
ted by the University Grants Commission, the present procedure of 
matching grants is not satisfactory in some ways and it needs exami
nation and modification so as to make it more efltective In operation. 
The Committee would like the Government/University Grants Com
mission to assess the working of the system and take suitable correc
tive measures.
Schemes introduced on the basis of UGC Grants but not continued

62. The University Grants Commission provides recurring grants 
to the universities for development projects, e.g. revision of salary 
scales, appointment of staff, etc. for a specified period starting from 
the year in which the scheme has been sanctioned. But before the 
CotnmissicHi’s assistance is actually released, an undertaking is taken 
from the university that the project would be continued after the 
period of assistance of .the Commission is over. All the developmast 
programmes of the Commission involving recurring grants am  
operated on this basis.
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The representative of the University Grants Commission inform
ed the Committee that some c a ^  had come to their notice when the 
'recurring assistance has not been provided by the State Government 
to the University after cessation of grant by the University Grants 
Commission after the stipulated period. The Ministry of Education 
were requested to furnish details of cases where such schemes have 
been discontinued after the grants from University Grants Commis
sion have been stopped which are still awaited.

The Committee are of the view that it is a serious matter if the 
Schemes sponsored by the University Grants Commission are dis- 
coatinaed after the recurring assistance is stopped by the Commission 
after a stipulated period. If a university has to discontinue a scheme 
after some time the whole money spent by the Commission, State 
Government and the University concerned over the scheme may be> 
cune infructuous. The Committee suggest that the whole problem 
should be examined thoroughly and steps taken to ensure that n» 
scheme sponsored by the University Grants Commission is disconti* 
nued by any university after the grants from University Grants 
Commission tor that purpose are stopped after a stipulated period. 
The Committee also suggest that an assurance from the State Gov> 
enunents may be sought that they will arrange the necessary money 
for continuing the scheme even afier the stoppage of the grant from 
the University Grants Commission.

Grants for technological and professional education:

63. The Committee are informed that grants for the development 
of higher education in arts, science and commerce are being pro
vided by the Commission. Development programmes in the field of 
medicine, agriculture, engineering and technology are being pro
moted by the different Union Ministries and State Departments 
concerned. It is stated that out of 118 institutions in the country 
conducting courses in engineering and technology, only 30 institu
tions/departments run and maintained by the universities come 
under the purview of the University Grants Coihmission. The Com
mission provides limited grants only to a few universities in soma 
sectors of professional education as detailed below:—

(i) Development of higher education in engineering. and 
technology only in departments and institutions main
tained by the universities;

(ii) Lim it^ grants for the development of higher educatfooi 
ia agriculture in Central Universities;
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(iii) Higher education in medicine in Central Universities, e.9: 
medical colleges of Aligarh and Banaras. Limited grants 
for studies in basic medical sciences have been sanctioned 
to the Universities of Bombay, Calcutta, Madras and 
Punjab. A similar proposal of the Patna University has 
been accepted in principle. The proposals of Andhra and 
Delhi Universities are under consideration.

(iv) Assistance for students aid fund is provided to all affiliat
ed colleges under Section 2(f) of the U.G.C. Act. Grants 
for the exchange of teachers and travel grants are also 
provided to Agricultural Universities.

(v) Limited grants for books have been sanctioned to a few 
medical colleges.

64. The Committee are given to understand that so far as 
Engineering and technology are concerned, the Chairman, University 
Grants Commission and an other officer of the University Grants 
Commission are members of the All India Council for Technical 
Education and in all matters of development in the fields of 
Engineering and technology the Commission obtains the advice of the 
All India Council of Technical Education. With regard to medicine 
and agriculture, the University Grants Commission consults the 
Ministries of Health and Food & Agriculture and Community Deve* 
lopment generally in regard to the medical and agricultural colleges 
of Aligarh and Banaras Universities which are institutions of the 
Central Universities being maintained by the Commission.

It is stated that imder section 12 of the University Grants Cona- 
mission Act, the Commission has been authorised to allocate and 
disburse grants to Central and State Universities for development 
or for any other general or specified purpose in pursuance of its 
statutory responsibility for the promotion and co-ordination of uni* 
versity education and for the determination and maintenance of 
standards of teaching, examination and research in the universities. 
It is stated to be obvious that the Commission could be concerned 
with all aspects and sectors of university education. The Committee 
also note that the Committee of Members of Parliament on Higher 
Education (Sapru Committee) has recommended that ‘*professional 
education including Medical (Basic), Agricultural Engineering and 
Law should also come within the purview of the University Grants 
Commission.*’

The Committee are ef the view that fragmentation in the Add 
ef higher education and the diviUon of responsibility among various 
UfMiclap Is not desirable for academic reasons. They consider that
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die problems in various sectors of education are closely lnter>related 
aind rtquire an overaU coasideratimn.

In this connection, the Committee would like to reiterate the re. 
commendation made in para 8 of their 82nd Report (Third Lok 
Sabha) on the Ministry of Education—University of Delhi wlierein 
they considered it desirable that grants to all institutions of higher 
■education should be regulated through the University Grants Com
mission. The Committee further consider thai in the interest of 
lugher education i.e. post-secondary education), it should be the res- 
ponsilulity of the University Grants Commission to effect promotion 
and co-urdina:ion of all higher education and not university education 
only. The Committee hope that this matter will be examined and 
■a decision taken thereon early. They at the same time suggest that 
pending a decision on this matter, the Ministries/other agencies giv
ing grants to institutions of higher education admitted to the privil- 
•gcs of a Univeruty should canalise the grants through or consult the 
University Grants Commission before grants are paid and before any 
developmental activities are undertaken by them in relation to those 
institutions.

foreign Exchange:
65. The Committee are informed that the Commission provides 

foreign exchange to universities and colleges for the purchase oi 
scientiiic equipment, library books and joumfds required for teach
ing axid research. Allocations are made out of the exchange pro
vided to the Commission by the Government of India during each 
licensing period i.e. April-September and October-March. The ex
change is then made available to the imiversities as imder;

(i) The allocations of foreign exchange made to universities 
are communicated to them during each licensing period.

(ii) The institutions concerned are required to send the 
requisite import licence applications in the actual users’ 
form along with copies of the list of equipment and a letter 
of authority. The institutions have to indicate the order 
of priority in which foreign exchange should be released.

<iii) The lists of equipment are forwarded by the Commission 
to the Directorate of Technical Development for obtaining 
a clearance to the effect that equipment proposed to be 
imported is not manufactured in India.

<iv) After the requisite clearances are obtained the applications 
are forward^ to the Chief Controller of Imports and 
Exports lor the issue of in ^rt licences, subject , to th»
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allocation of foreign exchange made to the university or 
Institution concerned.

The Committee are informed that the total requirements of 
foreign exchange asked for from the Government of India and made 
available to the University Grants Commission for use by Univer
sities/Colleges for the import of scientific equipment/library books, 
etc., during the last three years are as below:

«1

Year
T otal 

foreign 
cxchimge 
asked for

Amount allocated
Total

General
Area

Rupee
Area

1962-63 1 1 0 2 0 -35 10-00 4 0 -3 5

1963-64 . 1 1 0 25-50 10-00 3 5 -5 0
1964-65 • 1 10 3 1 - 2 2 15-09 4 6 -3

T otal 330 7 7 0 7 35 09 12 2  16

66. The following difHculties are stated to have been experienced 
by the University Grants Commission in obtaining import licences, 
for Universities/Colleges for the import of scientific equipment and 
library books etc.;—

“The allocation of foreign exchange is made by the Ministry 
of Finance when already two to three months of the six 
monthly licensing period are over. No progress there
fore is possible during the early months of a licensing 
period towards the import of equipment. In the licensing 
period April, 1964 to September, 1964 an ad hoc quota had 
been allocated by the Ministry of Finance pending the 
final allocation but no such od hoc allocation has been 
made in the subsequent licensing periods i.e. October. 1964 
to March, 1965 and April. 1965 to September. 1965.”

“The procedure of obtaining two clearances, i.e. indigenous 
clearance from the Directorate General of Technical Deve- 
lopm^t and Rupee Area Clearance from the Ministry of 
Finance through the Ministry of Education is time-con- 
suming and has made the import from Rupee Area more 
difficult than that from General Area.”

‘Import licences are not issued expeditiously by the Chief 
Controller of Impcrts and Exports. Sometimes, when the



.«pplications are recomm^ded by the University Graate 
Commission to the Chief Controller of Imports and Exports 
regarding import from general area, the parties are asked 
•by the Chief Controller of Imports and Exports to contact 
Rupee Area countries instead, thus delaying the import 
by another six months or more.”

"Sven the Customs Clearance permits, where no foreign ex
change is involved, are not issued expeditiously by the 
Chief Controller of Imports and Exports. Even in the 
case of gifts of equipment, the Chief Controller of Imports 
and Exports now insists upon getting the indigenous clear
ance from the Director General of Technical Development 
and a “No Objection Certificate” from the Reserve Bank 
of India.”

“The powers delegated to the University Grants Commission 
by the Ministry of Finance to recommend the imporl 
licence applications of Universities/Colleges direct to the 
Chief Controller of Imports and Exports within the 
University Grants Commission ceiling fixed by the Min
istry of Finance have been withdrawn since March, 1965 
by the Ministry of Finance. The approval of the Minis
try of Finance has now to be ob*̂ ained before a case for 
the issue of imports licence can be recommended by the 
University Grants Commission to the Chief Controller of 
Imports and Exports. This has led to further delays in 
obtaining the import licence for University.”

It is further stated that the procedure of '̂ imports from Rupev 
payment Area has been recently made more difficult In this casê  
In addition to the clearance from the Directorate General of Techni
cal Development, the Rupee Area Clearance is also to be obtained 
from the Ministry of Finance.

The Committee are given to understand that for want of the re
quisite amoimt of foreign exchange the imiversities are not in a 
position to import ess^tial equipment which are useful for teaching 
and research and also the import of desirable literature has been 
affected. The teaching and research work in the universities and 
colleges could have progressed much more if the requisite amount 
of foreign exchange had been aTailable to the universities.

Hie Cammittee would like to reiterate the recommendation maAi 
in para 31 of their 82nd Report (Third Lok Sabfca) on the Ministry 
of Edncation—UiilTersity of Delhi that a Co|n*ilttee coniriltinK of the 
reprosenfativet of the Ministries of Education, Finanee and Con»> 
merce and University Grants Conunis^n dumld be set «p te
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thoroughly examine the difBcnlties in obtaininir foreign exch|knge for 
universities as also the procedural difficulties in regard to issue of 
Import licences and customs clearance permits.

Sinall items of foreign exchange:

67, The Committee are informed that the Commission authorises 
the universities during each licensing period to utilise foreign 
exchange directly up to Rs. 500 for the import of each item of equip
ment urgently required for research, subject to the overall foreign 
exchange ceiling for each university fixed by the Commission. For 
such small items of foreign exchange, the university concerned need 
not go through the elaborate procedure of obtaining foreign exchange 
sanctions and clearances. Under the authorisation issued to the 
xmiversities, they can apply to the port licensing authorities for 
blanket licences up to the extent of the authorisation. The univer
sities and other institutions concerned are, however, required to send 
the particulars of the items imported against the blanket licences to 
the Directorate of Technical Development.

The following amount of foreign exchange was allotted to the 
\miversities and colleges during 1963-64 and 1964-65 for the import 
of small items of equipment costing Rs. 500 or less against bliu^et 
licences.—  “

1963-64 .. Rs. 5,00,000
1964-65 ..  Rs. 2,66,537

It is stated that it is difficult to indicate as to how much foreign 
exchange has actually been utilised as the import of equipment takes 
a sufficiently long time. However, since the allocation is only for 
the import of spare parts, chemical and small equipment, the alloca
tion could be treated as having been utilised.

The Committee are given to understand that the procedure of
obtaining import licences under this scheme has been streamlined.
The representative of the Ministry has stated during evidence that 
"this scheme helps a great deal to effect some small replacements 
where some equipment is lying idle for want of some small items; 
also for items such as some rare chemicals.”

Hie representative of the University Grants Commission has 
also stated that ‘*this is a ipost useful scheme for u^ve^ties because 
it does Bjfrtty with jt^ttle^ecks. Without all thai the  ̂ can get 
equipment and some journals or books.**

63



!l^e Ctepunittee npte that the Weicn «Kchan|pe allocaited unitor 
this scheme has b€»«ti much less during as conqHured tp , the
amount allocated during 1963-64. The r^resentatives of the fttinia* 
try of Education and University Grants Commission have admtflieA 
that this schone has been most useful for the universities. The 
Committee therefore surest tiuit the feasibility of providing more 
foreign exchange to universities under this scheme may be examined.

The Cnomittee .w o ^  also, to iaiggwt ^ t  i« the Utwest oC 
of hi|^^ education, and, |u view of foreijp exchaiv^ 

ity, whicli is likely to CQUjt̂ ue fo  ̂ some time, Govemnient 
try to gef sonie: ^-hpc gVf^t loans some^iernatioi^ 

,ii»igaaisatioiî  Stpecifically for meeting the n e ^  of eduditioa and 
scientific research.

Projects:

68. The Committee are form ed  that one of the main reasons 
contributing to the slow progress of the utilisation of grants allocated 
to the universities for the Third Plan period is the non-availability 
of building material. It is stated that as the main executive agency 
in r^pect of the building programmes is the university itself, the 
University Grants Commission cannot be of very substantial help 
to the universities in ctnnpleting the building programmes in time. 
However, every assistance is provided to the universities for the 
procuremoit of cement and other material required for the building 
projects. It is further stated that the plans and estimates furnished 
by the universities are examined with the utmost urgency and the 
minimum time necessary is taken to convey the acceptance or other
wise of the University Grants Commission to the plans and estimates.

The representative of the Ministry stated during evidence that 
all universities send their requirements ol building material for the 
projects apfx-oved by the University Grant« Commission ‘quarterly. 
The Government allot certain quotas which are normally about 40 
per cent or some times even 1^  than the requirements of the uni
versities by the Ministry of Education in consultation with the Uni
versity Grants Commissi<m. Even after receiving the quota certi
ficates the universities have to wait for priority allotments.

Hie C^mittlttee would like to reiterate the recommendatloD made 
In 12 ni tlj^^ 82iul Beport on the Ministry of Education—Uni* 
veraitjr IMh^ji^t t)ie of the universities in regard to supply 
of bnildiaff matmals, especially cement, should have received high 
priority conmiensnnite with their high purpose. Now that cement
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has been decontrolled and there is an assurance of larger productiom 
and regular supply, the Crnnmitlee hope that the Government would 
ensure that there is no difficulty in procuring requisite quantity of 
cement for universities.

Per capita eTipienditure:
69. Two statements showing the averaĝ e annual cost per pupil 

in Indian Universities (University-wise and State-wise) in 19604!1 
are eiidosed as A]^ridices VH and V m . It is noted therefron» 
that there are Wide variAtioiis in the average annual costs per pupil 
in Indian univev&ities. Such cost varies from Rs. 329*48 in Bhagal- 
pur University to Rs. 5,lt)6,56 in Visva Bharati University. State- 
Wise coot per ptipil in Indian Unive^ties also vAries substantially.. 
It is stated that the average annual'cost per pupil in a university 
depends upon the enrolment in the university and the total anniial 
recurring expenditure during that particxilar year. The recurring 
expenditure is dependent on the salaries of the staif, the type of 
the courses for which instructions are provided and contingent 
expenditure, etc. Since expenditure on these items varies fron» 
university to university, the average cost per pupil is also different.

The Committee quite appreciate that there is bound to be slight 
differences In average annual cost p«r pupil in Indian unlversities- 
depending upon the recurring expenditure incurred by them. They, 
however, regret to note the wide variations in such expenditure. 
They suggest that efforts should be made to bring as much unifor
mity as possible in the average annual cost per pupil in different 
universities.

Centenary Grants to universities:
70. The Committee are informed that in 1956-57, the University 

Grants Commission sanctioned a sum of Rs. one crore to each of 
Jhfi three universities of Bombay. Calcutta and Madras which had 
completed their centenary in the year 1957. These grants were to 
be utilised for any development programme of permanent nature 
in consultation with the University Grants Commission. The 
amounts released to these three universities out of the centenary 
grants are as under:
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Amount Amount 
provided released

(Rs. in lakhs)
Madras U n iv e r s ity ...................................... loo loo
Bombay U n iv e r s ity ...................................... loo 70-7
Calcutta U n iv ersity .................................... 100 40*7



Centenary Grarixs to Colleges
71. It is stated that centenary grant of Rs. 1  lakh is also sanction

ed by the University Grants Commission to colleges for various pro
jects such as the construction of college buildings, hostels, staff quar
ters, libraries, laboratories, auditorium etc. Fifty-two colleges have 
so far been sanctioned centenary grants and payments made to these 
colleges upto 31st March, 1965 amounted to Rs. 28,13,162:29.

The Committee appreciate the idm of giving centenary grants to 
the universities and colleges, liiey are, ‘however, distressed to note 
that centenary grants made in the year 1956-57 have not yet been 
fully utilised by Bombay and Calcutta Universities. They suggest 
that steps should be taken to ensure that centenary grants are 
utilised within a £xed period by the universities and colleges c o d >  

cemed.
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IMPROVEMENT OF STANDARDS OF TEACHING AND
RESEARCH

72. One of the important functions of the University Grants Com
mission is to take such steps as it deems fit for the co-ordination and 
improvement of standard of teaching and research in our universi
ties. It is stated that the Commission has taken concrete steps and 
initiated several schemes in pursuance of these objectives. Some of 
the important schemes initiated by the Commission are described 
and discussed in the ensuing paragraphs.

A, Centres of Advanced Study 
Heed for ttrengthening of Postgraduate teaching and researcK

73. An urgent need in the field of higher education in India is 
the strengthening of postgraduate teaching and research and chan
nelling the existing rather limited resources effectively for the pur
pose. The University Grants Commission has therefore undertaken 
in consultation with the tmiversities a scheme for developing a limit
ed number of university departments for advanced training and re
search in certain selected fields. The Commission gives special assist
ance to some promising departments in the universities, carefully 
selected on the basis of their work, reputation, existing facilities, and 
potentiality for further development to function as centres of advanc
ed study. On the advice of a committee, vmder the chairmanship of 
Prof. A. R. Wadia consisting of eminent educationists and scientists, 
26 university departments were selected, in the first instance, for 
development as centres of advanced study in specific fields during 
the Third Plan period. These centres are intended to encourage the 
pursuit of excellence, and to improve quality and raise standards at 
the postgraduate and research levels. They will provide adequate 
facilities to scholars of outstanding ability for advanced study and 
research and function on an all-India basis, and wherever prac
ticable, in close collaboration with the national laboratories and 
other similar institutions. In addition to a nucleus of permanent 
■taff they will have a substantial number of outstanding workers 
on deputation from other universities and some visiting scholars 
from abroad. Each such department or centre will be a part of the 
university where it is Ipcated. A note detailing the subjects and 
the major Adds to be intensively developed in various centres of

CHAPTER IV
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advanced study alongwith the dates of issue of the sanction letters 
by the University Grants Commission is enclosed as Appendix IX.

Selection of Centres of Advanced Study

74. As regards the criteria for selection of centres of advanced 
study, the representative of the University Grants Commission stated 
as under:—

“Selection is made on the quality and extent of work already 
done in the various departments of the universities, the 
reputation of the scholar and contribution to research and 
potentiality for further development and the general re
cognition on the basis of international standards. Selection 
is made on the advice of a spcoial expert committee, con
sisting of eminent scientists and educationists. The Com
mittee is appointed by the Universiity Grants Commission. 
■Oiere is no specific number of advanced centres pres
cribed but the selection of advanced centres is recommend
ed by the expert committee on the basis of the work that 
is there in the various departments of the universities.”

As regards opening more centres of advanced study the repre
sentative of the University Grants Commission stated as under;

“We have got pressures from universities for opening ad
vanced centres. But the Commissipn is rather jealously 
preserving the limited number. We want to see how far 
the grant which has been given to the centres is being 
properly utilised before we go on expanding. It is a very 
selective process and we do not want to squander away 
the limited resources and spread them over thinly in 
different centres.”

The Committee note from the statement giving details of centres 
•f advanced study started so far that no sucl} centre has been .'(elect
ed for the study of Psychology and Sociology. Further, while there 
is ooly one advanced centre each in History and Sanskrit, there are 
tluee advanced centres in Economics. Tiiey also note that while 
some universities have three to five centres of advanced study, some 
•dier universities do not have even a sinî e centre of advanced study. 
The Committee no doubt agree that the establishment of centres 
of advanced study b a very selective proce^ and tibe limited rttmutm 
available should not he thinly spread over on different centres; yet 
the Committee would suggest that while selecting the location



«f these centres at least some consideratkm of r^onal necessity 
should be kept in view, so that promising students of each region may 
have almost equal opportunities. They also suggest that the subjects 
for which centres are to be developed should be decided in advance 
after assessing the total requirements of the country and as far as 
possible one university should not initially have more than two cen
tres of advanced study. The Committee also feel that if a composite 
culture is to be developed in India, there should be composite and 
integrated course including History and Psychology. Psychology is 
a developing subject with great social implications, and History has 
both cultural and applied importance.

The Committee, therefore, suggest that the feasibility of develop
ing centres of advanced study for Psychology and History should be 
examined by the Commission.

The Committee are glad to note that the sdection of centres of 
advanced study is made on the basis of the quality and extent of 
work done in the various departments of the universities and their 
contribution to research and potentiality for further development, 
and they hope that this policy will be scrupulously followed.

Grants allocated and released during the Third Plan

75. The Committee are informed that the University Grants Com' 
mission provides the entire approved expenditure on the develop
ment of university departments selected as Centres of Advanced 
Study. Rupees twenty million have been provided for the establish
ment of such centres during the Third Five Year Plan. A statement 
showing the grants allocated to each centre during the Third Plan 
and grants released upto the 20th July, 1965 is enclosed as Appen
dix X. It is noted therefrom that out of Rs. 206" 10 lakhs allocated to 
these Centres during the Third Plan, the amount released upto 20th 
July, 1965 amounted to only Rs, 64-29 lakhs.

The Committee are given to luiderstand that these centres have 
started working since only two years ago. It is also stated t^^t a 
few of the posts sanctioned by the University Grants Commission in 
the Centres of Advanced Study have not yet been filled up.

While the Committee agree with the view •! the University 
Grants Commission that this scheme Is a very important one, they 
nevertheless consider it essential that utmost care should have been 
taken for the growth the centres which have been siarted, so that 
they could enhance the reputation of India as having the highest 
standard of higher education and could thereby attract foreign scho*. 
Ian also for research and hii^er studies. The Committee recom* 
mend that adequate financial provision should be made for tlMii.
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centres and ttie amount provided for thts Bcheme should be properljr 
and fully utilised. Besides, every effort should be made to recruit 
quidified personnel for these centres. The Committee hope that in 
due course the centres will pave the way for raising standards of 
teaching and research in Indian Universities.

Assistance under Foreign Aid Programmes
76. The Committee are informed that the University Grants Com

mission has obtained considerable assistance from UNESCO for pur> 
poses of obtaining services of experts, training of Indian scientists 
in the U.S.S.R. and for obtaining scientific equipment and other 
materials required by the Centres of Advanced Study in addition to 
the funds made available from the University Grants Commission 
to the Centres of Advanced Study. A programme of assistance and 
collaboration from the Government of United ^kingdom and the 
British Council to the Centres of Advanced Study has also been fina- 
Used. Similarly negotiations have been completed for obtaining an 
assistance of $30,000 from the Asia Foundation for three Centres of 
Advanced Study in Humanities and Social Sciences during the cur
rent year.

The Committee are glad to learn that considerable assistance under 
foreign aid progranaimes has been procured for the development of 
Centres of Advanced Study. They hope that such aid will be utilised 
inlly and purposefully. The Committee further suggest that apart 
from financial help tiie €U>vemment may also seek more eictensive 
academic collaboration, e.g. exchange of professors, exchange of 
publications, etc.

Assessment of toork done in Centres of Advanced Study

77. The Committee are informed that although there is no regu
lar system of the inspection of the Centres of Advanced Study, each 
Centre has an Advisory Committee appointed by the University 
which generally advises the centre on various problems to be taken 
up during the course of a particular year. In addition the officers of 
the University Grants Commission during their visits to the uni
versities also visit the Centres concerned ?nd have discussions 
about the work in progress and other related matters concerning 
tibe centres.

The Committee are further informed that an Assessment Com
mittee under the Chairmanship of Prof. A. R. Wadia, has been 

.sppointed by the University Grants Commission in May, 1965 to make 
evahiatton of iSte work of these Centres of Advanced Study and to 
ittggert what teqmjvenwmts to organisation, staffing procedure and 
related mattcn dioiild lie introduced to pnnnote the development
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of the Centres. It is stated that this Committee would be able to- 
complete the visits to all the Centres before the end of the current 
year and thereafter make a consolidated report.

Basis for functioning of the Cetiires of Advanced Study.
78. The Committee are given to understand that the Centres of 

Advanced Study were required to function on the following basis:

(1) These Centres will fimction on an all-India basis and are 
expected to provide conditions and facilities that would 
attract men of outstanding ability and qualifications;

(2) Such Centres may work in effective collaboration with 
the national laboratories and similar institutions.

It is stated that the Centres of Advanced Study over the past 
two years of their existence have generally functioned on an all- 
India basis in the matter of recruitment of staff to the various posts 
sanctioned, appointment of persons to the different fellowships and 
scholarships allocated to the Centres. They have also organised 
seminars on all-India basis. In addition, the provision of visiting 
fellows have enabled the Centres to invite scholars from other uni
versities to send short or long periods at the Centres for purposes 
of doing research work. The Advisory Committee appointed by the 
Centres consist of members drawn from other universities and 
national laboratories also. For example, the three Centres of 
Advanced Study in Philosophy at the universities of Madras, Bana> 
ras and Viswa-Bharati have drawn up a co-ordinated programme 
of research work in different disciplines so that the contribution 
made individually by each of the Centres, together, made an impact 
on the advancement of the teaching and research in Philosophy in 
the country as a whole. The Centres of Advanced Study in Lin
guistics, Poona University, similarly collaborates with <he Centre 
of Advanced Study in Linguistics in Annamalai University in the 
matter of organisation of seminars on an all-India basis and with the 
Linguistics Society of India for the publication of its journal. The 
Centre of Advanced Study in Linguistics in Annamalai University 
has held symposia on ‘Grammatical Interpretations of South Indian 
Languages' at places other than its own campus, such as Osm.-inia, 
Mysore and Kerala so that the scholars in the languages concerned 
from that area would be able to participate and make definite 
contributiona. The Centre also pmposes to organise an all-Indi* 
Seminar at the conclusion of the re^onal sem<nars in the different 
uolwraity Centres. The Centres are also stated to have invited 
dUstlnguished scholars and sdentista from different imiversiUes t»
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delivex lectures on specialised topics at the Centre of , Adva.QC|edi 
Study. '

It is further stated that the Centres of Advanced Study have 
been closely collaborating in the research progranunes with national 
laboratories and other research institutions engaged in research work 
on the subject in which the Centre is interested. The Centre of 
Advanced Study in Mathemetics at Bombay University has a close 
'Collaboration with the Tata Institute of Fundamental Research, 
Bombay, and in fact, two of their staff members have been working 
at the Centre for more than a year. The Centre of Advanced Study 
in Physics, Delhi University, has close collaboration with the Nation
al Physical Laboratory in its research programmes in the fields of 
Solid State Physics and Low Temperature Physics. Similarly, the 
Centre of Advanced Study in Radio Physics and Electronics, Cal
cutta University Collaborates with the Central Electronics Research 
Institute, Pilani. Apar*̂  from the collaboration with the laborato
ries ^thin the country, several of the Centres are stated to have 
imdertaken programmes through international collaboration with 
research institutes in other coimtries either on their own or throu^ 
a foreign aid programme.

The Committee consider that the two aspects of Centres of Ad
vanced Study, viz., (i) their functioning on an all-India basis and
(ii) collaboration with the national laboratories are of considerable 
importance. They hope that the Committee appointed under the 
Chairmanship of Prof. A. R. Wadia to evaluate the working of these 
Centres will specifically look into the e aspects.

Development of Centres oj Advanced Stvdy in Specific Fields

79. The representative of the University Grants Commission 
stated during evidence that the establishment of Centres of Advanc
ed Study is a special device employed in this cotmtry. He added 
that in foreign countries, the departments themselves are much 
advanced. As the departments in Indian universities are generally 
low in their standard, the Government have to select some depart
ments for advanced study in particular su))jeots.

The Committee feel that in the field of philosophy, India has got 
«ld traditions and therefore offers great potentiality for further 
devefopment. They particularly stress that the Centres of Advanced 
Study fai PMlosophy should lay equal, if not more, emphasis on the 
Indian School of bought and Culture. In thl« connection 
would like t9 mention among other sdiools, SMoracharya's philo. 

wliicli eenU well be the inbject of further rem cli and ftndf.
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The Committee would also like to'r^ten'te the following 
mendatioa made in para 41 of tKi^ VSrd R̂ wnrt on the Ministry 
<»f Education^Visva-Bharati University:—̂

‘*In view of the fact ttiit'^^e a^e'diffeilmt of Indian
pUhM|OpkS!> 4 e  CĴ mattlttetf sngfesi 4urt facilities may be 
created in certain selected universities for specialised 
study and research of different Indian philosophies. The 
Committee feel that Jain Philosophy has not rectf Ved doe 
attention in any university foii-iqiecial study. They also 
feel that either the Banaras Hiadn University er the'Visva* 
Bhairati University each having a C^tre of Advanced 
Study in Philosophy may be raninently suited for studies 
in Jain philosc^hy.”

The Committee expect that Centres of Advanced Study in Matlie* 
matics in the Universities of Bombay, Calcutta, Jadavpur and Pun
jab would make valuable contributions to the advance and improve* 
ment in the study of Mathematics particularly at the post-graduate 
stage. India has a great tradition in Mathematics and Astronomy 
and has produced geniuses like Varaha Mihir, Khana, Bhaskan- 
«harya, Aryabhata, and Brahma Dutta. India is also reported to have 
invented the Zero notaticm and the decimal systmu In the recent 
times, the names of Bamanujam and Nailikar easily come to mind. 
The Committee h<^ that by their contributions the Centres will res
tore to India the glory that was hers in this field.

B. Review Committees

80. The Committee are informed that a number of Review Com
mittees consisting of eminent university teachers have been consti
tuted by the University Grants Commission to examine the existing 
facilities for training and research and the current syllabi in various 
subjects of study and to make the necessary suggestions for their 
Improvement and modernisation in order to raise the general level 
of academic attainment in the university. The Beview Cbmmittees 
«p]|>ointed. 89 and the poation about the reports of these Com
mittees is indicated bdow:-»,

(i) Humctnities <m4,So<M Scicnces

(1) English (printed)
(^ .  Edwpftioi). (muleicfipciNt)
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<prinM>.-
(9) Pfllilbeal Science (wock completed; tar prat)
(6) Sociology (under i«int) 

l«(all) LB~«



(7) Economics (in progress)
(8) Philosophy (in̂  progress)
(9) Psychology (in progress)

(10) History (in progress) -
(1 1 ) Military Scimce (in progress)
(12 ) Arabic and Persian Studies (work in progress)

(ii) Science

(1 ) Biochemistry (Printed)
(2) Botany (Printed)
(3) Chemistry (Printed)
(4) Mathematics (Printed) (Another expert committee la 

considering revision of some of the courses).
(5) Physics (Work in progress)
(6) Anthropology (Committee appointed)
(7) Agricultural Education (Work in progress)
(8) 2k>ology (Nearly completed)
(9) Geography (Work in progress).

81. These Committees have recommended model syllabi for under
graduate and post-graduate studies and have made other suggestions. 
Some of the main recommendations of these committees are:—

(i) Recognition should be given to sessional tests in assessing 
the ability of students, and dependence on one compfre* 
hensive annual examination at the end of the course 
should be reduced. 40 per cent of the total marks may 
be allotted to sessional tests.

(ii) Symposia and summer schools may be organised for dis> 
cussion of teaching methods and the system of examina* 
tion, and for the promotion of research.

(iii) There should be a compulsory viva voce examination for 
the Ph.D. degree.

(iv) Candidates for the Ph.D. degree should attend and con
duct seminars and also teach for a minimum period ol 
one year in university department.

<v) Active lesearch centres in the univerdties should re<:eive 
appropriate grants for devel(^ment.

“? *
(vi). TTie tei^ter-^pil ratig ; l̂ jjppcgred, «iul.tbera

^rald  ibe^^table provi^ph.^c fdnijU>|«trat|vf awixt«n«» 
tp h^adi
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(vii): Mwe tiime .should bê  available, for. field and experimental' 
work.

(viii) Publication grants should be provided by the Conunission 
without a matching basis. Research bulletins and jour
nals ought to be published regularly.

82. It is stated that the normal procedure is to send the reports 
of the Review Committees to the universities for consideration of 
their Boards of Studies and other academic bodies. A suggestion 
for the organisation of Seminars and Conferences to discuss the 
recommendations of the Review Committees is stated to be under 
the consideration of the Commission.

The representative of the University Grants Commission stated 
during evidence as under: —

“The follow-up action is, of course, a matter for the univer
sities and the Boards of Studies,......... The Review Com
mittees cannot do all the work of the Boards of Studies. 
Some Boards of Studies are very conservative, particularly 
in the older universities. The main action here is to 
convey to them generally the expert views of the review 
committees and in terms of the recommendations of the 
review committees they reorganise the coiu-ses of under
graduate study. We also propose to hold seminars of 
teachers in the different subjects in order to give them 
an idea of the recommendations of the review committees 
and their general thinking and difficulties about the im
plementation of the review committee reports,”

Hie Committee attach great impwtance to the problem of formu
lating suitable courses of study in the universities. They agree with 
the Committee on Standards of University Education that imless the 
courses are geared to the dynamic changes taking place in different 
areas of knowledge, our students are likdy to lag behind those of 
other countries where constant efforts are made In thb direction’. 
They that tl^ Universities ^11 reorganise .their courses of 
study in ̂ e  light of the suggestions, nuide in the reports of the 
Review Committees. The Committee however, regret to note that 
•• vseriMts «etioo*kas%e«D iakM h y ^ ^  Universitjr Grants Ct^mais- 
M  at 4h« Review Coiqi^ttefm
Ikqr MgfMt Ifcat hwMW Imylpmentiag tlisi j w sHop of o^p#laii||
MnlMrs »ii4 coiiferanco».<o4i»W4 tW rMo«dB«M>datiQM .̂ol.
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m m rn  tlnSMUty flimtiffi rflirtitiiiitliii Adidfl p v .
made various universities to implement the recfmmftendations o£ 
Beview Committees.

JtetHeto Committeet on Science

83. The Committee leam that the Review Committees on Scionce 
have clearly stated that the curricula and courses in our universi
ties b̂id colleges have not evolved at a pace commeisurate with the 
npid growth of scientific knowledge charactexistic of the present 
centuiy. Contemporary Science in a dynamic enterprise that flou
rishes because new questions are asked and new leads sought in ex- 
pMimentation. The introduction of new courses of study in; Science 
will no doubt require additional facilities to be provided by way of 
laboratory space, equipment, special aids to. teaching new processes* 
examaination reform and efficient planning.

The Committee suggest that the curricula and courses for the 
Oiider^aduate and post-graduate courses in Science should be 
constantly kept under review to ensure that these are based on the 
latest knowledge of the subject and do not lag behind tiiose of other 
foreign countries advanced in scienee and technology. They also 
Commend that the University Grants Commission may consider the 
feasibility of having a standing review committee for continuous 
t̂ttdy of science courses in the light of latest developments, so that 

the attention of the universities may be drawn to them. The Com
mittee also feel that it would be desirable for the universities Uiem- 
sieives to appoint review committees periodically to carry out a cri
tical assessment of their courses in science.

Review Committee on Mathematics

84 The Committee are given to understand that the Review 
Committee appointed by the Commission on Mathematics which 
submitted its report in 1962-63, “had not gone as far as it should 
in the light of the large scale improvements which are being made 
in USSR, USA, UK etc. in the syllabus of mathematics”. Another 
C9q;>^ committee has therefore been ai^infed by the Commission, 
to draw out short term and long term programmes for improving 
teaching and research in mathematics. Ilie report of thi« Com- 
nittee is exiiected to be available by April, l9iK.

M  in i n f » ^  m i

liM  ^  m  i sm m  ^
iMt Vi i*Wdie kitf fiftilinV ia Will m
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ill fljWwiUMfc Vmy UMVeiore w9t<mamtmi tfcat.

*• i w f t h «  rccwnl Mdationg 
of 9isjf(tfct trnni.nii.ttee apnofinted to draw up skmrt tem aad long* 
term. m«.0i;a]B!unes fpr inwroving tenclung and research in Biath#- 
matics.

C. Coiqniittee on Standards

Appointment .of the Committee
85. The University Grants Commission appointed a committee in 

August, 1961 to undertake a systematic and objective investigation 
of problems relating to the standards of higher education in the 
Indian Universities. The various aspects of the problem which this 
committee was required to consider and the general standard of 
higher education in the country have been briefly summed up in the 
following letter written by Dr. D. S. Kothari, Chairman, University- 
Granls Commission to the M ^bers of the Committee on 3rd Augi^t^ 
1961.

■“Criticism, sometimes informed and sometimes uninformed, 
is often made of our standards of education. It is often 
said that during the last few years university standa:cds> 
in teaching and research have generally been going dovvm 
noticeably largely as a consequence of the rapid increase 
In the number of students without a corresponding ex
pansion in the number of teachers and laboratory and 
other facilities. As against this,, we have to recognise that 
in a number of subjects in some of our imiversities the 
present standards of teaching and research compare fav
ourably with the best in the advanced countries. It is 
apparent that the q̂uestion of evaluation of standards of 
teaching and research has many aspects and is a very 
complex subject. It has been considered desirable that an 
objective assessment of the position should be made and 
measures adopted for raising standards wherever they 
have deteriorated.”

It is stated that the report of the Committee was consider!^ by 
the University Grants Commission in its meeting held on the 5th 
May, 1965. The Committee desired that the report be printed and 
circulated to the imiversities for their views and comments. The 
report is stated to have just been printed and is being sent to Um 
universities.

The. ConunlttM- on Standards had made a thorottî . and 
tiye study Of t|i« i^len'aigkd l|iW^vcii a Vieial R^iort Tha Omb* 

av» cw|vi9(Qa4 , if tihm mggfatimn and recemmeedpllw



contuned in the Standards Committee Report are Implemented, it 
will go a lonir way to effect proper co-ordination among the univer
sities and maintenance of their standards of teaching. They, how
ever, find that the action usually taken by the University Grants 
Omunission on the reports of the experts committees has been 
simply to forward it to the universities and State Governments for 
their views and commits or for suitable action. The Committee 
realize that State Governments are required to take necessary action 
for implementing the recommendations of various expert committees 
in Stiate universities; nevertheless they feel that the University 
Grants Commission diould pursue the recommendations of these 
expert committees with the State universities and keep a record as 
to how many recommendations of each expert committee have been' 
implemented. The powers given to the University Grants Commis
sion under Sections 12, 13, and 14 of the University Grants Cmnmis- 
sion Act may also be invdLed when necessary to get these recom
mendations Implemented.
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Hie Committee conuder that it will be a useful and interesting 
study to find out how many rec<tounendations of expert committees 
anx^ted during eadi of th« last three years have been implemented 
by the State Governments/Universities. It will be futile to appoint 
ex p ^  C(»nmittees if their recommendations are not implemented 
within a specific period and if the University Grants C<HnmissiO|i 
does not pursue the matter' with the Universities/States.

D. Three.Year Degree Course

Introduction oj Three-Year Degree Course

86. The Committee are informed that one of the significant changes 
that have taken place in India in recent years in the field of higher 
education is the introduction of the three-year degree course in the 
place of the two-year degree course following a two-year intermedi
ate course. The Secondary' Education Commission 1952-53 recom
mended the abolition of the intermediate stage to increase the period 
of secondary education by one year and to plan the three-year degree 
course at the university stage. The suggestions made by the Secon
dary Education Commission were examined at the meetings of the 
Central Advisory Board of Education of which all State Minister! 
of Education are members. The Board accepted the findings of the 
Commission's Report and on that basis the- Ministry of Education



advised the State Governments in 1954 to adopt the following pat* 
tern:

(a) 8 years of integrated elementary (Basic) education;

(b) 3 or 4 years of secondary education with diversification 
of courses; and

(c) 3 years of university education, after the higher secondary 
school, leading to the first degree.

Pattern of Assistance under Three-Year Degree Course Scheme:

87. A committee, Three-Year Degree Course, Estimates Commit
tee was appointed in October, 1956 under the diairmanship of Dr. 
C. D. Deshmukh, then Chairman of the University Grants Commis
sion; to work out the estimates of expenditure that would need to be 
incurred on the introduction of the three-year degree course. Hie 
recommendations of this committee were accepted by the Ministry 
of Education as the basis for assisting universities and colleges to
wards the introduction of the three-year degree course. In accor- 
dande with the principles and procedure enunciated by the three-year 
degree course estimates committee, the Commission is providing 60 
pef* cent of the recurring and non-recurring expenditure within the 
pr^ribed ceiling incurred by the universities/colleges concerned 
on approved items. These grants are intended to enable the insti
tutions concerned to provide the physical and academic facilities for 
the three-year degree course and to bring about an improvement in 
the quality of undergraduate education. In the case of Central Uni- 
v :r:ities and Government Colleges of centrally administered areas> 
grants are paid on a cent per cent basis.

The Committee are given to understand that upto 1963-64, the 
Commission approved an expenditure of Rs. 23.41 crores for the im
plementation of the three-year-degree course scheme in 36 univer
sities and 723 colleges. The Comission’s share of this expenditure 
is estimated to be Rs. 11.91 crores (Rs. 6.60 crores, non-recurring and 
Rs. 5.31 crores—recurring).

It is stated that the three-ye''r degree course is now the accepted 
pattern of collegiate education everywhere except in the University 
of Bombay and the 4 State Universities in U.P., viz. Agra, Allahabad, 
Gorakhpur and Lucknow. The University of Bombay has declined 
to introduce the new pattern on academic grounds. The representa
tive of the University Grants Commission stated during evidence 
that— ' , . . .

*'In the Bombay UniVei^ity, the Academic Council has questioned 
the wisdom of this course. They are autonomous and they
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can question this. I saw the proceedings of the Academic 
Coi^Qil. They said that if they were to implement the 
rtcommendations of Radhakrishnan Commission that would 
have been a wise course, that is, having three-year degree 
course after the intermediate stage! In Bombay University 
they yet continue with Intermediate course and after that 
they are having two-year course.”

The representative of the University Grants Commission admitted 
during evidence that—

“Tlie old two plus two year has been split up into one plus three. 
First year is PUC (Pre-University Course). Of course there 
is not much variation in the course at all except that there 
is some kind of continuity in the three year degree course. 
If you have a three year course as recommended by the 
Commission after you have put intermediate course, then 
that would mean an improvement in standards. Otherwise ' 
there is not much improvement in higher standard.”

Assessment of the Three-Year Degree Course Scheme:

■ 88. The Committee are informed that since the introduction of 
tl)e tlu«e-year degree course scheme, no assesranent has been made 
as- to >the utility of t&s; pattern. A statement of the observations 
made by the Universities regarding the general assessment of the 
impact of the three-year degree course is, however, enclosed as 
Appetidix XL It is also stated that the conferoices of Vice-Chan- 
cellors and the Standards C(munittee of the University Grants Com
mission have also looked into this problem.

. The Committee find that the Standards Committee of the Univer
sity Grants Commission have suggested as imder:

"In rec«it yeras there is a general agreement on the total dura
tion of school and university education being 15 years."

*** **«

“The period of 15 years may be split up in a convenient way. It 
does not seem possible to have a 12-year school education 
except in exceptionally good schools. The pattern of having 
10 years of school education followed by 2 years in an inter
mediate or junior college and 3 years in a degree college 
deserves serious consideration. The junior college could 
provide an opportxmity to a large number of students to 
acquire a university degree withaut having to proceed fur- 
Oer, besides being a point for dispersal to vocationa) anil 
tadinlcal courses.**
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The Committee are informed that the Education Coimnissio^  ̂
appointed by the Government is also'seized of the problem.

The Committee are unhappy to note that Rs. 23;41 crores have 
been spent upfo 19€3-;64 for implementation of three-year degree 
course scheme which even in the opinion of the representative of the 
University Grants Commission has not brought in much improvCTient 
in standard. They cannot help feeling that the curricula for the 11 
years pre>university course is rather too heavy for the students. 
The observations of the universities also widely differ in their assess
ment about the utility of this scheme. The Committee also note 
that this problem has been discussed in the conferences of Vice- 
Chancellors and also by the Standards Committee and that it is 
again being considered afresh by the Education Commission.

The Committee are surprised to find that the three-year degree 
course scheme has not been accepted as a uniform pattern throughout 
the country and that it is still in more or less a trial stage. They, 
however, hope that a sound educational pattern will be devised by 
the Education Commission for implementation by all the universi- 
ties/States. The Committee also find that some suggestions are being 
cobriderfd of nuddng the graduate course into IS years coarse instead 
of 14 years as al present by breaking it up in 12 years pre-university 
courise and then 3 years for degree course or alternatively 10 years 
for school education, 2 years for Intermediate and 3 years for degree 
classes. They hope that this suggestion which has also considerable 
suptMirt of the educationists will be examined by the Educati<m 
Commission.

E. Examination Reform

Disadvantages in the present system:

89. It is generally recognized that there are serious disadvan
tages in the present system of examinations and that it is necessary 
to make the process of testing students relevant to the study under
taken by them and as accurate as can be made. The University 
Education Commission (1948-49) has stated as under about the prob
lem of examination in Indian Universities.

“Far nearly half a century, examinations, as they have been 
functioning have been recognized as one of the worst feature 
of Indian Education. Commissions and Conunittees have 
expressed their alarm at their pernicious domination over 
the whole system of education in India. While the magni
tude of the problem* has been growing at an alarming rate, 
nothing constructive in the way of reform has happened."
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'Committee on Examination Reform

90. The Conunittee are informed that the University Grants Com
mission appointed in September 1957, an expert committee to ad>dse 
the Commission on the steps that may be taken for improving the 
system of examinations. The repoî t of this committee was sub
mitted to Government in 1962. As regards action taken on the 
report of this committee the representative of the University Grants 
Commission Jias stated as under:—

“It (Report of the Committee on Examination Reform) has been
■ circulated to universities. There have been seminars and 
> discussions. Most of the universities have agreed with the 
. recommendations, but many of them find it difficult to im
plement the programme.”

'internal Assessment

91. The Committee find that the University Grants CommiBsion 
Committee Report on “Examination Reform” emphasised the need 
for holding periodical tests which may reveal to the student his pro
gress m studies and also make examination a worthwhile and edu
cative procem. The present system of <me examination at the end 
of the academic course does not provide any inducement either to 
the teacher , or to the taught to improve his work. It is therefore, 
stated to be necessary to have some form of continuing assessment 
of the work done by the students during the session which should 
be taken into account in determining the fin l̂ result.

It is stated that a number of universities e.g. Agra, Pan jab, An
dhra, Annamalai Banaras, Baroda, Delhi, Jadavpur, Patna, Poona, 
Rajasthsm, S. V. Tripathi, Vikram and Visva-Bharati have intro
duced sessional work and some of them take this into account in 
the final examination. The practice in this regard, however, lacks 
uniformity. A statement showing the weightage allowed to tutori
als in final assessment by various universities is enclosed as Appen
dix XII. One or two universities abandoned. the experiment as the 
award of credit for class work was being abused. The Standards 
Committee of the University Grants Ccnnmission has pointed out 
that one way of making intcsnial assessment more reliable is to 
award to each student along with his university dipldma a separate 
record of the internal tests and other relevant information Without 
adding these marks to the score in the final examination. Aî other 
alternative p<^ted out the Committee is to introduce objective 
tests in so far as internal «nenment is concerned.
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"The representative of the Ministry of Education during evidence 
stated his views as under:

“We are not satisfied with the present system of examination 
— Reforms are needed and this matter is continuously 
under consideration. It is hoped that as a result of the 
ifindings of the Education Commission something will 
be attempted in universities.”

The Committee are also inform^ that the University Grants 
Commission is convening a Conference 'of University and College 
teachers and educationists to consider ways in which the existing 
system of examination can be improved.

nie C<Hniiuttee are constrained to <4»erTe fliat examinations even 
at present are mainly test of memory and do not satisfactorily mea
sure the criticd power and intellectual devdopment of students. A 
sound system of internal assessment can play a vital role in im
proving; the system of examinations. Ilie Committee realise that 
the system of introducing internal assessment is not free from diffi
culties partioularljr if an examination covers over 20,000 to over 
150,000 students and if there is no properly conducted tutorial sys- 
ton. The Committee note that the Education Commission is already 
seized of the problem and hope that a workable solution will be 
evolved in the Ii|^t of their recommendations and on the basis of 
the realistic assessment of the teaching facilities, teacher-student 
Tatio, etc. Meanwhile, they suggest that steps may be taken with 
proper caution to improve the present system of examination at the 
post-graduate stage where reforms can be effected more easily in 
“view of the smaller number of students involved. The Committee 
“Would also like to emphasise that no hasty action in this direction 
may be taken so as to leave wide scope for undesirable practices.

Examination Results:
92. A statement showing the university-wise pass percentage in 

various courses of study for the years 1961, 1962 and 1963 is en
closed as Appendix XIII. They note therefrom that overall pass 
|iercentages in various subjects are as under: —
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B.A. Pass 
B.Sc. . 

B.Com.
M A. ..
M.Sc.
M<Coiii.

1961 1962 1963

46-0 46-1 47-2.
46*1 45-6 43-9
464  48-1 49*9
82-2 83.3 81 2
77-7 77-2 78 2
82*7 74'9 78 9



1 ^ ,  tp, note that in. u^icrfk^iiii^ . the
overall numl^r of failures is more than 50 cei^ spî l̂ , Hn|'. 
versities, the niimber of failures is as high as. 70 cent as in the 
case of Andhra University for B.A. (Pass) and Siyssre University 
for The Committee note tiiat the figures of failures in Indian 
univer«ties is very alarming. They suggest that an intensive study 
of the problem should be made, by the University Grants Commis
sion and steps taken to improve pass percentages in undergraduate 
courses by improving the standard of teaming.

The Committee are also of the view that there is wide difference 
between the standards of examinations in different universities. 
Some of the universities can be termed as liberal in awarding First 
Cla$s to their students, a practice that tends to lower the standard 
of education and as such, is harmful for the country. While con- 
cedpg that the universities are. autonomous bodies, the Conunittee 
feel, that it is ohligatory on the pact of ..the universities. University 
Grants Commission and thp. Govejmment to ensure that there is 
soiM uniformity of Standards.
Mutual Recognition of De^ees awarded by Universities:

93. The Committee in their 82nd Report on University of Delhi 
have referr^  to the .problem of some of the de^ees awarded by 
other universities not recognised by Delhi University. In this res
pect, the representative of the University Grants Commission stated 
as under:—

“There are many such cases. For example, Bombay Univer
sity does not recognise the B.Com. degree of the Cal
cutta University. Because of that, Calcutta University 
does not recognise the LL.B. degree of the Bombay 
University. Some of the Delhi University degrees are 
not recognised by Bombay University. Bombay Uni
versity is very proud of its B.Com. degree. It says that 
if the other imiversity does not have the same number 
of papers and the same subjects, it will not recognise 
that degree.”

■nxe Committee desired to have a statement showing the degrees 
awarded by various universities which are not recognised by other 
universities. It is stated the requisite information is not readily 
available with the Ministry of Education/University Grants Com
mission.

Hi« C om m l^^ considn it almost imperative that there shpuUl he 
some nuifonnUy. of standiffds in Indian universities. They aM, of 
the view that Univcnity Grants Commiwion should eollMt 
infomiatfoB lepjBrdleg ^  standard maintained by dlM t«it
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clffiiiira of examiiutions an  ̂in awaiid-
ing degrees—^particularly of those degrees which are not recognised 
by other -universities. The Connmttra woitld altio'tirge ^at the 
University Grants Conunlssion/Mhustry Of Ediitlrtion may use 
their ‘good <rfRces to persuade the various uiniv^lties to maintain 
more or less uniform standard in teaching and awarding degrees so 
tliat mutual recognition to d ^ ees awarded by them may be made 
possiUe. They also suggest that services of the Inter-University 
Board may b6 invoked for tiiis purpose.

F. General Education
Importance:

94. The coiurses in general education for undergraduate students 
were recommended as far back as 1948-49 by the University Education 
Commission which suggested that “without unnecessary delay, the 
principles and practice of general education be introduced so as to 
colrect the extreme specialisation which now is common in our 
intermediate and degree programmes.” The University Grants 
Commission also agrees that the programme of general education is 
helpful in making undergraduate courses of study more meaningful, 
balanced and effective. It is desirable that students should have a 
clear understanding of a wide range of problems relating to modem 
life and conditions and should have adequate acquaintence with 
important areas of knowledge outside the field of their special 
studies. General Education is not an additional subject of study, it 
necessitates a reorientation and modernisation of the existing under
graduate studies. General education is in no way opposed to speci
alisation as is sometimes supposed and should on the contrary, be 
complementary to it. It is a necessary corrective to compartmen- 
talisation of knowledge and promotes a better understanding of spe
cialised studies by placing them in the proper perspective.

Introduction of Courses in General Education:
95. 'The Committee are informed that General Education Pro- 

gi'Ammes are in operatibn in one form or anottier in the following 
universities:—

O tj Jtofib
<») Atk<tttfa (13) PMtotf

(tf) Rmiebi 
114) ^bin^ra Bharati

ftS) $rt.Vboibbteswihi
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The representative of the University Grants Commission stated 
during evidence that:—

“Dr. Radhakrishnan Commission report recommended that the 
General Education CoUrse should start at the Interme
diate level. There is a whole chapter on General Educa
tion which said that our Intermediate Courses should be 
broad-based and so strongly broad-based that they must 
be a proper basis for the Degree Course. Later it said 
that the present day scientists should not be narrow sci- 
entis’ s. But certain colleges are finding great diflficullies 
in introducing this General Education course in a three- 
year Degree course after the PUC (Pre-University 
Course). What little they know at the PUC stage is 
hardly adequate for the stage for preparing the students 
from the school to the University Course. The pro
gramme is so intensive in the subject matter and in any 
specialisation that is taken by the student that this gene
ral’ education course is difficult for integration in short 
span. The real reply could be that the 14 year course 
should be extended to 15 years. These are the different 
ideas.”

Committee on General Education:

96. The Committee are informed that the University Grants Com
mission set up a Committee in December, 1958 to examine the con
cept and principles of general education and the ways in which these 
could help in making the undergraduate courses more meaningful 
and significant. The recommendations of this expert committee on 
general education have been generally accepted by the University 
Grants Commission and an advisory committee has been constituted 
to help the universities in the proper implementation of the scheme 
and for making recommendations to the Commissicm. The report of 
the expert committee is also stated to have been circulated to the 
universities and colleges and also to a large number of individual 
teachers.

It is stated that the ftandlng advisory committee on general educa- 
tton appointed by the University Grants Commission for reviewing 
•pplicaticms for assistance and the progress of significant experiments 
In general education was re-c<mstituted. On the recommendation of 
the committee, univoraitiea requested to designate
nembeTB of’their vtdff ior Ufisop l>etwe^ ,th  ̂ui^-
▼ersities ahd the 'ioii(iUi&t1w in all nfiatters pertaining to
fwieral educati<ft)> in general ^ucation l^ve-beeb
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designated by 42 universities. In 1964, the Commission called av 
conference of co-ordinators of General Courses in the Univtersities. 
ITiis conference also emphasised the role of General Education in 
the promotion of good education at the undergraduate level and 
suggested that its objectives could be achieved to a large extent by 
liberalising, modernising and rationalising the existing first degree 
courses.

Amount Provided and Actually Spent

97. The Committee are informed that the following amount was 
provided and actually spent by the University Grants Commission 
for General Education during each of the last three years;—
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Budget Acnial 
Provision Expendi

ture

Rs. Rs.

1962-6 3 ............................................. 1,00,000 37.473
1963-6 4 .............................................6,43,000 1,02,393
1964-6 5 ............................................. 1,00,000 2

T otal . . . .  8,43,000 2,00,348

The representative of the University Grants Commission stated 
•8 under during evidence:—

“An assessment of the general education programmes in Indian 
Universities is also being made from time to time and I 
can mention this that the University Grants Commission 
have thought now that there should be a division in the 
University Grants Commission dealing with the General 
Education and College Education programme so that we 
can really deal with this with certain expert knowledge 
on the subject because it is not merely reading of a number 
of books on the subject. We have to enrich the libraries 
of colleges. We have to introduce new courses such as 
this new approach to studies, building up of the character 
jof the student. All these are some aspects of general edu- 
caUon.”

Althowgli the Unlvierslty ]Bdu^tion l̂ ad made Uie
rec«auii«ii4«tl«a aboui iniiiiiiuitim •< lia the uni-

•ftiar M e  m Hm  r«ci«t to atate ttiftt



^g^can t iHwereu has ^^ule im intvodooing  ̂tgeBeral
ication iĵ  univejrsitî  _«^, % ^. 9idy % taUn cmld be

Jttiuzî  ^ o r ^ s  piupose oû  of fifdte. 8.43 laldu durinc
ijbe tiei tlu««. years. 1%e Comipitt(|0js|igge«t.̂ that the ; Ualvcffitj 
Graii^ CiMiinission may review the general education facilities avail- 
able in v^ous universities with a view to suggest improvements and 
adoption in other universities where it does not exist at present.

G. Standard of Tedmical Education in Indian Universities

Rapid increase in Engineering Colleges

98. The Committee are informed that there has been a rapid in
crease in the number of engineering colleges in the different States. 
It is stated that there are about 120 institutions in the country con
ducting courses in engineering and technology for the first degree. 

•Of these 30 institutions|departments nm and maintained by the uni
versities are under the purview of the Commission.

A provision of Rs. 6'50 crores has been made in the Third Plan 
^or the development of engineering and technological education in 
the luiiversities and the institutions maintained by them. The Com
mission sanctions development grants for buildings, equipment, books 
etc., and for staff and maintenance.

Grants actually released to the universities for the development 
'Of engineering and technological education during the first three 
j^ears of the current Plan period were as follows;—
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Year Grants paid

Rs.

1961-6 2 ...................................1.17.72.399
1962-6 3 .................................. ' 97»44.744
1 9 ^ - 6 4 ...............................................i >13>89,^i

— 'V, r - .
T o t a l ..................................... 3^ / 36,774

iWictliMied. it phased «oeerdln  ̂ ttte pr»L 
of Q tuM  ilV

J t̂x^ded by the Commiaiion for the develî Hncnt of waftiiMring aad



technological education to the extent of 50 per cent of the approved 
expenditvire for undergraduate courses and on a cent per cent basis 
for postgraduate studies.

99. Several steps are stated to have been taken in these institu
tions and departments to meet the emergency needs of the country 
for graduate engineers. At 9 imiversity institutions the intake in 
the existing undergraduate courses was increased by 517 from 1,423 
to 1,940. New undergraduate courses were started in metallurgy and 
chemical engineering at Roorkee University, in pharmacy at Jadav- 
pur University and in chemical engineering at M. S. University, 
Baroda. Special degree courses of 21|2 to 3 years’ duration for 
science graduates were started in civil and telecommunication en
gineering at Osmania University with a total intake of 30. A part- 
time degree course of 4- 1/2 years duration has been started at 
Osmania University for the benefit of diploma holders in engineer
ing. The present intake of this course is 80.

As a result of the recommendations of the Committee on Postgra
duate Engineering Education and Research appointed in 1959 under 
the Chairmanship of Prof. M. S. Thacker, postgraduate courses of 
two years duration have been introduced at various universities.

The Commission extended assistance to the engineering!technolo
gical institutions and departments maintained by universities for the 
provision of essential amenities for students such as water coolers, 
canteens, common rooms, dispensaries, cycle sheds, etc. Grants 
amounting to Rs. 2:88 lakhs were sanctioned for this purpose during 
1963-64. The Commission also decided to give grants to the univer
sities concerned for the construction of staff quarters.

During 1963-64 the Commission awarded 378 junior fellowships 
each of the value of Rs. 250 per month to students of various post
graduate courses in engineering and technology. An amount of 
Rs. 6:62 lakhs was paid on this account. Thirty fellowships, each of 
the value of Rs. 400 per month, were awarded during the year for 
advanced study and research in engineering and technology beyond 
the postgraduate degree.

Quality of Education imparted at engineering colleges

100. With regard to the phenomenal increase of Engineering 
Colleges an eminent educationist and Vice-Chancellor of a university 
has stated as under in his memorandum to the Committee;—

“ I am glad at the number of Colleges that have been started 
but I regret that it cannot be said with equal happiness

140 (all) L5—7
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that the quality of the education imparted is being main
tained—not at a higher level but even at the minimum 
level necessary for efficiency.”

Besides the engineering and technological education imparted by 
the university departments and colleges, the Government of India 
have set up five Institutes of Technology at Bombay. Kharagpur, 
Kanpur, Madras and Delhi. Asked to state as to how the standard 
of engineering and technological education in universities compared 
with that of the Indian Institutes of Technology, the representative 
of the Ministry of Education stated as under:—

“The comparisons, as you know, are always odious. The posi
tion is this: at the under-graduate level, the scope and 
standard of the courses is suggested by the All-India 
Council for Technical Education and most universities and 
institutions have adopted that. Whereas some institutions 
have introduced the new things like the study of Humani
ties and social sciences, others have not been able to do 
so. I do not think that one could say that universities are 
in one group and the rest of the institutes arc in othei 
group. There are some universities which have made 
some headway in this respect and there are others which 
have not. The attempt in respect of all institutes, whether 
they are functioning as university departments or other
wise, has been to lay the greatest stress on science in the 
technological courses—to have a strong base of science.”

“When you have in a country as large as ours, 120 institutions 
providing courses which are almost the same on paper, there 
are bound to be difTerences in the standards actually attain
ed by the various institutions. All aim at the same thin;*, 
but some do it better than the others. It is inevitable in 
a country as large as ours and with so ma ly institutions."

The representative of the Ministry also stated that—

“ Except for the Indian Institutes of Technology, which confer 
their own degree and a few other institutions like the 
Indian Institute of Science, Bangalore, and the Birla Insti
tute of Technology at Pilani—and the latter has been recent
ly deemed to be a university—the rest of ihe institutions, 
whether they are affiliated or whether they form part of 
the universities, provide instruction .according to the sylla
buses laid down by the universities. Some institutions 
have been able to fulfil the tadcs better than others; for
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example, the Bengal Engineering College; although it is 
a college which provides courses of the Calcutta University 
and is not a part of the Calcutta University, it can be 
classified as one of the best institutions in the country. We 
cannot generalise and say that all affiliated institutions are 
good or bad or all university departments are very good
or very bad and so on.”

101. The Committee are informed that the All-India Council
for Technical Education is responsible for co-ordinating technical
education and looking after the standards. The representative of 
the Ministry of Education stated that:

“The All India Council is a big body, meeting only once 
annually and deciding on what policies should be adopted 
in the field of technical education. It functions through 
much smaller committees and boards. It has got Boards 0. 
Technical Studies which consist of persons in the educa
tional field who get together to suggest model courses in 
various fields for the consideration of universities. Then 
there are Regional Committees. These are the ones which 
send out teams to various colleges. There are four 
such Committees. They appoint a number of visiting teams 
for the purpose of determining the needs of institutions. On 
an average, the visiting committees would be visiting insti
tutions once in three years or so.”

The Committee do not like to accept that there arc bound :o be 
differences in the standards actually attained by various institutions 
even though they agree that rigid uniformity of standard is not 
possible. They are however of the view' that when the course.s of 
study are the same in both the Indian Institutes of Technology and 
University Departments and Colleges imparting technical education, 
efforts should be made to provide more or less equal facilities for 
teaching and research. These include provision of good teachers 
in more or less equal scales of pay, good workshops, etc. The 
Committee therefore suggest that efforts should be ii\ade to rcduce 
the differences in the standard of educntion in the university depart
ments and colleges on the one hand and Institutes of TecbnoIog>- on 
the other. Alternatively, the Committee would like ♦he Govermiient 
to examine the feasibility of the Indian Institutes of Technolog>" 
undertaking only post-graduate and higher techonological teaching 
and research. The Committee suggest that an assessment of the 
laboratory and workshop fu.'.'.lties available with the various
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engineering co llq ^  should be made and remedial measures taken 
as may be necessary.

Capitation fees charged by Engineering Colleges

102. While on the subject, the Committee would like to deal 
with the capitation fees charged by some of the engineering colleges 
in the private sector for admission. It is stated that these colleges 
are located in Mysore State. The Central Government is not favour
ably disposed towards the continuance of the practice. The All- 
India Council for Technical Education silso considered this 
problem and at the instance of the Council, a small Com
mittee consisting of the Education Minister, Member (Edu
cation) of the Planning Commission and the Chairman of 
the University Grants' Commisision examined the problem 
in greater detail. The Committee was of the view that private 
institutions should not be encouraged to charge capitation fees. 
However, the Committee noted that in some cases engineering col
leges sponsored by private bodies sprung up without the approval 
of the Central Government or the All-India Council, because the 
State Government and/or the Universities concerned granted them 
recognition and aflSliation. In the circumstances, the Committee 
expressed the view that so long as the private institutions utilised 
all moneys collected by way of donation fees or capitation fees for 
the full .development of the institution and as long as they are nm 
on correct lines approved by the AU-India Council, they should be 
allowed to continue. In any case, it is stated to be essential to 
ensure that proper standards are maintained in these institutions 
and that they do not degenerate into commercial enterprises.

The Committee are given to understand that Minister of Educa
tion has also expressed himself strongly in public against capita
tion fees. He stated that this practice amoimts to “ black-marketing 
in Education” . An Inspection Conunittee was therefore appointed 
in consultation with the University Grants Commission to visit 
some colleges charging capitation fees in Mysore in 1964 to consider 
the problem in detail. That Committtee visited six such colleges 
in Mysore and submitted a report. The Committee was not satis
fied with the available physical and instructional facilities at these 
institutions. They recommended that some of these colleges should 
not be allowed to start higher classes unless the necessary facilities 
are provided by the management. If they failed to do so, the Com
mittee was of the view that the universities concerned should not 
grant them recognition or affiliation. The report of this Committee 
was brou^t to the notice of the Universities in Mysore and also the 
State Government of Mysore in February 1965. The reactions of



all Universities to the report are not yet available. It is proposed 
that after the Universities have considered the report, suitable steps 
should be devised to implement the recommendations made therein 
in consultation with the Universities and the State Government 
The Ministry is stated to be vigorously following up the matter.

Capitation fees charged by Medical Colleges

103. The Committee are informed that it has been in the notice 
of the Government of India (Ministry of Health) for some time that 
certain Medical Colleges in the country started under the auspices 
of Private Management have been charging high capitation fees 
ranging between Rs. 3,000 and Rs. 10,000. The evil practice of 
charging high capitation tuition fee donation was considered by the 
Central Council of Health at its Eleventh Meeting. The Central 
Council of Health had recommended the setting up of a High Power 
Committee consisting of the Health Ministers of the States concern
ed. Accordingly a Committee was appointed by the Government 
of India to go into the whole question of private medical colleges 
charging capitation fees. The recommendations of the Committee 
were again discussed by the Central Council of Health at its 12th 
Meeting held in Srinagar in October, 1964. In this connection the 
resolutions passed by the Central Council of Health and action taken 
thereon are reproduced below; —

(1) The Medical Council of India should carry out an inspec
tion of all such colleges and submit their report to the 
Government for necessary follow-up action for the remo
val of defects if any, so brought to l i^ t .

(2) The State Governments should take over such private 
colleges during the Fourth Plan. The Government of 
India may give assistance for carrying out improvements 
only if the authorities running those colleges agree to hand 
them over to the Government as and when asked to do
90.

(3) The legal implications of Government taking over such 
colleges where the authorities may not be willing to hand 
them over, may be examined

(4) In regard to the future, the Council is of the opinion that 
commercial type of private medical colleges depending 
for their existence on high capitation fees and/or high 
tuition fees, should not be allowed to be set up under any 
circumstances.
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<5) Subject to these recommendations, the other recommen
dations of the Committee are approved by the Council.

<6) In the light of the recommendations of the Central Coun
cil of Health the Government of India addressed to all 
State Governments and the Universities requesting them 
to decline permission for starting any more new medical 
college under private management charging unduly high 
fees and capitation money. They were also requested to 
refer any exceptional cases where financial soundness 
was assured to the Government of India for prior approval 
in consultation with the Medical Council of India. They 
have carried out some inspections of the private medical 
colleges pointing out their deficiencies.

(7) The Government of Andhra Pradesh are considering the 
question of taking over the two private medical colleges 
in that State viz. Rangaray Medical College, Kakinada 
and Kakatiya Medical College, Warangal. In view of the 
steps taken it is hoped that the situation would improve 
in the coming years.

It is stated that the T.D. Medical College, Alleppey, a private insti
tution was charging a capitation fee of Rs. 6,000 per pupil for 
admission into the Institution. The Government of Kerala con
ducted an enquiry into the matter in consultation with the Univer
sity of Kerala. As a result of the findings of the Enquiry Com
mittee the Medical College in question was prohibited from charg
ing any capitation fee but was permitted to collect an enhanced 
tuition fee of Rs. 2,500 per annum (to be collected in three instal
ments) and a special fee of Rs. 250. Under no circumstances capita
tion fee or any other special admission fee is to be levied by the 
institution.

The Committee feel that the n otice  of charging capitation fee 
by the Engineering and Medical Collies is fundamentally wrong. 
They also note that the Minister of Education has described this 
practice as “blackmarketing in education”. But the Committee feel 
constrained to remind the Crovemment of their own responsibility 
for this practice as they have failed to provide adequate money for 
those colleges whose need in those regions cannot be ignored. Tite 
Committee would also like to point out that it is Government’s 
inaction that has made these institutiorts continue this practice 
whjf'h could have been stopped by withdrawing recognition accorded 
to them. They find that even after an enquiry by the Government 
of Kerala, the T.D. Medical College, Alleppey has been allowed f
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•collect an enhanced tuition fee of Rs. 2^00 per annum and a special 
fee of Rs. 2S0. The Conunittee are surprised that this exorbitant 
tuition fee has been allowed to be charged by the Government and 
they feel that this is only an alibi for capitation fee. The Com
mittee recommend that suitable action should be taken by the Gov
ernment to put an end to the practice of charging capitation fee, 
enhanced fee etc. by the engineering and medical colleges or by any 
other colleges. Till this is effectively stopped, the Committ^ hope 
that the university / Government concerned would see that the money 
thus acquired is properly accounted for by such colleges and proper 
receipts are issued by them as donation for the institute so that there 
may not be. any room for misappropriation of the money for private 
benefits.
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H. Scientific Research in Universities

104, The importance of scientific research in the context of the 
multifarious schemes of development of our country at the present 
time cannot be too much stressed. If it is indispensable in the 
developed economies, it should be considered paramount in a deve
loping economy like ours. Investment in research brings about an 
increase in the level of productivity and. national prosperity. It is 
generally recognised and brone out by statistics that the higher the 
expenditure on research and development, the higher is the gross 
national product of a country.

The Committee note that steps have already been taken by the 
Government of India to encourage scientific research and investiga
tions by bringing into being the Coxmcil of Scientific and Industrial 
Research and setting up under its auspices a large number of Natio
nal Laboratories. Mention may also be made of the Tata Institute 
of Fundamental Research, Bombay, which was established in 1945 
and has since been recognised by Government of India as a centre 
for advanced study and research in nuclear physics and mathema
tics. There are also a number of other agencies like the Geological 
Survey of India, the Geographical Survey of India, the Botanical 
Survey of India etc. which are cari-ying out intensive studies in their 
respective fields. It is, nevertheless, necessary to emphasize that 
while the above institutions may be concerned with particular area 
of research, universit^^s should be free to take up any work of their 
choice. In fact universities have to cast their net over a wide area 
of research of both theoritical value practical utility, i.e. both 
pure and applied research. In this context the following words of



Professor Herbert ButUefleld of Cambrigde who describes the place 
of research in a University are illuminating:

“It is clear, in any case, that research is one of the important 
functions of a university; and a good deal of the money 
that is spent on the universities must be regarded as 
devoted to research, not merely to the teaching of the 
young. Most of all it is the function of the university to 
promote research in the fundametal aspects of the various 
sciences. We have learnt not to regard the basic things as 
‘useless’, but to value them all the more from the very fact 
that their ultimate utility is so impredictable. The univer
sity is important precisely because here, most of all, truth 
can be pursued for its own sake-science pushed forward 
on impulses that come from the heart of science itself.. . .  
Universities are better adapted than any other institutions 
for keeping the course of science free and its development 
flexible and, here, where so many different kinds of science 
and of scholarly enquiry are hoarded together, there is 
more chance of cross-fertilisation, more opportunity for 
men in different fields to knock sparks off one another. In 
the realm of ideas the best kind of organisation is the one 
that is most conducive to elasticity of mind. The evil to 
be dreaded is tKe hardening of the arteries.”

The Universities however also play an important role in conduct
ing researches in science. The importance of universities has been 
emphasized by Professor D. S. Kothari in this age of science and 
technology:

“It is important to recognise that in an age of science and 
technology, universities in advanced as also in developing 
countries, have acquired a new role and a new significance. 
Through the invigorating and symbiotic combination of 
teaching and research, knowledge and discovery, youth and 
age, universities make a contribution to fundamental 
science as no other organisation or agency can or does. In 
fact, the state of science in the universities provides a 
reasonably good barometer to the standard and health of 
science and technology in a country generally. The expe
rience of more than a century, beginning with the great 
German universities hai? clearly demonstrated that teach
ing and research flourish best in combination. In isola
tion they both wither. The best of either is achieved in 
an atmoqphere where both are cultivated; and in this
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combination of teaching and research, learning and disco> 
veries, lies the real strength of the universities.”

In his convocation address to the Jodhpur University in Jan. 1965,. 
Dr. Kothari said:—

“It is now widely recognised in countries such as the U.S.A. 
and the U.K. that the promotion and strengthening of 
postgraduate schemes in the universities is of fundamental 
importance in relation to the entire programme of deve
lopment in science and technology. This applies to us even 
far more strongly and acutely. The improvement and 
extension of postgraduate courses and schools, in fact the 
strengthening of universities generally, should receive the 
highest priority and treated as a fundamental national goal. 
If the universities are weak, as several of them are, they 
cannot and do not absolve themselves of their share of res
ponsibility. This does not mean, however, that the Govt, 
and the public and other agencies concerned are less res
ponsible for the unhappy situation. A national goal can 
only be achieved on a national basis and through the active 
collaboration and participation of all the elements concern
ed. The attainment of a national objective has to be con
ceived as a national responsibility.”

The Committee feel that one of the most important factors in 
scientific research which needs to be vigorously promoted relates to 
research in pure and applied science in the universities and institu
tions of higher education. Every endeavour should therefore be 
made to strengthen the facilities for research in the universities by 
way of provision of financial resources including adequate foreign 
exchange labwatory facilities, books and qualified personnel.

Co-ordination between Universities and laboratories.

105. The Committee are informed that at present there is no for
mal machinery for effecting co-ordination in research between the 
universities and the laboratories of the Council of Scientific and In
dustrial Research. However, a certain degree of co-ordination at 
informal level exists which may be mentioned below:—

(i) Hie Vice-Chancellors of the Universities made recom
mendations which were later approved by the inter-Uni- 
versity Board whereby most of the national laboratories 
have been recognised as centres for postgraduate research.

(ii) The conference of the Directors of National Laboratories 
held on July, 13, 1962 at Hyderabad made recommenda

97



tions for further collaboration with the universities and 
this was approved by the BSIR (Board of Scientific and 
Industrial Research) and the Governing Body of the 
CSIR in their meetings held on October 24 and 25, 1963.

In this respect the representative of the University Grants Com
mission stated as under during evidence:

“Both the University Grants Commission and the Council of 
Scientific and Industrial Research agree that there should 
be co-operation between the universities and the national 
laboratories in the field of research. They also agree that 
there should be exchange of personnel between the two. 
The real point is how to bring about this co-operation 
between the two bodies. We had some meetings and dis
cussions about this. The Council of Scientific and Indus
trial Research has been thinking in terms of establishmg 
some kind of central committee for the purpose of having 
collaboration on a more systematic basis. This was c(<n- 
sidered by the University Grants Commission recently in 
one of their meetings and they thought that a beginnmg 
should be made with local committees in places where 
there is both a national laboratory and a university like 
Delhi, Poona, Madras or Hyderabad. Further action in 
this regard is being contemplated.”

The representative of the Ministry of Education however stated 
that:

“May I submit that a formal machinery for this purpose will 
be not of much tise really for, after all, the main purpose 
of the university departments is to promote fundamental 
research and to advance the frontiers of knowledge. On 
the other hand, the defined function of the laboratories is 
to undertake applied research and to solve the problems 
of industry in the various spheres. All the same, there is 
need for the two sides to know what is happening at the 
other end.

106. Asked to state whether the University research departments 
have been fully utilised by the Council of Scientific and Industrial 
Research and its laboratories, the representative of the Ministry 
stated:

“My impression is that they have not been fully utilised. 
Secondly, there is this difference if we compare it with 
USA. USA does not have a chain of national laboratories 
or central institutions and that is why almost everything 
that the USA has developed in science has grown out of



the university laboratories. But in U,K, the position is 
very much akin to that of ours. We have gone further. 
We have many more laboratories than what U.K. has got. 
Therefore, if we compare U.K. with USA, we shall see that 
the use that is made of the universities and other labora
tories in educational institutions is not as much as that is 
made of in the USA. But I dare say that one could make 
greater use of the university laboratories in India for the 
solution of many problems.”

The Committee on Standards of University Education have also 
•dealt with the need for close coordination of imiversity and non-uni- 
•versity sectors in the matter of scientific research. This is what that 
Committee have said:

“It would be of great advantage to the progress of scientific 
'research in the country if ways of bringing about fruitful 
coordiantion and cooperation between the two could be 
worked out. Since our resources and personnel are limit
ed, unless they are utilised most advantageously, it will be 
impossible to obtain the best results. It will also be neces
sary to bring to our universities a number of distinguished 
research scholars from the national laboratories and other 
scientific institutions so that the student population may 
have the benefit of direct contacts with them. II will not 
also be difficult to arrange for guidance of research of uni
versity students in the National Laboratories. In other 
words, we envisage a programme of close cooperation and 
interaction between the two sectors. Unfortunately there 
seems to be a tendency to plough lonely furrows in the 
scienti6c field. We need hardly add that constant exchange 
of ideas and consultation would contribute towards maxi
mum utilisation of existing facilities. We also commend 
to the universities exploration of the possibilities of under
taking research projects on a co-operative basis, the 
different parts of the project being assigned to departments 
in different universities dealing with similar field? of 
study.”

The Committee entirely agree with the observations of the Stan- 
■dards Committee. They, however, regret that at present there is no 
proper co-ordination between the research departments of universi
ties and national laboratories. They feel that in an age of .«icience 
and technology universities have acquired a new role and a new sig> 
nificance. Interlinking of research in the universities (mostly of 
pure, basic and ftmdamental character) and the laboratories of the
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CouncO of Sdentific and Industrial Research (mostly of applied 
natnre) would be of great mutual benefit Therefore for proper 
develo^ en t of research in the country, there should be complete 
co-ordination between the natiimal laboratories and universities. 
procedure should be devised to have exchange of notes or some 
mutual discussions among the Directors of National Laboratories 
and the Heads of the departments of the universities. The Commit^ 
tee also suggest that Ihe feasibility of effecting institutional co-ordi
nation between the University Grants Commission and the Council 
of Scienlific fiand Industrial Research may be examined.

Defence Research and Development:

107. The Committee are given to understand that similar to the 
position prevailing between National Laboratories and universities,, 
there is no formal machineiy for co-ordination between the imiver- 
sities and Defence Research Institutes. The representative of the 
University Grants Commission stated during evidence that:

“ 'nie universities supplied the trained personnel to all these 
laboratories and to that extent at the professor level there- 
is always contact But the Defence Laboratories work 
in a sort of atmosphere of secrecy and confidence and they 
cannot do all their programmes in an open way, in the 
same way as the university departments are doing. But 
at the level of learned personnel or scholarship there is 
sdways a close contact and co-ordination.”
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‘The Defence organisation and their laboratories also consult 
our experts in the various departments of the universities. 
They are members of their conunittees; or, their expert 
advice is taken. So, there is always co-ordination at that 
level. On our files or in our records it is not there. W e 
have not got the facts about the v^ious ways in which 
the consultation is carried on from day to day.”

In connection with the examination of the estimates relating to 
Defence Electronics Research Laboratory, Hyderabad, the rei»%sai- 
tative of the Ministry o f Defence stated as under re^rding co-ordi- 
nation maintained between the Laboratory and Universities:—

"I have initiated a course of action by which the Director of 
this laboratmy visits the universities and quite a number



(rf problems are given,to the universities......... but I would
like to mention that it is not only my personal experience 
but also the experience reflected by the visits which these 
officers who deal with electronics now make to universi
ties, that in this field, where increasing sophistication and 
new and modern equipment becomes necessary, the uni
versities are being gradually depleted because they have 
no money, no foreign exchange, and with a few exceptions, 
their'laboratories are poorly equipped, and they want to 
utilise the money given by Defence to equip themselves.”

Asked to state whether this matter has been taken up with the 
■University Grants Commission the representative of the Ministry of 
jDefence stated that:

“I have no formal channel of taking it up with University 
Grants Commission, but certainly the present chairman 
of University Grants Commission himself was occupying 
the same position which I am occupying at the present, 
and I certainly discuss with him, and draw the attention 
of the universities through personal contacts. Generally 
in common committees which are formed either of univer
sities or Council of Scientific and Industrial Research, 
these matters are discussed. I cannot say that I can take 
any positive action to rectify this defect.”

The C<Mnmittee are unhappy to leant that with a few exceptions 
the university laboratories are ill-equipped. They would like to 
stress that a. well-equipped laboratory is essential fitr raising the 
standard of science teadiing. They suggest that earnest measoreB 
should be taken to equip the university laboratories pn^perly. The 
Committee also reiterate the recommendation made in para 31 of 
their 82nd Report on the Ministry of Education—^Univosity of Delhi 
that the questimi of financing equipment for university laboratories 
from UNESCO and other aid funds for the Fourth Five Year Flan 
may be examined early.

Hiey consider that the universities can play a vital role in deve
lopment of defence research. A major defence problem can be 
broken into sub-problems and such of those as are of a basic nature 
can be handled by the universities. The representative of the Min
istry of Defence has admitted this possibility. For thb purpose, the 
Committee suggest, that there should be necessary co-<wdHnatioii 

between the universities and Defence Research Laboratories.

101



I. Laboratories

Importance:

108. It is universally recognised that modern teaching and research, 
in scientific subjects require adequate and well-equipped laborator
ies. The representative of the University Grants Commission stated 
during evidence that liberal grants were given during the three 
Plans, for construction and extension of laboratories, for purchasing 
equipment, for setting up workshops, for appointing technicians such 
as workshop superintendents, Foremen, Electricians, Artists etc. 
Such grants were also recommended by the Visiting Committees. He 
added that the Commission has also been assisting the post-graduate 
departments of affiliated colleges and about 300 colleges have been 
assisted subject to a normal overall ceiling of Rs. 1-5 lakhs per col
lege from the University Grants Commission which they have utilis
ed for expansion of laboratories, libraries etc.

The following grants were paid by the University Grants Com
mission to Universities/institutions deemed to be universities and 
colleges for development and improvement of laboratories during 
each of the last three years:
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1962-63 1963-64 1964-65

Rs. Rs. Rs.
Universities/ 1^7,05,363 1,20,21,853 1,59,83,582
Institutions deemed 
to be universities.
Colleges 4i29,9°7 13,21,206 J7.44»733

109. The Committee are informed that the following newly estab
lished Universities/“ Institutions-deemed-to-be-universities” do not 
have adequate laboratory facilities for undergraduate and postgradu
ate course in science subjects:

(1) Jiwaji

(2) Jodhpur

(3) Kalyani

(4) Marathwada

(5) North Bengal 

<6) Panjabi

(7) Shivaji



(8) Udaipur

(9) Jamia Millia Islamia

(10) Gurukul Kangri Visva Vidyalaya

It is stated that since these universities/“institutions-deemed-to- 
be-universities” are newly established, it will take some time for them 
to provide facilities to the extent available in established universi
ties. However, efforts are being made to provide requisite assistance 
to these universities/institutions as far as possible for improvement 
of laboratory facilities.

The Committee are constrained *o observe that the resources 
available to the universities for the development of science depart
ments have not been commensurate with their requirements. They 
learn that during ihe Second Plan period, the University Grants 
Commission paid grants totalling Rs. 4.02 crores to the universities for 
buildings, laboratories, workshops, equipments, apparatus, library 
books and additional supply for scientific studies. The amount pro
vided for these schemes during the Third Plan is Rs. 7.92 crores. The 
above provision for scientific research is not at all adequate consider
ing the great need that exists to improve standards and to enable 
science to play its full part in the development of the country. 
Science education makes heavier demands than general ducation 
in respect of acconunodation and equipment. As the teaching of 
science necessarily involves practical work in laboratories, the 
teacher-pupil ratio on the science side has also to be higher. The 
Committee hope that Government will make ample provision for 
equipping the laboratories on which depends the standard of scienti
fic education and research.
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J. Libraries

110. The Library is the heart of the university’s work, directly 
so, as regards its research work and somewhat indirectly as regards 
its education work. Scientific research needs a library as well as 
Its laboratories while for humanistic research the library is both 
library and laboratory in one.

The Committee are informed that University Grants Commission 
gives non-recurring grants to the universities for the purchase of 
library books periodi(»lly on the basis of their requirements.



Tlie following grants were paid by the University Grants Coimnis- 
.'Sion to universities and colleges during the last three years:
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1962-63 1963-64 1964-65

Universities
Rs- Rs. Rs.

' (i) Purchase of Library books on science
s u b j e c t s .....................................11,64,667 17,51,213 28,00,250

ii) Constructitm of Library buildings 
and purchase o f furniture and equip
ment .............................................. 23,78,567 22,17,500 27,92,047

. (iii) Purchase o f library books and jour
nals .............................................. 8,92472 17,50,070 19,26,650

Colleges
0  Development o f library fecilities 7.64,387 6,68,483 6,74,744

The Committee are informed that the following newly establish
ed universities/“ institutions-deemed-to-be-universities” do not have 
.adequate library facilities:

(1) Bangalore
(2) Jiviiji
(3) Jodhpiu:
(4) Kalyani
(5) North Bengal
(6) Marathwada
(7) Panjabi
(8) Shivaji
(9) Jamia Millia Islamia

(10) Gurukul Kangri Visva Vidyalaya

library is die storehouse of knowledge accumnlated through 
jiges io all the countries and as such the Committee need hardly 
stress the desirability of encouraging the students to cultivat* 
the habit tit utilising the library facilities to Uie maximum extent. 
For that purpose, the library environments should be made 
.attractive hs providing adequate library facilities including reading 
;space in each sniveisity and college. The Committoe fe4 that the



University Grants Cotmnission should not be content simply liy 
making adequate provi^on for a good library but should also try to 
see that th« library facilities are properly utilised by the students 
as also by the teachers.

Reading Room Facilities in Colleges:

111. The Committee are informed that the University Grants 
Commission has a scheme of providing assistance to colleges for the 
improvement of library services (construction of library building, 
purchase of library books and furniture). Under this scheme assist
ance has been provided toi 185 colleges of 33 universities up to 31st 
March, 1965. The Commission’s share in this behalf is estimated to 
be about Rs. 69 lakhs against which a sum of Rs. 49-lakhs approxi
mately had been released up to the end of March, 1965. While 
working out the assistance to be provided to the colleges under this 
scheme, the Commission allows an area of 18 sq. ft. per student for 
10 per cent of the number of students in degree and post graduate 
classes in addition to the existing library facilities available in the 
college.

It is stated that the Committee on Collegiate Education had inter 
alia recommended in 1963 that every college should aim at providing 
reading room facilities for about 25 per cent of the students on its 
rolls. The Commission considered the recommendations of the Com
mittee and decided that the question of implementing this recom
mendation may be taken up during the Fourth Plan period.

The Committee regret to learn that the information regarding 
the number of colleges which provide reading room facilities for at 
least 25 per cent of the students on its rolls is stated to be not avail
able at present. The Committee feel that until basic statistics are 
in possession of the University Grants Commission, it will not be 
possible to chalk out a scheme and assess its financial implications.

The Committee further suggest that the recommendations of ex
pert committees should be properly analysed by the University 
Grants Commission, so as to assess the magnitude of every problem 
for taking suitable measures as and when funds are available.

Text Book Libraries:

112. The Committee are given to understand that in view of the 
fact that good text books are generally expensive and beyond the 
means of a large majority of the students and that the assistance 
provided to needy students from the students aid fund schone is not

J40 (all)

105



sufficient to enable them to buy the necessary text books, the Com
mission decided to sanction grants with effect from 1963 6̂4 on a cent 
per cent basis to selected Arts, Science and Commerce Colleges hav
ing the prescribed minimum enrolment for establishing text book 
libraries and enabling the students to obtain text books for study 
on long term loans. Under the scheme, a grant of Rs. 10,000 is given 
to a college providing under-graduate education and Rs. 15,000 to a 
cc^ege running Post Graduate courses.

It is stated that grants amounting to Rs. 56.72,500 have so far 
been paid under this schfeme to the various colleges. An year-wise 
break up of the amount paid is as under:

Rs.
1963-6 4 ................................................................ i,57>500

1964-  ̂ 5 ................................................................ 40,10,000

1965-66 (up to 2 0 - 1 1 - 6 5 ) .............................................. 15,05,000
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56,72,500

It is further stated that although the Commission has agreed in 
principle to extend assistance under the scheme to all colleges (in
cluding the professional colleges) which are approved under section 
2(F) of the University Grants Commission Act, 1956, irrespective of 
the number of students on rolls, it has, however, actually not been 
possible to do so for the present due to the paucity of funds.

Book Bank Scheme:

113. In this context, llie Conunittee would like to refer to para 27 
of their 82nd Report (llrird Lok Sabha) on the Ministry of Edu
cation—University of Delhi wherein they have mentioned the 
operation of Book Bank Sdieme in the University of Delhi. 
Under this scheme students who take their degrees and leave the 
University donate some of their text-books to the University or the 
Colleges. Teachers also may donate some of their books to respect
ive libraries. These books would then be kept separately and loan
ed out to needy and deserving students freshly admitted to tiie Uni
versity or the College.

Hie Committee suggest that the feasibility of starting Book Bank 
Scheme in varioas univenlttes and colleges on the lines of Univer
sity of Delhi may be examined. The assiiftanee given by the Unirer* 
sity CSnmts Commission fm* text-hook libraries can he utilised to en
rich the Book Bank Scheme. IXorts should also be made by the



fianifvarsitieŝ  land colleges «nd ’ t^ ir  Students  ̂Uiriions to raise’ Tolan* 
teryi4onalions particularly from the ex'stadents ior- enriching this 

rtebame.

K; Scheme for area Studies

Recommendations of Committee on Area Studies:

114. The Committee are informed that the University Grants 
Commission attaches great importance to studies in respect of his
tory, culture, language etc. of different coimtries and regions. A 
Committee was appointed under the chairmanship of Shri B. Shiva 
Rao to examine the question of the development of area studies, i.e., 
studies in respect of the history, culture, language etc. of different 
countries and regions particulsirly far Eastern, Middle Asian, African 
and Latin American countries. That Committee has recommended—

“ (i) It is desirable to introduce regional studies of different 
parts of the world at the university stage and there is 
need for a large number of Indian scholars who are ade
quately acquainted with the history, social and econ(»nic 
background of particular regions.

(ii) Centres of area studies might be set up in a few selected 
universities to start with, and members of the teaching 
stiaff of appropriate departments might participate in the 
programme.

(iii) Scholars might be selected for deputation to specific areas 
for a Imited period to undertake intensive studies of the 
problems of the regions concerned.

(iv) Priority might be given in the first instance to regions 
which India is more actively concerned, such as China, 
Japan, South-Eastern Asia, Africa and the Middle East.”

It is stated that the recommendations made by the Committee 
have generally been accepted and an Advisory Committee haS been 
set up to suggest the steps to be taken to implement the recommen
dations.

flhe Committee r^lise fto importance of area stiidies^iclr has 
been comm«ided by the Shiva Rao Committee hope diat in iMBrse 
of time there would develop specialised institutions for specialised 
studies enjoyinir interuational reputation Hke Ae London School 
'of'Oriental Studies. But at the same time, die Committee are con
scious of the limitation of funds available'with ■Government to take
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np such ambitious schmes. Hmce the Committee suggest that the 
University Grants Commission may select some uiUversities or insti
tutions for intensive studies on particular areas relevant for India’s 
political, cultural and commercial interests so that with the maxî  
mum utilisation of our meagre funds, a nucleus of such studies may 
gradually develf̂ i. For the present, particular emphasis may be given 
to the South-East Asian countries, Ceylon and Iran along with the 
studies of their languages. The Committee also suggest that these 
centres should be open to students coming from all over the country 
and also from abroad and as a matter of fact suitable incentives 
should be given to attract students to those courses.

L. Tutorials

108

115. The object of the tutorial is to achieve effective supervision 
of the individual student’s work and progress. Tutorials help in 
training the students within the context of a study programme in 
the use of sources {e.g. texts), reaching conclusions by independent 
thinking and competent communication.

Study made by U.G.C.:

116. The Committee are informed that the University Grants 
Commission c<mducted a study some five years ago about the work
ing of the tutorial system in the Universities and it was found that 
tutorial system existed in some form or another in almost all the 
Universities and in about 60 per cent of the colleges. But it also 
revealed that these tutorials had no relationship except in name with 
the system as understood in the best universities. Some colleges 
had tutorial classes of every 80 students.

Recommendations of the Committee on Collegiate Education:

117. llie Standards Committee of the'University Grants Com
mission and the Committee on collegiate education set up by Uni- 
sity Grants Commission in th#ir reports have emphasized the impor
tant role of the tutorial system as an ally of good education. The 
Committee on Collegiate Educate has made the following lecommeo- 
dations in ^ is regard;—

(1) Tbe success of any system of tutorials cannot be guaran
teed merely by providing additional staff, additional 
rooina and other facilities.



(2) A  system of tutorials should provide to the student per
sonal contact with the teacher both in and outside the 
class room for discussion of individual and personal prob* 
lems, for planning and executing a good programme of 
studies and for stimulating the student to a pursuit of 
meaningful goals and intellectual attainments.

(3) A system of tutorials like that of Oxford tutorial arrange
ments forms at least some of the provisions which a sys
tem of tutorial implies. This would be done within the 
existing resources and facilities by drastically cutting 
down the number of lecture periods.

(4) It is recommended that all colleges should make an att
empt to evolve a system of supervision for stimulating 
the motivation of students to take full advantage of uni
versity life.

(5) It would be a great advantage if the University Grants 
Commission could start a pilot project for tutorials and 
give suitable assistance in the first instance to those col
leges in which the pupil-teacher ratio is 10:1 and 20:1. 
Colleges with a pupil-teacher ratio of less than 10:1 could, 
perhaps, introduce the scheme with less assistance from 
the Commission. This would cover about 60 per cent of 
the Colleges.

(6) It should not be difficult to make institutional arrange
ments for at least some of the provisions which a system 
of tutorial implies. This could be done within the exist
ing resources and facilities by drastically cutting down 
the number of lecture periods.

It is understood that the Report of the Committee on Collegiate 
Education is under the consideration of the University Grants Com
mission.

The representative of the University Grants Commission admit
ted during evidence that there is no proper system of tutorials 
either in colleges or in the universities. He stated that “even in 
Delhi University where tutorials have been introduced, we have 
found, not by any scientific study but from the reports received that 
it is not satisfactory.” He added that “the organisation of tutorials 
adds to the expenditure of the institution inasmuch as more teachers 
may have to 1^ appointed find accommodation provided for holding 
the tutorials. The proper organisation of tutorials in the colleges 
could be considered in the Fourth Plan, if requisite funds are allot
ted to the Commission” .
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Hie Committee attach great importance to the‘tutorials  ̂as‘ they 
pli^ an jmpoitant rols in impcoving tibe standards'of education in 
collcvm and imiveksities. Thxiy hope that ad^uate ilttaHcial provi
sion w91 he mada in ihe Foucth Plan to enable proper organisatimi 
of tutosiab  ̂in universities/coliieg'es; The Committee sufflrest that in 
the meantime comgirtent ivith the financial resources and< limited 
staff and accommodatimi available, every effort should be made to 
introduce tutorials in universities and collegies and organise them on 
sound lines.

M. Seminars and Summer Schools

Types of Summer Schools and Seminars:

118. The Committee are informed that in order to provide op- 
portunities^to teachers to aoquaint themselves with current develop
ments in their respective fields of knowledge and modem curricula 
and techniques of instructions the Commission decided in Novem
ber 1961 to assist the universities in organising summer schools and 
seminars. The following types of summer schools and seminars 
are ^ n so re d  by the Conunission:

(a)‘ Hiisearch Seminars, Symposia and Conferences:

These are meant for college and university teachers and research 
workers, and are intended to deal with the recent advances in parti
cular areas of Science or Arts, and are generally of less than 4 weeks’ 
duration. The following number of seminars and sy^iposia were 
held during the last three years;

1962-63 . ................................................ 27
1963-6 4 ...................................................................................  46
1 9 6 4 * ^ 5 ............................................................................................... 106

179

(b) Summer Institutes for College Teachers:

These are intended ta provide specialised training in variou& 
fields of/study to college teachers.. Ths'duration of such institutes 
is generally 4 to>8 weeka. 16 and 29 summer institutes for college 
teachers were held during d 964 •and 1965 respectively.

(c) Summer Institutes for High School TeacJters:
These may «lso >be t4 to 8 weeks duration and are meant fo(r the

of teachers in high schools. These are expected to improve
the quality of iistruction in sheeted-schools. The following nuin^
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ber of summer institutes for school teachers were held during the 
last three years:

1963 . . .  4
1964 . . .  16
1965 . . .  49

(d) Swmmer Schools for Students:

These are for giving instruction to talented post-graduate stu
dents and junior lecturers in their respective fields of interest, and 
for providing opportunities to bring them into contact with senior 
professors and research workers. No summer school for talented 
students was held during the years 1962—65. But two Institutes have 
been organised during the year 1965-66.

(e) Summer institutes for Curriculum Reform:

The aim of these seminars is to revise text-books and prepare new 
experimental material in order to modernise instruction. No such
summer institute has been held so far.

The Committee are informed that the average attendence at the 
Summer Institute for college and school teachers was 40 per insti
tute. The number of participants varied from 30 to 50 in the case 
of summer schools, seminars and symposia organised by the uni
versities with the assistance from the University Grants Commission.

Working of the Summer Institutes & Seminars:

119. It is stated that the response for the summer institutes and 
seminars and conferences etc. has been very encouraging and the 
Commission has received over 300 proposals from the xmiversities 
for organising summer schools and seminars during the fiscal year
1965-66. These seminars and summer schools are also stated to 
have proved very fruitful in giving a stimulus to the participants to 
improve their professional competence. These summer schools 
and institutes, seminars and conferences have evoked an enthusias
tic response in the academic world and have yielded gratifying re
sults. The University Grants Commission would be expanding this 
programme considerably in collaboration with the Agency for Inter
national Development. Further a beginning has been made in the 
summer of 1965 to start four summer institutes for college teachen 
of English and it is proposed to organise such institutes in the im-> 
portant disciplines of social sciences like Economics, Politics etc. 
Seminars in linguistics antf other subjects are resulting in su{^>Iying 
stimulus to research-minded teachers for discovering new are«s> o t  
research and strengthening the various departments for the p̂ EEpQOK
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Hie Committee are given to understand that during the year 1966. 
the Commission proi>oses to organise 40 institutes for school teachers 
and 46 for college teachers. It is proposed to expand this pro
gramme so that by the end of 1970 there would be 300 institutes 
which will train nearly 15,000 teachers per year.

The Committee aire glad to note that the seminars and summer 
schook organised with the assistance of University Grants Commis
sion have )»roved fruitful in giving a stimulus to the participants to 
improve their pirofessional ctmipetence. They hope that earnest 
measures will bel taken for expansion of the'programme which envi
sages to have 300 ^ titu tes  by 1970 and to train 19000 teachers every 
year. At the same time they would suggest that more summer 
schools for students and summer institutes for curriculum reform 
may be organised as these also call for equal attention.

N. Correspondence Courses and Evening Colleges

120. Correspondence Courses and Evening Colleges provide addi
tional opportunities of higher education to students who wish to 
continue their education beyond the secondary level, but are denied 
the facilities either because of non-availability of seats in the regu
lar day colleges or in view of financial circumstances which make 
it obligatory for them to start earning at a very early stage in life.

Although a very large number of universities and colleges have 
come into being to meet the increasing rush for admission into 
colleges and institutions of higher education, it is not possible to 
provide facilities, for higher education to all the students who aspire 
for it in view of certain obvious limiting factors, e.g. lack of ade
quate finances, physical resources etc. Even advanced countries 
like USA, USSR, U.K., Sweden, Japan, etc. with larger per capita 
resources than India in its present stage of development, are unable 
to provide opportimities for higher education to all their students 
through regular day colleges and institutions. Correspondence 
Courses and all other non-formal educational techniques which have 
been used in other countries are therefore required to be applied 
to Indian condition, if the growing problem of meeting the demand 
for higher education is to be fulfilled.

It is stated that the idea of introducing Correspondence Courses 
and Evening Colleges was considered by the Central Advisory Board 
of Education on the 16th and 17th Janua^, 1961. Before taking a 
firm decisiim, the Board recommended that a committee should be 
appointed to consider the matter in detail. Accordingly an Expert 
Committee was set up in March, 1961 under the Chairmanship of



Or. D. S. Kothari, Chairman, University Grants Commission. In its 
Report, the Committee recommended that the system of Corres
pondence Courses and Evening Colleges should constitute an im
portant element in the educational plans of the country (as in most 
of the developing and advanced countries); and that without some 
form of correspondence system and Evening Colleges, it would be 
difficult, if not possible, to meet the large-scale educational needs 
of an expanding economy and demand for higher education to a 
large number of students.

Correspondence Courses

121. The Committee are informed that the Scheme of Corres
pondence Courses has so far been introduced only in the University 
of Delhi. The working of this scheme in that university has been 
dealt with by the Committee in their 82nd Report (Third Lok Sabha).
It is proposed to introduce correspondence courses in Arts and 
Science (first degree stage in the first instance) in three or four 
other selected universities located in different regions of the country 
during the Fourth Plan period.

The Committee note that it has not been possible for the Gov- 
ermnent to provide acccnmnodation in colleges for all the studoits 
seeking admission. The C<Hiunittee are of the opinion that organised 
courses through correspondence can have great advantages in a big 
but poor country like India. By this means opportunities for edu
cation and training can be made available very widely at a compara
tively low cost. This will also relieve, to some extent, the pressure 
of number on universities and colleges. The Committee understand 
that more than a million pet̂ sons receive instruction through 
correspondence courses at the junior technical and higher educa
tional level in the USSR. In the USA at least a million and a half 
undertake home study courses through correspondence. The Com
mittee consider that the scheme of correspmidence courses may be 
expanded so as to include also science courses and technical courses 
at various levels. The schemes can be used very effectively lor the 
teaching of languages and for the improvement of education in 
Mathematics.

The Committee would also tike to reiterate the recommendation . 
made in their 82nd Report (Third Lok Sabha) on the Ministry ot 
Education—-University of. Delhi that in selecting imiversities for open
ing these courses, pr^erence should be given to such imiversities as 
allow large number of private students to appear in examinations 
simply on payment of the usual examination fees. They would also
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suggest diat tfa« experiences guned as a result of the working ot the 
correspondence courses in ihe Delhi University should be taken into 
consideration and put to effective use so that the difficulties encoua* 
tered hy tiie Directorate of C<Hrres|»ondenoe Courses of the Delhi Uni> 
ver»ty are not faced hy otiier umwasities where the courses are pro
posed to be introduced.

Evening Colleges
122. The Copamfttee have been informed through a written note 

that the information in respect of the number of Evening Colleges 
in the country is not readily' available with the Ministry of Educa- 
cation/University Grants Commission. However, the following are 
some of the Evening Colleges operating in the States of F^injab, 
Madhya Pradesh and the Union Territory of Delhi:
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Amount 
paid as 
grants
1964-65

Rs.
Pur âb

(1) Punjab University Evening College, Chandigarh . 6,520
(2) Punjab University Evening College, Jullundur 9,220
(3) Punjab University Evening College, Rohtaic 9,220
(4) Punjab University Evening College, Simla . 7,820

Pradesh
(5) G. S. C o l l^  of Commerce and Eonomics, Jabalpur . 19,500

DeUu
(6) Ddhi College (Evening)
(7) Deshbandhu. College (Evenii^)
(S) Singh College (Evening)
(9) P. G. D. A. V. College (Evening)

(10) Institute of Post-graduate Studies (Evening)

It is stated that the scheme of establishment of evening colleges 
in States other than the Union Territory of Delhi was implemented 
only during 1964^  and the Ministry of Ecfucation gave grants to 
the first five colleges in Punjab and Madhya Pradesh as mentioned 
against each Grants to the evening coUeges in Delhi are given by



th6 Uoivecsity Grants’ Commission and the amount released' to those 
colleges is indicated in  the statement below:—

Name of the College 1962-63 1963-64 1964-65 Total
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Delhi College (Evening) Non Plan 60,000 95,000 95,ooo^\ 2,6o/xx>
Plm 10,000 /

Deshbandhu College (Eve» Non-Plan 51,000 20,000 48,000). 1,09,000
ning). Plan • 10,000 /

Dayal Singh College (Eve- Non-Plan 30,000 90,000 70iooo\ 2,00,000
niog), . Plan 10,000/

P.G.D.A.V. College (Eve- Non-Plan 14,000 65,000 54,866X1,43,866
ning) Plan 10,000 f

Institute of Post^aduate Non-Plan 2,00,000 3,85,000 5,24,000 \ 11,24,000 
Studies (Evening) Plan 15,000 /

3,55,000 6,55,000 8y 6̂,866 18,36,866

123. The Ministry of Education has stated that as the scheme for 
evening colleges was a pilot project included for the first time m 
the Education Programme for the Third Five Year Plan, a separate 
provision has been included in the budget estimates for grants under 
that scheme. Even so in order to keep the University Grants Com
mission fully informed of the operation and progress of this scheme, 
it has been the practice to disburse grants under this scheme through 
the University Grants Commission during the current plan period.

During the Fourth Five Year Plan, the present thinking is that 
University Grants Commission may give grants for correspondence 
courses to Universities and State Governments may give grants to 
evening colleges. However, no final decision has been taken in the 
matter.

The Committee feel that ,with the rapidly increasing demand for 
education at all levels to meet our growing national needs, it is 
necessary to expand the facilities by organising evening colleges so 
that one can learn also whUe earning. They /consider that expansitm 
of evening colleges and double shift work |in laboratories would lead 
to large economies in laboratories, buildings and equipmrat for 
science courses.

The Cmnmittee are also of the view that the standard of teaching 
and research in evening colleges will not be quite effective if the State 
Governments alone are made responsible for giving grants to



evening colleges. They, thorefo^ suggest that the feasibility of 
development p̂ranls being given to the evening colleges by the 
University Grants Commission as per the practice followed for day 
colleges may be examined.

The Committee also suggest Aat the University Grants Commis
sion may examine the feasibility of opening more such collegs with 
divwsified courses which may lead to post-graduate courses mi a 
phased programme. While making the suggestion, the Committee 
would like to point out that the relationship between ttie ev^ing 
college and the day college, whose buildings, laboratories, librarieŝ  
etc. will be utilised by the evening college, should be clearly defined 
and the evening college should be properly cooatituted as a separate 
entity and not merely an extension of the day college with more or 
less the same governing body.
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COLLEGIATE EDUCATION
A. Colleges

Increase in enrolment
124. The spectacular increase in the enrolment of students in the 

unJversitieis is also reflected in the rise in the number of affiliated 
and other colleges in the country during the last decade. The num
ber (excluding colleges under the Intermediate Boards) rose from 
851 in 1953-54 to 2,111 in 1963-64, an increase of approximately 2.5 
times. A break-up of these figures according to type of management 
is given below: —

CHAPTER V

Year Total University Private Govcm-
number colleges colleges meat

of colleges colleges

1953-54 851 108 513 230
1954-55 912 104 567 241

1955-56 1004 110 621 273
1956-57 1107 *15 687 305
1957-58 1171 97 752 322

1958-59 1252 97 813 342

1959-60 Not available.
1960-61 1537 99 1027 411
1961-62 1783 107 1223 453
1962-63 1938 133 1333 472

1963-64 2111 128 1458 497
1964-65 ,[ . 2360 147 1686 527

It is apparent from the above table that expansion has been more 
rapid in respect of private colleges than in govenunent or univer
sity colleges. Enrolment in colleges increased about threefold 
from 1950-51 to 1960^ 1; from 3.73 lakhs in 1950-51, it increased to
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6.34 lakhs in 1955-56 and to about 9 lakhs ioi 1960-61. By the end of 
the Third Five Year Plan, 13 l*ikh students are estimated to be en
rolled in colleges in India. Affiliated colleges together account for 
nearly 85 per cent of the total enrolment of the universities and col
l i e s  as indicated below:—
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Year

Total Enrolment Etm>lment Percentage 
enrolment in in the - inaffi- 

inthe . university affiliated liated
-Universities depart- colleges colleges

and meats/
colleges colleges

1961-62
1962-^3
1963-64

9,80^80
10,82,666
11,84,697

1,38,800
1,63,493
i,71>665

8,41,580
■9,19,173
10,13,032

85-8
84-9
85-5

The following table indicates the State-wise distribution of col
leges during 1964-65:—

Si.
No.

State Total Univer- Affilia- Private Govem- 
colleges sity ted colleges ment 

colleges colleges colleges

I. Andhra. m 27 l i e 73 37
2. Assam . . . . 99 I 98 87 1 1
3 . Bihar . . . . 189 22 167 152 15
4. Gujarat 133 5 128 ro6 22
5. Jammu &  Kashmir 34 34 14 20
6. Kerala . . . . 123 123 97 26
7. Madhya Pradesh *34 9 225 123 102

.8. Madras. 137 I 136 104 32
9. Maharashtra . 256 10 246 202 44

10. Mysore. 134 7 127 93 34
11. Orissa . . . . 71 9 62 35 •27
u . Punjab 157 8 149 91 58
13. Rajasthan 78 9 69 28 41
14. UnarFtadesh 293 21 272 256 16
i5.‘WettBeiq[sl . 246 14 232 201 31
16. Delhi................................. 39 4 35 24 II

Totai. 2360 147 2213 1686 527



Importance tyf collegiate education

125. It is a highly significant fact that out of 1.2 million students 
in the universities and colleges more than 1 million are enrolled 
in the affiliated colleges. M-A. and M.Sc. enrolment betwe«i the 
affiliated colleges and teaching departments of universities is in the 
ratio of 3 :4  approximately. Again, of 68.634 teachers (including 
tutors and demonstrators) teaching at university level. 57.112 or 
over 83 pe^ cent were teaching in affiliated colleges in 1963-64. These 
facts show what an important position colleges occupy in the field 
of university education. It further follows that high standards of 
teaching and learning cannot be maintained in the field of higher 
education unleK the quality of these colleges is substantially im
proved. This point has been repeatedly stressed in the’ annual re
ports of the University Grants Commission. The report o f-1962-68 
for example states: .“The quality of university education in India 
will largely depend on the standards maintained by colleges, and 
unless it is made possible for them to improve their staff, equipment, 
libraries, laboratories and other facilities, no real improvement of 
university education will be possible” . While the importance of 
colleges in any attempt to raise quality of education cannot be 
ignored, they appear to have so far received only a low priority in 
the various schemes of development sponsored by the University 
Grants Commission. This, it is understood, has been largely due 
to the paucity of funds placed at the disposal of the Commission.

Substantial assistance was given to affiliated colleges during the 
Second and Third Plan periods for the following schemes and 
projects;

(i) Introduction of the three-year degree course;
(ii) Development of postgraduate studies in science subjects 

and the humanities (including social sciences);
(iii) Construction of libraries and laboratories including the 

purchase of books and scientific equipment;
(iv) Construction of hostels, non-resident students’ centres, 

hobby workshops and staff quarters;
(v) Revision of salary scales of teachers;
(vi) Centenary grants to colleges which have served the cause 

of education for 100 years;
(vii) Establishment of textbook libraries;

(viii) Contribution to the students’ aid fund;
(ix) Purchase of water coolers.
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Upto March, 1965 an amount of Rs. 22.99 crores was sanctioned to 
the colleges in respect of the development schemes mentioned 
above. Againist .this, grant|s amoxmting to Rs. 15.50 crores were 
actually released. This was exclusive of the Commission’s 
contribution to the students’ aid fund in colleges which amounted 
to Rs. 48.57 lakhs during 1959—65. Thus an amount of nearly Rs. 23 
crores was sanctioned for the colleges up to March, 1965, out of the 
total allocations of Rs. 56.28 crores made available to the University 
Grants Commission during the Second and Third Plans for deve- 
ment schemes.

The Committee feel that the University Grants Commission should 
have given more consideration to the affiliated colleges which (each 
85 per cent of the students and feed the post-graduate classes of the 
universities. Unless the quality and standard of teaching in the 
affiliated colleges is improved, the money spent on post-graduate 
classes in the universities would be more or less a waste. The Com
mittee suggest that this aspect may be kept in view by the University 
Grants Commission while giving grants out of the funds available 
with them.
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Recognition of colleges hy U.G.C.

126. The Committee are informed that the following regulations 
have been framed under Section 2(f) read with section 26(1) (d) of 
the University Grants Commission Act to recognise a college for re
ceiving assistance from the University Grants Commission under 
various schemes:

“No college shall be recognised by the University Grants Com
mission as included in the university concerned for the 
purpose of the University Grants Commission Act, 1956 
unless it: (i) provides instruction up to the first degree, 
or up to a post-graduate degree or for a post-graduate 
degree only; and (ii) is affiliated to, forms a constituent 
member of, pr is run directly as a university college by 
the imiversity in accordance with the provision of their 
respective Acts and Statutes and regulations made under 
these Acts” .

It is stated that in according with the above regulations, 1820 
colleges (1354 non-CJovemment including university colleges and 
466 Government colleges) have been recognised by the University 
Grants Commission up to 1st August, 1964*
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Conditions of Grant
127. For the projects mentioned below the Commission has been 

assisting colleges which have the prescribed minimum enrolment 
and fulfil the required conditions on the recommendations of the 
universities concerned subject to a normal overall ceiling of Rs. 1.5 
lakhs per college during the Second and Third Plan periods;

Project

(I) Extension of Library buildings 
and purchase of books and 
fbrnlture

(ii) Extension of laboratories and 
purchase of science equipment 
and furniture

1964-65:—
(iii) Women’s hostel .
<iv) Men’s hostel

<v) Staff quarters
(vi) Non-resident students centre
(vii) Hobby Workshop .

Commission's Grant 

2'3rd of the approved cost

Do.

75% of the approved expenditure 
50% of the approved cost.

Do.
Rs. 35.000/-
Building . . Rs. 10,000
Equipment . Rs. 10,000
Staff and contin
gencies . Rs. 2,500 

per annum 
for 5 years

The Commission’s grants are of a developmental character and 
normally are not available for the establishment of new colleges or 
for enabling colleges to fulfil the conditions of affiliation prescribed 

i)y the universities concerned.
The table below gives the distribution of 1,707 affiliated colleges 

(which furnished the relevant information) acording to the size of 
enrolment;

Enrolment
Number Percentage 

of of the 
colleges total 

number

Less than 100
Between 100 and 500
500 and above but less than 1000
1000 and above but less than 2000
3000 and above . . \

T otal

140 (aii) LS—9

282
7*4
397
268
46

1707

16-5 
4 1 8  
23-2 
15-7 
2-8

100*0



Mushroom Growth of Colleges

128. As regards the mushroom growth of colleges, the Standards 
Committee in their Report have observed:—

“Another aspect of the problem of sub-standard colleges i& 
linked up with the fact that a number of colleges in India 
do not have adequate enrolment to make them a viable 
economic or intellectual unit. A recent study made o f 
this problem in the University Grants Commission has 
revealed that about 15% of the colleges have an enrolment 
of less than 100 and enrolment in nearly 44 per cent of the 
colleges is less than 300. This situation is also related to 
the larger question of establishment of colleges in various 
parts of the country without taking into account the pos
sibility of utilising the existing institutions to admit more 
students. Unless we use present facilities to the fullest 
extent, we can hardly justify the setting up of large num
bers of new colleges.”

The Committee are unhappy to learn that a number of colleges 
have of late been set up which do not have adequate enrolment and 
which are ill-equipped and cannot be considered viable economic or 
intellectual units. The Committee s i^ e s t  that establishment of such 
sahrstandard colleges should be regulated and controlled in the 
interest of maintenance of academic standards.

Committee on Collegiate Education

129. The Committee are informed that the University Grants 
Commission appointed in September, 1962, a Committee to recommend 
the measures necessary for improving collegiate education and to 
make suggestions regarding the effective utilisation of the resources 
available for the purpose. The Committee held four meetings and 
made the following recommendations: —

(i) No college should be granted affiliation by a university 
unless the basic requirements relating to staff, library 
and laboratory facilities etc., are provided at the very cut
set. It would be necessary to adhere to insist or̂  minimum 
standards and requirements which every college seeking 
affiliation should fulfil.

(ii) Tutorial instruction should be provided at the under
graduate stage, if necessary, by reducing the number o f 
formal lectures. Seminars ought to be provided for 
honours and post-graduate students.
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(iii) A  system of internal assessment or evaluation of tutorial 
and seminar work and periodical tests would be very use
ful. A certain minimum percentage of marks should be 
obtained in the internal evaluation in order to determine 
the eligibility of a student to take the university examina
tion.

(iv) Every college should aim at providing reading-room facili
ties for at least 25 per cent of the students on the rolls.

/

(v) Wherever possible, cooperative teaching should be intro
duced at the post-graduate level among affiliated colleges 
situated in the same town. This would enable the colleges 
to pool their resources and improve the standards of ins
truction. Co-operative teaching would eliminate duplica
tion of lecture work in individual colleges and the time, 
effort and labour thus saved could be utilised for regular 
tutorial and seminar work.

(vi) Affiliation in post-graduate courses should be given with 
discrimination and the possibility of cooperative teaching 
amongst the colleges in the same area should be taken 
into accoimt before such affiliation is granted.

(vii) There is need for a further improvement in the salary 
scales of college teachers. Assistance from public funds 
for upgrading salaries in colleges and the necessary match
ing share required for the purpose should be available 
from one central agency, i.e. the University Grants Com
mission."

The Committee on Colleges which has since been enlarged has 
been requested to suggest the steps necessary for the development 
of collegiate education in arts, science, commerce and teachers’ 
training courses during the Fourth Plan Period.

The Committee note with concern the deterioration in the stand
ard of education in the affiliated colleges. They feel that the Univer
sity Grants Commission should tackle the problem of improving the 
standard of teaching and discipline in the affiliated colleges on a 
priority basis. In this connection, the Committee would like to draw 
the attention of the University Grants Commission/Goverrnnent to 
their recommendations contained in paragraphs 125 and 128 ante. 
ISie Committee hope that suitable measures will be taken by the 
University Grants Commission/Government in the light of the re
commendations made by the Committee on Collegiate Education.
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Inspection of Colleges

130. The Committee have noted in their 82nd Report on the Min
istry of Education—University of Delhi that though under a statute 
of the University every college/institution admitted to the privilege 
of the Delhi University is required to be inspected at least once every 
year by a committee appointed by the Academic Council, no inspec
tion of colleges under that University was done for three years.

The representative of the University Granta Commission has 
admitted during evidence that there should be a regular implemen
tation of the regulation for inspection of colleges by the universities 
themselves and stated that a study of this problem was being made.

The Committee are of the view that regular inspection of colleges 
by the University concerned greatly helps in raising the standards of 
education in colleges. It helps to bring to light the shortcomings of 
the colleges so that steps can be taken to remove such shortcomings 
and to tone up the administration of affiliated colleges. They suggest 
that the University Grants Conunission should make a detailed study 
of the problem by collecting the various regulations of the universi* 
ties regarding; inspection of .colleges so as to find out how far these 
are followed by them. As a result of such a study a procedure should 
be evolved with a view to ensure that all universrlies do carry out 
periodical inspections of colleges affiliated to them.

Affiliation of Colleges to nearest Universities

131. The Committee are informed that the affiliation of colleges 
to universities depends upon the territorial jurisdiction of the Univer
sity. A college may not necessarily be affiliated to the nearest 
university. The type of the university located near the college is also 
relevant. There are cases where the colleges located in the vicinity 
of a university are not affiliated to that university but to some other 
university. For example, there are colleges in Aligarh and Allahabad 
which are affiliated to Agra University and not the Universities 
of Aligarh and Allahabad- Similarly, there are colleges ig Varanaei 
which are affiliated to Gorakhpur University, The Agricultural Uni
versities have jurisdiction over the entire State and the Agricultural 
colleges are not affiliated to the nearest university but to the Agricul
tural University,

The CMumittee suggest that except unitary type of universities 
like AllahalMid, liuclmow, Banaras, Aligarii and Viswa Bharatl, all 
univerrities sheald affiliate colleges within their respective zones. As
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for the unitary type of universities, the Committee suggest that th* 
feasiUlity of these universities also taking over adjacent colleges 
may be examined.

B. Big Colleges of Calcutta

Overcrowding in Calcutta Colleges
132. Statistics given below show the number of students of the 

Calcutta University in 1964-65; —

(a) Total enrolment of Calcutta University (including 9403 stu
dents o f University Colleges and 1,26,840 students of Affiliated 
Colleges) 1,36,243

(b) Total number of colleges under Calcutta University (6 Univer
sity Colleges plus 151 affiliated colleges) 157

(c) Location of Colleges—
In C a l c u t t a .................................................................  91
Howrah and 24 P a rgan as............................................... 28
Outside Greater Calcutta and located in the Districts of 

Midnapore, Murshidabad and Nadia . . .  38

(J) Location-wise break-up of students.—
Calcutta C i t y ................................................................. 88,026
Greater C a l c u t u ........................................................ 25,717
Districts ofNadia, Murshidabad and Midnapore. 22,500

T o t a l ............................................ 1,36,243
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The Committee are informed that the subject of overcrowding 
in the Calcutta Colleges and the difficult conditions under which 
both the college authorities and the students in the colleges faced 
their problems has been a matter of deep anxiety for the last several 
years. The University Grants Commission, therefore, appointed in 
1958 a committee to examine the problem and offer practical sugges
tions for bringing about a phased reduction in the ntimbers of stud
ents in Big Colleges in Calcutta over a period of about five years.

VGC Committee on Big Colleges of Calcutta

13S. It is stated that ^ e  report of the committee appointed t o . 
examine the problem of overcrowding in the big colleges of Calcutta 
was accepted by the Commission at the meeting held on the 11th



and 12th February, 1960. The salient recommendations of that Com
mittee are as follows:—

(i) A  big college should be split up into autonomous units for 
students not exceeding 1,500. Where accommodation for a 
larger nimiber exists a larger number would be permissible 
on the basis of certain norms. The building of each college 
may be utilised for the different units where the students 
are taught at different times of the day.

(ii) The different units should be under separate governing 
bodies with separate principals and staff and separate 
accounts. For the management of the common property 
of the units and for matters affecting the general interests 
of the different imits as well as for any coordination that 
may be desirable, there may be a board of governors or 
trustees.

(iii) The teacher-pupil ratio has to be gradually improved. W e  
realise that for some subjects at least, it may be difficult 
to find immediately adequate number of teachers to 
improve the ratio but steps have to be gradually taken to 
work towards the ratio of 1:20.

Phased Reduction in the Enrolment of Big Colleges
134. The Committee on Big Colleges in the city of Calcutta made 

detailed recommendations regarding phased reduction in the enrol
ment of big colleges on the basis of the available physical facilities. 
In 1958-59 out of 71,500 undergraduate students in arts, gcience and 
commerce in the Calcutta colleges, 53,830 were in the big colleges. 
The following table indicates the number of students enrolled by 
the colleges concerned in 1958-59 and the reduction in roll-strength 
recommended by the Committee: —
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Name of the College Enrolment RolI-Strength recwn- 
in 1958-59 mended

1. (a) Asutosh College 3965
(b) Asutosh C o ll^  for women 2042
(c) Asutosh College of Commerce . 1495

2 . Bangabasi College. 3616
3 ., Chani Chandra College 3002
4. CityColfege *6378
5. MidiarajaMaiiindreOuuidraColl̂  4706
6. Sureadranatfa College . 7965
7 ‘ VidyasagarCoU^e 6667

1800
1800

1500
1200 in 2 units. 
Ii700in8units. 
4500 in 3 units. 
6000 in 3 units. 
4500 in 3 units.



As per recommendations of the Committee the total enrolment 
in these colleges had to be reduced from 53,830 to 36,000 according 
to the programme of phased reduction suggested over a period of 5 
years beginning with the academic session 1960-61.

Implementation of the Programme of Phased Reduction in Entolment

135. The Calcutta University, West Bengal Government and the 
•colleges concerned accepted the programme of phased reduction re
commended by the University Grants Commission Committee. The 
Government of West Bengal decided to give financial assistance to 
the big colleges to cover the loss of fee income as a result of phased 
reduction or the actual deficit, whichever was less, subject to the 
terms and conditions prescribed by the State Government. Copies 
of the orders issued by the West Bengal Government in this regard 
are in Appendix XTV.

It is stated that the University Grants Commission have paid their 
full share of the authorised expenditure at the rate of 66| % on 
account of revision of salaries of teachers in the big colleges of 
Calcutta. The total amount paid within the period of 6 years upto 
31st March, 1963 amounts to Rs. 33* 15 lakhs. The State Government 
was required to undertake the responsibility of maintaining the 
revised scales after the withdrawal of the Commission’s assistance,
i.e. after 31st March, 1963. The liability of the State Government 
under this scheme is likely to be of the order of Rs. 7 lakhs per year.

Difficulties experienced in implementation of the Programme

136. The Committee are given to understand that the Principals 
of the big colleges of Calcutta met the Vice-Chancellor of Calcutta 
University on 5.6.1964 and represented that:—

(a) these colleges were unable to pay the salaries of their staff;

(b) on account of the programme of phased reduction in 
enrolment these institutions incurred a total deficit of 
Rs. 40‘ 89 lakhs over the period 1959-60 to 1963-64 against 
which the total grant received from the Government 
amounted to Rs. 12-86 lakhs only;

(c) the splitting up of big colleges resulting in the appointment 
of separate Principals and staff in the approved scales of 
pay was also responsible for increase in expenditure every, 
year;

(d) the colleges did not have precise information regarding 
the items of approved expenditure for grants from tiie
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State Government and payments were delayed owing to 
procedural difficulties. Ad hoc or on account grants were 
released from time to time which were quite inadequate 
and the accounts already submitted had not been finalised.

A  delegation consisting of three Principals on behalf of big 
colleges of Calcutta met the Chairman, University Grants Commis
sion on the 11th September, 1964 and requested him to use his good 
offices in getting the release of grants due to them expedited in order 
to relieve the acute financial hardships being faced by the colleges. 
The delegation also called on the Education Minister, Government 
of India and requested him to intervene in the matter. A copy of 
the letter written by the Union Minister of Education to the Educa
tion Minister of West Bengal in this regard as well as the reply of 
the latter are given in Appendix XV.

In view of the urgency of the matter and the need for immediate 
settlement of the issues involved, Shri K. L. Joshi, Secretary, Univer
sity Grants Commission and two Elducation Officers (Dr. R. C. Gupta 
and R. D. Deshpande) visited Calcutta and discussed the problems 
with the State Government, the Vice-Chancellor and Principals o f 
the-colleges. Information regarding the programme of phased reduc
tion in enrolment being implemented by the big colleges and the 
deficits incurred, as collected and consolidated by the University 
Grants Commission is given in Appendix XVI. The Minutes of 
the discussions held with the Principals of the big colleges and with 
the State Government are given in Appendices XVII and XVIII.

Views of the UGC

137. The Committee are informed that the University Grants 
Commission at its meeting held on 5th November, 1964 considered 
the discussions held by the representatives of the Conmiission with 
the Principals of the big colleges and the State Government regarding 
the {^blem s arising out of the phased reduction in student enrol
ment in 7 ‘Big Colleges* of Calcutta. The important points which 
were noted by the Coiinnission in this regard are reproduced be
low :—

(1) The programme of phased reduction in enrolment had to 
be completed by 1964-45'. If certdin colleges have not been 
able to accomplish the target, a grace period may be al
lowed to ^ em  upto the end of the current plan period.

(ii) Certain items of expenditure, such as litigation expensesr 
interast on loans, etc. may be considered by the State 
Govermnent as l<^tlmate la# the purposes of grant<in-aid>
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If certain items of expenditure are disapproved intimation 
regarding this may be given to the colleges before such ex
penditure is actually incurred by them.

(iii) The casual or non-collegiate students and special Honours 
students may be excluded from the regular enrolment of 
the colleges for purposes of calculating the roll-strength, 
subject to the approval of the University and the State 
Government provided that these students do not in any 
way adversely affect the maintenance of proper teaching 
standards and atmosphere.

(iv) Assistance may be given by the State Government to such 
splinter colleges which are incurring deficits, provided that 
they have fulfilled the prescribed conditions under the 
programme of phased reduction in enrolment.

(v) It is desirable that the benefit of the revised grades should 
be available to all new entrants.

(vi) A committee may be appointed by the Calcutta University, 
in consultation with the State Government, to examine the 
affairs of Bangabasi College, Cham Chandra College and 
Maharaja Manindra Chandra College which have -not yet 
been able to implement the recommendations of the Univer
sity Grants Commission Committee on phased reduction of 
enrolment. A representative of the University Grants 
Commission may be associated with this Committee.

Present Position

138. The Committee are informed that the Calcutta University 
has set up a committee to examine the affairs of Bangabasi College, 
Charu Chandra College and Maharaja Manindra Chandra College 
which have not yet been able to implement tiie recommendations of 
the University Grants Commission Committee. Representatives of 
West Bengal Government and University Grants Commission have 
also been associated with this Committee.

The representative of the University Grants Commission has sta
ted during evidence as under:

“We have had discussions with the State Government. The 
Secretary of the University Grants Commission also went 
to Calcutta and had talks with the University and with the 
State Government. As far as we understand the position, 
steps are being takm in this regard and the question may
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be settled in the near future. We have no assurance that 
it will be settled satisfactorily. We however, hope that it 
will be.”

The Committee agree that certain items of expenditure incurred 
by big colleges of Calcutta such as litigation expenses, interest on 
loans etc. may be considered by the State Government as legitimate 
for purposes of grants>in-aid and that if certain items of expenditure 
are disapproved, intimation regarding this may be given to the 
colleges before such expenditure is actually incurred by them. The 
Committee suggest that the University Grants Commission may 
pursue the matter with the West . Bengal Government.

The Committee also suggest that the University Grants Commis
sion should follow the scheme of splitting up of big colleges to its 
logical conclusion, i.e. of having separate building, library, laboratory 
etc. instead of having 2 or 3 shifts of classes in the same building 
with the same library and laboratory and in a way under the same 
management.

The Committee consider that if due to stringency of funds, it is 
not possible to construct new buildings at present for the evening 
colleges, these may be continued in the buildings of some day col
leges but under a separate Managing Committee to avoid Interlinking. 
The Committee feel that in no case more than one additional college 
should be allowed in the building or compound of one day college in 
order to ensure that the library and laboratory facilities are ade
quately available to the students. If no accommodation is available 
within Calcutta  ̂ the colleges should be prepared to move outside. 
That would also relieve congestion of students in Calcutta.

The Committee note that the scheme for the revision of salaries 
of teaching staff sponsored by the University Grants Commission does 
not envisage reversion to the old scales for new entrants after the 
assistance from Commission ceases. Thdy, thereore, consider it de> 
Btrable that the benefit of revised grades should be available to all 
new oitrants. They suggest that the University Grants Commission 
should pursue this matter with the State Government.

Apart from the immediate problem of the seven big colleges, the 
Committee note that the Calcutta University eaten to about 10 per 
cent of the total student oirolment in the universities and colleges in 
the country. The number of collefe students In Calcutta City and 
greater C al^tta Is over 1,10,000. With over 2 to 3 lakhs of school
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students, Calcutta poses a serious educational and social problem. 
The Committee suggest that.the Government/University Grants 
Commission should immediately undertake a comprehensive survey 
so that remedial measures may be taken for the solution of a menac
ing social problem..
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CHAPTER VI
TEACHING STAFF

A. Introduction

139. The success of higher education, may of all planned develop
ment depends to a large extent on the ability of the teachers to 
kindle in the young minds the quest for knowledge. The University 
Education Commission (1949) described teachers as ‘the comer stone 
of the rock of education’, and stated that ‘the success of the education 
process depends so much on the character and ability of teachers that 
in any plan of university reform the main concern must be for secur
ing an adequate staff with qualifications necessary for the discharge 
of its many sided duties.

It is widely recognised that in the interest of maintenance of pro
per standards of education, the conditions of work and service of
teachers in universities and colleges should be improved so as to at
tract the right kind of teachers. The University Education Commis
sion (1948-49) stated as under;—

*‘The good old times when the profession of teaching attract 
those whom no worldly rewards could tempt are no more. 
In this age of money, economy and profit motives it is vain 
to expect that teachers alone would rise above the spirit 
of the times. Salaries which the universities cannot com

mand but industry and governments easily offer are taking 
the cream away leaving the staff poorer, envious and dis
contented.”

B. Pay and Allowances of Teachers
Revision of salary scales oj teachers in Universities

140. The Committee are given to understand that several schemes 
have been initiated by the University Grants Commission for the wel
fare and benefit of teachers. One of such schemes is the salary revi
sion of university teachers. It is stated that during the Tliird Plan 
the Commission further revised the salaries of university teachers and 
prescribed the following scales.

P rofessor............................... R«- 1000—50—1500
Reader.......................................Rs.700—4«>-iioo
L e c tu r e r ...............................R». -̂00—30- « 40--40-800
Inttm»or................................... Rs. 300—25—350
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The Committee are informed that the University Grants Conunis- 
aion shares 80 per cent of the additional expen'diture required for the 
introduction of these pay scales for a period of 5 years provided the 
University or State Government gives an assurance that the revised 
grades will be continued as a permanent measure after the Commis
sions assistance ceases. Assistance to Central Universities is pro
vided on a cent per cent basis.

The Committee are given to understand that 48 universities have 
so far implemented the scales of pay recommended by the University 
Grants Commission during the Third Plan period. A statement 
showing the existing scales of pay of university teachers in various 
universities is given in Appendix XIX.

Revision of Salary Scales of College Teachers.

141. The Commission has been providing assistance to colleges on 
a sharing basis for introducing higher scales of pay for their teaching 
staff. A statement showing the existing scales of pay for various 
categories of teachers in affiliated colleges is given in Appendix 
XX. It is revealed that there is considerable disparity between the 
scales of pay prevalent in the colleges of different universities and 
between the salary scales of college teachers and university teachers 
On account of the existing disparity between the salary scales in uni
versity departments and those in affiliated colleges it generally be
comes difficult for colleges to recruit and retain qualified staff.

The Committee are informed that with a view to bringing about 
an improvement in the scales of pay of affiliating college teachers, the 
University Grants Commission upgraded with effect from the 1st 
April, 1957 the salaries of teachers of affiliated colleges and prescribed 
the following scales during the Second Five Year Plan:

Principal : . Rs. 6oo— 4̂0—800
Professor/Head of the Dept Rs. 400—25—700
Senior Lecturer . Rs. 300—2$—600
L e c t u r e r .....................................Rs. 300—15—375—25—500
Demonstrators/Tutors: . Rs. 150— 10—200.

The Commission decided to share 50 per cent and 75 per cent of 
the increased expenditure towards upgrading the salary of teachers 
of men’s colleges and women’s colleges respectively for a period of 
five years from the date 6f implementation of the scheme provided 
that the remaining expenditure is met by the State Government!Uni
versity] College Management. The Commission further decided to
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extend the benefit for one more year beyond the five year period on 
condition that institutions give an undertaking that the revised scales 
would be maintained after the withdrawal of the Commission’s assis
tance. During the Third Plan the Commission also decided to extend 
the benefit of this Scheme to the teachers of Government Colleges as 
well as to teachers of those affiliated colleges which could not imple
ment the Scheme during the Second Plan. The number of colleges 
which have implemented the University Grants Commission Scales 
so far is stated to be as under:

Government Colleges . . . . .  50
Non-Govemment Colleges 487
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T otal . . .  537

142. It is stated that the question of improving the salary scales 
available to college teachers was examined by the Committee dealing 
with collegiate education. The need for a further revision of these 
pay scales was reiterated. The following scales of pay were com
mended:

P rin cip a ls .................................... Rs. 700—40—iioo
Heads of Departments/Senior Lee- Rs. 500—30—800

turers
L e c tu r e r s .....................................Rs. 300—20—600

The Commission is stated to have accepted the recommendation
regarding further revision of salary scales of teachers in affiliated
colleges in principle and recommended the following scales of pay 
for college teachers with effect from 1-4-1965:

Lecturer . Junior Scale . Rs. 300—25—600
Senior Scale . Rs. 400—30—640—

40—800.
Sr. Leaurer/Reader . Rs. 700— 4̂0—1100
Principal I . . . Rs. 700— 4̂0—1100
Principal II Rs. 800— 5̂0—1250

and
Rs. loco—50—1500

As announced by the Minister of Education in the Lok Sabha on 
the. 4th April, 1966,. the Government hav» accepted the reconunenda- 
tions of the University Grants Commission for revision of scales of 
pay of Univeisity and College teachers, and to give special assistance



to the State Governments for implementing these recommendatioos 
with effect from the 1st April, 1966. Assistance from the Centre will 
be given for a period of five years.

The pattern of Central assistance in respect of college teachers wiU 
be the same as for university teachers in the last two Plans, namely 
80 per cent of the additional expenditure involved. In the past, the 
Central assistance has been 50 per cent for men’s colleges and 75 per 
cent for women’s colleges.

It is stated that the increased assistance from the Centre in respect 
of College teachers should enable the States to adopt uniformly the 
University Grants Commission scales now recommended for all the 
aflBliated colleges whether run by Government or by private bodies. 
The State Governments are required under this scheme to bear the 
entire balance of expenditure and not to pass on the liability for any 
portion of it to the management of the private colleges. Even with 
this arrangement, the proportion of additional expenditiire that would 
now devolve on the State Governments will be less than what it was 
before. The experience of the last two Plans shows that private 
colleges are unable to undertake financial liabilities for improvement 
of scales of pay and this has resulted in the situation that many of 
the colleges have not been able to adopt the scales recommended by 
the University Grants Commission.

The State Governments will be further required to give an assur
ance that at the end of the five-year period, they will take over the 
entire responsibility for the additional cost of the scheme.

The Committee commend the Central Government decision to 
accept the recommendations of the University Grants Commission 
for raising the pay-scales of university and college teachcrs. The 
Committee hope that the University Grants Commission Avill exert 
its good offices with the State Governments to ensure that they co
operate with the Central Government by implementing the new pay- 
scales.

The Committee feel t'.iat now that the Government of Indi» 
through the University Grants Commission have taken the responsi
bility of fixing the pay-.sralcs of college and university teachers, 
they should try to evolve a code of conduct to be observed by the 
teachers. The Committee ieel that both the teachers and the stu
dents in general should avoid participation in politics, at least is  
agitational politics. The objective of educational institutions' 
being to educate and train up the younger generation, the energies 
of the teachers and of the students should generally be devoted to-
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academic matters and not dissipated in extraneous and non-acade> 
m|c matters so that the students can com e out from the educational 
institutions fully equippeli not only intellectually but also ethically.

The Committee further hope that with the assumption of responsi
bility of fixing the pay-scales of the university and college teachers, 
the Government/University Grants Commission should see that the 
pay scales are properly protected and tiie teachers do not suffer due 
to irregular or unhealthy practices which may be prevalent in s<mic 
of th« colleges or universities. Such protection should also cover the 
protection of the grade and pay scale on migration of teachers from 
one college to another college or from one university to another 
university.

Teachers in Engineering and Technological Departments

143. The Committee are informed that the All-India Council for 
Technical Education has recommended the following scales of pay for 
teachers in engineering and technological departments/institutions 
maintained by the universities.

Principal/Director . . . Rs. 1300—60—1600—100— 1800
Professor/Assistant Professor . Rs. loco—50— 1500
Workshop Superintendent Rs. 600— 4̂0—1000—50— 1250
Lecturer • . Rs. 350—350—350—380—30—

590—EB—30—770—40—850 
with a starting salary of 410.

It is stated that as per the recommendations of the All-India 
Council for Technical Education the University Grants' Commission 
have upgraded w.e.f. 1st April 1960 the salaries of teachers in engi
neering and technological departments/institutions maintained by the 
universities. Assistance is provided by the Commission for this pur
pose on a cent per cent basis for a period of five years. So far 14 
universities viz. Aligarh, Andhra, Annamalai, Banaras Bombay, 
Madras, Calcutta, Jadavpur, Mysore, Nagpur, Osmania, Patna, Sri 
Venkateswara and Utkal have received grants, under this scheme. All 
university maintained Engineering and Technological institutions 
have been covered.

The Committee are given to understand that the scales of pay re
commended by the All-India Council for Technical Education for uni
versity technical institutions, do not adequately take care of the sala
ries of some categories of teachers namely Principal/Director, Senior 
Professors and Assistant Professors specially in view of the fact that
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the salaries in the Indian Institutes of of Technology are now h i^ e r  
than those obtaining in the xiniversity departments for respective 
categories.

With a view to eliminating the disparity of salary scales between 
the University teSchers and the teachers of Indian Institutes of Tech
nology, the University Grants Commission has recommended the 
following salary scales as per those of the Indian Institutes of Tech
nology for university teachers in all faculties, including the faculty of 
Engineering and Technology in the Fourth Plan,

Professor . Rs. 1100-50-1300-60-1600
Reader Rs. 700-50-1250
Lecturer Rs. 400-40-800-50-950

(One third of the Professors may be in the scale of Rs 1600— 1800)
It is stated that the proposed revision of salaries of teachers in 

universities during the Fourth Plan would involve an expenditure of 
Rs. 1:50 crores.

The Committee appreciate the di£Bculties of universities to attract 
and retain the services of well-qualified teachers in engineering and 
technological departments when the scales of pay in universities d6 
not c<Hnpare favourably with the Indian Institutes of Technology. 
The Committee fail to find any justification for such disparity in 
salary scales of the university teachers in engineering and technolo
gical departments and the teachers of Indian Institutes of Tech
nology. They hope that, as proposed, the salary scales in Indian 
universities will be brought at par with those of Indian Institutes 
of Technology during the Fourth Plan.

Teax:her-Student Ratio

144. The Committee are informed that the total number of teachers 
(including tutors and demonstrators) in the universities and colleges 
during 1963-64 was 68,634 as against the total student enrolment of
11,84,677*. This gives an overall teacher-pupil ratio of 1 : 17.3 (in
cluding tutors and demonstrators). The corresponding ratio for 1962- 
63 was 1: 16-3 and during the year 1964-65 it was l':17*r. The .staff 
strength in the university colleges and teaching departments during
1963-64 was 11,522 for a total student enrolment of 1,71,665. This gives 
a staff-student ratio of 1: 14:9. In the affiliated colleges there were 
57,112teachers for a student enrolment of 10,13,032. The stafF-student 
ratio in the affiliated colleges works out to 1: 17.* 7. A  statement indi
cating the staff-student ratio in each of the universities during 1963-64 
and 1964-65 is enclosed as Appendix XXI,

*Eicclusive of enrolment in institutions under the Board of Intermediate
Edttcttien. U.P.
140 (ail) LS—10
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Committee <̂»te that there has been a decline in the overalT 
teacher'Student ratio durini^ 1963>64 as compared to 1962-^ . They 
illso note that diuing 1964-65 there has been a decline in teacher- 
itndent ratio in more: than 20 universities. 1%e Committee deplore 
this tendency which affects the standard of education, and makes it' 
impossible for teachers to pay sufficient attention to students. They 
are of the view that steps should be taken not only to ensure that 
llhe amx^tmemt nt new teachers keeps pace with the increase ia  
enrolment but also that there is improvement in teacher*pupil ratio. 
In the opinion of the Committee the teacher-pupil ratio of 1:10 
would be ideal but the Committee apprehend that in view of the 
large financial outlay involved it may take considerable time to reach 
that ratio. The Committee therefore suggest that the Government 
should draw up a phased programme region-wise in this regard.

C<mimittee would further like to st«ess that the colleges shoidd 
iky to make up the deficiency by encouraging greater personal con
tact of the teachers with the students so that the standard of teach- 
kig and discipline may not luirther deteriorate.

Batio among Professors, Readers and Lecturers.

l 4S. The Committee are ^ven to understand that the numbers of 
|>rofessors, lecturers etc. in the Indian Universities during 1962-63 and
1963-64 were as under:
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1962-63 1963-64

Professors (Including Principals) . 836 1000
, , (7 -57%) (8 05%)

(12-82%)
1674

(13-47%)
Assistant Professors . . . . 345 456A

* ■ . (3 -13%) (3 -67%>
.t^ectuxen . . . . . 7083 7133

(64-13%) (57-40%>
ibsistant L^ctiirers t26

('•42^• '• ( i-»4*%)
lVbors/Demonstrat4>rs . v . t238

(n -a i% )
108

(8 -7*%)
^Miers ■ • • . » • 905

(7-a8%>

T otal . * . 11044 1242^



Tl?je Committee note that there hsis been an improvement in th$ 
numbers and percentage of professors, Readers and Assistant Pro
fessors during 1963-64 as compared to 1962-63. The Committee are also 
informed that an experiment was made in Central Universities by 
converting 20 per cent posts of lecturers into Readers.

The Committee are glad to learn that there is gradual percentage 
increase in the number of Professors and Readers in Indian Univer- 
sities as compared to the Lecturors. They consider it a healthy fea
ture and hope that this trend will be maintained. The Committee 
expect that promotion of teachers from a junior to a senior grade in 
universities and colleges is made on the basis of seniority, and unless 
a teachcr has been adversely reported upon he should automatically 
get his promotion in his turn. The Committee feel that unless the 
rule of seniority referred to above is followed in the matter of pro
motion, the system is likely to lend itself to favouritism and nepotism.

Principals taking Classes.

146. While on the subject of teaching staff, the Committee would 
like to point out that the ‘Second National Seminar on Educational 
Statistics’ while defining a teacher as one who teaches in an edu
cational institution has stated that “ the Head of the institution will be 
treated as a teacher even if he is not participating in teaching.”  The 
representative of the University Grants Commission admitted that 
there have been principals who do not have teaching programme be
cause the administrative work has increased.

The Committee feel that a person who does not teach has no 
right to be called a teacher. They also think that a Princ^al must 
take some classes as this helps him in maintaining contact with th« 
students. The students should also have easy access to the PrmcipaL 
The Committee suggest that .(he University Grants Commission shouU 
impress upon the colleges recognised under Section 2(f) the Uni
versity Grants Commission Act the desirability of Principals Itking 
a few classes.

C. Selection of Teachers

147. Hie Committee are informed that the selection of teachers is 
a matter for the universities and colleges themselves under the Statu* 
toiy powers of ^ e  universities. In the case of the Central imivarsities; 
a nominee of the Visitor serves on the Selection Committee.

Malpractices in the selection of Teachers

148. It is stated that complaints have sometimes been received by 
the U nive^ty Grants Commission about the malpractioes in the
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seleetion of teachers. These complaints are sent to the Vice-Chancel
lors for their comments as action is stated to be taken under the pro
visions of the universities Acts by the universities concerned.

Tlie Committee consider that as the standard and qualify of work 
of a university depend very largely on the quality of its teachers, 
every care should be exercised by the authorities concerned to en
sure that teachers of the highest competence are recruited by the 
universities. The Committee are pained to learn that instead of 
merit being the basis, caste, political, regional or non-acadcmic con
siderations have been playing an important role in the selection of 
teachers. This has been pointed out by several committees appointed 
in the past to book into the affairs of specific universities such as, 
Banaras Hindu University Enquiry Committee, Aligarh Muslim Uni
versity Enquiry Committee and Muzaffarpur Citizens Committee 
on Bihar University. While the Committee accept the principle of 
autonomy of a university to appoint its staff without any interference, 
they feel that this autonomy should not be misused.

The Committee suggest tliat the procedures for the appointment 
of staff, particularly the Professors and Readers, should be reviewed 
or revised so as -to ensure faimess) and justice in their appointment. 
The Committee hope that the universities, on their own part, will act 
with a high sense of responsibility in the matter and eschew paro
chial or extraneous consideration of any kind in the matter of ap
pointment of teachers.

The Committee suggest that the University Grants Commission 
should take remedial measures by invoking the provisions of Sec
tions 13 and 14 of the University Grants Commission Act, whenever 
it comes to learn of any malpractices in the selection of teachers. 
Otherwise in a sense the Commission may be accused of inaction in 
tte  face of such malpractices.

Prevention of Corruption

149; In connection with the malpractices prevailing in the selec
tion of teachers, the Committee would like to draw attention to the 
following observations of the Committee on Prevention of Corrup
tion, under the chairmanship of Shri K. Santhanam, M. P.:—

‘‘Universities are the main sources of supply of officers for our 
public services, especially at the higher levels. It is, 
therefore, of supreme importance that they should set 
standards of integrity which will become an integral
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element of the intellectual and psychological outfit of 
every graduate. It is a matter of great regret that in some 
universities, conditions are far from satisfactory for the 
admission of students, recruitment of lecturers and pro
fessors and the general management of university funds. 
We suggest that the University Grants Commission and 
the Inter-University Board should take immediate steps 
to institute an inquiry into the malpractices that may be 
prevailing in the universities and evolve measures to fight 
them.

It is a matter of serious concern that at present education is 
thought of merely as a process of sharpening the human 
brain with a view to utilising it for materialistic ends. 
For a country like India, development of her material 
resources and the raising of the standard of li^e of all 
classes are, indeed, imperative. At the same time, the 
deterioration in the standards of public life has to be 
arrested. Ways and means have to be found to ensure that 
idealism and patriotism have their proper place in the 
ambitions of our youth. The lack of moral earnestness, 
which has been a conspicuous feature of recent years, is 
perhaps the greatest single factor which hampers the 
growth of strong traditions of integrity and efficiency.”

The Committee are informed that in pursuance of the recom
mendations made in the report of the committee on 'prevention of 
corruption’, a committee with the following composition has been 
appointed to suggest measures for eradicating corruption and mal
practices from the Universities:

1. Shri D. C. Pavate, Vice-Chancellor, Karnatak, University,
Dharwar.

2. Shri B. Shiva Rao, Member, University Grants Commission.

3. Shri K. Santhanam.
4. Dr. A. C. Joshi, Adviser, Education, Planning Commission

(Former Vice-Chancellor, Punjab).
5. Shri S. Ratnam— (Retired Secretary to the Government of

India in the Ministry of Finance and former Member, 
U.G.C.).

6. Shri P. K. Rau, Director, Audit, Defence Services, Govern
ment of India.

7. Shrt R. K. Cbhabra, Deputy Secretary, University Grants
Commission (M em ber-^retary).
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It is stated that this Committee had its first meeting on the 1st 
Oecttmber, 1964 and decided that information relating to admissions, 
examinations, appointments and selections etc. from the universities 
may be collected. The Second meeting of the Committee was held 
on tiie 2nd December, 1965 and the report of the Committee is 
expected to be completed in another six months or so.

n ie  Committee attach great importance to the eradication of 
eorraption and malpractices from the universities which are the 
main source of supply of officers for manning public services espe
cially at the higher levels and hope that the report of the Committee 
f^pointed to suggest measures for eradicating corruption and mal> 
practices from the universities will be soon finalised and early action 
taken on the recommendations made therein.

D. Annuity/Insurance/Pension Scheme
150. The Committee are informed that the Government of India 

have accepted in principle the introduction of the two schemes viz.
(i) Contributory Provident Fund-cum-Gratuity (ii) General Provi
dent Fund-cimi-Pension-cum-Gratulty, for the academic and non- 
academic employees of the Central Universities and the Indian 
Institute of Sciences, Bangalore. The employees will be given the 
option to choose either of the two schemes.

The representative of the University Grants Commission has 
stated during evidence that the State Universities have also been 
told that introduction of such a scheme is a desirable step. The 
Madras University is stated to have already introduced such a 
scheme.

The Onnmittee are glad to note that Madras University has al
ready introduced Gratuity-cum-Pension-cxmi-Providcnt Fund-cimi- 
Insorance scheme and that schemes relating to Contributory Provi
dent Fund-cum-Gratuity and General Provident Fund-cum-Pension- 
cum-Gratuity are proposed to be introduced for the benefit of the em
ployees of the Central Universities. They h < ^  that the schemes 
wiU be finalised and put into force early. The Committee also 
miggest that State Universities and colleges should also be persuaded 
to introduce a scheme on similar lines.

E. Exchange of Teachers
151. The University Grants Commission is stated to have approv

ed a scheme for exchange of teachers between universities with 
effect from the academic session of 1964-65. An annual lumpsum 
grant of Rs. 10,000 is available to a university to enable it to invite 
reputed professors or experts ^ o  have specialised In various 
branches of study, from other eentres ot lieaniihg in India for short
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/fieriods not exceeding six months, for delivaring lectures, condu^iting 
neminars or guiding research worJjj r̂s. The grant may be raised to 
Its. 15,000 in exceptional cases. Expenditure may be met in accord- 
'i^ce with the rules framed by the universities in this regard with 
tiie approval of the Commission.

The Committee are informed that the following 27 universities 
have so far taken advantage of the scheme: ■

26. Bihar •
27. Nagpur • __

Tlie Committee are glatf to learn tiiat 
teachers between universities has

Grants paid
Name of the University.

1964-65 1965-66

Rs. Rs.
I .  Indian Institute of Science,*Bangalore 10,000
2. Banaras Hindu University 10,000 , .
3. S. V. Vidyapeeth 1 ..................................... 10,000
4. G u j a r a t .............................................. 10,000
5. Panjab Agricultural  ̂ . 10,000
6. Kurukshetra . . . . . . 10,000
7. Osmania 10,000
S. Sri Venkateswara . . . . . 10,000
9. Rajasthan . . . . . . 10,000

10. M. S. University’ofBaroda 10,000
II .  Calcutta . . . . . . 10,000
12. Mysore- . . . . . . 10,000
13. J a b a l p u r .............................................. 10,000
14. P oon a ........................................................ 10,00c 7,500
15. Annam alai.............................................. 10,000
16. Pama . . . . . . . 10,000
17. A g r a ........................................................ 10,000
l 3. Saugar . 5,000
19. Andhra........................................................ 10,000
20. V i k r a m .............................................. 10,000
21, V. S. Vishwavidyalaya . . . . 5,000
22. Udaipur ’ .............................................. 10,000
23. R o o r k e e .............................................. 10,000
24. P u n j a b i .............................................. 1,000
25. Burdwan ..................................... 1,163-57

5,000
3.642

the scheme for the exchange 
initiated with a view to



«ncoiirage ezchan|fe of ideas and experiences and to promote a sense 
id  intellectual unity in the country. H ie scheme makes it possible 
for the unive»ities to utilise the services of talented personnel as 
widely as possible. The scheme also provides opportunities for the 
staff and students engaged in advanced studies to come into close 
and useful contact with distinguished teachers. The Committe 
hope that all universities will take advantage of this scheme.

F. Travel Grants

152. The Committee understand that the Commission provides 
assistance to the universities and ‘institutions deemed to be univer
sities’, for awarding travel grants to teachers and research workers 
to visit centres of learning in the country in pursuance of their work 
or to obtain specialised training in their respective fields. The 
benefit of this scheme has been extended to the teachers of affiliated 
colleges and research scholars registered at the various universities. 
A lump sum grant subject to the prescribed ceiling is placed at the 
disposal of a university for each academic session. No matching 
grant is required. During 1964-65, the Commission paid an amount 
of Rs. 1‘ 38 lakhs to the universities for awarding travel grants.

The Commission also gives grants to teachers for foreign travel 
to enable them to attend international conferences abroad. These 
grants are made available to teachers who are invited to preside 
over conferences or their sections or those who are specially selected 
to contribute papers, provided the sponsoring universities are willing 
to share 50 per cent of the expenditure on travel. Under this 
scheme grants were sanctioned to 67 teachers in 1964-65. An 
amount of Rs. 1:13 lakhs was paid to the universities during the 
year on this account.

The Committee Heel that, consistent with the country’s foreign 
exchange position, teachers and universities should be encouraged 
to attend international conferences abroad and take full advantage 
of the assistance available under the ‘travel grants’ scheme. Con
tacts established at such international conferences, besides improving 
the outlook and the mental horizon of the teachers, are expected to 
result In fruitful collaboration between Indian universities and uni
versities abroad.

G. Retired Teachers

Utilisation of the Services of retired teachers
m

153. The Committee are informed that the universities and the 
institutions affiliated to them are assisted in utilising the services of
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teachers of outstanding merit who have crossed the normal age of' 
superannuation but are otherwise fit to continue teaching or
research. The salient features of the scheme for utilisation of the
services of retired teachers are stated to be as under: —

(i) The scheme is intended to assist the Universities and col
leges to avail of the services of teachers of outstanding
merit who have crossed the normal age of retirement but
are otherwise fit to continue teaching/research.

(ii) Teachers selected to work under the UGC scheme receive 
an honorarium of Rs. 6000 per annum and an annual con
tingent grant of Rs. 1000/-.

(iii) Awardees have to participate in teaching/seminar work 
for at least 4 to 6 hours a week for establishing contact 
with the students.

(iv) Assistance is limited to a period of two years in the first 
instance and may be continued for a period of two years 
at a time till the age of 65, provided the teacher is active.

The selection for the Awards under the scheme is made twice a 
year on the recommendation of a selection committee specially 
constituted for the purpose by the University Grants Commission. 
The Chairman, University Grants Commission is also the Chairman 
of this Special Committee.

The following table indicates the number of retired teachers 
selected so far and the number of teachers who actually joined 
imder this scheme:
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Number Number 
selected joined

Humanities including Social Sciences 136 118
Science. . . . . . . . .  89 60

It is stated that the details of the studies undertaken by the 
teachers under this scheme are not available with the Ministry of 
Education/University Grants Commission.

The Committee commend the scheme of "utilisation of services 
of retired teachers” which helps in availing of the services of tea
chers of outstanding; merit who have crossed the normal age of 
superannuation and are otherwise fit. It also helps the teachcrs to 
continue the research which has not been completed at the time of 
their retirement. 1%e Committee however suggest tliat the selec
tion of retired teachws under this scheme should be made with cara- 
aad tile University Grants Commission should keep itself i^ormed



■•f die studies and odier activities undertakeiii by the teadian so 9$ 
to assess the usefulness of the schnne.

H. Staff Quarters

154. 'nifi Committee are informed that the University Grants 
'Commission provides assistance to universities and colleges for the 
construction of staff quarters. The Commission shares 50 per cent 
of the total approved cost of construction. The Conmiission has 
suggested the admissible scales of accommodation for different cate
gories of teachers, keeping in view the necessary conveniences and 
amenities to be provided. The University Grants Commission paid 
the following grants for construction of staff quarters to 30' universi
ties and one deemed to be university during the last three years:

Rs.
1962-6 3 ....................27.71.33309
1963-6 4 .............................................. 25,04,183-70
1964-6 5 ..............................................20,55,000 00

For the construction of staff quarters in colleges grants amounting to 
Rs. 2.45 lakhs were paid during the year 1964-65.

The proportion of teachers provided with quarters (as on 31st 
March, 1963) in various universities is given in Appendix XXII.

Committee on. Residential Accommodation for Students and Teachers

155. The Committee are informed that with a view to enlarging 
and improving facilities for residential accommodation for students 
and teachers in the universities, the University Grants Conunission 
appointed a Committee to study the problem in all aspects and pre
pare a broad outline plan for consideration of the Commission. The 
views of that Committee about the present position of residential 
accommodation for teachers are as tmder:—

"We notice that residential accommodation for teachers in 
many cases in h i^ ly  unsatisfactory, specially in mofussil 
areas. Many promising young men hesitate to accept 
appointments in mofussil colleges fpr want of proper resi
dential accommodation. Others resign after working for 
scane time, as they have to cover large distance, wasting a 
good of time and raergy ii^ doing so. Again, in fact 
the vcny boMfits of hostel life tend to get severely restrict
ed if  hotUAt do not permit an opportunity for efleetiyiB
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contact between the teadier and the taught. With the 
provision of residential accommodation it should also be 
possible to attract good teachers in the profession and to 
retain them, thus building corporate life in the university 
and college campuses. Whenever possible, residential 
accommodation for teachers near the libraries or labora
tories in the campus can be a great boon not only for the 
teachers but for the stxxdents as well. Where teachers 
live away from the campus, their usefulness necessarily 
diminishes and the contacts between them and their stu
dents become necessarily restricted.”

The report of the Committee on residential accommodation was 
published in 1965. The Committee has emphasized the urgent need 
for providing accommodation for 50% of the teachers in the univer
sities and colleges by the end of the Fourth Plan period. The Com
mittee has suggested that outright grants or interest-free lonr.3 ought 
to be given to the universities and colleges for providing residential 
accommodation for teachers. The scheme in its entirety would 
imply the construction of 900 teachers’ hostels, each accommodating 
22 teachers, and 44,000 staff quarters, at a total cost o f Rs. 137 crores 
in order to provide accommodation for 50%  of the teaching staff 
in the imiversities and colleges by the end of the Fourth Plan period. 
It is stated that one of the recommendations of that Committee is 
that the University Grants Commission may involve the Central 
Housing Ministry in this project and haw  a separate allocation made 
in their provision in the subsequent plans for Housing of students 
and teachers (Para 27, p. 19) of the Report. The Ministry of Works 
and Housing have, however, regretted their inability to make a 
separate allocation for residential accommodation for students and 
teachers in their plan allocation.

The Committee regret to note tiiat only a few imiversities pro
vide residential accommodation to their teachers and that too to 
only about 20 p6|r cent of the teaching staff. They fully endorse the 
viewrs of the Committee on Residential Accommodation for Students 
and Teachers tiiat there is an' urgent need to provide accommodation 
to at least 50 per cent of the teaching staff. The Committee would 
suggest that if it is not possible to earmark separatê  funds for provid
ing rMldimtial accoomiodation to die teaching staff, loans may be 
given to teaclien on easy terms for building houses near the Uni- 
venity Campus. The Cotnmittee feel that the residence of teachers 
In fhe Campus will help 4n develoi^g a truly academic communi^ 
wherein dose pefewmal contact between the teachers and the taught 
can grow and bear fruit
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I. Teachers’ Hostels

156. The Committee are given to understand that in addition to 
the assistance available for staff quarters, the University Grants 
Commission assists universities and institutions ‘deemed to be uni
versities’ for the construction of teachers’ hostels. A  university is 
assisted for constructing two blocks of teachers’ hostels, each accom> 
modating about 20 to 24 teachers and estimated to cost Rs. 3 lakhs. 
The Commission’s assistance is limited to 75%  of the approved cost 
of the two blocks or alternatively cent per cent for the first block 
and 50%  for the second block.

The hostel provides two rooms with a kitchenette and a bath 
and w.c. for each teacher. If necessary, arrangements for a common 
dining hall and a loimge are also made. Detailed norms, based on 
considerations of economy, utility and convenience have been sug
gested by the University Grants Commission.

About the usefulness of the Scheme of having Teachers’ Hostels 
the representative of the University Grants Commission stated as 
under: —

“We have to consider the accommodation required by young 
lecturers; for three years they do not want to have big 
accommodation. The retired teachers also want to have 
only a couple of rooms and study room which is provided 
in the teachers’ hostels. Besides, catering arrangements 
are also there. So, they have got all the facilities and 
they prefer to stay in the hostels to staying in the quarters.”

The Committee are informed that during 1964-65, the Commission 
accepted the proposals of 36 universities and three institutions deem
ed to be universities for the construction of teachers’ hostels at an 
estimated cost of Rs. 1*25 crores, against which the Commission’s 
share would amount to Rs. 1*14 crores. Grants amounting to 
Rs. 4*95 lakhs were released to various universities on this account 
during the year.

The Committee lytpreciate the sdieme for construction of tea- 
chem’ hostels which are cheaper than staff quarters and provide % 
Wtter community life. They are heat suited for young lecturers not 
haviBf a large lunily. lliey hope that teachers' hosteb will be cons* 
Iroeted early in those universities where the schemes have been ap
proved and other universities will also be persuaded to have such
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STUDENTS’ WELFARE AND ALLIED MATTERS 

A. Introduction

157. The conditions in which students live and work significantly 
affect the general academic atmosphere. A congenial environment 
and a healthy corporate life are essential for serious inteDectual pur
suits and a proper development of the personality. The provision 
of essential amenities is generally conducive to an improvement in 
the academic attainment and behaviour of the student, and should 
prove a healthy curb on student imrest. The Commission is stated 
to have approved several schemes relating to students welfare such 
as provision of hostels, students homes, non-resident students centres, 
health centres etc., and assistance is being given to universities and 
colleges for the provision of necessary facilities for the student com
munity as these have a bearing on the problem of student behaviour.

B. Indiscipline in Universities

Steps taken by the University Grants Commission:

158. The problem of indiscipline among students in universities 
and colleges has attracted nationwide attention for more than a 
decade. The University Grants Commission is stated to have been 
concerned with the problem and to have suggested various measures 
to deal with it. In 1955, the University Grants Commission suggest
ed (i) the appointment of a Dean of students whose main responsibi
lity would je  to look after students’ welfare and maintain discipline 
and (ii) placing groups of 15—20 students under the care of a teacher 
who would act in cooperation with the Dean of students. The Com
mission’s suggestions did not receive enthusiastic response from the 
universities as majority of universities were affiliating universities 
and there were practical difficulties in implementing the suggestions. 
But as part of the wider question of improvement of general stand
ards of universities and to promote students welfare, the Commission 
had been taking various steps such as increase and improvement of 
hostel facilities, provision of recreational and other centres for stu
dents, improvement of teachers’ salaries, setting up of hobby work
shops for students etc. yrhich have a bearing on the problem of stu* 
dent behaviour. The University Grants Commission has also b eo i

CHAPTER Vn
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considering measures for improving the present system of examina
tion and introducing the tutorials and seminars. However, with a 
view to studying the problem of students indiscipline intimately, the 
Commission appointed a Committee in 1958. The Conunission 
generally approved the report of the Committee and desired that the 
imiversities and colleges in India should take special note of the 
main recommendations of the Committee which are given below: —

“ 1. Students should be admitted to the University after care
ful selection and admissions to the universities and colleges 
should be made strictly with reference to qualification and 
merit, making, however, a small allowance in the matter 
of minimum qualifications in favour of students of sche
duled castes and those from rural areas.

2. Every effort should be made by the universities to raise the
minimum age of entry from +  16 to -f 17. In the meantime, 
steps should be taken to ensure that students are engaged 
in some useful activity for a year or so after leaving school 
and before entering the university.

3. No college should ordinarily be allowed to have more than
1000 students, so that the community of students and 
teachers will be manageable unit and opportunities for 
organised community life can be developed.

4. Universities and colleges should take appropriate steps to
bring about increasingly close touch between teachers and 
pupils so as to secure a full impact of the mature teachers' 
personality on the not yet mature students.

5. The example of teachers in ancient times who did not care
for money but were given high status by the community 
will not prove of any avail in the present conditions which 
neither attract good men nor give them an appropriately 
high status in relation to members of comparable services 
in the country’s administration. The salary of a lecturer 
in a college or university should be similar to that of a 
Class I Government servant in the Government of India 
or the State Government For h i^ e r  grades in the teach
ing profession like Readers and Professors also there 
aiiould be a corresponding increase in the emoluments.

6. l%ere should be a very careful selection of teachers. In addi
tion to their acaidemic qualification, it is necessary to see 
tiiat the men and women recruited to the profession are 
pnaons o f the hif^est integrity and character. For thl»
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piirpose, apart from reasonable satisfaction being secured 
even at the time of recruitment of a teacher, in regard to- 
personality, integrity of character and capacity to hold 
the attention of the class, the period of probation should 
be utilised to assess these qualities more reliably and 
satisfactorily before the teacher is confirmed. It goes with
out saying that the administrative authorities in charge 
of institutions and universities should also be of the right 
type interested in demanding and utilising these qualifica
tions in the teacher.

7. It is difficult to reconcile teaching and active participation
in politics and such a combination of interest should be 
avoided to the maximum extent. Government should 
consider measures for eliminating “separate c onstituencies 
of teachers only” which encourage the participation of 
teachers too actively in politics. In any case even if a 
few constituencies do exist restricted to teachers only, the 
teachers should be prevented from utilising the services 
of students in canvassing for elections etc. Elections to 
university and college bodies and societies should also be 
reduced to a minimvun and only those non-academic res
ponsibilities of any kind that are unavoidable should be 
placed on the teachers by some system of rotation and 
nomination, to reduce the niunber of teachers engaged in 
such activities to the minimimi.

8. It should be a strictly honoured code amongst our public
men not to allow any corrupting influence from outside 
to enter into the universities and colleges. University 
authorities should not grant any official recognition to 
purely political groups formed in a university. When 
law is broken, the offender should be dealt with, with 
firmness tempered by justice.

9. The present practice of having Governors of States as ex
officio Chancellors of universities, is not desirable, since 
they are then expected to act on the advice of the State 
Government, which holds a serious threat to the autonomy 
of a university and pave the way for the intrusion of poli
ties into it. The Vice-Chancellor should also be selected 
for his eminence in the academic and educational world. 
6ut of the various methods of appointing a Vice-Chancel
lor tte  method in use in the Delhi University for selecting 
a Vice-Chancelfor seems the best and this method or ft 
very sim ilar one should be adopted by other univenl^e» 
ftlao.
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10. The proportion of students living in hostels and other units 
of residence under the control of universities and colleges 
should be greatly increased. Highest priority should be 
given to the construction of hostels and also for setting up 
of centres for non-resident students. Care should, how
ever, be taken to investigate into students’ grievances at 
the earliest stage possible with maximum sympathy. 
While the fact that a large number of students have too 
much time free on their hands has to be corrected, it is 
also to be ensured that extra-mural activities are not over
done to the detriment of the academic progress of the stu
dent.

11. In the Executive body of •ihe university or college imion, 
there should be some sort of association between students 
and some senior members of the college or university. The 
formation and development of students unions in universi
ties and colleges may be usefully encouraged. Appropriate 
provisions should also be devised to bring actively into 
these unions increasing number of the better elements 
amongst the students themselves.

12. Steps may be taken to provide vocational and moral 
guidance in the colleges and universities by trained and 
sympathetic persons.”

The report of the Committee is stated to have been circulated to 
all the universities. The Government of India, Ministry of Educa
tion have also forwarded a copy of the rep>ort to all the State Gov
ernments and requested them that the recommendations Cf>ntained 
therein may be considered for such action as may be found necessary.

Cases of Students’ Ind'<icipline and their Analyse:

159. The Committee are informed that in the recent past a 
number of cases of students’ indiscipline have come to the notice of 
the University Grants Commission. Some of them are stated to be 
of quite a serious nature. The ind'^iplined activities have not been 
conhned to any specific area or State in the country, but have occur- 
xed at some time or the other in almost every State. Analysis dt 
various cases of indiscipline reveals that generally the circumstan
ces which led to indiscipline do not vary much from State to State. 
Hie most common form of students' indiscipline is the strikes (par
tial or complete). In a few cases even hunger strikes have also been 
resorted to. There have also been cases of student-police clashes. 
In quit« a few cases the reasons for the indiaeiplined activities had



ftttle or nothing to do with the academic activities within the uni
versities and colleges. For example, a clash between a student and 
Imblic servant has in some cases led to serious studente-police 
■clashes. In some cases certain disciplinary action against certain 
students has resulted in serious demonstrations and indisciplined 
activities. According to the information furnished by the Ministry 
.some of the other possible factors responsible for the students' 
indiscipline are indicated below: —

1. Increase in fees.
2. Reduction in the number of freeships, scholarships and other

facilities.
3. Examinations or examination results.
4. Transfer of the teaching £taff.
5. ;I|nadequate facilities-staff, equipment, hostel accommoda

tion etc.
6. Univ'ersity College elections.
7. Rivalrj' between two groups of students in the college

campus or in the hostel.
8. Admission policies for professional and technical courses.

While the Committee note the analysis of the causes of students’ 
indiscipline given by the Ministry as shown above, they feel that 
ccrtain non-academic factors play not an insignificant part in con
tributing to students’ indiscipline. These are: (i) cinema-craze and 
witnessing of sex-provoking films; (ii) cinema posters; (iil) influence 
of politics in educational institutions; (iv) lack of required type of 
teachers and contact between the teachers and s.udents; and (v) 
lack of congenial atmosphere and proper facilities at home. The 
Committee hope that a note of all these factors will also be taken 
of by the Government as the problem of students’ indiscipline has 
been a cause for concern from the point of view of wholesome 
development of the society.

Disnissioit between Union Education Minister and State Chief 
Ministers:

160. In a written note furnished to the Committee, the Ministry 
of Education have stated that:

“The question of students' indiscipline especially in colleges 
and universities was some time back discussed by ihe 
Union Education Minister with the State Chief Ministers. 
There was general agreement that strikes by students 
should not, in any circumstances, be countenanced. If a 
certain section ^of th^ students indulges m this activity 
severest disciplinary action should be taken in the form 
of rustication either complete or partial. If the strike is 
complete then the institutions should be closed lor a

155

140 <Ai) LS— 11



certain period. It .was also felt that this action coul<i 
generally be very effective as students and parents would 
not like the former’s studies to be interrupted. Therfr 
was also an agreement that severe action should be taken, 
against the acts of indiscipline and the Vice-Chancellor 
should be armed with sufficient powers to do so. During: 
the course of discussion it came to light that sometimes 
teachers were also guilty of action unworthy of their * 
profession, and the universities and colleges found them
selves helpless to take action against th«n. The Union. 
Education Minister expressed the opinion that some 
machinery under which action could be taken against 
those who are responsible for educating the students- 
should be found out. With regard to politics in colleges 
and univ’ersities, it was agreed that university campus or 
the college premises should not be used for holding 
political meetings. It was also felt that in some cases 
the trouble arose from the students’ unions and tiiat is  
one State it was obligatory' on the students to join the 
students* union. It was felt that the question whether 
the organisation of students’ union is a salutary provision 
and whether legislation could be introduced to ban> 
political association in universities and also that students** 
union should be purely cultural and educational in 
character should be considered. It was felt that the Vice- 
Chancellor himself should be strong enough to r e d re »  
students’ grievances when they were legitimate. There 
was also agreement that ways and means should be  
devised by which students should be able to do some 
thing creative during their leisure hours and specially in 
long vacations."

Committee on Student!^ Welfare:

161. It is stated that this problem was again considered by the 
University Grants Commission recently, who decided that a Com
mittee may be appointed to review the im|dementation of the 
recommendations made by the earlier committee on indiscipline in 
the universities and colleges. In the first meeting of the committee 
held on the 2nd August, 19^ ,  it was decided that it would be appr»> 
priste to name this committee as “Committee on Students’ W elfare 
and allied matters”  as it was felt that the problem of indiscipline 
was not confined to the students alone, but was part of a larger 
proUem. cmnposition of the dommi^tee is given below;—

I . Dr. T . Sen..........................................Vice-ChanccBor, Jadavpur Uni
versity.
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Shi4 Samuel Mathai. Vioe-Chanoellor, Kerala Uaiver-
sity.

3 . Shri G. D. Parikh . . . .  Rector, Bombay University.
4 . Shri M. M. Begg...............................Educational Adviser to the Govt.

of Jammu & Kashmir.
5 . Prof. A. C. Banerjee Prof. of Inter-National Relations

Calcutta University.
6 . Shri P. T. Chandi. Principal St. John’s Allege,

Agra.
7 . Dr. A. R. Irawathy Principal, Queen Alarry’s CoU-

ege, Madras.
8 . Shri P. G. Mavalankar . Principal, L. D. Arts College,

Ahmedabad.
9 . Shri L. R. Mai . . . .  Assistant Education Officer, Uni

versity Grants Commission 
(Secretary.)

The Committee are greatly distressed that indiscipline is preva
lent at all levels. They note with deep concern the spirit of general 
indiscipline and defiance among large sections of the yonnger 
generation. They agree that student indiscipline is obviously the 
result of complex and manifold causes—some of them non-academic 
—«nd that it is a symptom of various ilb which afflict our society 
and national life. The Cmnmittee cannot licilp feeling that to a large 
extent this is due to the general loss of idealism and of ethical and 
traditional social values, without any new ones having been develop
ed. In this context the Committee would like to state that politics 
and politicians are to a great extent responsible for the growth of in- 
dicipline as very often the students are utilised for political purposes 
and are taught to defy authority and to resort to violence for redre- 

' ssal of their grievances, real or imaginary. The students are naturally 
influenced by the environments and ih«J happenings there and it is 
up to elder generation to set a better pattern in regard to respect 
fer the rule of law, good manners and constitutional means for 
•btaining redressal of grievances, real or fancied.

The Committee expect that with the liberal flow of money and 
with the direct guidance and control of diet Central Government, 
the Central Universities should serve as model universities so as 
to set an exaniple and standard for the State universities to follow. 
The Committee, therefore, expected a better standard of teaching, 
discipline, administration, etc. in the four Central Universities. But 
the Committee regret to And from their examination of the esti
mates relating to these universities that at least two of them. 
the Banaras Hindu University and the Aligarh Muslim University 
have failed to come up to their expectation inasmuch as there have 
heCB undesirable happmdpgs there in matters of admission, discip* 
line, administration, accounts, etc. The Committee are constrained 
te note that even tlM Ugliest authorities of these two universities
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inclndinif the Executive Council have not set any standard ot con
duct to be eimikated by other universities. The Committee 
hope that in future the Central Government/University Grants 
Commission will take effective steps to ensure that the standard 
of these four universities is of such a high order that the State 
universities can emulate them with profit..

The Committee understand that be>sides the Committee on 
Students' Welfare, the Education Commission is also seized of the 
problem of students’ indiscipline in universities. They hope that as 
a result of the deliberations of these two bodies a satisfactory solu
tion will be evolved for maintaining better discipline in educational 
institutions.

15®

C. Scholarships/Fellowships

162. It is admitted at all quarters that no brilliant student should 
be prevented, on grounds of poverty alone from pursuing his acade
mic career and it should be the duty of the State to provide for his 
education and maintenance at the university. It should be task of 
the universities to discover and give opportunity to the gifted mem
bers of the community. The growing volume and diversity of re
search now being undertaken in the universities and colleges have 
further highlighted the need for adequate incentive in the form of re
searching scholarships and fellowships.
Scholarships Fellowships instituted by UGC.

163. The Committee are informed that the University Grants Com
mission has instituted scholarships and fellowships in order to pro
mote advanced studies and research in various fields of knowledge. 
The following scholarships fellowships are awarded by the University 
Grants Commission every year:

(i) 265 scholarships (post M-A. M.Sc.) in Humanities and 
Science subjects of the value of Rs. 200 per month.

(ii) 60 senior fellowships in Humanities and Science subjects of 
the value of Rs. 500 per month.

(iii) 120 junior fellowships in Humanities and Science .subjects 
of the value of Rs. 300 per month.

(iv) 60 fellowships in Engineering and Technology of the value 
of Rs. 400 per month.

(v) 74 senior research fellowships of^Rs. 500 per month each,, 
for the centres, of advanced study.

(vi) 104 junior research fellowships of Rs. 300 per month eaeh,* 
for the centres of advanced study.



(vii) 50 postgraduate research scholarships to M.A./M.Sc. stu
dents for research leading to doctorate degree of the value 
of Rs. 200 per month each, at the centres of advanced study.

(viii) 100 national scholarships to graduates for M.A./MSc. 
courses at the centres of advanced study of the value of 
Rs. 120 per month each plus a grant of Rs. 200 and inciden
tal charges of Rs. 100 each.

(ix) Junior fellowships of Rs. 250 per month for students persu
ing M.E.|M._ Tech.jMSc. (Engg.) courses at universities] 
institutions. The maximum number of fellowships is 10 
for each course at an institution. In addition the fellow
ships may be awarded to two teachers’ candidates in each 
course.

(x) 20 scholarships of the value of Rs. 100 per month for stu
dents in Arabic and Persian at honours and postgraduate 
levels.
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The Committee are informed that 265 research scholarships of the 
value of Rs. 200 per month each which are awarded for post M.A.: 
M.Sc. research work indicated at (i) above are allocated to universi
ties. Selection of candidates for these scholarships is done by the 
universities themselves. The junior and senior research fellowships 
in Humanities (including Social Sciences), Science subjects and Engi
neering indicated at (ii) to (iv) above are awarded by the University 
Grants Commission on an all India basis on the recommendations of 
Expert Committees. The scholarships/fellowships for the centres of 
advanced study (at Nos. v to viii) have been allocated to the univer
sities and they have been entrusted with the administration of these 
scholarships. With regard to the fellowships of Rs. 250 per month 
for engineering and technological courses (at No. ix) the names of 
students are recommended by the institutions to the University 
Grants Commission according to the percentage of marks obtained by 
the candidates in the B.E. examination. Candidates are selected in 
order of merit to the extent of the prescribed number of fellowships 
for the course. However, a candidate should normally have obtained 
60 per cent marks or a minimum of 50 per cent marks at the degree 
examination in Engineering. The scholarships in Arabic and Persian 
(at No. x) are awarded by the University Grants Commission on th® 
basis of the recommendations of a selection committee specially 
constituted for the purpose.



Need for liberal scheme of sch<Aarships
164. It is stated that the number of scholarships/fellowships which 

are allocated to the universities administered by them or which are 
administered by the University Grants Commission, is decided on 
the basis of needs of the universities and a periodical review of thii 
allocation is also imdertaken. It is also stated that the nimiber of 
scholarships and fellowships awarded by the University Grants Com
mission are considered to be adequate. The reqiiirements are review
ed periodically and the number is revised if there is need lor the same.

The Committee consider it essential that there should be a liberal 
scheme of scholarships which will enable bright students, even though 
bom of poor parents, to secure the benefit of education if they are 
intellectually equipped for it. They feel that those who have aptitude 
and merit should not be deprived of the opportunity of getting higher 
education due to poverty but should be enabled to embark upon post
graduation standards in universities and higher institutions of learn
ing.

The Committee feel that in view of the vast increase ita the num
ber scholars in the universities, the number of scholarships and 
fellowships is very much on the low side. Consequently many deserv
ing but poor students are not able to get the necessary financial aid. 
They would urge that in view ot the tremendous increase in the num. 
ber of students and the general poverty of a large number of stu
dents, the pouticm be reviewed so that the number of scholarships 
may be adequately increased. The Committee also note that the 
amount of scholarship per head is inadequate ^  many cases. It 
should be such as to cover the major portion of the expenditure of 
a scholar.
Agencies offering research scholarships.

165. The Committee are given to understand that besides the 
University Grants Commission, various Central agencies, viz. Council 
of Scientific and Industrial Research, the Ministries of Education, 
Health and Agriculture, Department of Atomic Energy and the Na
tional Institute of Sciences also offer research scholarships to the stu
dents. Owing to the disparities in the amounts of scholarships and 
fe llow ^ p s  offered by various central agencies, there is sometimes 
movement of scholars actuated by considerations of monetary advan
tage between the agencies concemed. To remove this unhealthy trend, 
the University Grants Commission has suggested that there should 
be a reasonable uniformity in the value of the scholarships and fel
lowships awarded by the different agencies and it would be an ad
vantage if the various schemes are co-ordinated, by some central 
agency.
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In this connection the representative of the University Grants 
Commission stated as under: —

“It is proposed that a co-ordinating agency should be there and 
the matter is under the consideration of the Ministry of 
Education, the University Grants Commission and CouncU 
of Scientific and Industrial Research. The Ministry of 
Education and the Council of Scientific and Industrial Re
search have taken initiative in this connection and they 
have asked the University Grants Conunission to appoint 
an officer of the Commission on this Committee which is 
likely to meet in a short time.”

The Committee agree with the views of the University Grants 
Cemmission that there should be a reasonabk uniformity in the value 
•C the scholarships and fellowships awarded by the different agencies. 
Tliey consider it desirable that there should be a co-ordinating autho< 
rity for making an assessment as to the adequacy, proper utilisation, 
«te. of all scholarships and fellowships awarded by central agendM. 
Tlie Conunittee suggest that an expert committee consbting of re* 
Vrcsentatives of all the concerned MinistriesjCentral Bodies should

set up to consider this question and evolve a satisfactory solution 
•to this problem.

D. Living Conditions of Students

Survey of undergraduate students in Calcutta.

166. The Committee leam that a survey of the living conditions of 
non-resident undergraduate students of Calcutta University was con
ducted in 1954. As a result of this survey, Dr. J. C. Ghosh the then 
Vice-Chancellor of Calcutta University came to the conclusion that 
most of them were living in conditions which were ill suited for 
:study. The Survey pointed out that;

“ 13000 students come from families where the per capita income 
is less than Rs. 30 per month and 14,000 from families where 
the income lies between Rs. 30 and Rs. SO per month. The 
former class live below the subsistence level and the latter 
on the margin. It is no wonder therefore that 23,600 stu
dents live in homes where they have a floor space barely 
24 square feet in area, and that also as a part of an over
crowded room. They fare no better in the colleges, the 
colleges where they are supposed to study in day time. 
In Colleges, other than those maintained by Government
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or Missionary Societies, the floor space availalple per stu
dent varies between 6 and 9 square feet. A  student of un
common will power, can devote to his study in such homes 
no more than 3 hours a day late at night or early in the 
morning. In the colleges, he has sitting accommodation? 
in a hard bench in the class room, or just standing accom
modation in the laboratories, only during the few periods 
of the day allotted to him in the time-table. Loitering 
about the streets of Calcutta for most of the day perforce- 
is major occupation.”

The Committee are informed that the University Grants Commis
sion has also assisted the following univ'ersities for surveys connected 
with the living conditions of students.
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Univereity Title of Projca Grjjnt

Rs.
Aligarh • • Survey ofstudcnts residing in Aligarh city. 3>ooo
Poona . Socio-economic sample survey of collegc

students of Poona city...............................  i ,500
Gujarat . Survey of graduates of Gujarat during the

last 5 years in Arts, Science and Commerce 
coming from rural areas. 6,250

A survey was also carried out by the Universities of Kerala and 
Lucknow in 1959, as a result of the recommendation of the Central 
Advisory Board of Education.

It is admitted by the Ministry of Education University Grants 
Commission that the living conditions of a majority of students in 
Indian Universities are not satisfactory.

The Committee consider that environments and liyin.? coiidition.H 
o{ the students have been a contributory factor in the. matter of low 
standard of di«cipline in educational institutions. They suggest that 
the Ministry of Education/Univendty Grants Commission should 
make jieriodical assessments of the living conditions of students and 
n^gest remedial measures to improve the same. The Committee are 
also of the view that the Ministry of Education in co-ordination with 
the State Governments should also undertake periodical asscksments 
of the livinî  conditions of school students who constitute the base of' 
ttie educational aystem and many of whom in later years join uni
versities and colf«K«s for hifther education.



In this connection, the Committee would like to observe that eda- 
fcation is no longer the exclusive privilege of the upper classes. In 
fact, it has reached even the lowest stratum of society. It is very 
often found that even in urban, not to speak of rural areas, a large 
number of students do not enjoy even the minimiun facilities 
congenial fur studies. Quite a large number of students of even 
comparatively richer families alto do not very often have an at
mosphere congenial for study and healthy development due to 
Incompatibility of the temprament of parents and other members of 
the family. The Committee feel tiiat while considering the question 
of standard of education and discipline among the students, the Gov
ernment should give due attention to all these factors and try as far 
as possible (c provide subsidised hostel accommodation for the uoorer 
sections and day-hostels for as many students as possible to provide 
recreation facilities.

Students' Homes or Day Hostels

167. The Committee understand that as a result of the survey of 
the living conditions of non-resident undergraduate students of Cal
cutta University, Dr. J. C. Ghosh, the then Vice-Chancellor of the 
Calcutta University emphasized the necessity of providing students' 
homes in the vicinity of colleges where students spent their entire 
time apart from any time spent in attending lectures. According to 
this proposal such homes should have a library, reading arrangements, 
arrangement for mid-day meal and refreshments and certain recrea
tional facilities. The capital expenses needed for this purpose should 
be provided by the Government and perhaps most of their recurring 
expenses at least for a few years. The management of these homes 
should be in the hands of society on which the university and some 
interested welfare agencies such as Ramakrishna Mission. Y.M.C.A., 
Y.W.C.A. and other societies should be represented.

The Committee are informed that the University Grants Commis
sion in ♦heir meeting held on the 30th November. 1956 considered the 
proposal received from the Planning Commission for the establish
ment of students’ homes for scholars in universities which have large 
non-resident students population. The University Grants Commis
sion agreed that assistance may be offered to those universities which 
desired to implement the proposal.

n ie  Committee are given to understand that in December. 1957 
the Commission considered proposals for the construction of students' 
homes from a number of^miversities and apjjroved a proposal for the 
construction of two students’ homes (in accordance with the recom
mendations of Dr. Ghosh)' for Calcutta University, lliese students*
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homes were to be planned on the basis of 2000 students registered in 
each of them. The Commission also approved the construction of 
non-resident students’ club at the Universities of Aligarh, Banaras, 

■Patna and Osmania (1 each) and Punjab (2—one each at Jullundur 
and Rohtak).

TTie decisicHi of the Conunis^on was conveyed to Calcutta Uni
versity in March, 1959 and they were informed that the University 
•would be paid Rs. 2.50 lakhs for each student’s home and the balance 
would have to be met by the University j State Government. In 
March, 1960, the University informed the Commission that the State 
Government had agreed to meet the matching grant of Rs. 2 lakhs 
required for the purpose of establishment of two students’ homes and 
that the University proposes to house one of the students’ home in 
premises No. 14, Cornwallis Street, Calcutta which was to be pur
chased through land acquisition. The University also informed that 
they had taken possession of the premises and the Asutosh Museum 
had been temporarily accommodated in the building. The University 
also informed the Commission that they proposed to accommodate 
the museum in that building for a further period ol 2 years pending 
the construction of new building for the museum. This proposal was 
not acceptable to the Commission. The University was informed in 
May, 1962 that till the museum was moved to its own permanent loca
tion and the building at No. 14, Cornwallis Street had been released, 
the Commission would not consider the proposal of housing one of 
the students’ home in that building. The University was again re
quested in October, 1964 to let the Commission know whether the 
University was still interested in the implementation of the project 
to which the University’s reply was in the affirmative. The Univer
sity was thereafter requested to send the revised proposal for the 
establishment of students’ home in January, 1965 to which no reply 
had been received. In January, 1966 the Commission’s offer of assis
tance was withdrawn.

It is stated that the Commission has revised the scheme of students’ 
home in April, 1965 and according to the revised scheme, students* 
home is expected normally to provide reading facilities to 100 stu
dents at a time and should have a library, a reading room, a stack 
room for about 5000 books, a dining hall which should accommodate 
about 30 students at a time, a kitchen and a block of bath rooms and 
W.C^ (separately provided for men and women). The Commission 
pays a non-recurring grant upto Rs. 1 lakh towards the construction 
o f the Home. The Commission has so far accepted proposals from 7 
universities (Banaras, Jiwaji, Kamatak, Indore, Osmania, Rajasttan
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and S. V. Vidyapeeth) for the establishment of a students’ home 
under the revised scheme.

The Committee feel that the provision of adequate hostel accom
modation may not be feasible for some years to como in view of the 
limited resources and the need for going slow with building activi> 
ties in view of the present emergency. They therefore welcome the 
plan for establishing the students’ homes in the universities for 
providing essential amenities for day scholars, the idea being that 
students who do not have congenial environments for study at home, 
may utilise their time for academic work at such places in a proper 
atmosphere. The Committee also agree with the Committee oa 
Residential Accommodation for Students and Teachers that location 
of students’ homes should be decided very carefully and as far as 
possible the home should be located near the university or college 
campus. The Committee hope that during the Fourth Plan the 
scheme will be extended to colleges also.

The Committee are distressed to leam that two students’ homes 
sanctioned by the University Grants Commission for Calcutta Uni
versity in 1957 could not be started due to which the Commission’s 
offer of assistance was withdrawn in January, 1966. IHie Committee 
consider the setting up of students’ homes as essential more parti
cularly in Calcutta with a preponderant population of non-resident 
students, who come from comparatively poorer families and have not 
the necessary facilities and congenial atmosphere in their own homes 
am] as surh would be in great need of such students’ homes. They 
hope that the Calcutt# University will again approach the University 
Grants Commission for the revival of the grant and will avail of the 
scheme of students’ homes in full.

Non-Resident Students' Centre

168. The Committee learn that the Commission gives assistance to 
u niversities and colleges for establishing non-resident students’ cen
tres which are intended for providing facilities for recreation and 
private study to day scholars.

Hie object of non-resident students’ centre is stated to be to pro
vide facilities to day students for common room facilities, indoor 
games, reading and study and for providing snacks. Under the 
scheme of non-resident students’ centre, the following features have 
been suggested in a building for this purpose:

(a) One large common room
(b ) One room for indoor games



(c) One reading room and library
(d) One study room
(e) Cafetaria and Kitchen
(f) A block of bath rooms and W.C.s

A plinth area of 5 sq. ft. per student is allowed for the building. 
The total plinth area is to be determined by the number of students 
registered with the students’ centre. The Commission’s assistance is 
limited to a ceiling of Rs. 70,000 ag^unst an estimated cost of 
.Rs. 1^,000 in the case of the universities.

Assistance to a college for the establishment of a non-resident 
students’ centre is limited to Rs. 35,000 against an estimated cost of 
Rs. 50,000. The centre of a college should consist of (a) canteen, (b) 
recreation room (c) reading room and (d) one or two bath rooms. 
It should have a plinth area of about 2,000 sq- ft.

It is stated that under this scheme only one non-resident students’ 
centre is available to one university. Upto 31st March, 1965 the Com
mission assisted 22 universities for this purpose. Upto the same 
period, the number of non-resident students’ centres approved in col
leges was 208.

The Committee are ^ven to understand that practically there is 
no difference between a ‘Students’ Home and non-Resident Students’ 
Centre and during the Fourth Plan the two schemes are likely to be 
merged.

The Committee are also of the view that there should not be two 
schemes of the same nature and hope that the schemcs of Students’  ̂
Homes and Non-Resident Students’ Centres will be merged imme
diately and operated as one scheme during the Fourth Flan.

E. Hostels
Assistance provided by U.G.C.

169. Th3 University Grants Commission gives grants to universi
ties and colleges for the provision of hostel accommodation. The 
total approved cost of construction is shared by the Commission to 
the extent of 50 per cent in the case of men’s hostels and 75 per cent 
in the case of women’s hostels.

In the case of a college it is provided that the total assistance for 
a hostel inclusive of any grant paid for non-resident students centrr, 
hobby workshop, staff quarters and the . extension of library and 
laboratory facilities, during the Second and Third Plan periods shall 
not normally exceed Rs. 1:5 lakhs.



The number of hostels approved by the University Grants Com- 
ihission for various universities during the last three years is as 
under; —
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1962-63 1963-64 1964-65 Total

(i) Men’s hostels in Univer
sities............................. I I  40 15 6 6

(«) Wpmen’s hostels in uni
versities. . . . .  6 9 8 23

During the years 1962-63 to 1964-65 the number of hostels approv
ed for colleges during 1962-63 to 1964-65 v̂ âs 149 for men’s hostels 
and 109 for women’s hostels.

The percentage of scholars residing in hostels to the total enrol
ment during the last three years has been as under; —

1962-6 3 ................................................ 18 1%
1963-6 4 ............................................... 18 5%
1964-6 5 ................................................1 9 0 %

Committee 011 Residential Accommodation for Students and Teachers

170. The Committee appointed by the University Grants Commis
sion to examine the problem of residential accommodation for stu
dents and teachers and to prepare a comprehensive plan in this re
gard has inter alia made the following recommendations concerning 
the construction of hostels: —

(i) The physical and social environment provided by hostels 
exerts a purposeful influence on character and attitudes 
of the resident scholars. Hostel building which should be 
planned to ensure comfortable and cheerful living, ought 
to provide facilities for quite individual work and the 
growth of a healthy corporate life.

(ii) During the Fourth Plan, hostel accommodation should be 
provided for 25 per cent of the students in universities and 
colleges. To achieve this target, additional accommoda
tion for 3 lakh students will have to be provided at an 
estimated cost of Rs. 120 crores @ Rs. 4,000 per seat.

(iii) The schedule of hostel fees should be adjusted so as to pro
vide rent-free accommodation to about 5 to 10 per cent of 
the resident students.

(iv) Efforts should be made to provide hostel accommodation 
to about 75 per cent of the students in institutions
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of an all-India icharacter. The possibility oS granting fin
ancial aid to students in these hostels to cover their ex
penses may be explored.

(v) There is a special need for hostel accommodation for wo
men students and students of colleges in rural areas.

(vi) The Commission should liberalise the rules relating to 
grants for construction of hostels so as to obviate the neces
sity of procuring matching funds.

(vii) The Commission should provide assistance to universities 
for constructing houses, each accommodating a senior 
teacher and 10 to 12 students who would live together as a 
family.

The University Grants Commission generally approved the report 
of the committee on residential accommodation for teachers and stu
dents, and desired that the recommendations made should be kept in 
view while preparing proposals for the Fourth Plan.

The Committee are glad to learn that the percentage of scholars 
residing in hosteb to the total enrolment has been gradually increas
ing. They feel that the provision of suitable and ad<M|uate hostel ac
commodation is essential for a healthy corporate life and imiirove- 
ment in the quality of higher education. The Cmnmittee hope that 
earnest measures will be taken to implement the recommendations 
nade by the Committee on Residential Accommodation for Teachers 
aad Students. They further hope that adequate funds for residential 
accommodation of students and teachers wiU be placed by Govern
ment at the disposal of the University Grants Commission to enable 
it to assist the universities and colleges during the Fourth Plan 
period.

F. Health Centres

Assistance provided by U.G.C.

171. The Committee are informed that the University Grants 
Commission provides assistance to universities and institutions ‘deem
ed to be universities’ for the establishment of health centres. These 
centres are expected to provide facilities to students for medical exa
mination and treatment of common ailments. They may also have 
a limited provision for hospitalisation for minor diseases.

The CommisBion may assist a university with an enrolment of 
students tor the establishment of a health centre to the extent



of Rs. 50,006. In the case of universities having a large enrolment, 
the ceiling for assistance is Rs. 1,00,000. It is laid down that:

(i) A  health centre may have a building with a plinth area of 
2,000 sq. ft.

(ii) At places where there are no facilities for segregation or 
hospitalisation, it may be necessary to provide a few beds 
in the health centre.

Assistance under this scheme has so far been sanctioned for 36 
universities. During 1964-65 the proposals of the Mysore University, 
Varanaseya Sanskrit Vishwavidyalaya, the Gujarat Vidyapeeth, the 
Kashi Vidyapeeth and the Tata Institute of Social Sciences for the 
estabhshment of health centres were approved, the Commission's 
assistance being of the order of Rs. 3 lakhs. Grants amounting to 
Rs. 2:12 lakhs were paid to various universities for health centres 
during the year 1964-^ .

Universities not having proper facilities

172. The Committee are informed that a survey conducted by the 
University Grants Commission revealed that many universities did 
not have proper facilities for medical treatment. In view of the in
adequate facilities for medical treatment in many universities, the 
Commission appointed a committee (under the Chairmanship of Dr. 
A. L. Mudaliar) to formulate a health service scheme for teachers and 
students.

The Committea note with concern that many universities do not 
kave proper facilities for medical treatment. They cannot too 
strongly emphasise that a University should have adequate arrange* 
meats for having periodical medical chedc up and treatment of the 
students on its rolls.

The Committee hope that suitable measures will be taken to im
prove the medical facilities in various universities in the light of the 
recommendations of the Committee appointed to formulate a health 
lervice scheme for teachers and students. They also suggest that 
Measures iritould be taken to provide adequate medical facilities to 
the students and teachers in affiliated colleges and to have at least 
•M annual medical check-up of all the students. If possihl«>, for each 
ealloge id over IMO stndrnts tiiere should be a mediml uOicer and ai 
dispensary with clinical facilitie*.
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G. Stadents Aid Fund

173. The Committee are given to understand that financial help is 
available to universities and colleges for the establishment of stu
dents aid fund. This fund is intended to help needy students to pay 
their tuition or examination fees, to buy necessary books or meet 
similar expenses. Salient features of the scheme are as under: —

(i) For a University the Commission will contribute each year 
a sum equal to the total amount subscribed by the students 
and collected from other sources, if any, subject to a maxi
mum of Rs. 10,000 per annum.

(ii) For a college the Commission will give a basic grant to the 
students aid fund, on thp basis of enrolment as detailed 
below; —

Enrolment

Upto 500 
501 to 750 
751  to 1000 . 
looi to 1250 
1 2 5 1 and above.

Grant

Rs.
500
750

1000
1500
2000

A further grant may be given equal to the amount collected by 
the college subject to a maximum of Rs. 1.000 per annum.

(iii) The fund must not be used for giving prizes, rewards, 
scholarships etc.

The Committee are informed that the Commission’s grants to uni
versities and colleges under this scheme have been rising over the 
years as indicated below; —

Assistance Assistance
to to

Universitips Colleges

Rs. Rs.
1962- ^ ...........................................  87,448 8,66,362

1963-64 T,2 4 4 * 7  12 ,12 ,9 6 2

T9 6 4 < 6 5 ...............................................  I.54.IOI

The Committee consider that the Studeikts Aid Fuiid in uni* 
venitiet and eolbfes pravides valiuMe help to ntedy studentft and 
recommend that every University and College should take advantaga 
of tlib
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H. ConnseUiiix and Goldkiice CeKtces

17%. Guidance or counselling has come to be recognised as a 
general term covering all such assistance given to young members 
of the community to solve their personal, educational and vocational 
problems, in order to help them to plan their future life. Such 
assistance has, of course, been always recognised as one of the ideal 
functions that teachers and educational institutions should carry 
out for their students, but it has been possible only in very rare 
cases. Such assistance it has been found, requires deep understand
ing and knowledge of the student’s social and psychological make-up 
on the one hand, and employment and education possibilities avail
able on the other. With the development of knowledge of psycholo
gy, students service organizations have come into existence in the 
Universities of the West, to help sucli students who experience 
mental unrest, because they find themselves unable to face the 
demands made on them by their studies and other social duties.

Assistance Provided by UGC

178. 'Hie Committee are informed, that with the assistance of 
University Grants Commission, Counselling and Guidance Centres 
have so far been opened in Baroda and Allahabad Universities, "nie 
guidance and counselling centres at these universities have generally 
adopted the following functions:

(i) to advice students seeking guidance on vocational, educa
tional, and personal problems;

(ii) to assist faculties in the admission and selection of new 
entrants;

(iii) to advise faculties on problems of discipline; and
(iv) to conduct research in the effectiveness of guidance by 

case studies of students who received such assistance.

The Committee learn that this Scheme was started at Baroda 
University in 1958 and at Allahabad University in 1962-63. A 
student counselling centre has also been set up in the university of 
Delhi as a part of the Department of Psychology. Counselling is 
also stated to be of value and significance in relation to problems of 
students behaviour that arise in a society in rapid transition and 
from maladjustment and consequent wastage at university examina
tions.

It is stated that since such centres are in only two universities and 
have not been in existenjce for mwy yean, it is Afferent to anets 
their effectiveness as yet.
140 (Ail) L S-12.



In view of the growing indiscipline amopg the students the Com
mittee suggest that the Univer^ty Grants Cmnmissicm may review 
the working of the guidance and counselling centres so as to make 
such centres effective and useful to the student community. The 
Committee would also like to rditerate the recommendation made 
in paragraph 90 of their 82nd Report bn the Ministry of Education— 

University of Delhi, that the University Grants Commission may 
evolve, in due course, a Model Student Counselling Centre for adop
tion of the scheme by other universities. The Committee feel that 
these centres will be more useful for the .bigger universities of 
affiliating type where the contact between the students and the 
teachers is either almost non>existent or very thin.

I. Hobby Workshops

Salient Features of the Scheme

176. It is stated that the Commission helps universities and 
colleges to establish hobby workshops for providing opportunities to 
students for self-expression and development of personality through 
the cultivation of hobbies involving manual work or mechanical skill. 
Salient features of the scheme are as under: —

(i) Financial assistance to a university is given to the extent 
indicated below: —
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(a) Building Rs. 25,000
(b) Equipment Rs. 25,000
(c) Stafif aud contingencies Rs. 5,000 per annum for 5 years.

A  porti<m of the Commission’s grant subject to a maximum of 
Rs. 1.000 for equiiHnent and Rs. 1,000 for staff per annum, is utilised 
for tibe purchase of musical instruments and other such equipm«it 
seeded for hobbies of a cultural kind. For this the prior sanction 
of the C(xnmission is necessary.

I ♦
(ii) Hie following grants are given to a college for establish

ing a hobby worksht^:

(a) Building Rs. to,ooo
(b) Equi{»nent Rs. 10,000
(c) Staff«ndcontiagencie8 Rs. 2,500 per for 5 years.

For boflding Hiid '^qtiipRient a c o l i ^  is eitpected to Ispend least 
Rs. 9,000 from its ow& futtdi. ’



(iii) The hobbies approved so far so under the schemes are 
carpentry, smithy and metal work, assembling of electri
cal appliances, photography, clay modelling, papiermache, 
leather work, tailoring and embroidery. Each w ork top  
is expected to provide facilities for the pursuit of at least
4 hobbies involving mechanical or manual work.

Assistance provided by U.G.C.

177. The Committee are informed that assistance has so far been 
given for the establishment of hobby workshops in 17 universities 
and 70 colleges. During 1964-65, the Commission sanctioned the 
establishment of hobby workshops in two universities at an estimat
ed cost of Rs. 1’ 54 lakhs, against which the Commission’s share of 
expenditure would amount to Rs. 1-37 lakhs. A grant of Rs. 32,500 
was sanctioned to one college for this purpose during the year 1964- 
65. Grants amounting to Rs. 2-33 lakhs were paid in 1964-65 to 
colleges and universities for hobby workshops.

In this connection, the Committee would like to refer to para
graph 91 of their 82nd Report on the Ministry of Education—^Univer
sity of Delhi wherein they have noted that the number of students 
utilising the hobby workshop of that University has been rather 
meagre. It is stated that in May, 1965 the Commission decided that 
a review of the working of the scheme be undertaken. An Expert 
Committee has accordingly been appointed to evaluate this scheme.

The Committee have not been much impressed with the success 
and utility of this scheme. They hope that the Expert Committee 
appointed to evaluate the scheme of hobby workshops w ill eiitically 
examine the existing set-up of hobby workshops so as to assess whe
ther the benefits provided to students are comparable with the outlay 
involved. The Committee feel that if the scheme is to be retained, it 
should be made purposeful and attractive for the students.

J. Gandhi Bhavans

178. The Committee are informed that University Grants Com
mission assists the universities for the setting up of Gandhi Bhavans 
in collaboration with the Gandhi Smarak Nidhi to the extent of 
Rs. 1 lakh on flfty-flfty basis.

The representative of the University Grants Commisison stated 
during evidence that out of 14 universities which have agreed to set 
up G||u;id̂ i Bhavana, only .four univeraities. ie . Nagpur. Delhi, Punjab 
and Rajasthan have implemented the scheme and Gandhi Bhavans 
have started working in these universities.
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Review of Work Done in Gamihi Bhavana

179. "nie Committee are given to understand that the University 
Grants Commission set up a Committee in December, 1963 to review 
the work being done in Gandhi Bhavans in the universities. The 
views of that Committee about the working of Gandhi Bhavans are 
as under: —

“ ..............even the two universities where the Bhavan has
started functioning had very inadequate notion about its 
purpose. Gandhi Bhavans in the Universities should not 
be merely memorial buildings but they should function 
as real study centres. Although a Gandhi Bhavan in a 
University is expected to be a small and modest building, 
its mere existence on the premises of the University bear* 
ing the name of Gandhiji should serve as a symbol of all 
that he stood for in life for the economic and social uplift 
of the nation and of the masses. Thus Gandhiji the man, 
his sadhana in building up his personality, his thought 
and action, his writings are all worthy of study. The 
Gandhi Bhavans are not intended to be places for studies 
restricted only to Gandhian thought. 'Oie varied pro- 
Uems of India, economic, social, political, philosophical 
and religious, as well as world problems in the same 
perspective should be the subjects of study in the light of 
what Gandhiji and other social philosophers and thinkers 
have thought and written about” .

The feeommendattons of the Committee on Gandhi Bhavans are
unden—

“ (i) Universities should be encouraged to set up Gandhi 
Bhavans with assistance from the UGC and Gandhi 
Smarak Nidhi. Tljis scheme should be completed by 
October, 1909, the centenary year of Gandhiji. The uni
versities which come forward with such a proposal should 
be encouraged.

(ii) T ie  Gandhi Bhavan should function not only as an effec
tive centre of research and study in Gandhian Thought 
but should also undertake a comparative study of other 
social philosophers who have contributed to the economic 
and sodal thinking of world problems. For this it is 
very essential tiiat tiw Bhavan shoukl have a good IHsrary 
oaOjpfialBV five to ten thousaad, books on Itodian bacfe> 
ffowidf Gondhijr* wrttingt, writings on G«idhtjii and 
his approach and m lt in y  of other sodal phnoaophett.
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(111) The Bhavan should organise study circles, symposia, 
seminars, talks and lectures and other specialised studies 
and also Und^ftake the publication of the results of some 
of the studies which would be critical and historically 
significant.

(iv) The Bhavans should take up selective material from the 
Gandhian Literature for the use of the students. This 
could be done through the publication of small booklets 
consisUng of 50̂ 60 pages to be distributed at cheap rates 
to the students.

(v) The universities should make use of the scheme of lec
tures on Gandhian Thought and Philosophy imder which 
assistance to the extent of Rs. 1,400/- per annum is pro
vided by the Government of India, Ministry of Education 
for organising such lectures by eminent persons in the 
field.

(vi) The possibility of including the Gandhian thought in the 
University curriculum should be explored.

(vii) Every university should set up a Gandhian Society pre
ferably attached to Gandhi Bhavans which may under
take a programme of constructive work in the neighbour
ing areas.

(viii) Every university should set up an Advisory Committee 
to arrange a programme of activities for the Gandhi 
Bhavan for the whole year.

(ix) Assistance should be provided to the universities for -the 
maintenance of Gandhi Bhavans and for the expansion <4 
their activities as recommended above. We feel that the 
State Governments/Universities will readily agree to pro
vide matching grants to cover the recurring expenses.

(x) For the successful implementation of the scheme, the 
Bhavan should work under the guidance of an advisory 
committee with an honorary director and representatives 
interested In the activities in social fields as well as those 
who are students of Gandhian thought."

in ittc apinredattiig the idea of estabttriking Gandhi Bhavana in 
some the m iltertitles, t&e Cmmnlttee note with regret 6iat n«t 
ntm9r btts iW A doiw to propagate the fleas aad ideology of MtSuMan 
O aitilii Tlie CSMltatfttoe fort Hiat theae ideas deserve to be 
perly propagated among ̂ e  ywimg stndents an i to Hiat end, ^tte



Gandhi Snuirak Nidhi, at» also the Univemity Grants Commissibn) 
may make serious efforts to improve the working of Gandhi Bhavans 
set up so far, in the light of recommendations made by the Commit* 
tee on Gandhi Bhavans and also to set up such Bhavans in other 
universities and educational centres. The Committee need hardly 
stress the importance of organising study circles, symposia, seminars, 
talks, lectures and other specialised studies in Gandhi Bhavans on 
Gandhian ideology and his socio-economic ideas. The Committee 
l u ^  that these Bhavans will be fully utilised to explain to the 
students the Philos<q;»hy of Indian rev<^ution, of which Mahatma 
Gandhi was the leader and in^irer.

K. Community Welfare Programmes

180. The Committee are informed that the University Grants 
Commission has not formulated any specific scheme to encourage the 
spirit of social service on voluntary basis in various universities and 
colleges. The Ministry of Education, however, have a scheme of 
‘Campus Projects’ which is intended to encourage the spirit of social 
service on all-India basis.

The representative of the Ministry of Education informed the 
Committee that the scheme of ‘Campus Projects’ envisages work 
which will bring about creation of facilities such as reception hall- 
cum-auditorium, gymnastic stadium, open air theatre, pavilion, etc. 
The Ministry of Education gives grants equal to 75 per cent of the 
cost subject to certain ceilings that have been laid down for each 
o f  these projects. One of the conditions for the grant is that the 
staff and students should offer labour, skilled and unskilled, and 
in addition contribute 25 per cent or more of the actual expenditure 
on the project.

Grants sanctioned to various universities under the scheme of 
campus projects during the Third Plan are as under:—

1961-62 ..................................... 6,33,711
1962-6 3 .........................................................4,86,768
1963-6 4 .........................................................3.I7»78i
1964-65 ..................................... 2,22,901

The Committee regret to note that the expenditure on the scheme 
of Campus Projects whidi is intended to encourage the spirit of 
social service among students has continoously been going down over 
the years. They suggest that the reasons for such decline ^  expen
diture under this scheme may be gone into and, steps t a l ^  to revl- 
t a ^  this scbenie. T h ^  are alsp of ^  view that- adininistration 
oi such ft schenM which deals with universities should be the respon
sibility of the University Grants Commission.
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The Committee also suggest that a scheme may also be worked 
out to enable the students to participate in community welfare pro
grammes especially in rural areas. In this connection they would 
like to refer to paragraph 94 of their 82nd Report on the Ministry 
of Education—^University of Delhi wherein it is stated that Social 
Service Leagues set up ita Delhi University and its colleges havtf 
undertaken useful programmes e.g., running literacy classes, visiting 
hospitals and institutions for orphan children etc. The Committee 
would like to stress the taecessity of devising some regular arrange
ment for attracting the students to such kinds of social works by 
providing incentives, if necessary.

L. Planning Forums

181. The Committee are given to understand that at the instance 
of Planning Commission, Planning Forums have been set up in 
universities and colleges. These Planning Forums are attached to 
the Department of Economics. The main object of having Planning 
Forums is stated to be to propagate the broad ideas of planning 
among students to make them think and reflect so that they partici
pate in the entire process of planning.

The Committee have been informed that out of 71 universities 
and institutions deemed to be universities, 34 have not set up planning 
Forums so far and out of existing 2359 colleges, 1378 colleges have 
not set up Planning Forums so far. It is stated that Planning Forum 
Programme is an optional programme for the universities and col
leges. It is expected that the remaining universities will set up 
Planning Forums in due course.

Forums not yet proved popular

182. The representative of the Ministry of Education admitted 
during evidence that ‘such Forums have not yet proved very popu
lar.’ As regards the co-ordination maintained between the Univer
sity Grants Commission and the Planning Commission, the repre
sentative of the University Grants Commission stated as under:—

'In  the beginning, there was no proper co-ordination. Now 
the University Grants Commission thinks that it is much 
bettet to have a properly co-ordinated committee. There 
is a representative of the University Grants Commis^on 
on' that *Conunitlee now for the first time. One of the 
^IgestioA^ is that the !funds should be diverted throu^** 
the University Grints Commission. That 1̂  undei: ronsi- 
deration.”
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I'he Comnalttee note that vitith regard to Planning Fotums the 
committee on collegiate education has suggested as under;—

“The Committee welcomied the setting up of Planning forums 
with a view to involving the inte^Uigentsia in the country 
in the universities in planning, discussion and implemen
tation of national plans with specific reference to the local 
problems. These forums would help to keep alive the 
enthusiasm and inculcate in the students the concept and 
importance of planning. The Committee suggested that 
the Plaiining Commission and the University Grants Com
mission may suggest concrete programmes to be taken up 
by the colleges.”

The Committee ivpredate the idea .of .having Elanaing Forums 
in muiv«rsities and alleges to cr«ate interest amoiii; the student 
community about the f iv e  Year Plans and the economic problems 
iaciifg tlie ceun.try. Thcty, however, regret to learn that as many as
34 universities and ‘institutions deemed to be universities’ and 1478 
coUeses have not yet set Planning Forums. They are also un
happy to learn that Planning Forums which have been set up liave 
not generally proved p<q^ular. The Committee suggest that the 
UBixecBily OnuKts Cwnminsiaa in coBBultatien with the Planning 
Commifisian may undertake a revieiw oi the working of Planning 
Forums in varions wuvensities and ciAleges. In the light of such 
•  r»vi»w a t ^  may Iki taken to revitalise th« p«»gramine of Planning 
Forums. The le a ^ ility  of entxusting the adaunistratioa of the 
scheme the Uahrecsit^ Grants CemmissioB imay also be examined.

The Conunittee are also of the view that Planning Forums should 
have a wider scope not only to discuss the Plans of this country, but 
also to have an understanding of the plans of other countries. Par- 

attsM tei shoold be given to the lUatiaetiKe features of 
dBOUcratk plMimBg and mt the eriais of development «h ich  any 
fimm. K ill to paas thrflugk The iPbutfung Forums ahoold also 
Aa««ss ihe simetiialls and Am aeanwiii Bmrtmi <aad achievnments of 
variaos PtaiH.
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CHAPTER V m  

MISCELLANEOUS
A. Medinm ef Instmctions

1B3- The problems of the medium of instruction for different 
stages of education has engaged much attention and provoked a good 
deal of coatroversy in recent years. In regard to medium of instruc
tion in Indian universities, the Committee are informed that the 
University Grants Commission appointed a working group in 1959 
to examine the problems relating to the charge-over in the medium 
of instruction in universities. The working group in its report has 
stressed the need for improvement in the standards of English in the 
universities even when the medium of instruction is changed to 
Indian languages. It has suggested that for technical subjects alleast 
it may be advantageous to retain English, as the medium for some
time to come. The group has also suggested that the quality of 
opportunity being one of the most important consideration for all 
India Competitive Examinations, English should continue to be the 
meditmi for these examinations or all the languages of India and 
English should be permitted to be used as the media. The report 
has also drawn attention to the importance of inter-university com
munication all over the country and suggested that for sometime to 
come at least such communication should be through English. The 
report of the working group was circulated to the universities for 
their comments. In the meantime the question of medium of ins
truction was discussed by the National Integration Council and the 
Council reaffirmed the conclusion set out in the statement issued by 
the National Integration Conference in October, 1961 to the effect 
that regional languages were bound to replace English as the medium 
of instruction and that in such a situation there would be need for a 
link language which ultimately could be Hindi. But since Hindi, 
like any other regional language would take scxnetime for its deve
lopment English could continue to play this part. The Council 
desired that implementation oi the policy in this respect should be 
more purposeful and that care idiould be taken by universities to 
ensure that the transdtion was made without harm being done to the 
quality of education. The Council also laid stress on the importance 
of teaching English as a compulsory subject not only in the trans
itional period but even after its replacement by regional languages 
as a nedia of instruction. The Conference of the Vice-Chancellors
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held in October, 1962 generally endorsed the view of the National 
Integration Council. This view has been generally accepted by the 
University Grants Commission also.

Views of the Committee on Standards of University Education.

184. The Committee lesu-n that the University Grants Commission 
Committee on standards of University education made an inquiry in 
regard to the medium of instruction prevalent in various universi
ties and replies received from 49 universities and 4 institutions deem
ed to be universities as summarised by that Committee are as 
under:—

(a) “English is the mediimi of instruction at the post-graduate 
level in all non-lahguage subjects in almost all the 
universities, the only exceptions being the S.N.D.T. 
Women’s University which has Gujarati and Marathi as 
the media for the Master’s Course in Arts and the 
Varanaseya Sanskrit Vishwavidyalaya where the 
medium is Hindi and Sanskrit. In the Universities of 
Agra, Jabalpur, Rajasthan, Saugar and Vikram, the 
medium of instruction at the postgraduate level is 
English or Hindi in certain subjects. In the Allahabad, 
Banaras, Gorakhpur and Jadavpur Universities although 
the medium of instruction is English, candidates are 
given the option to answer examination papers in Hindi 
or the regional language in certain subjects.

(b) English is the medium of instruction and examination in
almost all the universities for professional courses like 
law, education, agriculture, veterinary science, engineer
ing, technology, medicine etc.

(c) In the undergraduate Arts courses, the medium of instruc
tion is English in 18 universities, Hindi in 8, Gujarati 
with option to use other languages in 2 and English or 
Hindi or a regional language in 16 universities. For the 
undergraduate course in Science, the medium of instruc
tion is English in 24 universities, Hindi in 7, Gujarati 
with provision to use other languages in 1 and English or 
Hindi or a regional language in 11  universities.”

The recommendations made by the Committee on standards of 
university education relating to mediiun of Instruction are as under:—

“ (i) By and lairge, English continues to be the chief medium of 
instruction of university education. Some universities 
have however changed over to Hindi or a regional langu-
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age at particular stages or permit their use in examina
tions. It is doubtful whether these changes have been 
brought about after necessary deliberation and assessment 
of facilities.

(ii) Change-over to the regional language as the medium of 
instruction at the University stage requires careful pre
paration as the area of pertinent knowledge to be covered 
is large and the technology of acquiring knowledge in the 
universities differs widely from the one used in schools. 
Unless an Indian language has grown upto its full academic 
stature, it would be unwise to introduce it as the medium 
of instruction at the university stage.

(iii) Before any change-over is brought about, universities 
must satisfy themselves about the competence of teachers 
to teach in the language concerned and about the availa
bility of sufficient number of good books.

(iv) Where the medium of instruction changes from the school 
to the university stage or from the undergraduate to the 
postgraduate level, it has to be ensured that students do 
not suffer from it.

(v) It would be desirable to undertake some experimental 
studies concerning the relative performance of students 
who study through the English medium and others. It is 
claimed that at present the best students elect English as 
their medium and that their standards are also higher.

(vi) Even when the medium of instruction is changed to a re
gional language, it would be necessary to provide for im
parting adequate knowledge of English, for English is a 
great integrating factor, both for unity in India and for 
access to world literature especially in Science, Technology 
etc. English will also be helpful as a common link for 
inter-university communications not only withiB India but 
also between India and other countries.

(vii) The teaching of English should begin sufficiently early at 
the school stage. Special methods which have been evolv
ed recently fed: teaching English as a foreign language 
should be widely introduced jn our institutions. Teachers 
of English should also be given special training at such 
places as the Central Institute of English at Hyderabad.
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(viii) Summar schools and refresher courses should be organised 
on a large scale for teachers of English and use should be 
made of equipment specially designed for language teach
ing.”

The Committee feel that the problem of medium of instruction 
at university level should be so tackled as not to deteriorate the stan
dard of education. The Committee hope tha| a sound policy will be 
laid down by the University Grants Cimuuiission to be followed by 
a university during transition from English to regional languages. 
Hindi in the light of recMnmendations made by the National Integra
tion Conference and Committee on Standards of University Education. 
The Committee would like to stress that before any changeover from 
English takes place, the University Grants Commission should ensure 
that a phased progranune is chalked out to make available necessary 
text books in the languages chosen to replace English. The Committee 
appr^end that dependence only on regional languages without simul
taneously developing a link language to be used as a common medium 
for all regi<ms may result in spHting education into linguistic com
partments which would make exchange and migration of teachers 
and students very difBcult and may also affect the sense of national 
int^frity. The Committee cannot overemphasise the imperative 
necessity of teaching English or any other advanced foreign language 
so that India may not be intellectually isolated.

B. Working Hours and Vacations
185. The Committee note that a study luidertaken by the Educa

tion C(Mnmission on working hours and vacations has pointed nut 
that there is only one university and two faculties in another univer
sity which work on an average 1900 hours in a year. There are as 
many as 13 imiversities which do not impart education for more than 
600 to 700 hours in the whole year on an average. Among them at 
least two provide instruction for only 400 to 600 hours and one for 
500 to 600 hours. This gives them an average instructional session 
of oiily 100 to 125 days a year. The largest number of universities 
(24) come within the range of 1200 to 1300 hours. The study has 
also pointed out that schools and colleges have only 253 and 241 
working dajrs in a year respectively, excluding the nimvber of days 
lost in vacations, Sundays, other holidays and unforeseen events. Out 
of these, schools are losing 21 and colleges 27 working days on account 
of examinations and other causes.

H ie Committoe leei that tiic q iu l^  of fducatioa 4fl|>ends very 
laxgdgr «b  the dl*urte oi hard and peeper motivation. They 
aho feel fliot Hm ■omher ef wmUiv ^ 7 *  shouki %e «dev>ately in* 
CTB— i  aarit flurt dmum mn keld far a larger annW r ef 4ays so that 
tile entice cunricala may be covered by class lectures er by tutwials.
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fh e Committee hope that the University Grants Cwnmisrion/Govem- 
memt will take suitaUe steps for this purpose.

C. Community Development and Panchayati Raj
186. The Committee are informed that the University Grants 

Commission accepted the proposal of the Ministry of Community 
Development for promoting programmes of teaching and research 
in community development, cooperation and Panchayati Raj in the 
universities. A sum of Rs. 5 lakhs has been provided by the Ministry 
for this purpose against an equal amount to be contributed by the 
Commission. The total fund of Rs. 10 lakhs is to be utilised by the 
Commission for developing studies in the subjects concerned at uni
versity centres. It has been agreed to set up an advisory committee 
including representatives of the Ministry of Commimity Develop
ment for this purpose.

The Committee feel that the Community Development nad Pan
chayati Baj have made an impact on Indian society and economy and 
are glad that a scheme for promoang programmes of teaching and 
research in Community Development, Co-operation and Panchayati 
Raj has been initiated in universities. They hope that the scheme 
wUl be implemented vigorously.

D. Extension Lectures
187. The Committee are informed that the University Grants 

Commissioning provides grants to universities for organising popular 
extension lectures by university or college teachers for the benefit 
of general public. Such extension work is organised in the form of 
lectures for people who have little opportunity of coming into contact 
with institutions of higher learning.

It is stated that the Commission’s grant to a university under the 
scheme is limited to Rs. 5,000 '- per annum inclusive of all expenses. 
No matching grant is necessary. The salient features of the scheme 
are as under; —

(a) Extension work is to be conducted only by teachers of the 
University or colleges affiliated to it.

(b) No permanent staff should be exclusively employed for 
this work.

Assistance provided by U.G.C.
187. The following grants were paid to the universities during 

each of the last three years for organising popular extension 
lecturers:—

Rs.
1962-63 . . . . . . .  25,884
1963-6 4 ........................................................ 82,591
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The Committee are informed that the University Grants Com
mission at the end of each financial year receives the report on the 
implementation of the scheme for each university. It is stated that 
the lectures delivered are of a high order. It is also stated that the 
number of universities implementing the scheme and the grants 
paid to them have been increasing from year to year which indicates 
that the scheme has been successful to a great extent

The representative of the University Grants Commission stated 
during evidence that the Commission did not collect such informa
tion as to the number of persons attending these lectures.

While recognising the utility of the extension lectures as furnish
ing a sort of bridge between the academic world and the intelligent
sia, the Committee feel that this may be a double track scheme so that 
public men of eminence may also be invited to speak to the students 
and teachers of a university or even of a college. They suggest that 
for assessing the popularity and usefulness of this scheme some 
details (including the ^st of the subject discussed, the duration, the 
number attending etc.) may be regularly maintained. The Com
mittee further suggest that an evaluation of the popularity of the 
extension lectures among the public and benefits accruing therefrom 
may be und^aken by the University Grants Commission and the 
scheme modified or intensified in the light of such an evaluation.

E. Printing Presses

189. The Committee are given to understand that grants are 
provided to universities for establishing or improving their printing 
presses within a ceiling of Rs. 1,81,000 (Rs. 1.21,000 for machinery 
and Rs. 60,000 for non-recurring expenditure for building). It is 
stated that each proposal for a printing press is examined by the 
University Grants Commission on its merit. In some cases even 
higher assistance is also provided to the university where the cost 
has gone up on account of the heavier cost of machinery than was 
estimated. The share of University Grants Commission in such cases 
is 2/3 and 1/3 has to be provided by the University/State 
Government.

The Committee are informed that during the Second Plan period, 
Grants for this purpose were sanctioned to 17 universities. Against 
the total approved cost of Rs. 35:23 lakhs, the Commission’s share 
of expenditure was limited to Rs. 21:54 l^khs. During the current 
plan period, the Commission sanctioned the establishment or im
provement of printing presses in 23 universities at an estimated cost
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of Rs. 45‘26 lakhs, against which the Commission’s share of expendi
ture amounts to Rs, 31‘28 lakhs. A  gr2int of Rs. 6‘41 lakhs was paid 
to the universities during 1964-65 for this purpose.

Views of the Expert Committee •
%

190. It is stated that the Commission appointed an expert com
mittee to examine the requirements of universities for press machi
nery and equipment under present conditions. That Committee has 
expressed the opinion that the Commssiion’s assistance for machinery 
and equipment may have to be increased in the context of rising 
prices and new developments in printing techniques. That Committee 
is also of the view that productivity of the university presses is 
generally low and can be improved even within the framework of 
the existing facilities. In view of the fact that modem machinery 
and equipment of printing presses are expensive and involve a consi
derable expenditure on foreign exchange, it will be desirable to en
sure the maximum possible utilisation of the existing resources of 
university presses. If possible, these presses may rvm in two shifts. 
It is understood that the Commission has accepted the recommen
dations of the expert committee in principle, and has decided that 
these may be considered while preparing the Fourth Plan develop
ment proposals of the universities.

Hie Committee welcome the scheme of assisting universities for 
establishment or improvement of their printing presses. They hope 
that every university will have a printing press of its own in due 
course. The Committee suggest that these printing presses should 
be run on commercial lines and that every endeavour should be made 
to bring out low priced publications which may be useful to the stu
dents and to the public.
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CONCLUSION

191. Education is a comply subject; with the complexity of society, 
education is also becoming more and more complex and difficult. The 
ancient Greek ideals of Athenaeum or peripatetic classes of Socrates, 
Plato or Aristotle or the ancient Indian ideals of Tapovans or Ashrams 
of Yajnabalkya. Maitrayee, Vedavyas, Parashara, Kapil, etc. cannot 
satisfy the needs of present day education. Education in the early 
ages was mostly connected with religion or religions instituti<ms. This 
continued even upto the middle ages. In India, we see that the 
famous Universities like Vikramsila, Takshila, Nalanda. etc., or the 
scholastic institutions attached to the churches of middle ages were 
the expression of religirni-orlented education. The beginning of the 
theory of modern education may b« traced to Rousseau whose educa
tional, ideas were mainly put in the Emile. His theories both in the 
Social Contract and the Emile gave rise to social revolutions leading 
to the emergence of the modem age. After him, we can mention 
three important names in the history of Western Education— 
Pastalozzi, Froebel and Spencer. It may be said that the first secu
lar outlook of education was taken by Herbert Spencer who was an 
agMiostk, if not an atheist. Education b  no longer just a decoraticm 
for the mind,- as dress or uniform is a decoration for the body. Edu* 
cation must be purposeful. Spencer in his ‘Essays on Education* 
admitted two phases of education—one of guidance and the other of 
purpose. These two aspects of education are more significant for a 
welfare State like India.

After Herbert Spencer education has travelled a long way. Edu* 
cation has got very much a pragmatic value now, as it has to supply 
the insiHration to ttie new generatimi for the achievement of the 
socio-economic <ril»jectives. The word ‘education’ derivatively would 
mean ‘to bring about what is latent in the man’. The corresponding 
wMds in Sandurit are ‘Vidya’ and ‘Jnan’ both signifying the urge to 
know. It might have originally meant in both European and Indian 
contmts, to bring out the divinity from within the man or to intros
pect die divinity inside tiie man. But the Committee think that In 
(he fnwsent social order, die contents of th« word ‘education’ kave

CHAPTER IX
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<hanged far from its original derivative meaning either in Latin or 
in Sanskrit. As stated by Spencer, education is to provide guidance 
and is to serve a purpose. Wilhoul guidance, purpose cannot be 
served. What is the purpose to be served? In a democratic welfare 
State like India, the purpose of education should be to train up ihe 
next generation as good citizens, conscious not only of their rights 
but also of their obligations and responsibilities to the society.

That is why it is necessary that education should not be limited 
only to the class-rooms. The Committee feel that it should cover the 
wide range of life of the students as was perhaps embodied in the 
ancient Indian ideals of ^Antevasin of the Ashrams.

From this point of view, there should be intimate contact between 
the students and the teachers— f̂or which residential institutions would 
be preferable. Succcss ol any residential institution would depend 
on the teachcr with the required character. But the Committee rea
lise that in a country like India with limited financial resources, that 
is not possible in the near future. As the next best alternative the 
University Grants Commission has been trying to introduce tutorial 
and preceptorial systems and guidance and counselling scheme. The 
Committee feel that these should be introduced more extensively and 
effectively so that the te::*chers may have some contact with the stu
dents even outside the class hours.

Education is an integrated and continuous process starting from 
the pre-primary to the highesl stage and from one discipline to the 
other. Hence there should be coordination in the different phases 
and stages of education. The Government of India have set up the 
University Grants Commission for ^promotion and coordination of 
Universiiy education' and for determination and maintenance of 
standards of teaching in Universities. The Committee feel that with 
ibis limited scope, the University Grants Commission cannot really 
fulfil the purpose which higher education is meanl to fulfil today. 
The Committee would like to stress that education has to be taken as 
t  comprehensive discipline even though it may have to be phased 
out into different stages, according to the age of the student or accord
ing to the age-wise mental development of the student. The edifice 
o f University education can hardly be built up without a proper base. 
Unless an integrated scheme is drawn up f^r the development of 
education as a whole and imless an overall authority is set up to 
supervise the guidance and purpose of education from the pre-primary 
*to the university stage, Ihe Committee apprehend that the real pur
pose of the University Grants Commission or of education cannot be 
fulfilled.
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The Committee note thait edwcatien is no longer the exclusive 
jirivilege of the richer few. It is the purpose and aim of the GoV-̂  
eminent that education shovdd spread down to the lower strata of 
society also and in fact it has reached tiiem. The Government have 
introduced a niunber of schemes to help the students of weaker and 
backward communities to prosecute higher studies and have arrang
ed stipends and scholarships for them.

The Committee are distressed to note that a class distinction in 
educatitm is developing in so far as there is a qualitative distinction 
between the standard of education available to the richer section 
and that available to others. The Committee apprehend that this 
discrimination in ttie impressionable age is likely to affert the 
mental build-up of both the sections—the richer students tending 
to develop aa i^tude of superiority and arrogance and the poorer 
students an attitude of being deprived of. their dues aT«d ĥus mani- 
testing an attitude of defiance and *fight against’.

.. The Comouttee feel that the Government should see that such 
a wide disparity in education available for the richer and potM-er 
■ectimis should be removed. The Committee further feci that in a 
poor country like India committed to the spread of education for the- 
whole nation, education should not be made costly but should be 
made acce.ssible to the general run of the people.

Hie Committee feel that the Government should take this aspect 
•f the matter into consideration in framing their educaJonal pro
gramme. The Committee note with regret that education has not 
received due priority. Those who are to bring up the new generation 
to man our administration, to run our development schemes and 
factories, should have been treated with greater consideration. It 
is common knowledge that the salary of the primary school teacher 
is lower that of class IV staff of the Government of India. In spite 
of the fact that quite a number of the secondary school teachers are 
high cl«s M-As. or BAs. (with Honours) having the additional quali
fication of training in teaching, their salary is more or less equal to 
that erf an Upper Division Clerk or of an Assistant in the Secretariat 
of the Govmiment of India. The Government have recognised the 
fact that for running the industrial factories, they require trained 
engineers, craftsmen and workers. But the Committee regret that 
the Government have not given that recognition to the running of 
the development schemes. As no factory can lie run without proper
ly trained staff b^^ning from the highest executive down to the 
man handling the machine, similarly the mechanism of a developfaiic
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^otooiny cantiot be run without properly trained personnel in every 
sphere of administration and public life; and the task ol thdse train- 
htg the necessary personnel has to be taken up by the tead i^  from 
the primary upto the University stage. While the Committee on the 
one liand would urge the Government to treat the teachers at par 
with other public servants, they would on the other hand urge upon 
the teachers to take their profession with a missionary zeal and a. 
spirit of service to the nation and to avoid picking up trade union 
attitude for the redressal of their grievances.

The Committee have noted that there are a number of institu
tions imparting higher education which are outside the scope of the 
University Grants Commission, as for example, the Indian Institutes 
of Technology. The Committee would suggest that the scô te of th# 
University Grants Commission should be widened to include aH 
sectors of higher education and should not be limited only to univer
sity education. The Committee would also suggest that in view of 
the magnitude and importance of the problems facing it, the Com* 
mission should have at its disposal considerably larger funds. The 
Committee are not oblivious of the present financial stringency; 
nevertheless they feel that education should get top priority as with
out properly trained generation of young men, all our development 
programmes may become futile.

It should be realised that education also has to give economic 
return in the form of efficient running of the development pro
grammes. whether in the field or in the office. In this connection, if 
necossnry, the Government may also consider the feasibility of im
posing an education cess to finance educational programmes at all 
levels.

The Committee suggest that the functions of the • University 
Grants Commission should also be extended further and it should 
be clearly mentioned that in addition to promotion and coordinati<», 
the University Grants Commission should take up in right earnest 
the question of guidance. The Committt^ feel that this is parti
cularly important in view of the present tendency among the sto  ̂
dents of a growing spirit of defianre.

The Committee have also dealt with the unsatisfartory state 
affairs of the afiiiialed colleges of the State Universities. About 

of the students come from the affiliated colleges. The Univw* 
sity Grants Commission should have extended its help and coopera
tion to the Bon-govemment affiliated colleges where the standard 
of education and discipline is generally low. Unl^s the standard 
for the majority of stildents is maintained at the ander-graduat« 
sKage, the Committee feel that if would be a futile attempt to promot*
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standard at the post*graduate stage. The present distinction of giv
ing maintenance grants to the Central Universities only and not 
to the State Universities has not appeared to the Conunittee to be 
wise and pmposeful.

' The Committee also note with concern the unplanned growth of 
new universities in the recent past.' Some of the universities have 
been established without the consultation or eVen the knowledge 
•f the University Grants Commission. The Committee feel that the 
Central Grovernment should have taken up the matter with the 
State Governments concerned. The States should generally abide 
by the advicc of the University Grants Commission in the matter 
of establishment of new universities. They feel that it should have 
%een impressed on the State Governments that instead of having 
a:i illequipped university, the purpose of higher education would 
have been better served by having a well-equipped college or a 
University centre, leaching even upto the post-graduate classes. The 
Committee have also suggested that new university centres teaching 
upto the post-graduate classes may be opened in ccr(ai;j bifj univer
sities especially •where the congestion of students renders the atmos
phere in the miivcrsity unhealthy and unacademic.

The Conuniiitee also note M’ith regret that in many, if not most 
•f the Universities, the prescribed curricula are not covered by class 
lectures or by tiiiorials. The Committee note with conccrn that in 
some universities only as low as 500 to 600 classes are held which 
would come to about llft /120 working days in a year. The Committee 
hope that the University Grants Commission/Government wil’ Jake 
•teps to remedy this state of affairs to ensure that classes arc held 
lor larger nnmber of days so that the curricula may be covered either 
by usual class lectures or by tutorials.

The Cmnnittee think that the University Grants Commission 
have taken op a number of extra-curricular schemes having more or 
less the same objectives, but none has been pursued with the desired 
teriousnes.s. While the Guidance and Counselling Scheme and the 
Schemes relating to University Campus, the Gandhi Bhavan, the 
Hobby Woilshops, the Planning Forums etc., are quite commenda
ble in themselves, the Committee feel that there is scope for coordi
nation and limiting the number of schemes so as to ensure their pro
per implementation. The Committee would like to stress the !mpor« 
tance of providing facilities for recreation games, outings, etc. parti
cularly to tbe students of affiliated non-Govmmient colleges.

Hie Committee think that the Univereity Grants Commission 
within its limited resources and limited authority, has been trying 
t» pofonn ■ very dilBcnlt tadL It has been able to a certain extent

1S8



to coordinate the efforts of the different States and the Universitie* 
and also to help maintain some standard of education. Bnt the Com
mittee feel that with 'Education’ being; a State subject under the 
Constitution, the University Grants Commissien cannot be expected 
to perform any miracle in the field of higher education. In a federal 
state, an organisation like the University Grants Commission can 
function efficiently only with the willing cooperation of die different 
States in the interest of the whole nation and of the States them* 
selves. The Committee hope that it will be possible for the Govern
ment to volve some code so that the advice of the University Grants 
Commission Is accepted by the State Governments as a matter of 
convention in the sphere of higher education. The Committee v'ould 
also like the Central Government to take some interest in the im! 
provement in the standard of secondary and primary education. 
Otherwise, university education programme in India may end as an 
attempt to build up a peak without building the fundation.

ARUN CHANDRA GUHA,

Chairman, 
Estimates Commictee.

New Delhi,
15th April, 1966.
25th Chaitra7 1888 (Saka)7
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A m N D iZ  I

(W * B «r »4)
Sm^iimtth(mingthecemposuimoftheUmvemty Grama Commmiou 
aHi,ialio,̂ umnng the details of queUjfications, etc. of the Mmbert

the Commission

Age
years months

QualificatioDs

I. Dr. D. S. K.othari . Chairman 59 9 M.Sc. Ph. D. FN
a. Shri S. R. Das, Vice-Chancellor,

Visvt-Bharati Monber 71 7 Bar-at-Law
3. Shri D. C. Pavate, Vice<3ian-m ccllor, Kamatak University . D0.I 66 9 M.A. (Cantab)
4- Dr. D. S. Reddy, Vice-Chance

llor, Osmania University Do. 69 0 M.A. (Hon.) 
Oxford.

5- Shri P. N. Kirpal, Secretary 
(Education) Ministry of Edu
cation, New Delhi Do. 57 0 M.A.,LL.B.

6. Shri T. P. Singh, Secretary, 
Ministry o f Finance, New
Delhi . . . . Do. 53 0 I.C.S.

7. Pandit H.N.Kunzru, Mem
ber Plvliament . Do. 79 0 B.Sc., L.L.D. D. 

Lit.
1. Professor A.R. Wadi Do. 77 11 B.A. (Bombay) 

Barat-Law.
9. Shri B. Shiva Rao, 85 Lodhi

Estate, New Delhi Do. 75 2 M.A.
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APPENMX n

(Vide para 8)

Copy of the Opinion of the Attorney General on the question whether 
the University Grants Commission under sections 12(b) & (c) of 
the University Grants Commission Act, 1956 is competent to g iv  
maintenance grants to institutions which are deemed to be Unir- 
versities, etc.

OPINION

The Question is whether ‘maintenance’ grants can be given by th» 
University Grants Commission to a University other than a University 
established or incorporated by or under a Central Act. The relevant 
section of the Un'versity Grants Commission Act, 1956, is section 12, 
the material portion of which is as follows:—

“ 12. It shall be the general duty of the Commission to take, in 
consultation with the Universities or other bodies concern
ed, all such steps as it may think fit for the promotion and 
coordination of University education and for the determina
tion and maintenance of standards of teaching, examination 
and research in Universities, and for the purpose of per
forming its functions under this Act, the Commission may— 

* * * * * * * *

(b) allocate and disburse, out of the Fund of the Commission, 
grants to Universities established or incorporated by or 
under a Central Act for the maintenance and develop
ment of such Universities or for any other general or 
specified purpose;

(c) allocate and disburse, out of the Fund of the Commis
sion, such grants to other Universities as it may deem 
necessary for the development of such Universities or for 
any other general or specified purpose;

Provided that in making any grant to any such University, th* 
Commission shall give due consideration to the develoi>- 
ment of the University concerned, its financial needs, th« 
standard attained by it and the national purposes which it  
may serve.”
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2. Sub-sectioji (b) says what grants may be made to a limited- 
class of Universities, that is to say, Universities established under a 
Central Act, Sub-Section (c) deals with grants which may be made to
other Universities. The wording of the two sub-sections is otherwise 
the same. While sub-section (b) allows the commission to make a 
grant for maintenance and development, sub-section (c) speaks only 
of a grant for development. It is to be presumed that this difference ' 
was deliberately made by the Legislature and that the Legislature 
Intended that the Commission should be empowered to make a grant 
for ‘maintenance’ only to the Universities mentioned in sub-section
(b) and not to those in sub-section (c) and full weight must be given 
to the difference that has been made.

3. The class of grants comprised in the word grant, for main
tenance in sub-section (b) must, I imagine, be a very limited one. 
Under its functions as defined in the main part of section 12, the duty 
of the Commission is to take all such steps as it may think fit for ‘the 
promotion and coordination of University education and for the deter
mination and maintenance of standards of teaching, examination and 
research in Universities.’ It is for the performance of those functions 
that the Commission can make grants whether under (b) or (c ) . 
Under both sub-sections a grant can be made for development which 
would include the promotion eind coordination and the determination 
and maintenance of standards. No doubt, the word ‘maintenance’ in 
sub-section (b) has not the same meaning as the words ‘maintenance 
of standards’, Isut if a grant is made to any University for develop
ment which would include determination of standards of teaching 
and improving them, it is difficult to say that a further grant in order 
to keep up the standard and not to allow it to fall cannot be made as 
a grant for development although in a sense it may be for main
tenance. The words occuring in both the sub-sections ‘for any other 
general or specified purpose’ cannot obliterate the difference arising 
from the fact of the omission of the word ‘maintenance’ in sub-section.
(c ) . Some meaning must be given to the difference. A maintenance 
grant falling within sub-section (b) but not within (c) must be one 
which caimot reasonably be included in development. It must there
fore as I have said before a-very limited and narrow sub-section. I 
take it that the Auditor General and the Accounts Committee had a 
clear conception of what a maintenance grant is which falls under
(b) but cannot be included in the general words ‘development of the- 
Universities or for any other general or specified purpose’. In my 
opinion that kind or grant can only be made to the Universities men
tioned fa sub-section (b).

4. It has been sought to justify such a grant under sub-section (c> 
by  reason of the fact that under section 3, the Central Government'
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can, by notification declare any instHution for higher education other 
than a University to be deemed to be a University for the purposes of 
the Act and on such a declaration being made all the provisions of 
the Act shall apply to such institution as if it were a University within 
the meaning of section 2 (f). It is argued that since all the provisions 
of the Act are to apply, sub-section (c) of section 12 would also apply.
I am unable to agree with this argument. If it is correct, then the 
omission of the word ‘maintenance’ from sub-section (c) has no mean
ing. It is not to be supposed that the Legislature has made a distinc
tion without any meaning. No doubt, under section 3 certain institu
tions can be deemed to be Universities and all the provision in terms 
is restricted to a certain kind of University; then, in my opinion, the 
deeming provision cannot be invoked to do away with that limita- 

' tion. Section 12 (c) is, as it were, an exception to the rule under Sec
tion 3 that the whole act shall apply to all institutions which are deem
ed to be Universities. It is to be noted that under sub-section (f) of 
section 2, Universities are divided into two classes. The first is a 
University established or incorporated under Act—Central, Provincial 
or State, and the second, any institution which is recognised by the 
Commission in consultation with the University. Presumably such 
institution is one connected in some manner with a University or 
under its control, whereas institutions which are deemed to be Uni
versities under section 3 are not so connected. But even if an institu
tion is recognised as a University under section 2(f) and is, therefore, 
a University and not deemed to be a University, sub-section (b) of 
section 12 could only apply to a University incorporated under a Cen
tral Act. I should add* that though under Section 3 an institution is 
to be deemed to be a University it does not say that such an institu
tion shall be deemed to be a University established under a Central, 
Provincial or State Act. However, in sub-section (c) of section 12, the 
words ‘other Universities’ would include Universities under a Pro
vincial Act or a State Act and an institution recognised under Sec
tion 2 (f) and 9n institution deemed to be a University under section
3.

In my opinion, therefore, ‘maintenance grants’ can be made only 
the classes of Universities specifically mentioned in sub-section (b).

Sd /.
C. K. DAPHTARY
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APPENDS IB
{Vide'Pan. 7)

I List 0/ Vice-Chancellors of Indian Umvmitits

SI. Name and address of the Universi^ Name o f the Vice-
No. Chancellor

I 2 3

I Agn University, . . . . Dr. Shri Ranjan.
2 Aligarh Muslim University, Aligarh Nawab Ali Yavar Jung.
3 Allahabad University, AUahabad Shri R. K. Nehru,
4 Andhra University, Waltair Dr. A. D, Narayan.
5 Andhra Ptedesh Agricultural University, 

Rajendra Nagar, Hyderabad.
ShriO. PullaReddi.

6 Annamalai University, Annamalainfigar, Dr.C.P. Ramaswami
P.O. Aiyar

7 Banaras Hindu University, Varanasi Shri N. H. Bhagwati.
8 Bangalore University, Bangalore , Dr. B. D. Baroia.
9 Bhagalpur University, Bhagalpur . Dr. Bhirgimath Nary an 

Singh.
10 Bihar University, Muzaffarpur (Bihar) . Dr. P. L. Shrivastava.
II Bombay University, Bombay Dr. R. V. Sathe.
12 Burdwan University, Burdwan (W.B.) Dr. D. M. Sen.
13 Calcutta University, Calcutta Dr. B. Malik.
14 Delhi University, Delhi Dr. C. D. Deshmukh.
15 Gauhati University, Gauhati Dr. M. N. Goswami.
16 Gorakhpur University, Gorakhpur Prof. Madan Mohan.
17 Gujarat University, Ahmedabad ShriLalbhai Ratanji Desai.
18 Indira Kala Saogeet Vishwavidyalaya, 

Khairagarh (M.P.)
Shri P. N. Ch n ore.

19 Indore University, Indore Shu H. S. Kamath.
20 Jabalpur University, Jabalpur Dr. Dhirendra Veima.
21 Jadavpur University, Calcutta-32 . Dr. T. Sen.
22 Jammu & Kashmir University, Srinagar Prof. T. M. Advani.
as Jawahar Lai Nehru Krishi Vishwavidya- Dr. J. S. Patel.

laya, Jabalpur.
24 Jiwaji University, Gwalior . Shri S. S. Bhandarkar.
35 Jodhpur University, Jodhpur Dr. Ram Behari.
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26 Kalyanii Univec8ity,,P.O. Kalyaoi' (W3 .)
27 Kamcshwar Singh Darbhanga Sanskrit

Un’vsrstty, Darbhaqga-
28 Kamatak University, Dhamar 
^9 Kerala University, Trivandrum'
30 Kurukshetra University, Kurukshetra
31 Lucknow University, Lucknow
32 Madras University, Madras .
33 Magach University, Bodh Gaya (Bihar) .

34 Maharaja Sayajirao University of Baroda,
Baroda.

35 Marathwada University, Aurangabad
36 Mysore University, Mysore .
37 Nagpur University, Nagpur .
38 North Bengal University, P. O. North

Bengal University, Raja Rammohanpur. 
(Darjeeling)

39 Orissa University of Agriculture and
Technology, Bhubaneshwar.

Osmania University, Hyderabad
41 Panjab University, Chandigarh
42 Panjab Agricultural University, Ludhiana
43 Punjabi University, Patiala
44 Patna University, Patna
45 Poona University, Poona
46 Rabindra Bharti, Calcutta .

47 Rajasthan University, Jaipur
48 Ranchi University, Ranchi
49 Ravi Shankar University, Raipur .
50 Roorkee University, Roorkee
51 Sardar Vallabhbhai Vidyapeeth, Vallabh

Vidyanagar, Via Anand.
52 Saugar University, Sagar
53 Shivaji University, Kolhapur
54 Shrimati Nathibai Damodar Thackersey

Women’s University, Bombay.
55 Sri Venkateswara University, Tirupati .
56 Udaipur University, Udaipur
57 University of Agticultural Sciences,

Hebbal, Bangalore.

Dr. S. N. Das Gupta.
Mahamahopadhyaya Sh. 

Shridhar Vasudev.
Sh. D. C. Pavate.^
Sh. Samuel Mathai.f
Dr. Bool Chand.
Dr. A. V. Rao.
Dr. A. L. Mudaliar.
Shri Zawar Hussain.
Dr. C. S. Patel.

Dr. N. R. Tawde.
Dr. K. L. Shrimati.
Shri P. P. Deo.
Shri B. N. Das Gupta.

Shri K. Ramlah.

Dr. D. S. Reddi.
Shri Suraj Bhan.'
Shri P. W. Thapar.
Shri Kirpal Singh Narang 
Dr. K. K. Datta.
Dr. N. V. Gadgil.'
Sh. H. Banerjee.l
Dr. Mohan
Sh. Hari Krishinalal.
Dr. Babu Ram Saxena. 
Shri G. Pande.
Shri I. J. Patel.

Prof. M. P. Sharma.
Dr. A. G. Pawar.

Dr. Prem Lila V. Thacker 
sey.|

Dr. V. C. Vamana Rao. 
Dr. G. S. Mahajani.
Dr. K. C. Nai
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58 Utkal University, Vani Vihar, Bhubanesh
war.

Dr. Pran Krushana Parija

59 U. P. Agricultural University, Pant 
Nagar, P. O. Phoolbagh, Distt. Nainital.

Shri B. B. Singh.

6o Varanaseya Sanskrit Vishvavidyalaya, 
Varanasi.

Shri S. N. M. Tripathi

61 Vikram University, Ujjain . Shri Nand Dulare Bajpoyi •
62 Visva-Bharati Shantiniketan . Shri S. R. Das.

Institutions deemed to be Universities

SI. Name and address of the Director/Vice-Chance-
No. University Uor.

1 Birla Institute of Technology & Sciences, Dr. V. Lakshmi Naraya-
Pilani. nan (Director)

2 Gujarat Vidyapith, Ahmcdabad' . Shri Thakorbhai Desai
(Vice-Cliancellor)

3 Gurukul Kangri Vishvavidyalaya, Hardwar Shri Satyavrata Sidhanta-
lankar (Vice-Chance- 
Uor)

4 Indian Agricultural Research Institute, Dr. A. B. Joshi (Director)
Hill Side Road, New Delhi.

5 Indian Institute o f Science, Bangalore . Dr. S. Dhawan (Director)
6 Indian School o f International Studies, Dr. M. S. Rajaa (Direc-

New Delhi. tor)
7 Jamia Millia Islamia, New Delhi . . Dr. M. Mu|oob. (Vice-

Chancellor)
8 Kashi Vidyapeeth, Varanasi . Achaiya Birbal Singh

(Vice-Chancellor)
9 Tata Institute o f Social Sciences, Bombay Dr. M. S. Gore (Diieaor)
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APPENDIX V

( yide Para 55 & 58)

Statement shoioing the allocations made to various Univtrsities and ̂ Institution's 
deemed to bs Universities' during the Third Plan period on the basis of 

the recommendations made by Visiting Committees

Statement in respect of schemcs relating to :

(a) Development Schemes of University Departments in Sciences,
Hunn’iities anJ Social Sciences and Postgraduate Ceatres for 
Basic Midical Sciences (Calcutta and Puijab Universities only).

(b) General Schemes viẑ . Hostels (excluding Engineering hostels)
Stnff Q.urtcrs, Guest Houses, Non-Resident Student Centres, 
Hobby Workshops, Health Centres and Printing Presses.

AS ON 31 JULYy 1965

SI. Name of the 
No. University

Science Huma
nities

General Total
Alloca
tion

Grant 
paid upto
31-7-1965
in Third 
Plan

% of 
Col. 7 
to 6

I 2 3 4 5 6 7 8

Rupees in Lakhs

I. Agra i-oo 8-39 5-00 14-39 5 5̂0,420 38-30
2 . Aligarh 41-96 36 -13 39-48 117-57 63.29.575 53 84
3 . Allahabad 25 96 24-79 19-29 70-04 32 ,93,221 47-02
4 . Andhra 33-45 14-83 15-76 64-04 30,49,854 47-62
5 . Annamalai 22 32 18-03 24-73 65-08 20,09,832 44-71
6 . Banaras 55'47 4 5-18 15-6 1 116 -26 74,92,484 64-45
7 . Bhagalpur 16-74 5-39 1 3 3 1 35-44 4.36,105 12 -3 1
8 . Bihar . 20-11 4-22 15  03 39-36 8,26,572 21-0 0
9 . Bombay 14-38 i8-6i 16-54 49-53 7.54.892 15 -2 4

10. Burdwan 22-79 16-94 10-30 50-03 32 ,71,018 65-38
I I .  Calcutta 6 4 1 4 20-44 31 58 I i 6 ' l 6 42,96,608 3 6 -99
12 . Delhi . 67-29 5 1 -33 24-36* 142  98 67,55.495 47*25

200
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13- Gauhatl 32 ID 6-14 26-97 65 21 27,74,011 42-54
14. Gorakhpur • 20 65 22-42 6-63 49-70 18,32,038 36-86
15. Gujarat 25 24 17-86 11-26 54-36 31,32,630 57 63
16. Jabalpur 29 13 26-93 8-57 64-63 23>56y419 36-46
17. Jadavpur • • 20 17 12-85 13-20 46-22 25.01,391 54-12
18. Jiwaji . I 40 00-50 1-90 50,000 26 32
19. Jammu &

Kashmir 22 46 9-76 11-76 43 98 20,88,776 47-38
20. Jodhpur 15-90 6-47 9 84 32-21 9,38,812 29-15
21. Kalyani 25-29 5-45 12-45 43 19 15.40,500 35-67
22. Kerala 37-37 33-80 II-o6 72-23 26,14,741 36-20
23. Karnatak 40 05 12-30 22-62 74-97 49,40,372 65-90
24. Kurukshctra . 12-20 14-15 18-09 44-44 21,32,300 47-98
25. Lucknow 28-02 14-08 9-72 51-82 23,61,516 45-57
26. Madras • 45 38 14-65 8-33 68-36 30,35,628 44-4*
27. Magadh 13-89 10-72 12-53 37-14 2,26,000 6-08
28. Baroda 26-38 19-60 31-58 77-56 45,31,639 58-43
29. Marathwada 32-69 13-04 0-51 46-24 21,53^476 46̂ -57
30. Mysore 42-16 22-30 17-07 81 53 61,75,065 75-74
31. Nagpur 26-95 19-19 7-76 53 90 15,55,037 18-53
32. North Bengal 2-75 0-25 18-50 21 -50 12,06,649 56-12
33. Osmania 42-22 II  59 19-21 73-02 32,40452 44-38
34. Punjab 71 -66 49-51 34-17 155-34 121,71,991 78 36
35. Punjabi 9 05 14-27 5-96 29-23 9,26,078 31 63
36. Patna ■ 22-14 23-28 25-25 70-67 27,56^435 39-00
37. Poona • 19 83 19-92 8-37 48-12 34,41,965 71-53
38. RabindraBha-

rati O- II • • O- II 11,000 100 00
39. Ravi Shankar- 2-83 1-33 4-16 000
40. Rajasthan 37-29 17-47 20-37 75-13 46,97,800 62 53

41. Ranchi 21-54 11-59 15-20 48 33 7,77,000 16-08
42. Roorkee 17-13 1-70 7-49 26 32 I7.5I.37I 66 54
43. S.V.V.Peeth . 19 59 7 50 21 53 48 62 38,88,723 79-98
44. Saugar • 29-95 15-75 17-81 63 51 41,54,766 65-42

45. S.N.D.T.
Women’s 9 40 ’ 14 10 5-80 29-30 20,11,848 68-66

46. ShivaH . 15-52 5-00 5 65 26-17 7,63.988 29-19

140(Aii) LS—14.
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I 2 3 4 5 6 7 8

47. Sri Venkates-
wara . 27-93 19-46 20-18 67-57 29.94.978 44.32

48. Udaipur 3-50 3-50 143,000 40-86
49. Utkal . 17 13 8-41 24-95 50-49 27.76.030 54-98
50. Sanskrit Var

anasi 7-37 3-21 10-58 6,50,000 61-44
51. Vikram 28 15 14-75 11-79 54 69 ‘ 21,52,591 39 36
52. \%va-Bharati 26-02 19-91 46-96 92-89 • 31,20,558 33-59

Institutions deemed to be Universities

53. Gumkul Kan- 
gri 5-35 5-70 4-58 15-63 4,06,200 25-99

54. Gujarat Vidya- 
peeA

I
12-66 12-66 ■2,25,000 17-77

55. Indian School 
of Interna
tional Studies 7-33 1-53 8-86 4,34,628 4906

56. Indian Insti
tute of Science 25-84 12 02* 37-86 23.54.540 62-19

57. JamiaMillia
Islamia 0-25 4-50 5-50 10-25 1,14,000 11-12

58. Kashi Vidya-
peeth . 6-54 6-54 1,78,000 27-22

1335-28 850-01 796-28 2981 -57 14,42.50.99 I
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APPENDIX Vn

{Vide Para No. ' 69)

Statement shomng the average annul cost per pupil in Indian Universities 

Cost per student—University-wise ; i960

University

Agra .
Aligarh 
Allahabad 
Andhra 
Annamalai ■
Banaras 
Baroda 
Bhagalpur .
Bihar 
Bombay 
Burdwan 
Calcutta 
Delhi 
Gauhati 
Gorakhpur .
Gujarat 
Indira Kala Sangit Vish 
Jabalpur 
Jadavpur
Jammu & Kashmir 
Kamatak 
Kerala 
Kurukshetra 
Lucknow 
Madras 
Marathwara 
Mysore

Vidyalaya

Cost per pupil

Rs.
520-44 

1323-61
600 85 
681 02 

1114-87  
2034-55 

922 70 
329-48
367-93
554-27 
340-04 

443-81 
1123-99  
478-86 
442 03
521-92  
n.a.

609-72 
1394-09 
377-36 
767 36
532 II 

2346-61

539-33
818-30 
801-40 
609-83

205



University Cost per pupil

206

Nagpur 710 14
O sm an ia ....................................................... ........  726-56
Panjab . . . . . 656 58
Patna . . .  . . . 1131-64
Poona . , . • . . . 666-87
Rajasthan................................................................ 707-60
R a n c h i ................................................................ 610 *o6
R o o r k e e ..............................................  3482 37
S.V. V id y a p e e d i .............................................. 765-52
S a u g a r ................................................................ 660 24
S.N.D.T. Women’s College . . . .  535 42
Sri Venkateswara .....................................926 84
U.P. Agricultural Univ............................................. 1440-50
Utkal ....................................................... 664-53
Varanaseya Sanskrit

Visvavidyalaya . . . . . .  n.a.
V ik r a m ................................................................ 877-67
Visva-Bharati ..............................................5106-56

Source —Ministry of Education.
N ote The figures relate to both University Deptts. and Affiliated 

Colleges.



APPENDIX Vm

(Vide P m  69)

Statemm shomng State-wiu average annual cost per pupil in Indian
Universities

Cost per student—Statewise.

1960-61

State Cost/per Pupil

Andhra 735-39
Assam 47S86
Bihar 529-55
Gujarat 61762
Jammu & Kashmir 377-36
Kerala 532-II
Madhya Pradesh 73848
Madras 835 16
Maharashtra 787 01
Mysore 446-86
Orissa 664 63
Panjab 659 12
Rajasthan . 70760
Uttar Pradash . 755-46
West Bengal 469-79
Delhi 112399

ao7



APPENWXIX

(Vide Para 73)

N0te dttailing tAe stÂ ecxs <md fite m e^ fields a> be intensivefy develope 
in various centers of Advanced Study alongwith the dates of issue of 

the sanction letters by the University Grants Commission.

I. SCIENCE

Date of 
Sanction
■ letter

Physics
1. Theoretical Physics and Department o f Physics and Astro- 31-8-63

Astrophysics physics, Delhi University,
Delhi.

2. Radiophysics and Elec- Institute of Radiophysics and 31-8-63
tronics Electronics, Calcutta Univer

sity, Calcutta.

3. Giystallography and Bio- Department of Physics, Madras 31-8-63
physics Uuiversity, Madras.

Chemistry
4. Chemistryof Tex tile Fibres Department o f Chemical Tech- 2i-<>-63

and Dyes nology, Bombay University,
Bombay.

5. Chemistry o f Natural Pro- Department o f Chonistry, Delhi 31-8-63
ducts. University, Delhi.

Botany

6’ nantMoiphologyandEm- D epa^ent o f Botany, Delhi 31-8-63
biyology University, Delhi.

7. Plant Ffithology and Myco- Department o f Botany, Univer- 31-8-6
logy sity o f Madras, Madras.

Zoology

8. Cell Biology and Endo- Department o f Zoology, Delhi 31-8-63
crindogy University, Delhi.

208
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9. Marine Bidogy

Geology

10. Himala3wi Geology and 
Palaeonotology

11. Structural Geology, Geo- 
morphology, Petrology and 
Mineralogy.

Mathematics

Department o f Marine Biology, 
Porto Novo, Annamalai Uni
versity, Annamalainagar.

Date of 
sanction 

letter.

31-8-63

Department o f Geology, Ptojab 16-10-63 
University, Chandigarh.

Department o f G eolo^andAp- 31-8-63 
plied Geology, University o f 
Saugar, Sagar.

12. Pure Mathonatics .

13. Applied Mathematics

Department o f Mathematics, iS-3-64
Bombay Universi^, Bombay 
(in collaboration with the T^ta 
Institute of Fundamental
research, Bombay).

Departoent of Applied Mathe- 31-8-63 
matics, Calcutta University 
and Department o f Mathe- 
matic, Jadavpur University 
Calcutta.

14. Pure Mathematics

Astrmomy

Deparpnent o f Matfiematks 16-10-63 
Fujab University, Chandi- 
gaiii.

15. Experimental Astronomy. Depaitment o f Astronomy and
Nizamia Observatory, Osma- 
nia University, Hyderabad.

22-9-64

II. HUMANITIES AND SOCIAL SCIENCES

Economics

16. Public Finance and Indus- Department o f Economics, Bom- 2-9-63
trial Economics. bay University, Bombay.

17. Economics o f Develop- Department o f Economics, Delhi 3-{h63
ment and Economic History University, DeUu.
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i8. Asricultiiral Economics

History

19. Ancient Indian History 
and Culture

PMlosophy

20. Philosophy (Indian)

2 1 . Advait a and allied systems 
Philosophy

22. Metaphysics

Sanskrit

23. Sanskrit Literature 

Liaguisucs

24. Af^died Linguistics

25 . Diavidian Linguistics 

Education

26. Educational Research

Gokhale Institute o f Politics and 
Economics, University o f 
Poona, Poona.

Department o f Ancient Indian 
History and Culture, Calcutta 
University, Calcutta.

Department o f Philosophy, Ba- 
naras Hindu University,
Varanasi.

Department o f Philosophy, 
^ d ras University, Madras.

Depvtment o f Philosophy, 
Vim-Bharati, Santiniketan.

Date c{' 
sanction 
letter

2-9-63

Department of Sanskrit, Uni- 
ven i^ of. Poona, Poona.

Deccan C o ll^  Post-graduate 
and Res<»rch Institutt, Uni
versity. o f Poona, Poona.

Department o f Linguistics, An- 
namalai University, Annama- 
lainagar.

DqMD^ent o f Education, M.S. 
University of Baroda, Baroda.

13 -12 -6 3

1-4-64

10-3-64

21-9-63

12 -3-6 4

2-9-63 

16-10-63

zo-12-63



APPENDIX-X
{Vide Para 75)

Statement showing the grants allocated to each Centre of Advanced Study 
during the Third Plan and grants released upto the 20th July, 1965.

Grants 
sanctioned 
during the 
Third Flan

Grants 
released 

upto 20-7-65

Total NR& 
R

SCIENCE CENTRES

Delhi University :
1. Theoretical Physics and Astrophysics .
2. Chemistry of Natural Products
3. Cell Biology and Endocrinology .
4. Plant Morphology & Embroyology

Calcutta University ;
5. Radio-Physics and Electronics
6. Applied Mathematics. . . . .

Annamalai University :
7. Marine B i o l o g y .....................................

Bombay University :
8. Chemistry of Textile Fibres and Dyes
9. Pure Mathematics . . . . .

Madras University:
10. Biophysics and Ciystallography
11. Plant Pathology and Mycology .

Pwyab University:
12. Himalayan Geolo^ and Palaeontology
13. Pure Mathematics . .

(Rs. in lakhs) Rs.

9-55 
12*22

9 58
10-14

1 1 -77 
10*02

10*46

8*60

403

9*82
9*o6

8-97
6*09

1,88,538
5,96,227
2.68.000
4.55.000

3,19,994
1,55,449

5,73,500

3.59,515
1.60.000

2.60.000

1,30̂ 471

1.10.000 
1,41,500

211
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I 2 3

Saugar University :
14. Structural Geology, Geomoiphology, 

Petrology and Minerology

(Rs. in lakhs)
Rs.

10-51 4»40,5«>
Osnumia University :
15. Astroaomy . .  ̂ . 7*62 45,200

HUMANlTffiS 145 64 42*03,894
Atmamcdai University :
16. Dravidian Linguistics . . . . 4-67 ‘ 1,43,000
Baroda University :
17. Edacatioiwl Psydiology & Students Coun

selling C e n t r e ..................................... 7-88 2,18,500

Bcmbay University:
18. PubHc Finance and Industrial Economics 5 05 72»I74
Banaras Hindu University :
19. Philosophy (Indian) . . . . 5-94 70,000

Calcutta University :
20. Andait Indian History and Culture . 5-39 1,46.500

DeUd University :
21. Economics of Development & Economics 

History..................................... 2-75 58,180

Madras University :
22. Philosophy (Indian)' . . . . 3-93 91,400

Poona University :
23. Agricultural Economics . . . . 6-44 3,84,000
24. Sanskrit Literature..................................... 5-47 2,19,000
25. Applied Linguistics..................................... 9*84 6,41,800

Visva-Sharati University :
26. Metaphysics (Philosophy) 3*i« 1*80,987

H uamnitibs 60 46 22,25*541
S cience . . . . ' 145 64 42.03,«94

T o tal  . . . . 206 10 64>2M 35



APPENDIX XI

(Fuie Para 88)

Statement shaioivg observations made by the Universities regarding the 
general assessment oj the impact oj Three Year Degree Course.

S. No. University Observations

r Aligarh

2 Andhra .

3 Annamalai'

4 Banaras Hindu University

5 Bhagalpur

6 Calcutta’ .

Generally the standards have improved. 
They would have further improved 
if the three-year degree course was 
adopted by U.P. also as the University 
is located in U.P.

The non-recurring grants provided imder 
the scheme certainly benefited the 
affiliated colleges in improving the 
laboratories and general accommo
dation required for teaching pur
poses. The students are provided 
with facilities and as such the stan
dards of ̂  undergraduate education 
will certainly improve. It is too 
early to estimate the impaa of the 
scheme on the improvement of stan
dards of undergraduate education.

The question has not yet been studied 
scientifically, but a slight improve
ment is noticeable.

Standard is improving on account of 
intensive programme of lectures, se
minars, tutorials and praaicals.

The 8<^eme has improved the standard 
of education.

It is felt that the old scheme was work
ing better. The present schone has 
not attained the success hoped for. 
If however, this is to be con^ued, 
vital changes are necessary with re-

Srd to curriculum, syllabus, time 
r examinations and improvemoits of 

standard of teaching in English and
213
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co-ordination with the Higher Se
condary courses to make it more 
successful. It is desirable to con
sider whether the structure may be 
remodelled within the frame-work of 
the Three-Year Degree Course.

7 Gauhati It has not been possible to give a spe
cific assessment on the improvement 
of the courses of studies after Three- 
Year Degree Course is introduced. 
But one thing can be said that it 
will yield better result on the standard 
of education.

8 Gujarat

9 Jabalpur

lo  Jadavpur

II Jodhpur

The first batch of graduates will come 
out in 1965. It is therefore not 
possible to make any assessment 
of its impact at this stage. Some 
important academic reforms have how
ever been introduced to synchronize 
with the new pattern. These are (1) 
Tutorial System (it) Internal Eva
luation (tit) General Education. Fa
cilities of funds and personnel are 
serious handicaps.

Three-Year Degree Course scheme was 
introduced in the University with 
effect from 1960-61 and it is pre
mature to judge the full impaa of 
the same. Teaching facilities have 
no doubt improved in the colleges 
which have received grants under the 
scheme.

A comparative assessment is not pos
sible as the University introduced 
the new scheme of Three-Year Degree 
Course since its very inception.

With examination at the end of each 
year, the students find it easier to 
prepare for the examinations in the 
limited Courses for study. It is a 
step towards raisiiw of standards. 
TTiree-Year Degree Course should be 
continued.
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ti  Ramatak

13 Madras .

14 Magadh .

15 M.S. University of Baroda

16 Marathwada

17 M ysore .

As a result of the introduction of the 
Three-Year Degree Course, it has been 
possible to maintain fairly good 
academic standards, mainly because 
there is continuity in the teaching 
of certain subjeas. A more inten
sive teaching of English is provided at 
the pre-university course, after which, 
the student wh<.n he enters upon 
the Three-Year Degree Course will 
be in a better position to understand 
the leaures in English. All this 
was possible in Three-Year Degree 
Course. As a result of the liberal 
financial aid given to improve the 
laboratory facilities and library faci
lities, the standard of education has 
considerably improved on account 
of better facilities by way of buildings, 
better laboratories and better library 
facilities etc.

The scheme has led to all rcund im
provement in this university on
the standards of undergraduate edu
cation.

The scheme has not improved the 
standard of education, rather it has 
lowered down the results.

On account of study of three-year
instead of two, the student gets 
a deep and thorough knowledge of 
the subjea of his studies.

It is general experience of the teachers 
concerned that the quantum of know
ledge imparted during the Three- 
Year Degree Course is in no way more 
than under the old Two-Year Degree 
Course.

The gap between the standard and
quantum of the syllabi c f the sub
jeas to be studied at the secondary 
school level and at the P.U.C. 
level is so big that students coming 
from second^ sdiools require a
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i8 Nagpur .

19 North Bengal .

20 Oamania.

considerable amount of time to ad
just themselves to the new courses 
and enable to follow the tuition 
at the P.U.C. level. The change 
of place and the change of environ
ment also contribute to this factor. 
This period will vary between three 
and six months. TTius before the 
students are in a position to follow 
the tuition at the P.U.C. classes, 
they are faced with the approach 
of the examinations and consequently 
their performance which will be 
decisive factor in their lives will fall 
far short of what could legitimately 
have been expected under normal 
circumstances. A higher percentage 
of talented youngman is thus wanted 
by the introduction of P.U.C.

rhe three-year degree course is designed 
to meet a higher standard o f scienti
fic and other fields while the P.U.C. 
with its heavily loaded curriculum 
is meant to meet the requirements of 
admission to technical and professional 
courses like Engineering and Medicine. 
However the general desire of the 
people to have a university degree 
to their credit cannot be over-looked, 
and the introduction of three-year 
d^ree course does not meet this 
demand.

The University has appointed a Com
mittee to evaluate the working of the 
three-year degree course scheme. The 
report o f the committee is under 
consideration o f the University. (Fi
nal views o f the university are still 
awaited).

Students joining the I year find it 
difficult to follow lectures and text 
books on account of poor knowledge 
of English. Most o f them are not 
fom d fit for university work.

Grants released imder the scheme have 
coaiidefBbly improved the physical
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facilities available in the colleges 
The colleges however still need 
assistance in this repud. The P.U.C. 
o f one year’s duration is not en o i^  
for the problems o f adjustment, which 
the students face as a result o f the 
medium of instruction, being diffe
rent in the schools and the univer
sity. The opinion of many seems 
to be that the old 2-year intermediate 
course was better for this purpose 
particularly with I year of the course 
not having a university examination 
and thus students adjust themselves 
in the two years before the university 
examination. I f such time cannot 
be given to them at least s p e ^  
efforts have to be made by giving 
special instructions, tutorials, etc., 
in English so as to enable the students 
who have come from non-English 
medium schools to adjust them
selves to English medium before they 
actually enter the undergraduate 
classes!'

. Too early to bring about any improve
ment.

This has a definite effect on the in
crease in the number of successful 
candidates.

. As a result o f introduction o f three- 
year degree course, congestion in 
colleges has been reeved and this 
had a salutary effea on standards.

24 Sardar Vallabhbhai Vidya- The standard o f undergraduate edu- 
peeth. cation appears to have  ̂ improved

due to the (t) introduction o f tu
torial system, (n) reduction o f number 
o f students in one class, (w ) im
provement o f teacher pupil ratio.

21 Panjab

22 Poona

23 Pimjabi .

25 Saugar .
26 SNDTWoinen’s.

All round improvement.
It is felt that the standard o f under

graduate education, consequent on 
mtroduction of three-year degree
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course, has very 
and strengthened.

much improved

27 Sri Venkateswara

28 Visva-Bharati .

The courses have been recently intro
duced and it is too early to assess 
their impact on the standards H,of im- 
dergraduate education.

It is too soon to say anything very 
definitely. We would rather prefer 
a 12-year school course leading tO' 
a thre^year degree course examination 
to be followed by a one-year M.A* 
course.



Statement shomng the toeightage allowed to tutorials in final assessment 
by various universities

APPENDIX XII
{Vide Para 91)

SI. University 
No.

I 2

Period per week al- Weightage allowed to Tuto- 
lotted to tutorials rials in final assessment

3 4

1 Andhra .
2 Annamalai

4 Baroda .

5 Bhagalpur

6 Bihar

2
2

3 Banaras Hindu 
University

I in each theory paper

Three times in a year 
in the form of exa
mination:

Postgraduate 
Honours 
Pass Course

No weightage is given.
Average marks for the year 

are taken into considera
tion for purposes of se
lection and promotion 
But no weightage is given 
in the final examination.

In each optional subject 
100 marks are allotted as 
sessional marks and are 
added to the marks secured 
in written papers and prac
tical. They are taken in
to account in declaring the 
division. If <$00 marks 
are allotted for six theory 
papers during three years* 
the corresponding sessional 
marks are 300.

30 % marks are assigned for 
each paper and counted to
wards the annual exami
nation result.

. 2 (per group) 
. 2 (per group) 
. 2 (per group)

2 in English and i in 
other subjects.

7 Calcutta . . Nt)t fixed

Attendance at 10 tutorials 
Degree I examination, and 
20 tutorials for DegrM II 
examination is essential.

No weighta^ is given for 
final examination.

219
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8 Gauhati

9 Gt^arat . I for every paper o f 
100 marks.

lo Jabalpur

II  Jadavpur

50% o f the marks obtained 
in the tutorial and sessional 
seminars are reserved for 
final examination. These 
are taken into account after 
standardising with the 
external practical marks.

30 % o f the marks are 
served for internal evalu
ation ui each subject of 
the examination and it is 
compulsory for a studem 
to pass in the mtemal as 
weU as the University exa
mination separately.

Attendance at 75% of the 
classes of tutorial instruc
tion in each subjea of 
the course (other than com
position in a langua^) 
is compulsory for admis
sion to the examination.

70% attendance at the tu
torial classes with 40% 
marks on the average is 
compulsory for admission 
to B.A., B.Sc., M.A., M.Sc. 
examinations (tutorials 
are however not held in 
all the science subjects). 
A 100 marks paper is 
added to the B.A. (Final) 
and M.A. examinations and 
is apportioned as under :
40 marks for tutorial work 

during entire course of 
study.

40 marks for annual exa
mination.

20 marks for viva-^oce

12 Kamatak

13 Madras

6 per year in each 
subject. ■

Compulsory
courses.

N il.

for all the
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I 2 3 4

M Marathwada . I 20% of the marks of the 
annual examination are 
assigned for tutorial and 
class work.

15 Magadh . T Attendance at 75% of the 
lectures, tutorials and/or 
practicals, as the case may 
be, is necessary for ad
mission to the university 
examination.

16 North Bengal . I Under consideration.

17 Osmania ■ I This work is taken into 
consideration in promo
tion and final examinations.

18 Poona 5 in each paper in a 
year.'

20% of the marks of the 
term work done are re
served for pre-degree exa
minations only.

19 Punjabi . . 3 20% of the marks reserved 
for internal assessement.

20 S.N.D.T. 2 No weightage is at present 
givoi to tutorials in the 
final examination.

21 Saugar . 2t03

22 S.V. Vidyapeeth I /2 for a paper of less 
than 75% marks i 
for a paper of 75 to 
100 makrs.

20% of the total marks for a 
subject are assigned to 
tutorial tests, wherein it 
is essoitial to pass separate
ly in eadi of them.

23 Visva-Bharti 2 in eadi subject 20% of marks allotted to 
tutorial work in the final 
universtiy examination.

In the university of Kerala, the marks secured for sessional work are. 
added to the marks for the university examination.

N on  A Questionnaire to dictt information about tutorials was sent by die 
Government to 36 universities being assisted under the Three Year 
Degree Course Scheme. Only 30 universities replied and of ^ese 
only 20 have made provision for compulsory tutorial instruction.



222

I!

s fOOS
M M

-iS
1

S " M

M"a
M

1
M
M

m'go
M

l§w o\
n

M
00

j
m

HH

tv
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APPENDIX XIV 

(Vide Para 135)
Copies of letters issued by the West Bengal Government prescribing' 

the terms and conditions to assist Big Colleges of Calcutta
(i) Letter Dt. 17-6-60

G o v e r n m e n t  of  W est  B engal

EDUCATION DEPARTMENT

General Branch
No. 2445-Edn. (G) Calcutta, the 17th June, 1960.

Prom: The Secretary to the Government of West Bengal.
To: The Director of Public Instruction, West Bengal.

SxrejECT:—Finaruival Assistance to the big colleges in Calcutta.

The undersigned is directed to say that consequent on the accept
ance of the University Grants Commission Scheme for improvement 
of the salary of teachers and qualitative improvement of standards 
of education in the colleges, the problem of financial assistance to 
the seven big Calcutta colleges has been engaging the attention of 
Government for some time past. Relevant issues have duly been dis
cussed and available accounts of the colleges have also been examin
ed. In view of the special problems facing the over-crowded colleges 
in Calcutta with regard to requisite teaching facilities, the University 
Grants Commission appointed a Sub-Committee to examine the prob
lem and to submit a report. The report has since been submitted to 
the University Grants Commission and the recommendations of the 
Committee are under examination.

In the meantime the colleges have agreed to restrict their roll- 
str^gth  according to a phased programme in accordance with the con
ditions imposed by the University Grants Commission under the 
scheme of improvement of salary scales of the teachers of affiliated 
colleges.

The question of sanctioning financial assistance to these colleges 
against tiieir deficit as a result of their adopting the programme of 
leased reduction in their roU-strength arid for qualitative improve-
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ment in the standards of education according to the University 
■Grants Commission. Plan was therefore, under the consideration of 
the Government. It has now been decided that the State Govern
ment would sanction during the current financial year an ad-hoc ad
vance grant to the colleges upto 50 per cent of the estimated deficit 
(calculated on the basis of the estimated recurring expenditure only 
excluding expenditure on items of capital nature) but not exceeding 
the estimated fall of fee income due to actual shortfall in the roU- 
strength in the year 1959-60, as reflected in there Budget estimates 
and subject to audit verification and adjustment against actual deficit 
later.

229

Name o f the college Amount

Rs.
1. Ashutosh College :

(a) General Section ..................................... 35.000
(b) Women’s Section.............................................. 9.500
(c) Commerce .............................................. Nil.

2. City College • .............................................. 47,000
3- City College —

Commerce S e c t io n .............................................. Nil.
4. Bangabasi College (day, morning and evening) 38.500
5. Bangabasi College (Commerce) . . . . Nil.
-6. Surendranath C o lle g e .............................................. NU.
7. Charu Chandra C o l l e g e .....................................
8. Vidyasagar College (all units combined) 27,500
9. Maharaja M.C. C o l l e g e ..................................... NU.

T o t a l ....................................................................

The undersigned is directed by order of the Governor to convey the 
sanction of the Governor to the payment during the current toan- 
«ia l year of an advance ad hoc grant of Rs. 1,76,000 (Rupees one lakh 
and seventy-six thousand only) to the colleges, as detailed above 
•ubject to the following conditions:

(a) Government have to be satisfied that colleges are actually 
carrying on the policy of the University Grants Commis
sion regarding phased reduction of number of students, 
teacher-student ratio and other improvements of academic 
standards;

Xb) the actual budgets should be approved by Government;



(c) the accounts should be kept in the form and registers a» 
may be prescribed;

(d) the deficit will be computed on the basis of audited 
accounts;

(e) financial assistance w ill be treated in the nature of a 
grant-in-aid and shall be governed ordinarily by grant-in- 
aid rules in respect of similar colleges;

(f) no capital expenditure should be incurred without Gov
ernment approval; and

(g) all assets should be frozen and kept as reserve for the 
general purpose of the college.

The expenditure will be met from the provision under the head 
“37-Education-W. Development Schemes—Second Five Year Plan— 
University Education—^Development of Non-Grovernment Colleges” in 
the current year’s Budget.

The Accountant General, West Bengal is being informed.

S. C. CHAKRABORTY,
for Secretary^

(ii) Letter Dt. 14th/21$t March, 1961.

G o v e r n m e n t  o f  W est B engal  

EDUCATION DEPARTMENT 

General Branch

From; The Secretary to the Government of West Bengal.

To: The Director of Public Instruction, West Bengal.

No. 977-Edn.(G) dated Calcutta, the 14th /21st March, 1961.

S u b je c t ; —Re-arganization of the big Calcutta Colleges under the 
University Grants Commission Scheme—Financial assist
ance from the State Government towards the—

In continuation of Government Order No. 2445-Edn. (G) dated the 
17th June 1960 on the above subject, the undersigned is directed to- 
say that, after careful consideration of the accounts of the big Cal
cutta Colleges and the relevant factors, it has been decide^} by Gov
ernment that payment of financial assistance by the State Govern
ment to the big Calcutta Colleges to cover the loss of fee income as 
a result of adoption o f the programme of phased reduction in their
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roll strength and for equivalent improvement in the standards o f  
education according to the Univ rsity Grants Commission Scheme 
should be regulated for the year 1959-60 and 1960-61 in the following 
manner: —

The State Government will make up the deficit on an approxi
mate basis up to the equivalent loss of estimated fee income due to 
the implementation of the University Grants Commission Scheme 
as above. In other words, the State Government will make grants- 
equivalent to the loss in fee income on account of phased reduction 
or the deficit of the College during the year, whichever is less.

It should, however, be impressed upon the Colleges concerned that 
all the conditions already set forth in paragraph 4 of Government 
Order No. 2445-Edn. (G) dated the 17th June 1960 should be fulfilled. 
Besides, the total reduction of roll-strength in any particular college 
must not be for reasons other than the voluntary restriction taken 
up by the Colleges according to the University Grants Commission 
scheme. If any of these conditions are found at any time not having, 
been complied with, the grant made or portions of it are liable to be 
refunded or adjusted against future grants.

B. P. NEOGI,
For Secretary^ 

20-3-61.
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(Vide Para 136)
C opy of letter written by the Union Education Minister to the Educa- 

Hon Minister of West Bengal regarding Big Colleges in Calcutta 
and reply of t?ic letter.

Letter from the Union Education Minister.

New Delhi, the 12th September, 1964
Dear Shri Sinha,

A  d^utetion of Principals of Calcutta Colleges waited on me yes
terday and drew my attention to the dire situation in which private 
colleges in Calcutta find themselves. It seems that in response to 
the recommendations made by a Committee of the U.G-C. in 1958-59, 
the private colleges agreed to a programme of phased reduction of 
enrolment and of splitting up the larger colleges into smaller imits. 
This resulted in the colleges suffering heavy losses. The State 
Go)vemment had agreed to make good these losses on the basis of 
meeting the deficit or the actual expenditure a  ̂ disclosed by audit 
ed  accounts, whichever was less. I understand from these colleges 
tiiat the deficit amoimts to Bs. 41 lakhs and the State Government 
has only paid Rs. 13 lakhs. I was given to understand that the 
iitiiation is so acute that it may not be possible for the college 
atttlicnities to pay the salaries of their staff on the 1st of October.

May I request you to look into this and see whether some relief 
«an  be given to the college authorities immediately? I understand 
there is some dispute about accounts- That could be settled later and 
.a payment can be made on account

With kind regards.
Yours sincerely,

M. C. CHAGLA.
Shri Ravindra Lai Sinha,
ICnister of Education,
G overnment of West Bengal,
Calcutta.

Copy forwarded to the Chairman, University Grants Commission 
fo r  favour of information.

J. S. NANDA.

APPENDIX XV
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Reply of the Education Minister of West Bengal 

D.O. No. 13-12-Edn. (G) Calcutta, the 20th September, 1964

Dear Shri Chagla,

Your letter No. D. 9906/ 64-EM dated September 12, 1964.

A  deputation of the Principals and representatives of eight big 
private colleges of Calcutta—

1. Ashutosh College;

2. Bangabasi College;

3. City College;
4. Charuchandra College;

5. Jogmaya Devi College;

6. Manindra Chandra College;

7. Surendranath College; and
8. Vidyasagar College.

waited on me on the 18th of June, 1964. They represented the finan
cial difficulties that their colleges were facing on account of the 
'phased reduction of enrolment’, which was started from 1959-60. It 
was pointed out to them that five of the eight colleges complied 
generally with the principals which were agreed upon. They were 
however, assured that commitments made by the State Government 
would be honoured. Grants admissible on scrutiny of actual expou  
diture-statements received have been released to the coUeges, who 
have implemented the Scheme.

It was explained to the deputationists that three colleges viz., Ban
gabasi College, Charuchandra College and Manindra Chandra CoUege, 
have not implemented the scheme; yet they have collected the grants 
from the University Grants Commission and the State Government 
for the improvement of teachers’ salaries uptodate.

I may add that of these three colleges Charuchandra College and 
Manindra College do not show any deficit in their last audited accounte 
•s submitted to us.
140 (aii) LS—16.
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The total ^ants released by the State Government from 1959-60> 
to these big colleges are given below:

Rs.
(f) For improvement of salary of teachers given under

the sdaetne referred to above uptodate. 24,62,456^

(it) FbradiStbaUtmffikuletlherkitd Five Year Plan
(for imidementation of Three-Year D^ree Course). 1,71,075:

(m) State Cjovemment Scheme for Phased reduction
S d i e m e ..................................................... 22,64,03a

234

T o t a l  . . . .  48»97i5 6 *

or Rs. 49 lakhs ^  round figures.

Further, the grant of the State Government for Dearness Allow  
ance to these colleges during the period totals to Rs. 12,13^ 73.

In conclusion, I would like to add that the State Government have- 
already released their grant admissible to the colleges, whose audit
ed accoimts have been received, up to August 1964.

As regards the statemmt that the deficit o f these colleges amount* 
to Rs. 41 lakhs, I should like to say that the figure hardly corresponds 
to tiie actual deficit admissible for financial assistance under ou r 
Sdieme.

Yours sincerely,. 
RABINDRALAL SINHA.

Shri H . C. € f a ^ ,
Education Minister, India, New Delhi.
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(Vide Para 137)

fdinutes of the meeting oj Opicers of the University Grants Commis
sion with the Principals of big colleges of Calcutta.

Venue: Syndicate Room, Calcutta University. Dt. 24-9>1964. 

l^ e  following were present:

1. Justice B. Malik, Vice-Chancellor Calcutta University.
2. Shri G. C. Raychaiidhury, Registrar, Ca^utta University.

Principals of—

3. Asutosh College.
4. Jogm&ya Devi College.
5. Bahgabasi College.
6. Charuchandra College.
7. City College.
8. Rammohan Roy College.
9. Sivanath Sastri College.

10. City CoHe|̂ e of Comhi^rce & Public Administration.
11. MaKata]' Manlndra Chandra College.
12. Surradranath (Evening) College.
18. Vidyasagar College.
14. Vidyasagar (Evening) College.
15. Vidyasagar College ftir Women.
16. SuTMidrakiath College' for Women.
17. Surendranath College.
18. SIM K. L. Joshi, Sed^etary, University Grants Commission.
19. Dr. R. C. Gupta; Educiation Officer, University Grahts Com-

m i^on.
20. Dr. R. D. Deshpande, Education Officer University Grants

Conuniasion.

Vice-Chancellor, Calcutta University, briefly described the 
^DMW^al difficulMes being laced by the big coUegot as a z«ault of the

APPENDK XVII
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non-payment of their dues by the Government of West Bengal under 
the programme of phased reduction in enrolment. the ensuing 
discussions, the Principals emphasised the following points:—

(1) The colleges did not have precise information regarding 
the items of approved expenditure for grants from the State 
Government and payments were being delayed owing to 
procedural difficulties. The Government does not treat 
Puja Bonus, litigation expenses and interest on loans taken 
as approved items of expenditure for the purpose of grant- 
in-aid. The State Government does not intimate its 
approval or disapproval of the various items of expendi
ture in the budget in time before the expenditure is actu
ally incurred. The non-acceptance of certain items, after 
expenditure has been incurred caused great financial hard
ship to the colleges.

(2) The uncovered deficits have accumulated during the past 
five years and the financial resources of the colleges were 
almost exhausted. Salaries of the staff could not be paid 
regularly under the circumstances.

(3) The State Government accepted financial responsibility 
only in respect of the parent institutions (day shifts) and 
was not prepared to render any financial assistance to the 
splinter colleges, i.e. institutions into which the parent 
colleges had been split up. The help given by the State 
Government is generally limited to the colleges running 
in day time to the exclusion of morning and evening shifts.

(4) The State Government does not approve of the revised 
scales of pay for new appointments. In case the old in
cumbents who enjoy the benefit of the revised scales retire 
or leave, the new entrants against these posts are not 
allowed the benefit of the revised scales of pay.

(5) The State Government does not agree to revised scales of 
pay for teachers beyond the age of 60, even if the Manage
ments of the Colleges are prepared to pay the matching 
share.

(6) The colleges generally submit their Budget Estimat«i and 
the actuals o f the previous year at the commencemea| pi 
the academic sessicHi. However, the State G ovenan|^ 
doea not promptly intimate the items o f expenditure
are disapproved by it and the accounts are not ftntfiind 
for a oonalderable of time.
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(7) A ll appointments made by the colleges in conformity with 
the rules and regulations of the Calcutta University need
ed the approval of the State Groverimient for purposes of 
grant-in-aid. Sometimes, this approval was not given.

The University Grants Commission, assured the Principals that he 
would place their views before the State Government and try to 
evolve a suitable procedure or formula for the prompt and punctual 
release of grants. He stated that generally in all academic matters 
the decision of the University ought to be final and acceptable to the 
State Government.
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APPi9n > ix  x v m

(Vide Para No. 138)

Minutes of th i‘discussions of <)^icers of the University Grants Cotn~ 
mission with the State Government of West Bengal on the prob
lem of Big Colleges in Calcutta.

Venu: Education Secretary’s room, Dated 24-9-1964

Writer’s Building, Calcutta.

The following were present:
1. Dr. D. M. Sen, Education Secretary, Government of West

Bragal.
2. Shri K. C. Mukerji, Director of Public Instruction.
3. Shri A. K. Roy, Assistant Secretary, Department of Educa

tion, Government of West Bengal.
4. Shri K. L. Joshi, Secretary, University Grants Commission,

5. Dr. R. C. Gupta, Ekiucation Officer University Grants Com
mission.

6. Dr. R. D. Deshpande, Education Officer, University Grants
Commission.

Shri K. L. Joshi, at the outset explained the difficulties of the big 
colleges of Calcutta regarding the release of grants under the pro
gramme of phased reduction in enrolment. Dr. D-M. Sen, Education 
Secretary, West Bengal Government, made the following observa
tions:—

(1) The total grants paid to the big colleges of Calcutta upto 
22nd September 1964 amounted to Rs. 517 lakhs. These 
paymoits were made for the improvement of salaries, 
matching share of the recurring grant for the introduc
tion of the Three-Year Degree Course scheme and assist
ance for phased reduction in enrolment.

(2) The State Government had not withheld any grant admis
sible to the big colleges under the rules and conditions 
prescribed by it.
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(3) Of ihe 7 big coUieg^, ooly 4 t7t2./Awtpsh College (include 
ing Jpgmaya Devi College), City College,, Vidyasagar Col
lege and Surendranath College ĵ ave eul^st^tially complied 
with the conditions for the release of grants from the State 
Government under the programme 6f phaised reduction of 
numbers. They have taken steps to bring down the enrol
ment to the limits fixed by the U.G.Cj Committee and to 
split up into independent units with separate Governing 
Bodies and accounts. Hence, the State Government have 
paid grants to them as admissible under the rules of the 
Grant-in-aid code.
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(4) It was pointed out that Bangabasi College, Charuchandra 
College and Maharaja Manindra Chandra College had fail
ed to carry out the recommendations of the tJ.G.C. Com
mittee regarding the phased reduction of numbers and the 
splitting up into' aatonomous imits. Even then some pay
ments had been released to them. It was emphasised that 
tiiese colleges were not entitled to assistance since they 
had failed to fulfil the necessary conditions. It was alleg
ed that these colleges had increased their enrolment and 
had taken no steps to split themselves into separate units. 
Bangabasi College, for instance, admitted la r^  number 
of casual students, non-collegiate students as well as stu
dents for special honours courses. Apart from this, the 
college has taken no steps so far to split up into three 
separate units as recommended by the U.G.C. Committee.

(5) The budgets of some of the colleges included items of ex
penditure, such as conveyance allowance, special puja 
bonus, part-time allowance, interim relief, etc., which were 
not admissible. In the case of one college, the conveyance 
allowance paid to the staff amounted to Rs. 2-3 lakhs per 
annum. Puja bonus could not be allowed as an apjproved 
item o f expenditure in view of the fact that the salaries 
have beeh revised and such benefit was not available to 
teachers ih other colleges, including sponsored/Govern- 
ment colleges.

(6) Most of the coUeges have not submitted the budget esti
mates tor year 1Q6S<6& The Slate Government did 
not dday action in cu es where the accounts were in order 
and the mxiditions had been fulfilled.



(7) The Govemmrat has released its share of the expenditwe 
for the im provm ent of sakry scales ih the big colleges, 
though the conditions of the grants have not been fulfilled 
by some of them.

(8) The State Government was rendering financial assistance 
to the colleges in respect of dearness allowance and pro
vident fund though the Commission was not paying any
thing on this account.

(9) The State Government had not made any provision in the 
budget for the liability in respect of the revised scales of 
pay after the cessation of the Commission’s assistance with 
effect from 1962-63. The withdrawal of the Commission's 
assistance in the middle of the Plan period has created a 
serious financial problems for the State Government.

(10) The State Government was not committed to render finan
cial assistance to the splinter colleges, i.e. the morning 
and evening units of the pao«nt colleges. Only in the case 
of girls’ colleges, the morning units are helped. The State 
Government’s assistance is limited to the day colleges only, 
provided they bring about phase reduction of enrolment 
and separate the different shifts into independent units 
each separately a£Bliated to the Calcutta University.

(11) It was requested that the Commission’s assistance for the 
revision of salary scale to new colleges might be made 
available for a total period of five years even though this 
period would extend beyond the present Plan period.

( 12) It was also stated that the Commission might extend the 
usual assistance to the new colleges for the development 
of library, and laboratmy facilities on the u.sual sharing 
basis. The State Government would provide the required 
matching share.

S ir i K. L. Joshi, Secretary, U.G.C. stated that a liberal approach 
would be desirable to the problems of big ctdleges and suggested that 
the State Government m i|^t examine the possibility of giving a 
grace period to the defaulting colleges to enable them to fulfil the re
quired conditions.

Dr. D. M. Sen was of the opinion that if such a grace period had 
to be allowed, a fresh agreement would be necessary vrith the default
ing for bringing about a phased teduction in numbers. This
inrocess would need a period o f three to four yean.
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Shri K. L. Joshi, Secretary, University Grants Commission em- 
.]>hasisedl that in all academic matters the University ^ould have the 
final say and that it woujd be necessary to deal with big colleges with 
sympathy and imderstanding. He was of the opinion that the affair* 
o f the colleges which had not fulfilled the necessary conditions laid 
down by the State Government would need a close review and in
vestigation.
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APPENDIX X a

(Ftd!* Para. 140)

Staument sfunoiag tht extsmig tccdti cfpay of University teaehm

S. NameoftheUniversi^ 
No.

Scales of pay

I 2 3

I . Agra .

2. Aligarh .
3. Allahabad.l .
4. Andhra
5. Banaras Hindu University
6. Bombay- '
7. Burdwan
8. Calcuna
9. Delhi .

10. Gauhati
11. Gorakhpur .
12. Jabalpur
13. Jadavpur
14. Jodhpur
15. Kalyani
16. Kamatak
17. Kerala .
18. Kurukshetra .
19. Lucknow
20. Maidras
21. Maratfawadtf .

Professor Rs. 1000—50—1500. 
Reader Rs. 700—40—iioo. 
Lecturer Rs. 400—30—640—EB— 

4c—800.
Instructor Rs. 300—25—350.

Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do.
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22. Mysore. Professor 
Reader

■ Lccturcr

Rs.
Rs.
Rs.

Instructor Rs.
23. M.S. University o f Baroda
24. Nagpur
25. North Bcogat
26. Osmania
27. Panjab .
28. Poona .
29. Rajasthan
30. Roorkee

31. Saugar.
32. S.N.D.T. .
33. Sri Venkateswara .
34. U.P. Agricultural .
35. Varanaseya Sanskrit Visva-

vidyalaya .
36. Visva Bharati
37. Patna .
38. Andhra Pradesh Agricul

tural Uoivcrs.ty
39. Bhaga l pur .

40. Bihar •

41. Ranchi J .

1000—50—1500.
700—40— 1100.
400—30—640—EB—40— 
800.
300—25—350.

Do.
Do.
Do.
Do.
Do.
Do.
Do.
Do. for non-technical 

teachers.
Do.
Do.
Do.
Do.

Do.
Do.
Do.

Information not available.
CLA.

42. K.S. Darbhanga
Sanskrit UniversiQr

43. Magadh

Professor Rs. 850—50— 1250 —
'  upto Rs. loool- 

RcJdsr Rs. 300—25—650—35—looo-f
CLA.

Lccturcr in constituent colleges :
Rs. 200—220—25—320—25— 

670—20—750.
Information not available.

University deptts. and constituent colleges : 
Professor Rs. 850—50— 1250.
Reader Rs. 350—25—<50—EB—35— looa 
Lecturer Rs. 200—2 ^ 2 2 0 —25—320— 

EB—25—
750.
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I 2 3

44> Gujarat Professor Rs. 800—50—1250.
45. Sardar Vallabhbhai Vid- ]►Reader Rs. 500—25—800.

yapeeth J Lecturer Rs. 250—20—500.
46. Jammu & Kashmir Profisssor Rs. 1000—50—1500.

Reader Rs. 600— 5̂0—1000.
Lecturer Rs. 350—700 .

47. Ihdirakala SangeetVishwa Professor Rs. 800—40—1000.
Vidyalaya Reader Rs< 400—25—550—EB— 

25—800.
Lecturer Rs. 225—225—225—20—350.

48. Vikram Professor Rs. 800— 5̂0—1250.
Reader Rs. 500—25—800.
Lecturer' Rs. 250—20—500.

49. Indore . . . . Not known.
50. Jiwaji . . . . Not known.
51. Ravi Shankar New University, will adopt

U.G.C. scales.
52. Aitnamalai . Professor Rs. 800—50—1250.

Reader Rs. 500—25—800.
Lecturer Rs. 250—20—500.

53. Mysore University of
Agricultural Science No information.

54. Bangalore Do.
55. Orissa University o f Heads o f Rs. 510—30—780—EB—40—

Agriculture and Tech Department 860—40—900+Rs. ICO.
nology.

Professor & 
Associate 
Professor

Rs. 510—30—780—EB— 40— 
860—40—900.

Asstt. Rs. 260— 15—320—20—400—
Professor EB—30—520—EB— 

40—680—50—780.
56. Utkal . . . . Professor Rs. 800—50—1250.

Reader Rs. 500—25—800.
Lecturer Rs. 250—20—500.

57. Panjab Agricultural Uni* University Rs. looo—50—1500
verrity. Professor consolidated.

Associate Ra. 700—40—980—40—1 ICO
Professor consolidated.

Readers No posts.
Lecturers Rs. 250—15—400—20—500

consolidated



(Vide Para 141)

Statement’ showing scales of pay for various categories of teacher^' 
in affiliated colleges

APPENDIX XX

SI. Name of the 
Ifo. University

Principal Head of the Sr. Jr. Tutor
Department Lecturer Lecturer Demonstrator

1. Andhra

2. Agra

3. AUahabad

4. Bihar

5. Bombay .

6. Uurdwan .

7. Bhoxalpur 

K. Calcutta

9. Gauhati .

l a  Gorakhpur

400— 1200
7 0 0 — I ICO

600—800 
400—600

1000— 1250 
800— 1250 

650—900 
400—750

900— 1200
350— 800
300— 6̂00

650—900 300—600

500— 850 
800— 1150  

350—500

800— 1250 
1000— 1300 

600— 800 
350—650 

-f 100

600—800 
500—800 
-SOD—700
500—750
300—600

500— 850

600— 1000 
60a—800 
500—750 
^00—800 

500—1000 
350-600 
300—600

800— 1150
600— 1000
600—800
450—750
350—600

800—1200 
650—800

850— 1000 
350— 1 100 

350—650 
400—600

300— 600 
250— 500

325—625 
250— 500 
275—550

300—600
275—550

650— 850 
350—650 
220—650

200—500 
150—300

250—500 
225-̂ 50 
175—350 
175—300

225—450

200—500 
200—̂ 00

220— 650 
250—500 
160— 250

300— 600 
300— 500 
250—450 
190— 390

200— 500
150— 350
140—340
125—300

200— 500

500—700
300—600
400—700
2 5 0 -^ 7 5

325— 1000

250—450
300—600
140—320
190-^0 0
2 7 5 -^ 5 0

200— 500 
150—350 
125—400 
125—300 
130—300
175—325

400—850 
350—800 
200—600 
200—^50

225—600 200— 600 
225—500 
200— 450 
2 0 0 ^ 0 0  
150—250

300—600 275— 550 225—450

150— 200

150—200

200—300
160—225

150—200
75—130

150—aoo  
75— 130

150—200
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11 . Gujarat .

12. Jabalpur . 

13* Kerala

14 . Kamatak .

1 5 .  Lucknow 

Madras .

Mysore . 

iS. Marathwada

19- Nagpmr .

t a  Osnumta

ai. Poona

6 5 0 — 1 ICO
1000— 1250 
900— 1000 
350— 1 xoo 

400— 600 
300— 600

800— 1200 
850— 1100 

500—850 
475—850

50o«-8oo 
600— 7̂00 
300—400 
250—400

1000— 1 100 
800— 1 100 
350— 1 100 

600—800 
250—̂ 00

650^900
600—800

900— 1200 
800— 1250 

600—900 
400—800 
350—650 

+  S.P.

600— 1000 
400—900 
400— 820 
400—700

30 0 ^ 110 0  
-fioo  

400—700 
300— 600 

•f 100

350— 1100 + 100 
600--800 
500—750 
350—650 

+  150 
200—650

400—700 
300—600 
300— 5̂00

350— 1100 + 100 
300—600 

+  100 
500—800 
200—400 + 100

300—600 
350—800 
300^600 
200—650

550--950 
400—800 
350—750 
310—600

500—800 
475—700 
300—600 
250-^00

700—I TOO 
350—800 
300—600 
2 5 0 ^ 5 0  
250—400

500—800 
400—800 
350—650

400-^900 
400—820 
300—600 
250—500

300—1100
300—600

220—650 
300—6CO 
250—500

350—700
300—600

475—700

400—900 
300—700 
300—600 
200—500 
2 50 -^ 0 0

300—600 275—550

300—600
350—650

300—600
2 5 0 -^ 5 0

220—650 
250— 5̂00

400—700
350—650300—600

350—1100

300—600

200—400

300—600
250— 500
250—450

300—̂ 00
300—600

220—650

2 5 0 -4 5 0

200—500 
200—400 
210—300 
160—250 
100—200

275—575200—500

200—400 
150—300 
125—250 
100— 200

300—700 
300—600 
200—500 
150—300

225— 500
225—450
200—400

225— 425
225—350
200—320
150—300

230— 500
200—450
150—350
150—250

220—550

250— 500 
200—400

150— 200
130— 250
180^300

300—1100 220—650 220—500

»oo— 500 
175—450 
150—400

200— 500 
200—400 
150—300

200—400

160—220

75— 100

150— 200 

100— 150

85— 125

150—200

140—^50

100— 150

150—250

100-^150

100— 200

100—200
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2 3 4 5 6 7

«a. Paniab 800— 1250 
600— 1000 
350— 1200 

600—900 
600—800 
300—600 
200—500

4PQ— 700 2 5 0 -7 5 0
400—600
300—600

200— 500 
200— 4̂40 
200— 320 
200—300 
180—400

110—250 
ISO—200



APPENDIX XXI
(Vide Par* 144)

Statement showing Student St<  ̂Jtatio in t)m different Universities.

SI. University 
No.

Staff
Student
Ratio

1963-64

Staff
Student
Ratio

1964-65

1  2 3 4

1 .  Agn . . . . . . 16 -4 16 * 1

2. A l i g a r h .................................... I I -3 1 1 * 1

3. A llah ab ad ..................................... 18-5 17-9

4. A n d h r a ..................................... 1 3 1

5. Annam alai..................................... IO-8

6. B a n a r a s .................................... x i -7 I I -4

7. B a r o d a ..................................... l8 * i 17-7

8. B h agalp u r..................................... 19-8 19*6

2 3 0 22-3

10 .  B o m b a y .................................... 20-6 i 8-2

I I .  B u r d w a n .................................... 2 I ' 2

12. Calcutta i8*8 20*6-

13 . D e lh i............................................. 15-9 i6 -o

14. G a u h a t i .................................... 21*9 1 8 3

15 . G orakhpur.................................... 15 -8

16. G u j a r a t .................................... 2 1 -9 20*8

17. Indirakala Sangeet Visvivi(fyalqra . 13 *0 *3 - 4

28. J a b a lp u r .................................... i6 -6 19*8

19. Ja d a v p u r .................................... 1 3 1 12*2

20. Jaounu & Kaahmir • i 6*2. i 6 ‘ 0

2 1 . Jo d l^ > u r .................................... i 6-2 17-7
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I 2 3 4

22. K a l y a n i ....................................................... 6-2 7-1
23. K.S. Darbhanga Sanskrit Visvavidyalaya 8-0 ; .

24. Kamatak 16-8 17*0
25. K e r a l a ....................................................... 19*0 19*6
26. K u r u k s h e t r a .............................................. 9-6 9-3
27. L u c k n o w ....................................................... 159 14-6

28. Madras................................................................ 13-8 I4-I
29. Magadh 25-6 24-4
30. Marathwada....................................................... 181 17-5
31. Mysore . . . . . . . 180 161
32. N a g p u r ....................................................... 21-r 21 0
33. North B e n g a l .............................................. i8 ’0 20-4
34. Orissa University of Agriculture & Technology 8-6 II-6
35. O s m a n ia ....................................................... 149 14-5
36. Panjab................................................................ 17-3 17-9
37. Panjab Agricultural University 10-4 3-3
38. Panjabi . . . . . . . I I -4 I I -7
39. Patna................................................................ 17-4 181
40. Poona................................................................. 17*7 17-1
41. Rabindra Bharati.............................................. 3-9 3-7
42. Rajasthan 14-4 152
43. Rajasthan Agricultural University , .

44. R a n c h i ....................................................... i8-8 i8 -i
45. R o o r k e e ........................................................ »4-3 9.9
46. S. V. Vidyapeeth.............................................. 16-5 159
47. Saugar ................................................................. 15-8 17-2
48. S.N.D.T. Women’s ..................................... 171 14-8
49. Shivaji................................................................. 19-9 19-2
50. Sri Venkateswara . . . . . . 9. 9 10*6
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t 2 3 4

51. U. P. Agricultural............................... 10-3 10*0

52, Utkal . 17-0 15-3
53. Varanaseya Sanskrit Visvavidyalaya . • 10*8 8-4
54. V ik a K u n ....................................... 19-4 i8-8

55. Visva B h a r a t i ............................... 4-3
56. Bangalore....................................... • i6*7

57. Andhra Pradesh Agricultural University . . 6*8

58. Indore.............................................. 21-3

59. J.N.K. Visvavidyalaya . . . . • 8-9
>60. Jiwtyi.............................................. . 20*0

'61. Udaipur . . . . . . 7-2 11*7

-62. Ravi S h a n k a r ............................... 16-2



{Vide Para 154)

APPENDIX XXn

Statement shoioif̂  the proportion of teachers provided with quarters
(as on 31-3-63)

SI. Naine o f the University 
No.

Percentage of teachert 
provided with residen
tial accommodation

I 2 3

I. A g r a ........................................................ 8 %

2. A l i g a r h .............................................. 24;d2 %

3. A U ahabad .............................................. 7 %
4. A n d h r a .............................................. 30*1 %
5. Annam alai.............................................. 34-3 %
6. B a n a r a s .............................................. 17-34 %
7. Bhagulpur . . . . . . I9 ’5 %
8. Bihar 19 %

9. B o m b a y .............................................. .

10. Burdwan . . . . . . .

11. D e lh i ....................................................... 20-5 %

12. G a u h a t i .............................................. 43 %

13. Gorakhpur.............................................. .

14. G u j a i a i .............................................. .

15. J a b a lp u r .............................................. •

16. Ja d a v p u r ............................................... 7 %

17. Jaounudc Kashmir . . . . .

18. Jodhpui ............................................... .

259



260

19- K a l y a n i ....................................................... 88 %

20. K a m a t a k ....................................................... 43*3 %

21. K u r u k s h e t ia .............................................. 66 %

22. L u c k n o w ....................................................... 15 %

23. M.S. University of Baroda . . . .  36 %

24. Mysore................................................................

25. N a g p u r .......................................................2 83 %

26. North Bengal .....................................

27. OsnvBiia . ' .............................................. 8-2 %



APPENDIX XXIII

Summary of Recommendations jCondusUms con
tained in the Report

Reference
SI. to para Summary of Recommendations/
No. No. of Conclusions

the Report

While agreeing with the recommendation of 
the Sapru Committee for excluding serving Vice- 
Chancellors from the membership of the Com
mission, the Committee are of the view that 
at least half of the members of the Universi^ 
Grants Commission should be non-officials with 
high academic distinction and sound judginent, 
who have an intimate knowledge of the imiver* 
sities. They should be appointed as individuals 
and not as representatives of psirticular institu
tions. The composition of the Commission should 
be such as not to give an impression on the pub
lic mind that it is not completely independent.

The Committee also agree that besides the 
Chairman there should be some wholetime 
members or at least some members who may be 
available for specified periods. The Commission 
may divide itself into panels with such mem
bers as conveners to look after the work allotted 
to the" panels.

The Committee feel that in view of the stren
uous nature of the duties and responsibilities 
involved, there should be some age limit pres
cribed for the appointment of Members of the 
University Grants Commission.

The Committee consider the period of six 
years as quite sufficient for a person to remain 
a member of the University Grants Commission 
and recommend that a member of the Commis
sion should not be eligible for reappointment.

261
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g It has been admitted by the representative of
the Ministry of Law during evidence that the 
dividing liiie between ‘maintenance’ and ‘deve
lopment’ expenditure is very thin. The Com- 
mutee feel *that there may be objections that 
some of the grants which have so long been given 
by the University Grants Commission to State 
Universities or ‘institutions deemed to be uni- 
versitifis’ should be considered to be maintenance 
grants and not development grants, ^ e y  are 
glad to know that the Ministry of Education pro
pose to amend the University Grants Commission 
Act to avoid the legal difficulty in University 
Grants Commission giving such grants to State 
Universities and ‘institutions deemed to be uni
versities’. The Committee hope that the propos
ed amendment will bring out the intention of 
Government in a clear and precise language.

12 The Committee regret to note that the Univer
sity Grants Commission has neither so far car
ried out any inspection of any department or 
departments of any university under Section 
13(1) of the University Grants Commission Act, 
1956, nor has the power conferred on the Uni
versity Grants Commission for with-holding of 
grants under Section 14, been exercised so far. 
The Committee are surprised to note the lenient 
attitude of the University drants Commission in 
this matter. They feel certain that if the afore
said sections had come into play, development 
scnemes in some of the universities would not 
have been delayed so much as has been pointed 
out by the Committee in Chapter III. It is of 
the utmost importance that the Commission 
should exercise its legitimate powers effectively 
if standards are to be maintained and improved.

*3 The Committee note that Rules and Regula
tions for some of the sub-Sections of the Sections
25 and 26 have not been framed even though 
these sub-Sections relate to some important 
matters such as the returns and information 
which are to be furnished by universities in res
pect of their financial position or standards of 
teaching and examination maintairted therein 
defining the minimiun standards of instruction 
for the grant of any degree by any university.
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regulating the maintenance of standards and' 
the co'ordinat'on of work or fa^ihties in univer
sities. The Committee consider that rules and 
reguiations on these important sub-sections are 
essential for fulfillini; the main purpose of sett- 
mg up the University Grants Commission, i.e. 
co-ordination and determination of standards in 
universities. The Committee need hardly stress 
the urgency of making rules and regulations on 
these important sub-Sections and suggest that 
the Ministry of Education should ensure that 
such rules and regulations are framed early.

*4 The Committee are of the view that the agen
cies and methods through which the University 
Grants Commission has be«i trying to eflfect co
ordination and determination of standards in the 
universities require improvement. They fesl' 
that regular inspect’ons of universities under 
Sect’on 13 of the University Grants Commission 
Act should help both the process of co-ordina
tion and maintenance of standards.

,6 The Committee suggest that the Central Gov
ernment should give a lead by implementing the 
recommendations of the Model Act Committee 
m the Central Universities. They hope that in 
the case of the Banaras Hindu University and 
Aligarh Muslim'Un-v''r''*v whose Acts are un
der discussion for amendment, the Model Act 
will be taken into consideration while finalising 
the amendments.

The Committee feel that the Central Govern
ment should without any further delay take some 
effective steps to elicit the reactions of the uni
versities and of the State Governments to the 
Model Act and then try to persuade them to 
give effect to the provisions of the Act with nece
ssary local variations.

17 The Vice-Chancellor is the most important
functionary in a univcrsily, not only on the ad
ministrative side, but also for securing the right 
acadPinic atmosphere f ' t  the teachers and the 
students to do their wotk dBciently and in the
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right spirit. He is the chief academic and exe
cutive officer of the university. The Committee 
ieel concerned over the present tendency of ap
pointing more and more non-educationists as 
Vice-Chancellors of universities, both Central 
and State. They also note with re^et that 
Government from time to time appoint Vice- 
ChemceUors in other ad hoc Commissions, Com
mittees and other assignments outside the imi- 
versity which take away their valuable lime and 
create diversion for them. The Committee are 
strongly of the view that a Vice-Chancellor 
should be a distinguished educationist or scholar 
with administrative experience or a person with 
d '̂^.inguished publ c life and an education- 
oriented outlook. This key office should not be 
a matter of patronage.

no 19 The Committee are in full agreement with the
recommendation of the Committee on Model Act 
for Universities (mentioned in paragraph 19 of 
this Report) and suggest that the University 
Grants Commission should pursue the matter 
with the State Governments. The Committee 
further suggest that the organisation of the exis
ting University Grants Committees in the State 
may be reviewed by the University Granls Com
mission so that necessary remedial steps may 
be taken.

II 20 The Committee note that some of the univer
sities are not members the Tnter-University 
Board. In the opinion of the Commi!f»?e it will 
be desirable if all the urtlversities join the Inter- 
University Board which provides a useful forum 
for exchange of notes among Vice-Chancellor* 
and discussion of common problems.

'f? 23 The Committee ferl ?hat thnusrh more or lew
an informal association, the Intpr-Univ^rsity 
Board has been discharging important functions 
not only as a common iorum for all the univer- 
gitles—but also as an agency to enforce some 
standard and code aroone ihe universities. The 
Committee hope that ^ose co-ordination bet
ween the University Grants Commifsion and
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Inter-University Board will continue to be main
tained and full use will be made by the Univer
sity Grants Commission of the forum provided 
by the Ihter-University Board for excnange of 
notes amongst the Vice-Chancellors and for im
proving the standard, disciplihe and administra
tion o f  the Universities. The Committee sug
gest that the feasibility of giving tBe Inter-Uni
versity Board a formal status may be examined.

13 25 (i) The Committee consider that the Confe
rence of Vice-Chancellors has a useful role to 
play. They suggest that it should be convened 
{>eriodically for discussing important academic 
problems. Besides meeting at conferences, the 
Vice-Chancellors may also discuss common pro
blems through correspondence.

(ii) The Committee also consider that the 
Conference of Principals on regional or univer
sity or State basis may be of great use in the 
discussion of common proVtenvr including stand
ard of teaching, discipline, students amenities, 
finance, etc. They suggest that the Conference 
of Principals on an All India basis should be 
convened once in two years and Qie coi^erences 
on regional or State or university basis should 
be convened more frequently.

■4 27 The Committee feel that there is an urgent
need to increase the percentage enrolment in 
the Faculties of Science, Technology, Me<Ucine 
and Agriculture in the universities and c»ther in
stitutions of higher learning, keeping in view 
the scientific manpower assessment for the 4th, 
5th and 6th Plans. They hope that earnest mea
sures will be taken to increase teaching facilities 
in these subjects in the univmities, colleges and 
other research Institutions so that trained man
power is available to meet the needs of th« plan
ned eoonomic dvvdopmcnt of the country. Ex
perience shows fhai only S or 6 years after the 
creation of necessary facilities, trained perstm- 
nel become available.

15 29 The Committee hope that in the lif^t at ob
servations of University Grants Commisaioni and 
recommendattons made by the Standards Cani> 
mlttee mentioned in paragraph 29, a sound

140(Aii) LS~i8
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admission policy will be worked out and pur
sued. Tlie Committee suggest that effective 
steps should be taken toward diversiflcation of 
courses at the secondary stage so that at least 
40%  to 50%  o f  Audents could go for some voca
tional or tel^nical training or on some appren
ticeship scheme, thereby relieving pressure of 
admission in the universities and colleges.

16 35 The Committee feel deeply concerned at the
unplanned growth of new universities—some of 
them with a small number of students and still 
smaller financial resources. The Committee re
gret to note that there is an unseemly competi
tion to have new universities in every region of 
the States.

The Cconmittee consider that prior approval of 
the University Grants Commission for the estab
lishment of a university In a SfaTe, though at 
present not legally necessary, is very desirable. 
They suggest that the University Grants Commis
sion should be rather strict in giving financial 
grant to such universities as have been started 
without the consent of, or consultation with the 
Commission. The Committee would also like to 
stress that the cause of higher education would 
be better served by starting well equipped and 
well conducted colleges and postgraduate classes 
than by starting ill equipped universities.

17 36 The Committee are of the view that it will
greatly help the development of higher educa
tion if a perspective plan for the next 5 to 10 
years as suggested by the University Grants Com- 
mianon is prepared by every State Government, 
taking into account the available resources (in
cluding personnel) and facilities and the needs 
for further development and expansion of 
higher edueationu T lvy suggest that the Uni
versity Grants CommiMian should pursue the 
matter with the State Govermnents and help 
them in prqiaring such perspective plans. They 
feel that ordinarily all new universities should 
be made to pass thix>u^ a piM ôd of gestation as 
university centres whidi may be established for 
providing post graduate education in various sub- 
j«ets.
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The Committee would also suggest that it 
may be examined whether big universities, e.g., 
the Universities of Calcutta, ^ m b a y  etc. having 
a post-graduate teaching department should es
tablish regional post graduate sections with 
a postgraduate teaching department should es- 
standard of teaching.

i8 37 The Committee feel that it will greatly im
prove the academic standards in the country if 
one Central University is set up in each State 
or one of the existing universities is converted as 
a Central University, though it will cost sub
stantial amount to the Central Exchequer. 
They, therefore, hope that the Education Com
mission will consider this matter in all its as
pects and arrive at a decision. Meanwhile they 
suggest that the feasibility of declaring the three 
Presidency Universities viz., Calcutta, Bombay 
and Madras (or at least the city portion of these 
Universities) which are considered to be highly 
developed, as Institutes of National Importance. 
These Universities will thus be brought under 
the purview of Central Government and fur
ther developed through liberal resources and 
broad based policies relating to recruitment and 
admission on an all-India ^sis.

19 39 The Committee do not feel happy that the
Ministry of Ikiucation has created certain educa
tional institutions analogous to universities but 
outside the scope of the University Grants 
Commission thereby adversely affecting the au
thority of the Commission in taking steps for 
the promotion and co-ordination of University 
education and for the determination and main
tenance of standards of teaching, examination 
and research in universities.

The Committee feel that this practice is like
ly to create disparity in the quality and value of 
degrees conferred by different institutions and 
should have been avoided. The Committee 
suggest that the University Grants Commission 
should be consulted before any institution is 
empowered to confer degrees equivalent to those 
awarded by the universities. The Committee 
also suggest that proper co-ordination should be 
maintained between the institutions of nati<Aal 
importance and the University Grants Com
mission.
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20 4̂  Committee have dealt with the questioK
of maintenance grants being given to ^institu
tions deemed to be universities^in paras 7 and t 
of Chapter I of this Report. They note that 
according to the opinion given by the Attorney 
G«ieral, the University Grants Commission ia 
not empowered tmder its Act to give mainte
nance ^ants to State universities and ‘institu
tions deemed to be ujiiversities.’ It is stated that 
the entire question as to which agency, whether 
the University Grants Commission or the Cen
tral Goveriunent, should pay maintenance grants 
to ‘institutions deemed to be universities’ is 
under consideration.

The Committee hope that a decision in * the 
matter will be reached at an early date. They 
further hope that a decision on the question as 
to the source from which matching grants be 
provided for development schemes of ‘institu
tions deemed to be universities’ will also be 
arrived at early.

21 42 The Committee feel that the audit of the ‘in
stitutions deemed to be universities’ which are 
given maintenance grants by the University 
Grants Commission/central Government should 
be done by the Comptroller and Auditor Gene
ral. It should also be ensured that proper in
ternal auditing system is introduced in all these 
institutions.

22 51 , The Committee note that the expenditure on
education as a whole in India is very low as com
pared to other advanced and developing coun
tries. They no doubt agree that other subjects 
such as defence, food etc., also claim the atten
tion of Government and have to be taken care 
of. Nevertheless, they would emphasise that 
there is a direct link between education an«l 
national development and prosperity. The Com
mittee. therefore, suggest that the feasibility of 
levying an education cen  to finance ^ucational 
programmes at all levels may be considered. The 
Committee are glad to note that the Gujarat 
Goveminent has already made a beginning in 
this reupect and increased fhe education cess o* 

and buildings in urban arws. White appr^ 
dattnK the view tte  ICnistry of EduMtto* 
that the grants to be madb tor university edisea-
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. tion .have to be adjusted within the resources 
available for education, the Committee caimot 
help feeling that such low investment in educa
tion is likely to create a generation of youngmen 
lik in g  in a ^nse of good citizenship or even 
lacking in basic human virtues. The Committee 
apprehend that that may make all our develop
mental expenditure infnictuous. They strongly 
recommend that for the Fourth Plan sufficient 
funds should be placed at the disposal of the 
Commission if it is to discharge its functions 
effectively.

33 $2 The Committee are inclined to take a serious
view of the casiial treatment given by the Uni
versity Grants Commission to the issxiance of 
utilisation certificates. The Committee also 
regret that the M inist^ of E!ducation which are 
empowered to issue directions to the University 
Grants Commission under Section 20 of the 
University Grants Commission Act, have not 
issued any direction even though large amounts 
havjs been given by the Commission for which 
utilisation certificates have not been issued. They 
suggest that the whole matter should be consi
dered at a high level and suitable measures be 
taken so that such financial iTregularitieB do not 
occur in future.

24 5* Tlie Committee are not happy over the very
alow progress achieved by various universities 
in utilising the grants allocated by the Univer- 
versity Grants Commission on the basis of the 
reconunendations made by the Visiting Com
mittees for projects relating to science subjects, 
humanities and those of general nature like 
hostels, staff quarters, guest houses, non-resident 
students’ centres, hobby workshops, health cen
tres and printing presses. They, in particulai;, 
regret that some of the universities such as 
Bombay, Bhagalpur, Magadh. Nagpur, Ranchi, 
etc. have not utilised even 20 per cent of such 
allocations. The Committee feel that the Uni
versity Grants Commission should not only allo
cate more funds to those untvmities which 
sdhow progress but they should also analyse the 
causes of dow  progress In other universities so 
as to devise remediid measures for smooth fune- 

‘ Honing of dffvek^pment schemes sponsored by
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Jem. They are also of the view that the expen- 
5! pix)iect5 should be so worked out
that th6re ^  an even distribution of such expea- 
4 itare in various years of the Plan to avoid Iwsty 
and unscrutihized disbursal of amounts in the 
last year of the Plan.

As concluded by the IWucation Ministers' 
Conferfence and admitted by the University 
Grants Commission, the present procedure ot 
matching grants is not satisfactory in some 
ways and it needs examination and mo^fication 
so as to malse it more effective in operation. The 
Committee would like the Government/Univer
sity Grants Commission to assess the wwking 
of the system and take suitable corrective mea- 
stires.

26 62 The Committee are of the view that it is a
serious matter if the schemes sponsored by the 
University Grants Commission are discontinued 
after the recurring assistance is stopped by the 
CcMnnussion after a stipulated period. If a Uni
versity has to discontinue a scheme after some 
time, the whole money spent by the Commission, 
State Govenynent and the University concerned 
over the scheme may become infructuous. The 
Committee suggest that the whole problem 
should be examined thoroughly and steps taken 
to ensure that no scheme sponsored by the Uni
versity Grants Commission is discontinued 
by any university after the grants from 
University Grants Commission for that purpose 
are stepped after a stipulated period. The Com
mittee also suggest that an assurance from the 
State Governments may be sought that they 
will arrange the necessa^ money for continuing 
the scheme even after the stoppage of the grant 
from the University Grants Commission,

r  64 . The, Conunittee are of the view that fragmen
tation in the field of h i ^ ^  education and the 
d i^ ion  of re^nsibility among various agen
cies is not desirable for academic reasons. They 
consider that the problems in various sectors 
of education are closely inter-related and re
quire an overall oonsideration.
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In this coimration, the Committee would like 
to reiterate the recommendation made in para 
8 of their 82nd Report (Third Lok Sabha) on the 
Minister of Education—University of Delhi 
wherein they considered it desirable that grant* 
to all institutions of higher education should b® 
regulated through the University Grants Com
mission. The Committee further consider that 
in the interest of higher education (i.e., post
secondary education), it should be the responsi
bility of the University Grants Commission ta 
effect promotion and coordination of aU h i^ er  
education and not university education only. 
The Committee hope that this matter will be 
examined and a decision taken thepeon early. 
They at the same time suggest that pending a 
decision on this matter, the Ministries/other 
agencies giving grants to institutions of higher 
education admitted to the privileges of a Uni
versity should canalise the grants thrnuj^ or 
consult the University Grants Commission before 
grants are paid andi before any developmental 
activities are undertaken by them in relation to 
those institutions.

a8 66 The Committee would like to reiterate the re
commendation made in para 31 of their 82nd Re
port (Third Lok Sabha) on the Ministry of Edu
cation—University of Delhi that a Conmiittee 
consisting of the representatives of the Minis
tries of Education, Finance and Commerce and 
University Grants Commission should be set up 
to thoroughly examine the difficulties in obtain
ing foreign exchange for universities as also the 
procedural difficulties in regard to issue of im
port licences and customs clearance permits.

39 79 The Committee note that the foreign exchange
allocated under the scheme (which authorises 
the universities during each licensing period to 
utilise foreign exchange directly up to Rs. 500 for 
the import of each item of equipment urgently 
required for research, subject to the overt^ 
foreign exchange ceiling for each university fixed 
hv the Commission) has been much less during 
1964-W as compared to the amount allocated 
during 1963-84. 'The representatives of the Min
istry of Education and the University Grants 
Commission have admitted tfiat this scheme ha*
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been most useful for the universities. The Com-r 
mittee therefore suggest that the feasibility o f  
providing more foreign exchange to universities: 
under this scheme may be examined.

Thie Committee would also like to suggest that 
in the interest of quality of higher ^ucati(m 
and in view of the foreign exchange difficulty^ 
which is likely to continue for some time, the 
Government should try to get some ad hoc grant 
or loan from so|me international organisations^ 
specifically for meeting the needs of education, 
and scientific research.

30 66 The Committee would like to reiterate the-
recommendation made in para 12 of their 82nd 
Report on the Ministry of E!ducation—University 
of Delhi that the needs of the universities in. 
regard to supply of building materials^ 
sp ^ a lly  cement, should have received high 
priority commensurate with the purpose. Now 
that cement has been decontrolled and there i.'̂  
an assurance of larger production and regular 
supply, the Committee hope that the Govermnent 
would ensure that there is no difficulty in procur
ing requisite quantity of cement for universities..

31 tg  The Committee quite appreciate that there is
bound to be slight differences in average annual 
cost per pupil in Indian Universities depending 
upon the recurring expenditure incurred by 
them. They, however, regret to note the wide 
variations, in such expenditure. They suggest 
that elSorts should be made to bring as much 
uniformity as possible in the average annual 
cost per pupil in different universities.

71 The Conunittee appreciate the idea of giving
centenary grants to ^ e  universities and colleges. 
They are, however, distressed to note that 
centenary grants made in the year 1956-57 have 
not yet been fully utilised by Bombay and Cal
cutta Universities. They suggest that steps 
should be taken to ensure that centenary grants 
are utilised within a fixed period by the 
universitieg and c o ll ie s  concerned.
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3) 74 The Committee note from the statemoit giving.
details of centres of advanced study started so 
far (Appendix IX) that no such centre has been 
■elected for the study of Psychology and Socio^ 
logy. Further, while there is only one advanced 
centre each in History and Sanskrit, there are 
three ^vanced centres in Economics. They also 
note that while some universities have three to> 
live centres of advanced study, some other uni
versities do not have even a single centre o f  
advanced study. The Committee, no doubt, 
agree that the establishment of centres of 
advanced study is a very selective process and 
the limited resources available should not be- 
thinly spread over in different centres, yet the- 
Committee would suggest that while selecting 
the location of these centres at least some con
sideration of regional necessity should be kept 
in view so that promising students of each region- 
may have almost equal opportunities. They also 
suggest that the subjects for which centres are 
to be developed should be decided in advance 
after assessing the total requirements of the- 
country and as far as possible one umversity 
should not initially have more than two* centres 
of advanc^ study. The Committee alsK> feel that 
if a composite culture is to be developed in India, 
there ^ou ld  be composite and integrated 
course including History and Psychology. 
Psychology is a developing subject with great 
social implications, and History has both cultural 
and applied importance. The Committee, there
fore, suggest that the feasibiliW of developing 
centres of advanced study for Psychology and 
History should be examined by the Commission.

The Committee are glad to note that the selec
tion of centres of advanced study is made on the 
basis of the quality and extent of work done in 
the various departments of the universities and' 
their contribution to research and potentiality 
for further development and they hope that this 
policy will be scrupulously followed,

34 75 While the Committee agree with the view of
the Universi^ Grants Commission that the 
scheme relating to Centres of Advanced Study 
is a very important one, they nevertheless con
sider it essential that utmost care should have^
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been taken for the growth of these Celitres which 
have been started, so thbt they cotild* enhance 
the reputation of India slU' having the highest 
standard of higher education and thereby attract 
foreign scholars also fpr research and higher 
studies. ' The Coiiuhitt^ recommend that 
adequate financial proviision should be made for 
these Centres and the aiftbiint provided for this 
scheme should be properly and fully utilised. 
Besides, every effort should be made to recruit 
qualified personnel for th^e Centres* The Com
mittee hope that In due course the Centres will 
pave the way for raising standards of teaching 
and research in Indian Universities.

35 76 The Cwnmittee are glad' to leam that con
siderable assistance under foreign aid pro
grammes has been procured for the development 
of Centres of Advanced Study. They hope that 
such aid will be utilised fully and purposefully. 
The Committee further suggest that apart from 
financial help the Government may seek more 
extensive academic collaboration, e.g., exchange 
of professors, exchange of publications etc.

36 78 The Committee consider that the two aspects
of Ceatres of Advanced Study, viz., (i) their 
functioning on an all-India basis and (ii) collabo
ration with the national laboratories are of co<n- 
siderable importance; They hope that the Com
mittee appointed under the chairmanship of Prof.
A. R. Wadia to evaluate the working of these 
Centres will specifically k>6k into these aspects.

37 79 (i) The Committee feel that in the field of
philosophy, India has got old traditions and there
fore offers great potentiality for further develop
ment. They particularly stress that the Centres 
of Advanced Study in Philosophy should lay 
^ual, if not, more emphasis on the Indian School 
of Thought and Culture.' In this connection they 
would like to mention among other school^ 
Sankaracharya’s philosophy, which could well be 
the subject of further resefarch and study.

The Comrtiittee would also like to reiterate the 
Itdiowing recommendation made in para 41 o<
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tl^ir 83rd Beport . on the Ministry of Education— 
Visva Bharati University:—

“In view of the fact that there are different 
sdiools of Indian philosophy, the Com
mittee suggest that facilities may be 
created in certain selected universities 
for specialised study and research of 
different Indian philosophies. The C<wa- 
mittee feel that Jain Philosophy has not 
received due attention in any university 
for special study. They also feel that 
either the Banaras Hindu University or 
the Visva Bharati University each hav
ing a Centre of Advanced Study in 
Philosophy may be eminently suited for 
studies in Jain Philosophy.”

(ii) The Committee expect that Centres *f 
Advanced Study in Mathematics in the Univer
sities of Bwnbay, Calcutta, Jadavpur and 
Punjab would make valuable contributions to 
the advance and improvonent in the study ot 
Mathematics particularly at the post-graduate 
stage. India has a great tradition in Mathematics 
and Astronomy and has jM-oduced geniuses like 
Varaha Mihir, ' Khana, • Bhaskaracharya. Arya
bhata and Brahma Dutta. India is also reported 
to have invented the Zero notation and’ the 
decimal system. In the recent times, the names 
of Ramanujam and Narlikar easily come to mind. 
The Committee hope that by their contributiMJS 
the Centres will restore to India the glory that 
was hers in this field.

3* The Committee attach great importance to the
problem of form ulati^ suitable courses of study 
in the universities. Tliey agree with the Com
mittee on Sttuxdards of University Education that 
'unless the courses are geared to the dynamic 
changes taking place in differoit areas of know
ledge, our students are likely to lag behind those 
of other countries where constant efforts are 
made in this direction’. TTiey hope that the uni
versities will reorganise their courses of study 
in the light of the suggestions made in the reporte 
of the Iteview Committees. The Committee how
ever regret to note that no serious action has
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been taken by the University Grants Conunission 
t6 follow-up the recommendations of the Review 
Committees. They suggest that besides imple
menting the suggestion of organising seminars 
and conferences to discuss the recommendation* 
of the Review Committees, the University Grants 
Commission should persuade various universities 
to implement the recommendations of Review 
Committees.

39 *5 The C«nmittee sug^st that the curricula and
courses for the undergraduate and post-graduate 
courses in Science should be constantly kept 
imder review to ensure that these are based on 
the latest knowledge of the subject and do not 
lag behind those of other foreign countries 
advanced in science and technology. They also 
recommend that the University Grants Commis
sion may consider the feasibility of having a 
standing review committee for continuous study 
of science courses in the light of latest develop
ments, so that the attention of the universities 
may be drawn to them. The Committee also feel 
that it worild be desirable for the universities 
themselves to appoint review committees periodi
cally to carry out a critical assessment of their 
courses in science.

4* *4 The Committee regret to note a general decline
in interest and conaequenUy in standard in 
the teadiing of Mathematics and they feel that 
the improvement of teaching in Mathematics is 
essential for advanced training in basic sciences 
and tedinology as well as some of the subjects in 
Humanities. They, therefore, recommend 
earnest measures should be taken to implement 
the recommendations of the expert committee 
appointed to draw up short term and long term 
programmes for improving teaching and research 
in l^thematics.

41 <5 Committee on Standards has made a
thorou^ and exhaustive'study of the problems 
relating to h ig ^ r  education in the Indian tiniver- 
sities and has a useful Report. The Com
mittee are convinced that if the suggestions and 
recommendatioins contained in the Standards 
Committee R m r t  are implemented, it will go a 
long way to effect proper coordination among the
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of teaching. They, however, find that action 
usually taken by . the University Grants Commis
sion on the reports of the experts committees 
has been simply to forward them to the univer
sities and State Governments for their views 
and comments or for suitable action. • The Com
mittee -realise that State Governments are 
required to take necessary action for implement
ing the recommendations of various expert com
mittees in State universities, nevertheless, they 
feel that the University Grants Commissioa 
should pursue the recommendations of these 
expert committees with the State universities 
and keep a record as to how many recommenda
tions of each expert committee have been imple
mented. The powers given to the University 
Grants Commission under Sections 12, 13 and 14 
of the University Grants Commission Act may 
also be invoked, when necessary, to get ^ese 
recommendations implemented.

The Committee consider that it will be a useful 
and interesting study to find out how many 
recommendations of expert committees appoint
ed during each of the last three years have been 
implemented by the State Governments/Univer
sities. It will be futile to appoint expert com
mittees if their recommendations are not imple
mented within a specific ^ riod  and if the Uni
versity Grants Commission does not pursue the 
matter with the Universities/States.

42 W The Committee are unhaj^y to note that
Rs. 23.41 crores have been spent upto 1963-64 for 
implementation of three-year degree course 
scheme which even in the opinion of the i^ r e -  
sentative of the University Grants Commission 
has not brought in much improvement in stand
ard. T^ey cannot help feeling that the curricula 
for the 11 years pre-university course is rather 
too heavy for the students, llie  observations ot 
the \iniversities also widely differ in their assess
ment about the utility of this scheme. The Com
mittee also note that this problem has be«a dis
cussed in the conferences m Vice-Chancellors and
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also by the Stendards Committee a^d that it is 
again being considered afresh by the Education 
Commission.

The Committee are surprised to find that the 
three-year degree course scheme has not been 
accept^ as a uniform pat'.ern throughout the 
country and that it is still in more or less a trial 
stage. They, however, hope that a sound educa
tional pattern will be devised by the Education 
Commission for implementation by all the uni- 
versities/States. The Committee also find that 
some suggestions are being considered of making 
the graduate course into 15 years course instead 
of 14 years as at present by breaking it up in 12 
years pre-university course and then 3 years for 
degree course or alternatively 10 years for school 
education, 2 years for Intermediate and 3 years 
for degree classes. They hope that this sugges
tion which has also considerable support of the 
educationists will be examined by the Education 
Commission.

43 .91 TTie Commit'ee are constrained to observe that
examinations even at present are mainly test of 
memory and do not satisfactorily measure the 
critical power and intellectual development of 
students. A sound system of internal asses^ent 
can play a vital role In improving the system of 
examinations. The Committee realise that the 
system of introducing internal assessment is not 
free from difficulties particularly if an exami
nation, covers over 20,000 to over 150,000 students 
and if there is no properly conducted tutorial 
qrstem. The Committee not*? that the Edu
cation Commission is already seized of the 
problem and hope that a workable solu
tion will be evolved in the light of theh> 
recommendations and on the basis of the realis
tic assessment of the teaching facilities, teacher 
student ratio, etc. Meanwhile, they suggest that 
steps may be taken with proper caution to 
improve the p reset system of examination at 
the post-graduate stage where reforms can be 
effected more easily ift view of the smaller num
ber of students involved. The Committee would 
also like to emphaslise that no hasty action in 
this direction may be taken so as to leave wide 
scope for undesirable practices.
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44 9» Committee regret to note that in under
graduate courses, the overall number of failures 
is more than 50 per cent. In some universities, 
the number of failures is as high as 70 per cent 
as in the case of Andhra University for B.A. 
(Pass) and Mysore University for B.Sc. The 
Committee not that the figures of failures in 
Indian universities is very alarming. They 
suggest that an intensive study of the problem 
should be made by the University Grants Com
mission and steps taken to improve pass per
centages in under graduate courses by improv
ing the standard of teaching.

The Committee are also of the view that ther* 
is wide difference between standards of examina
tions in different universities. Some of the uni
versities can be termed as liberal in awarding 
First Class to their students, a practice that 
tends to lower the standard of education and as 
such is harmful for the country. While conced
ing that the universities are autonomous bodies, 
the Committee feel that it is obligatory on the 
part of the universities, University Grants Com
mission and the Government to ensure that there 
is some uniformity of standards.

45 93 The Committee consider it almost imperative
that there should be some uniformity of stand
ards in Indian Universities. They are of the view 
that. University Grimts Commission should 
collect information regarding the standard main
tained by different xmiversities in their curricula, 
holding of examinations and in awarding 
degrees—^particularly of those degrees which are 
not recognised by other universities. The Com
mittee would also urge that the University 
Grants Commission/Minisrtry of Education may 
use their good offices to persuade the various 
universities to maintaia more or less uniform 
standard in teaching and awarding degrees so 
that mutual recognition to degrees awarded to 
them may be made possible. They also suggest 
that services of the Inter-University Board may 
be invoked for this purpose.

97 Although the University Education Commis
sion had TomUt the recommendation about intoro- 
duotion of general education in the universities
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as far back as 1948-49, the Committee regret to 
state that no significant progress has been 
made in introducing general education in various 
universities and that only Rs. 2 lakhs could be 
utilized for this purpose out of the provision 
Rs. 8:43 lakhs during the last three years. Ilie  
Committee suggest that the University Grants 
Commission may review the general educatica 
facilities available in various universities with 
a view to suggest improvements and adoption in 
other universities where it does not exist at 
present.

-47 *01 The Committee do not like to accept that there
are boimd to be differences in the standards 
actually attained by various institutions impart
ing oigineering and technological education even 
though they agree that rigid uniformity of stan
dard is not possible. They are however of the 
view that when the <^rses of study are the same 
in both the Indian Institutes of Technology and 
University Departments and Colleges imparting 
technical education, efforts should be rnade to 
provide more or less equal facilities for teaching 
and reseiarch. These include proWsion of good 
teachers in more or less equal scalcs of pay, 
good workshc^ etc. The Committee therefore 
suggest that efforts should be made to re
duce the differences in standard of education in 
the imiversity departments and colleges on the 
one hand and Institutes of Technology on the 
other. Alternatively the Committee would like 
the Government to examine the feasibility of the 
Indian Institutes of Technology undertaking only 
post-graduate and higher technological teaching 
and research. The Ck>mmittee suggest that an 
assessment of the laboratory and workshop faci
lities available with the various enf^neering col
leges should be made >and remedial rieasures 
taken as may be necessary.

4* The Committee fWl that the practice of charg
ing capitation fee by the Engineering and Medi
cal Colleges is fundamentally wrong. They also 
note that the Minister of Education has describ
ed this practice as “blackmarketing in educa
tion” . But the Committee feel constrained to 
remind the Government oS their own responsibi
lity for this practice as they have failed to
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provide adequate money ior those colleges 
whose need in those regions cannot be ignored. 
The Committee would also like to point out that 
it is Government’s inaction that has made these 
institutions continue this practice which could 
have been stopped by withdrawing recognition 
accorded to them. They find that even after 
an enquiry by the Government of Kerala, 
the T.D. Medical College, Alleppey has been 
allowed to collect an enhanced tuition lee 
of Rs. 2,500 per annimi and a special fee of 
Rs. 250. The Committee are surprised that this 
exorbitant tuition fee has oeen allowed to be 
charged by the Government and they feel that 
this is only an alibi for capitation fee. The Com
mittee recommend that suitable action should be 
taken by the Government to uut an end to the 
practice of charging capitatioi fee enhanced fees 
etc- by the engineering and medical cuUeges 
or by any other colleges. Till this is effec
tively stopped, the Committee hope that the 
university/Government concerned would see 
that the money thus acquired is properly accoun
ted for by such colleges and proper receipts 
are issued by them as donation for the institute 
so that there may not be any room for misappro
priation of the money for private benefits.

49 104 The Committee feel that one of the most im
portant factors in scientific research which needs 
to be vigorously promoted relates to research in 
pure and applied science in the imiversities and 
institutions of higher education. Every endea
vour should therefore be made to strengthen the 
facilities for research in the universities by way 
of provision of financial resources including ade
quate foreign exchange, laboratory facilities, 

and qualified personnel.
50 io6 The Ccmunittee entirely agree with the obser

vations of the Standards Committee (mentioned 
in paragraph 106) with regard to the need for 
close co-or^Unation of university and non-univer- 
sity sectors in the matter of scientific research. 
They however, regret that at present there is no 
proper co-ordination between the research depart
ments of universities and national laboratories. 
They feel that in an age of science and techno
logy, universities have acquired a new role and 
a new significance. Interlinking of research in

140(AU)LS—19.



282

the universities (mostly of pure, basic and funda
mental character) and the laboratories of the 
Council of Scientific and Industrial Research! 
(mostly of applied nature) would be of great 
mutual benefit. Therefore, for proper develop
ment of research in the country, there should be 
complete co-ordination between the national 
laboratories and universities. A procedure 
should be devised to have exchange of notes or 
some mutual discussions among the Directors o f 
National Laboratories and the Head.s of the de
partments of the universities. The Committee 
also suggest that the feasibility of effecting insti
tutional co-ordination between the University 
Grants Commission and the Cnincil of Scientific 
and Industrial Research may be examined.

51 107 Tile Committee are unhappy to learn that with
a few exceptions the university laboratories are 
ill-equipped. They would like to stress that a 
well-equipped laboratory is essential for raising 
the standard of science teaching. They suggest 
that earnest measures should be taken to equip 
the university laboratories properly. The Com
mittee also reiterate the recommendation made 
in para 31 of their 82nd Report on the Ministry of 
Education—University of Dslhi that the question 
of financing equipment for university laboratories 
from UNESCO and other aid funds for the Fourth 
Five Year Plan may be examined early.

They consider that the universities can play a  
vital role in development of defence research. 
A major defence problem, can be broken inta 
sub-problems and such of those as are of a basic 
nature can be handled by the universities. The 
rppr^sentative of the Ministry of Defence has 
admitted this possibility. ' For this purpose, the 
Committee suggest that there should ^  neces
sary co-ordination between the universities and 
Defence Research Laboratories.

52 139 The Committee are constrained to obsarve that
the resources available to the universities for the 
development of science departments have not 
been commensurate with their requirementa. 
They learn that during the Second Plan period, 
the University Grants Commission paid grants 
totalling Rs. 4*02 croreis to the universities fo r
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buildings, laboratories, workshops, equipments, 
appaj-atus, library books and additional supply 
for scientific studies. The amount provided for 
thesfc schemes during the Third Plan is Rs. 7*92 
crores. The above provision lor scientific re- 
searcli is not at all adequate considering the 
great need that exists for improving standards 
and for enabling science to play its full part in 
the development of the country. Science educa
tion makes heavier demands than general educa
tion in respect of accommodation and equipment. 
As the teaching of science necessarily involves 
practical work in laboratories, the teacher-pupil 
ratio on the science side has also to be higher. The 
Committee hope that Government will make 
provision for equipping the laboratories on which 
depends the standard of scientific education and 
rpsearch.

53 n o  Library is the storehouse of knowledge accu-
mulated'through ages in all the countries and as 
such the Committee need hardly stress the desi
rability of encouraging the students to cultivate 
the habit of utilising the library facilities to the 
maximum extent. For that purpose the library 
environments should be made attractive by pro
viding adequate librarv' facilities including read
ing space in each univprsi^v and college. The 
Committee feel tha<̂  the University Grants Com
mission should not be content simply by making 
adequate provis’on for a good library but .should 
also try to see that the library facilities are pro
perly utilised by the students as also by the 
teachers.

54 III The Committee regret to learn that the infor-
mntion regarding the number of colleges which 
provide reading room facilities for at least 25 
per cenc of the students on its rolls is stated t« 
be not Kvailable at present. The Committee feel 
that until basic statistics are in possession of the 
Univers«,y Grants Commission, it will not be 
possible CO chalk out a scheme and assess its 
financial implications- 

'J'he committee further suggest that the re- 
commenuations of expert committees s-hould be 
oroperlv analysed by the University Grants 
Commission so as to assessthe magnitude of 
every oroblem for taking suitable measures as 
and when funds are available.
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55 113 The Committee suggest that the feasibility of
starting Book Bank Scheme in various univer
sities and colleges on the lines of University of 
Delhi may be examined. The assistance given 
by the University Grants Commission for text
book libraries can be utilized to enrich the Book 
Bank Scheme. Efforts should also be made by 
the universities and colleges and their Students’ 
Unions to raise voluntary donation particularly 
from the ex-students for enriching this scheme.

56 114 The Committee realise the importance of area
studies which have been commended by the Shiva 
Rao Committee and hope that in course of time 
there would develop specialised institutions for 
specialised studies enjoying international repu
tation like the London School of Oriental Studies. 
But at the same time, the Conunittee are conS  ̂
clous of the limitation of funds available with 
Government to take up such ambitious schemes. 
Hence the Committee suggest that the University 
Grants Commission may select some universities 
or institutions for intensive studies on particular 
areas relevant to India’s political, cultural and 
commercial interests so that with the maximum 
utilisation of our meagre funds, a nucleus of such 
studies may gradually develop. For the present, 
particular emphasis may be given to the South 
East Asian countries, Celyon and Iran along with 
the studies of their languages. The Committee 
suggest that these centres should be open 10 stu
dents comin, ;̂ from all over the country and also 
from abroad and as a matter of fact suitable 
incentives should be given to attract students to 
these courses.

y. *17 The Committee attach great importance to the
tutorials as they play an important role in im
proving the standards of education in colleges 
and universities. They hope that adequate finan
cial provision will be made in the Fourth Plan 
to enable proper organisation of tutorials in uni
versities/colleges. The Committee suggest that 
in the meantime consistent with the financial 
resources and limited staff and accommodation 
available, everv effort should be made to intro
duce tutorials in universities and colleges and 
organise them on sound lines.
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58- 119 _ The Committee are glad to note that the semi
nars and summer schools organised with the as> 
sistance of University Grants Commission have 
proved fruitful in giving a stimulus to the parti
cipants to improve their professional competence. 
They hope that earnest measures will be taken 
for the expansion of the programme which envi
sages to have 300 institutions by 1970 and to train 
15,000 teachers every year. At the name time 
they would suggest that more summer schools 
for students and summer institutions for curricu- 

 ̂ lum reform may be organised as these also call 
for equal attention.

^9 121 The Committee note that it has not been pos
sible for the Government to provide accommoda
tion in colleges for all the students seeking ad
mission. The Committee are of the opinion that 
organised courses through correspondence can 
have great advantages in a big but poor country 
like India. By this means opportunities for edu
cation and training can be made available very 
widely at a comparatively low cost. Hiis will 
also relieve, to some extent, the pressure of num
ber on the universities and colleges. The Ccan- 
mittee understand that more than a million per
sons receive instruction through correspondence 
courses at the junior technical and higher edu
cational level in the USSR. In the USA at least 
a million and a half undertake home study cours
es through correspondence. The Committee 
consider that the scheme of correspondence 
courses may be expanded so as to include also 
science courses and technical courses at various 
levels. The scheme can be used very effectively 
for the teaching of languages emd for the improve
ment of education in Mathematics.

The Committee would also like to reiterate the 
recommendation made in their 82nd Report 
(Third Lok Sabha) on the Ministry of Educa
tion—^University of Delhi that in selecting uni
versities for opening these courses, preference 
should be given to such Tzniversities as oUow 
large number of private students to appear in 
examinations simply on pa3rment of the usual 
examination fees. They would also suggest that 
the eixperfences gained as a result of the working
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of the correspondence courses in the Delhi Uni> 
versity should be taken into consideration and put 
to effective use so that the difficulties encounter
ed by the Directorate of Correspondence Courses 
of the Delhi University are not faced, by other 
universities where the courses are proposed to be 
introduced.

60 123 The Committee feel that with the rapidly in
creasing demand for education at all levels to 
meet our growing national needs, it is necessary 
to expand the facilities by qfganising evening 
colleges so that one can leam also while earning. 
They consider that expansion of evening colleges 
and double shift work in laboratories would lead 
to large economies in laboratories, buildings 
and equipment for science courses.

The Committee are also of the view that the 
standard of teaching and research in evening 
colleges will not be quite effective if the State 
Governments alone are made responsible for 
giving grants to evening colleges. They, there
fore, suggest that the feasibility of development 
grants being given to the evening colleges by the 
University Grants Commission as per the practice 
followed for day colleges may be examined.

The Committee also suggest that the Univer
sity Grants Commission may examine the feasi
bility of opening more such colleges with diversi
fied courses which may lead to post-graduate 
courses on a phased programme. While making 
this suggestion, the Committee would like to 
point out that the relationship between the even
ing college and the day college,whose buildings, 
laboratories, libraries, etc. will be utilised by ^ e  
evening college, should be clearly defined and 
the evening college should be properly consti
tuted as a separate entity and not merely an ex
tension of the day college with more or less the 
same governing body.

6t 125 The Committee feel that the University Grants
Commission should have given more considera
tion to the affiliated colleges which teach 85 per 
cent of the students and feed the post-graduate 
classes of the universities. Unless the quality 
and standard of teaching in the affiliated colleges
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is improved, the money spent on post-graduate 
classes in the universities would be more or less 
a waste. The Committee suggest that this aspect 
may be kept in view by the University Grants 
Commission while giving grants out of the funds 
available with them.

^2 128 The Committee are unhappy to learn that a
number of colleges have of late been set up 
which do not have adequate enrolment and which 
are- ill-equipped and cannot be considered viable 
economic or intellectual units. The Commitee 
suggest that establishment of such sub-standard 
colleges should be regulated and controlled in 
the interest of maintenance of academic stan
dards.

63 129 The Committee note with concern the deterio
ration in the standard of education in the affiliat
ed colleges. They feel that the University Grants 
Commission should tackle the problem of im
proving the standard of teaching and discipline in 
the affiliated colleges on a priority basis. In this 
connection, the Committee would like to draw 
the attention of the University Grants Commis
sion/Government to their recommendations con
tained in paragraphs 125 and 128 ante. The 
Committee hope that suitable measures will be 
taken by the University Grants Commission/ 
Government in the light of the recommendations 
made by the Committee on Collegiate Education.

6.1 130 The Committee are of the view that regular
inspection of colleges by tha University concern
ed greatly helps in raising the standards of edu
cation in colleges. It helps to bring to light the 
shortcomings of the colleges so that steps can 
be taken to remove such shortcomings and to 
tone up the administration of affiliated colleges. 
They suggest that the University Grants Com
mission should make a detailed study of the 
problem by collecting the various regulations of 
the universities regarding inspection of colleges 
so as to find out how far these are follbwed by 
them. As a result of such a study a procedure 
should be evolved with a view to ensure that all 
universities do carry out periodical inspections of 
colleges affiliated to them.
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65 131 The Committee suggest that -except unitary
type of universities like Allahabad, Lucknow, 
Banaras, Aligarh and Viswa Bharati, all universi
ties should affiliate colleges within their respec
tive zones. As for the xmitary type of universi
ties, the Committee suggest that the feasibility 
of these universities also taking over adjacent 
colleges may be examined.

56 138 The Committee agree that certain items of
expenditure incurred by big colleges of Calcutta 
such as litigation expenses, interest on loans etc. 
may be considered by the State Government as 
legitimate for purposes of grants-in-aid and that 
if certain items of expenditure are disapproved, 
intimation regarding this may be given to the 
colleges before such expenditure is actually in
curred by them. The Committee suggest that '-he 
University Grants Commission may pursue the 
matter with the West Bengal Government.

The Committee also suggest that the Univer
sity Grants Commission should follow the scheme 
of splitting up of big colleges to its logical con
clusion, i.e. of having separate building, library, 
laboratory etc. instead of having 2 or 3 shifts o f 
cleisses in the same building with the same lib
rary and laboratory and in a way under the same 
management. The Committee consider that if 
due to stringency of funds, it is not possible to 
construct new buildings at present for the even
ing colleges, these may be continued in the build
ings of some day colleges but under a separate 
Managing Committe to avoid interlinking. The 
Committee feel that in no case more than one 
additional college should be allowed in the build
ing or compound of one day college in order to 
ensure that the library and laboratory facilities 
are adequately available to the students. If no 
accommodation is available within Calcutta, the 
colleges should be prepared to move outside. 
That would also relieve congestion of students in 
Calcutta,

The Committee note that the scheme for the 
revision of salaries of teaching staff sponsored 
by the University Grants Commission does not 
envisage reversion to the old scales for new en
trants after the assistance from the Commission 
ceases. They, therefore, consider it desirable
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that the benefit of the revised grades should be 
available to all new entrants. They suggest that 
the University Grants Commission should pur
sue this matter with the State Government.

Apart from the immediate problem of the seven 
big colleges, the Cortimittee note that the Cal
cutta University caters to about 10 per cent of the 
total student enrolment in the universities and 
colleges in the country. The number of college 
students in Calcutta City and Greater Calcutta 
is over 1,10,000, With over 2 to 3 lakhs of school 
students, Calcutta poses a serious educational 
and social problem. The Committee suggest that 
the Government/University Grants Commission 
should immediately undertake a comprehensive 
survey so that remedial measures may be taken 
for the solution of a menacing social problem.

67 142 The Committee commend the Central Govern
ment decision to accept the recommendations of 
the University Grants Commission for raising the 
pay-scales of university and college teachers. 
The Committee hope that the University Grants 
Commission wiU exert its good offices with the 
State Governments to ensure that they cooperate 
with the Central Government by implementing 
the new pay-scales.

The Committee feel that now that the Govern
ment of India through the University Grants 
Commission have taken the responsibility of fix
ing the pay scales of college and university 
teachers, they should try to evolve a code of 
conduct to be observed by the teachers. The 
Committee feel that both the teachers and the 
students in general should avoid participation in 
pilitics, at least in agitational politics. The 
objective of educational institutions being to 
educate and train up the yoimger generaMon, 
the energies of the teachers and of the students 
should generally be devoted to academic matters 
and not dissipated in extraneoiis and non-acade> 
mic matters so that the students can come out 
frcmi the educati<mal institutions fully equipped 
not only intellectually but also ethically.
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The Committee further hope that with the 
assiunption of responsibility of fixing the pay 
scales of the university and college teachers, the 
Government University Grants Commission 
should see that the pay scales are properly pro
tected and the teachers do not suffer due to irre
gular or unhealthy practices which may be preva
lent in some of the colleges or universities. Such 
protection should also cover the protection of the 
grade and pay scale on migration of teachers from 
one college to another college or from one uni
versity to another university.

.68 143 The Committee appreciate the difficulties of
universities to attract and retain the ser\’’ices of 
well-qualified teachers in engineering and tech
nological departments when the scales of pay in 
imiversities do not compare favourably with the 
Indian Institutes of Technology. The Com
mittee fail to find any justification for such dis
parity in salary scales of the university teachers 
in engineering and technological departments 
and the teachers in Indian Institutes of Techno
logy. They hope that, as proposed, the salary 
scaies in Indian universities will be /brought at 
par with those of Indian Institutes of Technology 
during the Fourth Plan.

69 144 Committee note that there has been a
decline in the overall teacher-student ratio in 
the universities and colleges during 1963-64 as 
compared to 1962-63. They also note that during 
1964-65 there has been a decline in teacher-, 
student ratio in more than 20 universities. The 
Committee deplore this tendency which effects 
the standard of education, and makes it impossi
ble for teachers to pay sufficient attention to stu
dents. They are of the view that steps should 
be taken not only to ensure that the appoint
ment of new teachers keeps pace with the in
crease in enrolment but also that there is im
provement in teachers pupil ratio. In the opi
nion of the Committee the teacher-pupil tatio of 
1 : 10 would be ideal but the Committee appre
hend that in view of the large financial outlay 
involved it may take considerable time to reach 
that ratio. The Committee, therefore, suggest 
that Government should draw up a phased pro
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gramme region-wise in this regard. The Com
mittee would further like to stress that the col
leges should try to make up the deficiency by 
encouraging greater personal contact of the tea
chers with the students so that the standard of 
teaching and discipline may not further deterio
rate.

■70 145 The Committee are glad to learn that there is
gradual percentage increase in the number of 
Professors and Readers in Indian universities as 
compared to the Lecturers. They consider it a 
healthy feature and hope that this trend will be 
maintained. The Committee expect that promo
tion of teachers from a junior to a senior grade 
in universities and colleges is made on the basis 
of seniority, and unless a teacher has been 
adversely reported upon, he should automatically 
get his promotion in his turn. ITie Committee 
feel that unless the rule of seniority referred to 
above is followed in the matter of promotion, the 
system is likely to lend itself to favouritism and 
nepotism.

71 146 The Committee feel that a person who does not
teach has no right to be called a teacher. They 
also think that a Principal must take some class
es as this helps him in maintaining contact with 
the students. The students should also have 
easy access to the Principal. The Committee 
suggest that the University Grants Commission 
should impress upon the colleges recognised im- 
dcr Section 2 (f) of the University Grants Com
mission Act the desirability of Principals taking 
a few classes.

72 148 The Committee consider that as the standard
and quality of work of a university depend very 
largclv on* the quality of its teachers, every care 
should be exercised by the authorities concerned 
to ensure that teachers of the highest competence 
are recruited by the universities. The Com
mittee are pained to learn that instead of merit 
being the basis, caste, political, regional or non
academic considerations have been playing as
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important role in the selection of teachers. This 
has been pointed out by several committees, ap
pointed in the past to look into the affairs of 
specific universities such as Banaras Hindu Uni
versity Enquiry Committee, Aligarh Muslim Uni
versity Enquiry Committee and MuzalTarpur 
Citizens Committee on Bihar University. While 
the Committee accept the principle of autonomy 
of a university to appoint its staff without any 
interference, they feel that this autonomy should 
not be misused.

The Committee suggest that the procedure for 
appointment of staff—particularly the Professors 
and Readers—should reviewed or revised so 
as to ensure fairness and justice in their appoint
ment. The Committee hope that the univer
sities, on their own part, will act with a high 
sense of responsibility in the matter and eschew 
parochial or extraneous consideration of any 
kind in the matter of appointment of teachers.

The Conunittee suggest that the University 
Grants Commission should take remedial mea
sures by invoking the provisions of Sections 13 
and 14 of the University Grants Commission Act, 
whenever it comes to learn of any malpractices 
in the selection of teachers. Otherwise in a 
sense the University Grants Commission may be 
accused of inaction in the face of such malprac
tices.

73 149 The Committee attach great importance to the
eradication of corruption and malpractices from 
the universities which are the main source of 
supply of oflBcers for manning public services 
especially at the higher levels and hope that the 
report of the Committee appointed to suggest mea
sures for eradicating corruption and malpractices 
from the universities will soon be finalised and 
early action taken on the recommendations made 
therein.

74 150 The Committee are dad to note that Madras
University has already introduced Gratuity- 
cum-Pei^ioti-4m7n-Provldent Fund-cum-Insurance 
scfacime and tiiat schemes relating to ContributoTy
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Provident Fund-cttm-Gratiiity and General Pro
vident Fund-cum-Pension-cum-Gratuity are pro
posed to be introduced for the benefit of the em
ployees of the Central Universities. They hope 
that the schemes will be finalised and put into 
force early. The Committee also suggest that 
State universities and colleges should also be 
persuaded to introduce a scheme on similar 
lines.

75 151 The Committee are glad to learn that the
scheme for the exchange of teachers between uni
versities has been initiated with a view to en
courage exchange of ideas and experiences and 
to promote a sense of intellectual unity in the 
country. The scheme makes it possible for the 
universities to utilise the services of talented 
personnel as widely as possible. The scheme 
also provides opportunities for the staff and stu
dents engaged in advanced studies to come into 
close and useful contact with distinguished tea
chers. The Committee hop>e that all universities 
will take advantage of this scheme.

76 152 The Committee feel that, consistent with the
country’s foreign exchange position, teachers 
should be encouraged to attend international 
conferences abroad and take full advantage of 
the assistance available under the ‘travel grants' 
scheme. Contacts established at such interna
tional conferences, besides improving the .'»utlook 
and the mental horizon of the teachers, are ex
pected to result in fruitful collaboration between 
Indian universities and universities abroad.

•77 153 The Committee commend the scheme of “utili
sation of services of retired teachers” which helps 
in availing of the services of teachers of out
standing merit who have crossed the normal age 
of superannuation and are otherwise fit. It also 
helps the teachers to continue the research which 
has not been completed at the time of their re
tirement. The Committee, however, suggest that 
the selection of retired teachers under this scheme 
«?hould be made ^ th  care; and the University 
Grants Commission should keep itself informed 
('f the studies and other activities undertaken by 
the teachers so as to assess the usefulness of this 
scheme.

*93
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78 155 The Committee regret to note that only a few
universities provide residential accommodation 
10 their teachers and that too to only about 20' 
per cent of the teaching staff. They fuUy ea- 
dorse the views of the Committee on Residential 
Accommodation for Students and Teachers that- 
there is an urgent need to provide accommodation 
to at least 50 per cent of the teaching staff. The 
Committee would suggest that if it is not possible 
to earmark separate funds for providing residen
tial accommodation to the teaching staff, loans 
may be given to teachers on easy terms for build
ing houses near the University Campus. The 
Committee feel that the residence of teachers in 
the Campus will help in developing a truly aca- 
d 'mic community wherein close personal con
tacts between the teachers and the taught can- 
grow and bear fruit.

79 156 The Committee appreciate the scheme for
construction of teachers’ hostels which are chea
per than staff quarters and provide a better com
munity life. They are best suited for young 
lecturers not having a large family. They hope 
that teachers’ hostels wiU be constructed early in- 
those universities where the schemes have been 
approved and other universities will also be per
suaded to have such hostels.

80 159 While the Committee note the analysis of the
causes of students’ indiscipline given by the 
Ministry as shown in paragraph 159, they f--el 
that certain non-academic factors play not an 
insignificant part in contributing to students’ 
indiscipline. These’ are: (i) cinemacraze and*
witnessing of sex-provoking films; (ii) cinema 
posters; (iii) influence of politics in educational 
institutions; (iv) lack of required type of teachers 
and contact between the teachers and students; 
and (v) lack of congenial atmosphere .md proper 
facilities at home. The Committee hope that a 
note of all these factors will also be taken of by 
the Government as the problem vif students* in
discipline has been a cause for concern from the 
point of view of wholesome development of the 
society.

81 161 The Committee are greatly distressed that
indiscipline is prevalent at all levels. They note 
with deep concern the spirit of general indisci
pline and defiance among large sections of the- 
younger generation. They agree that student 
indiscipline Is obviously the result of complex;
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and manifold causes—some of them non-acade
mic and that it is a symptom of various ills which 
afflict our society and national life. The Com
mittee cannot help feeling that, to a large extent, 
this is due to the general loss of idealism and of 
ethical and traditional social values without 
any new ones having been developed. In this 
context the Committee would like to state that 
politics acid pohticians are to a great extent res
ponsible for the growth of indiscipline, as very 
-iften the students are utilised for political pur- 
po~es and are taught to defy authority and to 
resort to violence for redressal of their grievanc
es—real or imaginary. The students are natu
rally influenced by the environments Jind the 

.happenings th-ro and it is upto the elder genera
tion to set a better pattern in regard to respect 
for the rule of law, good manners and constitu
tional means for obtaining redressal of grievances, 
real or fancied.

The Committee expect that with the liberal 
flow of money and with the direct guidance and 
control of the Central Government, the Central 
Universities should serve as model universities 
so as to set an example and standard for the 
State universities to follow. The Committee 
therefore, expected a better standard of teaching, 
discipline, administration, etc. in the four Central 
Universities. But the Committee regret to find 
from their examination of the estimates relating 
to these Universities that at least two of them, 
vh.. the Banaras Hindu University and the 
Aligarh Muslim Unive '̂sity have failed to come 

up io their expectation in asmuch as there have- 
been undesirable happenings there in the mat
ters of .admission, discipline, administration, 
accounts etc. The Committee are constrained to 
note that e.en the h’ghest authorities of these 
two universities inr'ludinp the Executive Coun
cil have not set anv standard of conduct to be 
emulated bv <?’milai- authorities of other univer
sities. The Committee hope that in future the 
Central Government /University Grants Com
mission will take effective steps to ensure that 
the standard of these four Universities is of 
such a hiffh order that the State universities can 
emulate them with profit.

The Comm'‘tte.e nnderstr̂ nd that besides the 
Committee on Students’ Welfare, the Education

295
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Commission is also seized of the problem of stu
dents’ indiscipline ih. universities. They hope 
that as a result of the deliberations of these two 
bodies, a satisfactoiry solution will be evolved for 
maintaining better discipline in educational 
institutions.

^2 164 The Conmiitlee consider it essential that there
should be a liberal scheme of scholarships which 
will enable bright students, even though born of 
poor parents, to secure the benefit of (*ducation 
if they are intellectually equipped for it. They 
feel that those who have aptitude and ’nerit 
should not be deprived of the opportunity of 
getting higher education due to poverty but 
should be enabled to embark upon post-^adua- 
tion standards in universities and higher institu
tions of learning.

The Committee feel that in view of the vast 
increase in the number of scholars in the uni- 
vers'ties, the number of scholarships and fellow
ships is very much on the low side. Consequent
ly many deserving but poor students are not able 
to get the necessary financial aid. They would 
urge that in view of the tremendous increase in 
the number of students and the general poverty 
of a large number of students the position be re
viewed so that the niunber of scholarships may 
be adequately increased. The Committee fllso 
note that the amount of scholarship per head is 
inadequate in many caso -. It should be such as 
to cover the major portion of expenditure of a 
scholar.

83 1̂ 5 The Committee agree with the views of the
University Grants Comm’ss’on that there should 
be 6 reasonable uniformity in the value of scho
larships and fellowships awarded by the different 
agencies. They (ioinsider it desirable that there 
should be a coordinating' authority for making an 
assessment as to thte adequacy, proper utilisation 
etc. of all flcholar^ips and fellowships awarded 
by Central agencies: The Committee suggest 
that an expert committee consisting of represen
tatives of all the concerned Ministries/Central 
bodies should ^  up to consider this question 
and evolve a satisfactory solution to this problem.
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«4 i66 The Conunittee consider that environments
and living conditions of the students have been 
a contributory factor in the matter of low stan
dard of discipline in eduactional institutions. 
They suggest that the Ministry of Education/ 
University Grants Commission should make 
periodical assessments of the living conditions 
of students and suggest remedial measures to 
improve the same. The Committee are also of 
the view that the Ministry of Education in co
ordination with the State Governments should 
also undertake periodical assessments of the liv- 
ing conditions of school students who constitute 
the base of the educational system and many of 
whom in later years join universities and colleges 
for higher education.

In this connection, the Committee would like 
to observe that education is no longer the exclu
sive privilege of the upper classes. In fact, it has 
reacned even the lowest stratum of society. It 
IS very often found that even in urban, not to 
speak of rural areas, a large number of students 
do not enjoy even the mmimum facilities con
genial for studies. Quite a large number of stu
dents of even comparatively richer families also 
do not very often have an atmosphere congenial 
for study and healthy development due to in
compatibility of the temperament of parents and 
other members of the family. The Committee 
feel that while considering the question of stan
dard of education and discipline among the stu
dents, the Government should give due atten
tion to all these factors and try as far as possible 
to provide subsidised hostel accommodation for 
the poorer sections and day-hostels for as many 
students as possible to provide recreation facili
ties.

*5 167 The Committee feel that the provision of ade
quate hostel accommodation may not be feasible 
for some years to come in view of the lifted  re
sources and the need for going slow with build
ing activities in view of the present emergency. 
They therefore welcOTfte the plan for establish
ing the students’ homes in the universities for 
providing essential amenities for day scholars, 
the idea being that students who do not have

140(AU)LS-20.
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congenial environments for study at home, may 
utilise their time for academic work at such 
places in a proper atmosphere. The Committee 
also agree with the Committee on Residential 
Accommodation for Students and Teachers that 
location of students’ homes should be decided 
very carefully and as far as possible the home 
should be located near the university or college 
campus. The Committee hope that during the 
Fourth Plan the scheme will be extended to 
colleges also.

The Committee are distressed to learn that 
two students’ homes sanctioned by the Univer
sity Grants Commission for Calcutta University 
m 1957 could not be started due to which the 
Commission’s offer of assistance was withdrawn 
in January, 1966. The Committee consider the 
setting up of students’ homes as essential more 
particularly in Calcutta with a preponderant 
population of non-resident students who mostly 
come from comparatively poorer families and 
have not the necessary facilities and congenial 
atmosphere in their own homes and as such 
would be in great need of such students’ homes. 
They hope that the Calcutta University will 
again approach the University Gr«mts Commis
sion for the revival of the grant and will avail 
of the scheme of students’ homes in full.

The Committee are of the view that there 
should not be two schemes of the same nature 
and hope that the schemes of Students’ Homes 
and Non-Resident Students’ Centres will be 
merged immediately and operated as one scheme 
during the Fourth Plan.

g The Committee are glad to leam that the per
centage of scholars residing in hostels to the total 
enrolment has been gradually increasing. They 
feel that the provisicm of suitable .md adequate 
hostel accommodation is essratial for a healthy 
corporate life and improvement in the quality of 
higher education. llie  Committee hope that 
earnest measures will be taken to implement the 
recommendationa made by the Committee on
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Residential Accommodation  ̂ for Teachers and 
Students. They further hope that adequate 
funds for residential acccnnmodation of students 
and teachers will be placed by Government at 
the disposal of the University Grants Commis
sion to enable it to assist the universities and 
colleges during the Fourth Plan period.

*72 The Committee note with concern that many
universities do not have proper facilities for 
medical treatment. They cannot too strongly 
emphasise that a University should have ade
quate arrangements for having periodical medi
cal check-up and treatment of students on its 
rolls.

The Committee hope that suitable measures 
will be taken to improve the medical facilities in 
various universities in the light of the recom
mendations of the Committee appointed to for
mulate a health service scheme for teachers and 
students. They also suggest that measures 
should be taken to provide adequate medical 
facilities to the students and teachers in affiliat
ed colleges and to have at least one annual medi
cal check-up of all the students. If possible, for 
#»ach college of over 1000 students there should 
bp a medical officer and a dispensary with clini
cal facilities. ’ ’  ■

89 173 The Committee consider that the Students’ Aid
Fund in universities and colleges provides valu
able help to needy students and recommend that 
every university and college should take advan
tage of this scheme.

90 nS In view of the growing indiscipline among
the students, the Committee suggest that the 
University Grants Commission mav review the 
working of the guidance and counselling cen
tres so as to make such centres effective and use
ful to the student community. TTie Committee 
would also like to reiterate the recommendation 
made in paragraph 90 of their 82nd Report on 
the Ministry of Education—University of Delhi
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that the University Grants Commission may 
evolve, in due course, a model Students Counsel
ling Centre for adoption of the scheme by other 
universities. The Committee feel that these 
centres will be more useful for the bigger uni
versities of affiliating type where the contact 
between the students and the teachers is either 
almost non-existent or very thin.

91 177 The Committee have not been much impres
sed with the success and utility of the scheme 
of hobby workshops- They hope that the Ex
pert Committee appointed to evaluate the 
scheme of hobby workshops will critically exa
mine the existing set-up of hobby workshops so 
as to assess whether the benefits provided to 
students are comparable with the outlay involved. 
The Committee feel that if the scheme is to be 
retained it should be made purposeful and attrac
tive for the students.

92 179 While appreciating the idea of establishing
Gandhi Bhavans in some of the universities, the 
Committee note with regret that not much has 
been done to propagate the ideas and ideology 
of Mahatma Gandhi. The Committee feel that 
these ideas deserve to be properly propagated 
among the young students and, to that end, the 
Gandhi Sknarak Nidhi, as also the University 
Grants ComnussBon may make serious efforts 
to improve the working of Gandhi Bhavans set 
up so far, in the light of recommendations made 
by the Committee on Gandhi Bhavans and also 
to set up. such Bhavans in other universities and 
educational centres. The Committee need hard
ly stress the importance of organising study 
circles, symposia, seminars, talks, lectures and 
other specialised studies in Gandhi Bhavans on 
Gandhian ideology and his socio-economic ideas. 
The Committee hope that these Bhavans will be 
fully utilised to explain to the students the philo
sophy of Indian revolution of which Mahatma 
Gandhi was the leader and inspirer.

93 180 Committee regret to note that the expen
diture on the scehme of Campus Projects which 
is intended to encourage the spirit of social ser
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vice among students has continuously been 
going down over the years. They suggest that 
the reasons.for such decline in expenditure 
under this scheme may be gone into and steps 
taken to revitalise this scheme. They are also 
of the view that administration pf such a scheme 
which deals with universities should be the 
responsibility of the University Grants Com
mission.

The Committee also suggest that a scheme 
may also be worked out to enable the students 
to participate in community welfare progrtm- 
mes especially in rural areas. In this connection 
they would like to refer to paragraph 94 of their 
82nd Report on the Ministry of Education— 
University of Delhi wherein it is stated that So
cial Service Leagues set up in Delhi University 
and its colleges have undertaken useful pro
grammes e.g. running literacy classes, visiting 
hospitals and institutions for orphan children etc. 
The Committee would like to stress the necessity 
of devising some regular arrangement for attrac
ting the students to such kinds of social work 
by providing incentives, if necessary.

The Committee appreciate the idea of having
94 182 Planning Forums in universities and colleges to

create interest among the student community 
about the Five Year Plans and the economic pro
blems facing the coimtry. They, however, re
gret to learn that as many as 34 universities and 
institutions deemed to be universities and 1478 
colleges have not yet set up Planning Forums. 
They are also unhappy to learn that Planning 
Forums which have been .set up have not gene
rally proved popular. The Committee suggest 
that the University Grants Commission in con
sultation with the Planning Commission may 
undertake a review of the working of Planning 
Forums in various universities and colleges. 
In the light of such a review steps may be taken 
to revitalise the programme of Planning 
Forums. The feasibility of entrusting the admi
nistration of the scheme to the University Grants 
Commission may also be examined.

The Committee are also of the view that Plan
ning Forums should have a wider scope not 
only to discuss the Plans of this country, but
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also to have an understanding of the plans of 
other countries. Particular attention should be 
given to the distinctive features of democratic 
planning and of the crisis of development which 
any plan will have to pass’ through. The Plan
ning Forums should also discuss the shortfalls 
and the reasons thereof and achievements of 
various Plans.

The Committee feel that the problem of 
medium of instruction at university level should 
be so tackled as not to deteriorate the standard 
of education. The Committee hoj>e that a sound 
policy will be laid down by the University 
Grants Commission to be followed by a university 
during transition from English to regional lan
guages/Hindi in the light of the recommenda
tions made by the National Integration Con
ference and Committee on Standards of Univer
sity Education.

The Committee would like to stress that before 
any changeover from English takes place, the 
University Grants Commission should ensure that 
a phased programme is chalked out to make 
available necessary text books in the languages 
chosen to replace English. T^e Committee ap
prehend that dependence only on regional lan
guages without simultaneously developing a 
link languag.e to be used as a common medium 
for all regions may result in splitting education 
into linguistic compartments which would make 
exchange and migration of teachers and students 
very difficult and may also affect the sense of 
national integrity.

The Committee cannot over-emphasize the 
imperative necessity of teaching English or any 
other advanced foreign language so that India 
may not be intellectually isolated.

96 185 rjijjg Committee feel that the quality of educa
tion depends very largely on the climate of hard 
work and proper motivation. Thw also feel that 
the number of working days should be adequate
ly increased and classes held for a larger num
ber of days so that the entire cvurricula may be 
covered by class lectures or by tutorials. lOie 
Committee hope that the University Grants 
Commission/Government will take suitable steps 
for this purpose.



97 186 The Committee feel that the Community De
velopment and Panchayati Raj have made an 
impact on Indian society and economy and are 
glad that a scheme for promoting programmes 
of teaching and research in Community Develop
ment, Cooperation and Panchayati Raj has been 
initiated in universities. They hope that the 
scheme will be implemented vigorously.

98 188 While recognising the utility of the extension
lectures as furnishing a sort of bridge between 
the academic world and the intelligentsia, the 
Committee feel that this may be a double track 
scheme so that public men of eminence may also 
be invited to speak to the students and teachers 
of a university or even of a college. They sug
gest that for assessing the popularity and use
fulness of this scheme some details (including 
the gist of the subject discussed, the duration, 
the number attending etc.) may be regularly 
maintained. The Committee further suggest 
that an evaluation of the popularity of the ex
tension lectures among the public and benefits 
accruing therefrom may be undertaken by the 
University Grants Commission and the scheme 
modifled or intensified in the light of such an 
^valuation.

9Q 190 The Committee welcome the scheme of assis
ting universities for establishment or improve
ment of their printing presses. They hope that 
every university will have a printing press of 
its own in due course. The Committee suggest 
that these printing presses should be run on com
mercial lines and that every endeavour should 
be made to bring out low priced publications 
which may be useful to the students and to the 
public.

jg. The Committee would like to stress that edu-
cation has to be taken as a comprehensive dis
cipline even though it may have to be phased 
out into different stages, according to the age
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of the student or according to the age-wise 
mental development of the student. The edifice 
of University education can hardly be built up 
without a proper base. Unless an integrated 
scheme is drawn up for the development of edu
cation as a whole and imless an overall authority 
is set up to supervise the guidance and purpose 
of eduaction from the pre-primary to the uni
versity stage, the Committee apprehend that 
the real purpose of the University Grants Com
mission or of education cannot be fulfilled.

Id  191 The Committee are distressed to note that a
class distinction in education is developing in 
so far as there is a qualitative distinction bet
ween the standard of education available to the 
richer section and that available to others. 
The Committee apprehend that this discrimina
tion in the impressionable age is likely to affect 
the mentcil build up of both the sections— t̂he 
richer students tending to develop an attitude 
of superiority and arrogance and the poorer 
students an attitude of being deprived of their 
dues and thus manifesting an attitude of definance 
and fight against.

They feel that the Government should see that 
such wide disparity in education available for 
the richer and poorer sections should be re
moved. The Committee further feel that in a 
poor country, committed to the spread of edu
cation for the whole nation, education should 
not be made costly but should be made acces
sible to the general run of the people. The 
Committee feel that the Government should take 
this aspect of the matter into consideration in 
framing their educational programme.

102 191 The Committee suggest that the functions of
the University Grants Commission should be 
extended further and it should be clearly men
tioned that in addition to promotion and co
ordination, the University Grants Commission 
should take up in r i^ t earnest the question of 
guidance. TTie Committee feel that this is parti
cularly important in view of the present tendency 
among the students of a growing spirit of ^ fi
ance.
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ZQ3 191 Committee think that the University
Grujits Commission have taken up a nwnber of 
extra curricular schemes having more or less 
the same objectives, but none has been pursued 
with the desired seriousness. While the Gui
dance and Counselling scheme, schemes relating 
to' University Campus, the Gandhi Bhavan, the 
Hobby Workshops, Plannini; Forums, etc., are 
quite commendable in themselves, the Committee 
feel th£t there is scope for coordination and 
limiting the number of schemes so as to ensure 
their pi.oper implementation. The Committee 
would;! ke to stress the importance of providing 
facilitie, for recreation, games, outings etc. 
particularly to the students of affiliated non- 
Govemment colleges.

104 191 The Committee appreciate that the University
Grants Commission within its limited resources 
and limited authority has been trying to per
form a very diflBcult task. It has b ^  able, to a 
certain extent, to coordinate the efforts d  the 
different States and the Universities and also to 
help maintain some standard of education. But 
the Ccunmittee feti that education being a State 
subject undo* Constitution the University Grants 
Commission cannot be expected to pecfonn 
miracles in the field of higher education. In a 
federal state an organisation like the Univer
sity Grants Commission can function efficiently 
only with the willing cooptation of the different 
States in the interest of the whole nation and 
of the States themselves. The Committee hope 
that it will be possible for the Government to 
evolve some code so that the advice of the Uni- 
verity  Grants Conunission is accepted by the 
State Governments as a matter of convention in 
the sphere of h i^ e r  education. The Committee 
would also like the Central Govaniment to take 
some interest In the improvement in the stan
dard of secondary and primary education. Other
wise university education programme In Ladia 
may end as an attempt to build up peak without 
building the foundation.
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